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 LOK  SABHA  DEBATES

 LOK  SABHA

 Monday,  April  9,  979/Chaitra  9
 1901  (Saka)

 ee

 The  Lok  Sabha  met  at  Eleven  of
 Clock.

 {Mr.  Speaker  in  the  Chair],
 OBITUARY  REFERENCES

 MR.  SPEAKER:  I  have  to  inform  the
 House  of  the  sad  demise  of  Shri  A.  V.
 P.  Asaithambi,  a  sitting  Member  of
 thiy  House  representing  Madras  North
 constituency  of  Tamil  Nadu.  He  passed
 away  at  Rangat  in  Andaman  and
 Nicobar  group  of  Islands  on  the  7th
 April,  l979  at  the  age  of  55.

 Shri  Asaithambi  prior  to  his  election
 to  Lok  Sabha  was  a  Member  of  the
 Tamil  Nadu  Legislative  Assembly  from
 957  to  962  and  again  from  l967  to
 1971.  A  seasoned  parliamentarian,  he
 was  Chairman  of  the  Estimates  Com-
 mittee  in  the  Tamil  Nadu  Assembly  in
 1968-69,  7

 During  ‘hig  long  political  career  he
 suffered  imprisonment  ten  timeg  from
 946  to  ‘1977,

 He  was  a  great  labour  leader  and
 was  the  President  of  Madras  Auto
 Rickshaw  Drivers’  ‘Cooperative
 Society  Liniited  and  also  of  Tamil
 Nadu  Taxi  and  Auto-Drivers’  Union
 from  969  to  1976

 He  served  as  Chairman,  Tamil  Nadu
 Tourism  ‘Development  Corporation
 from  1971  to  1976

 A  jourvalist  and  a  prolific  writer,  he
 wrote’.e  large  number  of  books
 Tamil  janguage.

 —i
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 He  was  a  well  travelled  person  who
 had  visited  several  countries  in
 Europe.  He  was  a  delegate  to  the
 Commonwealth  Parliamentary  Confer-
 ence  in  1968.

 We  deeply  mourn  the  loss  of  this
 friend  and  I  am  sure  the  House  will
 join  me  in  conveying  our  condolences
 to  the  bereaved  family.

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  LABOUR
 (SHRI  RAVINDRA  VARMA):  Sir,  on
 behalf  of  the  Leader  of  the  House  and
 the  Government,  I  rise  to  associate
 myself  with  the  sense  of  shock  and
 profound  grief  at  the  sad  and  untimely
 demise  of  our  dear  colleague  Shri
 Asaithambi.  The  cruel  hand  of  fate
 has  removed  yet  another  of  or  dear
 and  valued  colleague  in  the  prime  of
 his  life.  As  you,  Sir,  said,  Shri  Asai-
 thambi  had  been‘a  distinguished  social
 reformer.  From  very  early  in  hig  life,
 he  had  distinguished  himself  by  his
 devotion  to  the  cause  of  radical  social
 reform.  He  wss  associated  for  many
 years  with  the  Self-Respect  Movement
 and  the  DMK.  He  was  an  idealist
 whose  idealism  was  apparent  in  evety-
 thing  that  he  did;  he  was  an  idealist
 who  was  prepared  to  pay  the  penalty
 for  his  beliefs,  for  his  idealism,  and
 for  his  devotion  to  the  eause  of  the
 poor.  He  served  many  terms  of
 imprisonment  in  the  course  of  his
 struggle  for  the  ideals  that  he  cherish-
 ed.  He  was  always  in  the  forefront
 of  the  struggle  against  discrimination,
 inequality  and.  poverty.  Even  during
 the  emergency,  he  served  a  term  .as  a
 detenu  under  the  MISA.  He  identified
 himself  with  the  poor  and  the  down-
 trodden.  He  took  keen  interest.  in  the
 problems  of  workers  and  the  trade
 ‘union  movement.  He  worked  in  the
 Municipal  Council,  in  the  Legislative
 Assembly  of  Tamilnadu;  and  wherever’
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 he  worked,  he  left  an  indelible  impres-
 sion  of  his  dynamic  personality  and  the
 calibre  of  his  genius,  He  was  a
 scholar,  a  trade  umonist  and  an  author
 of  reputation,  reputation  not  only  for
 p.ohficity  but  also  for  effect  and  ver-
 satility.  He  was  a  powerful  orator
 whose  eloquence  was  unforgetable,
 whose  eloquence  will  be  long  remem-
 bered  throughout  the  length  and
 breadth  of  Tamilnadu  and  in  fact  in
 every  country  where  the  language  of
 Tami]  is  spoken  As  a  humanist,  a
 man  who  had  an  affable,  friendly  and
 almost  infectiously  affable  tempera-
 ment,  he  had  many  friends  in  this
 House  and  the  other  House.  Millions
 of  people  in  Tamilnady  and  other
 parts  of  the  country  will  mourn  the
 loss  of  this  dynamic  social  reformer
 and  revolutionary,  this  thnker,  this
 writer  and  this  great  speaker.  In  his
 death  I  would  say  that  ]  have  lost  a
 personal  friend,  On  this  sad  occasion
 when  we  have  lost  yet  another  coil.
 league,  I,  on  behalf  of  he  Govern-
 ment  and  the  leader  of  the  House
 associate  myself  with  he  sentiments
 that  you  have  expressed  and  request
 you  to  convey  our  profound  sorrow  to
 the  members  of  the  bereaved  family,

 SHRI  C.  M  STEPHEN  (Idukki):  It
 has  again  become  our  unfortunate
 duty  within  so  to  say  a  few  days  to
 rise  up  to  record  our  condolences  on
 the  demise  of  a  colleague  of  ours.  It
 was  only  last  week,  the  middle  of  jast
 week  or  the  end  of  the  last  week,
 when  Shri  Asaithambi  made,  what  has
 become  his  last  speech  in  this  House.
 He  was  the  only  Member  representing
 his  party,  representing  the  city  of
 Madras  in  this  House  and  he  has  been,
 as  we  could  see,  doing  his  duty  con-
 scientiously,  strongly  and  consistently.
 {  am  having  a  feeling  of  loss  in  the
 demise  of  that  dear  colleague  of  ours.
 Again  it  reminds  of  how  fleeting  the
 Tife  is,  of  how  uncertain  the  fortunes
 of  life  are  and  how  imaginary  the
 glories  of  life.

 I  want  to  make  another  mention
 that  his  ibotly  is  still  in  Andamans.  An
 effort  was  made,  as  per  my  informa-

 APRIL  9,  979
 4

 Refe,  .nces  4

 tion,  to  take  his  body  over  here  by
 Indian  Aur  Force  Plane,  as  no  service
 plane  was  available  and  it  so  happens,
 there  is  no  facility  i  Andamang  for
 mortuary  and  ‘or  pieservation  ut
 pody,  that  ३5  my  information  Now
 this  ig  a  matter  which  I  would  like
 lo  raise  after  obituary  references  are
 ovel  Some  explanation  will  be
 necessaly  as  to  how  Members  of
 Parhament  will  be  treated  if  they  die
 away  from  the  mainland  At  the
 moment  3  want  only  to  share  with  the
 House  our  deep  feelings  of  sorrow
 over  the  demise  of  this  great  colleague

 of  ours  and  I  request  you.  on  behalf
 of  myself  and  on  behalf  of  my  party
 to  convey  to  the  members  of  the
 bereaved  family  the  deep  condolence,
 all  of  us  are  now  feelng

 SHRI  YESHWANTRAO  CHAVAN
 (Satara)  Death  is  mevitable  to  every-

 body  Sometimes  it  strikes  the  younger
 and  middle  aged  people  like  the  hon
 member  of  whom  we  are  talking  to.
 day,  it  becomes  more  sad  I  think  cf
 this  hon  Member  whose  speech  I
 happened to  hear  whtn  be  spoke  last
 in  the  middle  of  Jast  week.  He  was  a
 typical  product  of  a  self  respect  move-
 ment  of  the  South,  He  worked  hard.
 The  information  about  him  1  got,
 when  I  tried  to  look  through  his  care-
 er,  was  that  after  independence  nea-
 ly  ten  times  he  had  to  go  to  jail  for
 the  cause,  for  which  he  =  steadfastly
 fought  That  shows  the  man.  He  was
 a  trade  unionist  who  championed
 the  cause  of  the  weaker  sections
 of  people  mkshawwalas  other  la-
 bonrers  and  small  people  He  was
 also  acceptable  by  the  people
 because  I  found  from  the  record  that
 he  started  hi=  representative  career
 functioning  as  a  member  of  the  Muni-
 cinality,  then  he  was  twice  Member
 of  the  Legislative  Assembly  of
 Madras.  He  wag  Chairman  of  the
 Estimates  Committee  of  Madras
 Assembly.  Then  he  had  become  Mem-
 her  of  Parliament  whete  he  was
 working  very  conpclentiottly  and
 effectively  and  in  the  cotta,  of  duty,
 I  think,  he  had  gone  te  Atifiaimane.
 Unfortunately,  death  caught  him  there.
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 It  ig  a  sad  occasion  but  let  every-
 body  know  that  we,  all  his  colleagues
 in  thig  House,  remember  him  with
 affection  and  express  our  grief  and
 freat  sadness.

 I  hope,  you  will  convey  our  grief
 and  our  sorrow  not  only  to  the  mem-
 bers  of  his  family  but  to  the  members
 of  his  party  also,

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour)-  On  behalf  of  my
 Party,  I  rise  with  a  very  heavy  heart
 fo  Join  the  House  in  the  obituary
 reference  on  the  death  of  Thiru  A.  V.
 P  Asaithambi,  a  mild  man  and  gentle
 personality  whom  we  have  been  from
 the  beiginning  of  this  House.  Perhaps,
 many  of  us  do  not  know  that  he  had
 reen  a  very  outstanding  journalist  and
 in  that  he  had  been  an  editor  of  a  well
 circulated  paper  in  Tamil  Nadu  He
 hag  written  as  many  as  40  books  and
 as  the  previous  speaker  mentioned,  he
 had  gone  to  jail,  for  standing  by  his
 conviction,  not  Jes,  than  ten  times
 between  946  and  1947.  In  ‘1976-77,
 during  the  last  Emergency,  he  was  also
 a  dctenu  under  MISA.  We  have  known
 about  his  parliamentary  activities  as
 an  MLA  of  Madras  Assembly  for  two
 terms  and  also  he  was  the  Chairman
 of  the  Estimates  Committee  of  Tamil
 Nadu  Assembly.  His  going  away  is
 not  only  a  loss  to  the  DMK  Party  but
 a  loss  to  thig  House  and  to  the  people

 of  the  country

 Kindly  convey  our  sincerest  condo-
 Jences  to  his  family.  x

 SHRI  A.  BALA  PAJANOR  (Pondi-
 cherry):  Mir.  Speaker,  Sir,  with  a
 heavy  heart  I  have  to  express  our
 feelings  and  join  other  Members  at  the

 ne
 of  our  great  friend,  Thiru  Asaith-

 ambi,

 He  was  the  founder  member  of  the
 DME  aleng  with  the  great  Anna,  our
 revered  leader.  It  ig  also  known  that
 he  was  called  as  litte  Periyar  in  our
 Parts.  The  Tamil  community  is  at  a
 Very  sad  state.  I  do  not  find  adequate
 Words  because,  as  expresded  by  the
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 Leader  of  the  Opposition,  we  all  really
 feel  fcr  the  Member  who  was  with  us
 till  yesterday  and  is  no  more  today.  At
 the  same  time,  I  do  not  know  how  to
 express  tic  feeling  at  this  critical  hour
 of  which  you  are  aware.  Unfortu-
 nately,  his  widowed  wife  now  ig  with
 the  dead  body  that  is  lymg  thousands
 ani  thousands  mules  away  in  the
 Island  and  we  pay  our  respects  w
 ow  beloved  frend,  Shri  Asaithambi
 T  cannot  imoyine  how  we  can  tolerate
 such  a  Jevayang  body  there  and  pay
 our  homage  here.

 J  ain  not  trying  to  say  anything  but
 J  want  to  touch  the  hearts  of  all  the
 Member..  Please  imagine,  thousands
 and  thousands  of  miles  away  the  dead
 bony  is  lysng  and  thousands  of  peopl=
 in  Tamm]  Nadu  are  crying  and  expe-t-
 ing  the  Lody  tc  be  brought  there.  He
 passed  away  on  Saturday  evening  at
 about  है  O'cloc.k  Still  the  body  of  our
 beloved  Acarthambi  ote  in  Andamans
 The  same  tate  may  happen  to  anyone
 of  us,  the  Members  of  Parliament  who
 are  rrotecting  the  interest  of  the
 nation

 Sir,  vt  tia:  hour  I  also  bring  to  your
 notice  and  ty  the  notice  of  the  nation
 that  Mr  Asarthambi  went  on  an  inter-
 mediate  juuney  during  the  session.
 Hia  wife  is  there.  I  do  not  know  who
 is  consoi.ng  her.  I  do  not  know  whe-
 ther  my  feeiing  or  the  feelings  of  tols
 House  react  her  and  console  her.  I
 only  pray  that  the  God  or  Almighty,
 whatevcr  n  may  be,  give  her  moe
 strength  io  bear  the  burden  at  this  odd
 hour  when  she  is  crying  there.  ३  have
 never  seen  such  an  occasion  for  our
 Members  of  Parliament  in  the  past.
 We  people  who  come  from  the  South
 and  epecially  from  Tamil  Nadu,  fel
 thal  we  are  neglected  at  this  odd  hour.
 It  is  not  «uch  an  easy  thing  for  us  to
 forget  so  easily  and  leave  it  as  it  is.
 Wo  jon  every  one  of  you  here.  Of
 course,  we  are  grateful  for  the  senti-
 ments  that  have  been  expressed,  but

 J  am  very  much  concerned  about  the
 way  my  beloved  friend,  Mr.  Asaith-
 ambi’s  body  is  lying  there.  Of  course,
 his  spirit  wil)  fight  for  the  cause
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 because,  as  some  other,  have  men-
 tioned  he  fought  for  ithe  cause  with
 full  conyiction  as  taught  to  him  by  the
 great  leaders  like  Periyar  and  ‘Anna
 That  tradition  will  go  on  for  ever  You
 know,  that  one  or  two  people  started
 this  movement  and  fought  to:  this
 Bicat  cause  I  see  that  Mi  Asaith
 ambi  has  also  died  in  the  style  fighi-
 ug  lor  the  cause  And  yet  we  are
 making  these  references  here

 Sir  it  is  a  matte;  of  concern  to  us
 especiall,  Members  of  DPathament
 who  hive  taken  to  public  wok  We
 have  our  wives  and  children  But,  Sir
 today  when  I  convey  my  feelings  to
 the  bereaved  farm;  on  behalf  of  m5
 Party  and  on  my  own  behalf  his
 children  are  crying  at  Madras  waiting
 for  the:  daddy’s  body  to  be  brought
 home  We  do  not  know  at  what  time
 it  will  reach  tnere  whether  in  3
 decayed  condition  or  in  a  pertect  con
 dition  This  46  the  position  of  ७
 Member  of  Parlhament  for  whom  we
 are  mourning  today

 जा  Iam  soaked  with  emotion  I  do
 not  wint  to  sav  anything  further
 because  I  am  afraid:  this  is  not  the  time
 fot  me  to  give  out  my  ful]  feelings
 Still  I  imagine  if  I  am  dead  thee
 like  this  what  will  happen  to  my  wife
 and  children  here?  If  thig  is  the  way
 we  are  going  about  it  I  do  not  know
 what  to  sav  I  don’t  beheve  in  words
 and  T  simply  expresg  my  feelings
 *Asaithambi  you  ate  no  more  But
 how  can  I  express  my  feelingg  and
 send  you  and  your  wife  to  your
 ehildren?"  People  are  crymg  =  at
 Madras  at  the  airport  and  at  the
 station  The  whole  night  they  could
 not  sleep  Beeause  of  this  I  have  to
 say  some  words

 Sir,  I  can  only  present  myself  and

 APRIL  9,  979
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 te  any  one  of  us  We  pray  to  the
 Almighty  (०  give  strength

 SHRI  M  N  GOVINDAN  NAIR  (Tri-
 vandrum)  Sir  I  join  in  the  serrow
 that  hay  already  been  expressed  here
 by  the  Members  of  this  House  But
 what  is  most  shocking  tg  the  way  the
 Government  have  dealt  with  this  25
 hay,  been  pointed  out  hae,  Shri  Asai
 thambis  body  i  still  there  lymg  This
 ean  happen  to  anybody  Officially  6
 otherwise  ull  of  us  travel  and  if
 somcthing  happens  uf  the  responsible
 people  here  have  no  commonsense  but
 they  only  slick  to  certain  rules  and
 find  out  excuses  what  will  be  the  fate
 of  all  ot  us’  Ido  not  know  why  there
 could  not  be  any  rules  by  which  his
 deid  bod,  could  be  brought  back  Was
 thete  an,  tule  banning  such  use  of  the
 Planc?  If  that  is  so  then  how  tg  it
 thit  certun  Inving  being  are  taken  in
 IAT  plane  for  treatment  and  all  that?
 Therefore  even  if  there  are  no  rules
 th>  rules  hive  to  be  framed  But  how
 callous  were  the  people  here  in  not
 allowing  ,  plane  to  go  and  fetch  the
 body  bach?  As  has  been  said  here
 पा  wife  alone  is  with  him  Al)  his
 family  memberg  are  in  Madias  Have

 we  no  human  feelings  at  all?  I  can
 not  under  stand  this

 About  him  alieady  it  has  heen  sai!
 and  we  know  that  he  was  one  of  th*
 ver.  efficient  Viembers  of  this  Hout
 He  was  the  onlv  Member  of  the  DMK.
 But  you  know,  as  an  orator,  as  2
 publig  worker,  he  had  made  a  mark
 both  m  Madras  and  also  in  thig  House
 He  wag  not  3  non-entity  I  am  not
 blaming  the  Government  alone  v
 think,  Mr  Speaker,  it  »s  your  respon
 sibility  to  protect  us  But  how  Ay  it
 that  you  also  were  silent  on  this?  If
 the  Speaker  did  his  best,  then,  who  B

 to  deny
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 is  it  going  to  be  brought?  Is  there
 any  famlity  to  embalm  the  body?  In
 what  condition  wil]  it  be  brought  to
 his  relatives?  I  do  not  know,  what  to
 say,  about  at  all  these  things  I  share
 the  sorrow  that  everyone  in  thig  House
 4  feeling  at  his  sudden  death.

 PROF.  P  G.  MAVALANEKAR
 (Gandhinagar):  Mr.  Speaker,  I  am
 more  than  shocked  and  terribly  dis-
 iressed  at  the  very  untimely  and  vcry
 sudden  and  yery  unfortunate  death  of
 a  Very  dear  ana  u  very  affectionate
 colleague  I  am  very  sad  when  I  look
 hack,  as  hag  been  my  practice  and  -ce
 Asaithambi—sitting  there—now  he
 snot  here  I  share  the  feeling  of
 ufony,  and  if  I  may  Say  80,  even
 digust  at  the  manner  in  which  his
 body  hes  at  a  far  off  place,  though  a
 vart  of  our  country,  distant  from  the
 mainland  Siar,  Asaithambi  was  a
 \ely  diligent,  sincere,  eurnest,  hard
 wolking  Member  of  the  House  He
 IMayy  took  great  pains  in  making

 Lig  peech,  and  he  spoke  eloquently,
 _fectively  and  persuasively  I  think
 .  that  oie  what  is  expected  of  Members
 ‘uf  Parhament,  how  they  should  talk

 to  cach  other  in  that  style

 '  lam  really  trembling  at  the  thought
 that  while  he  was  alone  as  a  member
 of  thig  House  his  dead  body  also
 should  pe  in  lone  place,  left  there  in  a

 (done  way,  in  a  fay  off  place,  as  I  said,  a
 |Part  of  our  country  and  yet  distant
 ‘from  the  mainland.

 It  was  Tagore  who  said  “Ekla
 Chalo  Re”  and  it  was  Assithambi  who
 ॥  the  midst  of  many  vicissitudes  of
 ite  was  determined  to  go  “Ekla  Chalo

 !  for  the  convictions  and  opinions,
 Which  he  held  so  dear  to  his  heart  and
 for  which  he  was  prepared  to  pay  any

 mn
 not  only,  ag  Mr.  Yashwantrao

 van  and  Mr.  Jyotirmoy  Bom  said, ‘o  suffer  imprisonments  ten  times,  but
 it

 it  comes  to  thet,  even  the  end  of
 =  own  Wife.  I  feel  extremely  sorry,
 comet  you  Mr,  Bpepker  to  kindty
 re  Vey  one

 ९  (कु  चमक
 an  con-

 ences  net  the  members  of
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 the  bereaved  family  but  to  al)  my
 unfortunate  fellow  brothers  and  sisters
 of  Tamil  Nadu,  which  is  as  much  a
 part  of  my  being  as  any  other  place
 else  where  in  this  great  motherland  of
 ours,

 SHRI  CHITTA  BASU  (Barasat)-
 May  I  join  you  and  other  Members  of
 the  House  m  expressing  our  deep
 soriow  and  grief  at  the  sudden  and
 untimely  demise  of  one  of  our  dear
 colleagues  Shri  Asaithambi  who  was
 sitting  on  our  side  of  this  Hon.  House.
 As  you  and  other  distinguished  collea-
 gucs  have  already  mentioned,  he  was  a
 powerful  and  eloquent  orator  in  Tarnil
 a  great  journalist,  a  hard-working
 Tiade  Unionist  and  a  social  reformer.
 In  his  demise,  the  people  of  Tamilnadu
 have  to  suffer  a  loss  and,  to  his  party,
 the  DMK  it  5  a  loss  which  is  irrepair-
 able.  He  was  a  pil'ar  of  strength  to
 that  party,  and  he  was  the  only  repre-
 sentat  ve  of  that  Party  in  this  House.
 T  would  request  you  to  kindly  convey
 our  deep  sorrow  and  our  condolences
 to  lus  bereaved  family.

 In  conclusion  I  would  request  the
 Government  to  see  that  proper  treat-
 ment  is  meted  out  to  him,  who  has
 died  fa-  away  from  the  mainland  of
 our  country

 a  केशवराव  धोडगे  (नादेड़)  :
 सदर  गाह,  मरहस  श्री  असाइथार्म्ब  के
 बारे  में  सम्मानीय  सपा  गृह  में  जिन
 ख्याला"  का  जा  किया  गया  हैं
 उत्तक  मैं  ताईद  शता  हूं  शौर  प्रपनो
 पार्टी  जो  तरफ  &  दितगत  नेता  को
 श्रद्धा  or  aie  wee  हूं।  जय  काने  !

 MR  SPEAKER-  Normally,  the
 convention  is  that  only  Leaders  of
 Parti-s  weak.  Hf  you  want  to  m@ke  an
 exception,  I  have  no  objection,  but  we
 will  h  creating  a  new  convention.  Of
 eourc  vm  are  within  vour  own  rights.
 Two  nw  three  slips  have  come  to  m+
 alregrty;  it  means,  we  would  be  creat-
 ing  a  *°w  convention,  4



 $  है  |  Obituary

 SHRI  TRIDIB  CHAUDHURI  (Ber-
 hampore):  I  associate  myself  with  the
 sentiments  that  have  been  expressed
 and  pay  my  respectful  homage  to  the
 departed  colleague  of  ours  who  had
 made  his  mark  both  in  the  State  Legis-
 lature  and  here,  in  the  national  Parlia-
 ment,  as  an  orator,  speaker,  author
 and  9  servant  of  the  people.

 I  hope  Sir,  that  so  far  as  the  bring-
 ing  of  his  body  to  the  mainland  is
 concerned,  some  way  can  yet  be  found
 so  that  his  wife  may  not  feel  helpless
 there  Some  way  can  always  be
 found,  We  know  from  experience  that
 in  many  other  cases,  Where  civilian
 planes  were  not  available,  LAF  planes
 were  put  into  srevice;  and  dead  bodies
 not  only  of  Members  of  Parliament
 but  of  distinguished  public  leaders
 were  flown  from  Delhi  to  their  native
 places.  Something  like  that  should  be
 done  even  though  it  is  somewhat  late.
 I  again  plead  with  the  Government
 that  they  should  see  to  it  that  even
 now  they  do  something.

 I  again  pay  my  respects.

 MR.  SPEAKER:  Mr.  Swaminathan.
 I  hope  thig  will  not  be  taken  as  a  pre-
 cedent  hereafter.

 SHRI  R.  V.  SWAMINATHAN
 (Madurai):  I  was  terribly  shocked
 when  I  heard  that  my  friend  Shri
 Asaithambi  is  no  more  with  us.  Mr.
 Asaithambi  and  myself  come  from  the
 same  District,  the  Ramnad  District.  I
 have  had  the  great  privilege  of  moving
 with  him  though  we  belonged  tn
 different  parties.  Sir,  Mr.  Asaithambi
 was  a  prominent  leader  in  the  D.  K
 Movement—Dravida  Kazhagam  Move-
 ment.  Later  when  Arigyar  Annadurai
 broke  away  from  the  D.K.  and  formed
 a  separate  party,  Mr.  Asaithambi  was
 the  one  of  the  promotors  of  the  D.MLE.
 Party.  He  wag  also  one  of  the  stalw-
 arts  in  the  D.M.E.  Though  he  had
 differences  of  opinion  with  many  of
 his  colleagues,  he  had  never  given
 vent  to  his  feelings  and  was  sticking
 to  DME  party.

 bi  cape
 We  were

 fighting  each  other—he  in  the  DME.
 Li
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 and  I  in  the  Congress  Party—he  never
 partook  in  any  party  bickering:  nor
 entertained  any  ill-feelings.  He  was
 friendly  with  all  and  he  wags  very
 friendly  with  the  great  leader,  Mr.
 Kamaraj.  He  went  to  jail  several
 times  for  his  principles  by  which  he
 stood  firm.  He  was  a  good  orator  in
 Tamil  and  he  had  also  written  geveral
 books.  He  was  also  g  short-story
 writer.  It  is  a  great  loss  not  only  to
 Ramnad  District  but  to  the  whole  of
 Tami]  Nadu  and  the  country  as  a
 whole.

 Now,  my  mind  goes  to  a  far  away
 place  thousands  of  miles  away  in
 Andaman  Islands  where  the  poor  lady,
 Mr,  Asaithambi’s  wife  has  been
 sitting  by  the  side  of  the  dead  body
 and  weeping  and  weeping  since  yes-
 terday.  I  am  very  sorry  to  point  out
 that  in  such  cases  Government  should
 have  come  forward  to  do  something
 and  arrange  immediately  to  bring  tie
 body  to  hig  native  place.  I  cannot
 understand  the  calous  attitude  of  the
 Government  in  not  following  the
 elementary  principle  of  doing  some-
 thing  to  a  sitting  Member  of  Parlix-
 ment  at  this  critical  moment.  After  all
 he  had  gone  back  to  the  Andaman
 Islands  on  parliamentary  work.  It  is
 the  duty  of  the  Parliament  and  also
 the  Government  to  ge  immedia-
 tely  for  bringing  his  body  to  the  mami-
 land.  It  ig  shocking  to  know  that  the
 Government  hag  not  made  any  provi-!
 sion  for  embalming  the  dead  body.
 We  have  also  had  a  very  bad  experi-
 ence  that  this  Government  had  not
 provided  life-saving  drugs  in  the
 Jaslok  Hospital  when  J.  P.  द
 recently  admitted,  This  show  he
 callous  attitude  of  the  Government.
 Now,  I  would  only  plead  that  the
 Government  should  come  forward  and
 arrange  to  bring  his  body  immediately
 from  the  Andaman  felands  Every
 minute  ig  precious,  With  these  words.
 T  also  pay  my  homage  to  the  departed
 Member.

 .  विल्ना  V.
 ARUNCHALAM  pn

 Speeker,  Sir,  on  oat  ae  a  nde

 4
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 Anna  D.M.K.  I  take  this  opportunity
 to  express  our  heart-felt  condolence
 for  the  sad  demise  of  the  Hon'ble  Mem-
 ber,  Thiru  A,  V,  P.  Asaithambi.  He
 entered  politics  with  the  self-respect
 movement  and  continued  to  maintain
 his  ideut.ty  with  the  spirit  of  the  same
 movement  throughout  hig  life.  He  was
 imprisoned  more  than  ten  timcs  far
 political  reasons.  The  iron  hand,  of
 Emergency  rule  did  not  spare  him,  He
 was  the  victim  of  the  Emergency  rule.
 In  all  his  trials  and  trrbulations,  he
 bad  proved  to  the  nation  that  he  was
 a  true  disciple  of  Perarigyar  Dr.  Anna.
 He  was  a  man  of  letters  in  Tamil,  man
 of  action  in  politics,  man  of  steel
 frarncd  imind  in  policy  and  principle,
 man  of  nobility  in  his  friendship  and
 a  man  of  outsanding  character  in  his
 deeds  ang  demeanour,

 He  was  a  good  orator  in  Tamil  His
 mode  of  expression  style  of  language
 and  art  of  presentation  in  Press  and
 ou  the  Platform  were  like  that  of
 Periyar  Ramasamy.  Therefore,  he
 wag  regarded  by  our  people  as  the
 young  Periyar  of  Tamil  Nadu.

 While  the  Government  of  Tamil
 Nadu  is  holding  the  centenary  ce!ebra-
 tions  cf  Periyar  Ramasamy,  alas,  we
 have  lost  our  young  Periyar,  Thiru
 A.  V.  P.  Assithambi.

 Edmand  Burk  once  said  tat  great
 men  are  ke  landmarks  and  guide
 posts.  In  fact  he  was  more  {ban  that.
 His  literary  works  and  revered  service
 are  the  scientific  signals  for  Tamil
 people.

 Let  his  grevice  he  remerbered  for
 ever.  Let  hig  teachings  be  followed
 by  all.

 MR  SPEAKER:  May  I  request  the
 hon.  Members  not  to  press  for  more
 speeches?  The  House  may  now  stand
 in  silence  for  a  shor  while  as  a  mark
 of  respect  for  the  departed  soul.

 The  Members  then  stood  in  etlence
 for  a  ghort  while.

 (interraptions)
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 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour):  I  take  objection

 against  ths  shabby  treaiment.

 MR.  SPEAKER:  You  speak  one  by
 one.  I  will  call  one  by  one.

 Even  on  an  occasion  like  this,  you
 are  behaving  like  this,

 (Interruptions)
 MIR  SPEAKER.  Why  don't  you

 speak  one  by  one?
 (Interruptions)

 SHRI  JYOTIRMOY  BOSU:  It  fs
 very  serious  matter.  |

 (Interruptions)
 SHRI  K  GOPAL  (Karur):  Mr.

 Speaker,  Sir,  Just  now,  all  the  leaders
 had  expressed  their  feelings  about  our
 good  friend,  Mr  Asaithambi,  He  went
 to  Port  Blair  on  Thursday  last  and
 he  died  on  Saturday  night  at  8
 O'clock.  He  was  going  to  Rangat  in
 the  middle  of  the  Session.  His  body
 was  brought  back  to  Port  Blair.  And
 immediately  telegrams  were  sent  to
 you,  Sir,  and  also  to  the  former  Chief
 Minister  of  Tamilnadu,  Mr,  Karuna-
 mdhi  The  Chief  Secretary  said:
 “There  are  no  mortuary  facilities
 here  So,  the  body  may  be  taken  as
 early  ag  possible.”  Yesterday,  you
 were  kind  eos  will  be  failing
 in  my  duty  if  I  do  not  mention  that.
 My  good  friend,  Mr.  Govindan  Nair
 was  not  aware  of  it-—and  so  also  the
 Secretary  of  the  Lok  Sabha,  Mr.
 Rikhy  to  help  us,  Throughout  the
 day,  they  tried  their  best

 MR  SPEAKER:  You  should  not
 drag  them  either  for  praise  or  for
 condemnation.

 SHRI  K  GOPAL:  Throughout  the
 day,  they  tried  their  best.

 MR,  SPEAKER:  You  should  not.  .
 SHRI  K.  GOPAL:  And  Mr.  Maran,

 a  Member  of  the  Rajya  Sabha  con-
 tacted  Mr.  Advani,  because  yester-
 day,  the  Prime  Minister  was  not  In
 town.  The  Defence  Minister  -could
 not  be  contacted.  The  Minister  of
 Parliamentary  Affairs  was  not  in
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 town.  The  Home  Mbnister  wag  not
 aware  of  it.  Therefore,  Mr.  Maran
 went  to  Mr.  Advan;  and  Mr.  Advani
 contacted  the  Defence  Minister  who
 flatly  refused  saying  that  rules  did
 not  permit  the  body  being  taken.  As
 far  ag  we  are  concerned,  we  did  not
 demand  it  as  a  matter  of  luxury,  but
 in  a  place  luke  Andaman  wnere  there
 is  No  other  mode  of  transport,  we
 have  to  do  something  to  lift  the  body.
 Civil  fight  78  going  to  operaie  only
 on  Tuesday.  He  died  on  Saturday).
 His  body  had  got  to  be  kept  there;
 and  it  has  been  decaying  for  three
 days  His  wife  is  alone  there.  Mr.
 Asaithambi,  was  the  person  who  was
 respected  by  lakhs  and  lakhs  of  peo-
 ple  m  the  Madras  city  He  was  elect-
 ed  from  Madras  alone.  His  popularity
 can  be  judged  by  the  fact  that  he
 was  the  only  member  who  got  elected
 in  the  last  election  against  heavy
 odds.  What  I  want  to  bring  to  your
 notice  is  that  it  is  not  that  the  air-
 craft  was  not  available.  There  was
 an  aircraft  in  Port  Blair,  because
 there  is  a  crurmer  service;  a  small
 airport  unit  is  there  There  is  an
 aircraft.  The  cruiser  has  to  go  up
 and  down,  It  does  not  entai]  any
 extra  expenditure  I  do  not  want  to
 go  even  for  that.  The  Chief  Minister
 of  Tamilnadu  contacted  Mr  Puru-
 shottam  Kaushik  who  was  in  Bom-
 bay,  who  was  also  kind  enough  to
 see  that  something,  could  be  done
 First  of  all,  there  is  a  shortage  of
 aircrafts.  At  night,  they  could  not
 take  the  aircraft.  How  can  they  land
 it  at  Port  Blair,  because  Port  Blair
 is  a  sub-standard  airport?  So,  against
 the  heavy  odds,  there  was  no  other
 go  than  to  demand  for  the  Indian
 Airforce  plane  It  is  not  that  I  had
 just  mentioned  it;  that  we  just  wanted
 that  the  body  must  be  flown  by  an
 aircraft.  It  is  not  our  intention.  Here,
 just  now,  the  Government  qpckesman
 had  expressei  his  feelings  Ag  an
 jndividual,  Mr  Ravindra  Varma  is
 very  sincere  I  have  got  no  doubt
 about  it.  Whatever  he  says  we  take
 it  aq  hi;  feelings  and  not  the  Gov-
 ernment’s  feelings.  So,  this  Govern-.
 ment  deserves  strong  condemnation
 for  the  irresponsible,  inhuman  attitude
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 towards  a  Member  whose  body  is  still
 Jying  there.  And  there  are  lakhs  and
 lakhs  of  people  in  Tamilnadu  who  are
 waiting  for  the  body  to  arrive  there
 You  did  your  best;  you  tned  your
 best  We  have  got  nothing  against
 the  Lok  Sabha  Secretamat  or  the
 Speaker  But,  as  far  ag  the  Govern-
 ment’s  attitude  is  concerned,  when
 they  talk  about  rules,  I  would  hke
 to  know  under  what  rules  people
 went  to  Permar  yesterday  in  the
 Indian  Airforce  plane:  under  what
 rules,  people  go  for  electioneering  in  the
 the  Indian  Airforce  planes?  Is  that
 a  human  consideration?  Should  you
 not  do  at  on  your  own  stwo-motu?
 Therefore,  I  would  request  the  Gov-
 ernment  through  you  to  make  an
 immediate  arrangement  to  see  that
 the  body  35५  hfted  to  Madras.  That  is
 my  submission

 SHRI  JYOTIRMOY  BOSU:  You
 may  be  aware  that  Andaman  hag  a
 very  humid  climate  and  the  decom-
 position  ;s  hastened  9  my  jmagina-
 tion  I  had  been  to  Andaman  and
 Car  Nicobar  areas  If  there  was  no
 lack  of  political  will  on  the  part  of
 the  Ruling  Party,  they  could  have
 easily  commandeered  one  of  the  Air-
 force  planes  in  Car  Nicobar  Islands
 I  have  travelled  myself  several  times
 in  that  There  is  no  problem.  They
 come  once  a  week  to  Barackpur.  They
 could  do  it  on  Sunday  instead  of
 doing  it  on  Thursday.  Would  you
 like  the  Government  to  explain  to
 this  House  as  to  why  thig  tough  at-
 titude  waz  taken  and  as  a  result  there
 is  a  serious  discontentment  and  dis-
 satisfaction  and  sorrow  in  the  minds
 of  milliong  in  South  India  and  all  over
 the  country?

 SHRI  VAYALAR  RAVI  (Chirayin-
 kil):  I  only  join  my  friends.  You
 know  there  is  a  Motion  which  T  tried
 to  move,  I  will  obey  your  orders  in
 thig  regard.  The  only  intention  was
 that  it  needed  explanation  from  the
 Government  because  this  House,  the
 people  of  Madras  and  the  people  of
 the  country  badly  wish  an  explana-
 tion  from  the  Government  on  the
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 treatmem  that  has  been  meted  out  to
 the  hon,  Member  of  this  House.  It
 has  happened  in  odd  circumstances.
 It  has  not  happened  on  the  main  land.
 It  is  where  there  is  non-availability
 of  mode  of  transport.  Coulg  the  body
 be  brought  by  g  Motor  car  or  any-
 thing  of  this  sort,  Madras  Govern-
 ment  was  willing  to  do  it.  Unfortu-
 nately,  any  type  of  mode  of  trans-
 port  is  not  available  in  this  tiny
 wiland.  That  is  the  reason.  That  is
 why  it  was  requested  through  all  the
 people  including  the  Speaker,  but
 nothing  happened.  ‘Government
 thinks  of  rules  framed  in  ‘1972,  by  the
 discretion  as  well  as  by  the  decision
 of  some  officers.  Is  it  the  way  that
 we  treat  the  Members  of  Parliament
 who  die  abroag  or  away  from  the
 mamland?

 MR  SPEAKER:  I  think  we  have
 discussed  enough.  Shall  we  make  jt
 today  a  controversial  jssue?

 (Interruptions)

 SHRI  C.  M  STEPHEN:  It  is  not  a
 question  of  discussion  only  or  ex-
 pression  of  views.  There  is  a  situa-
 tion  which  we  have  got  to  consider
 The  matter  is  now  before  the  Parlia-
 ment.  We  have  passed  obituary  re-
 ferences,  The  body  ig  there  and  as
 hay  been  stated  ij  is  getting  decom-
 Posed.  Now  whose  exactly  is  the
 responsibility,  4  would  like  to  know?

 “There  is,  of  course,  some  executive
 order  or  some  decision  by  Cabinet
 that  such  and  such  procedure  must  be
 followed  and  all  that.  It  is  with
 Tespect  to  the  rec  of  the
 charges.  LA.  plane  can  be  made
 available  to  certain  classes  of  people.
 Who  are  entitled  to  State  funeral,  in
 their  case  no  charges  be  realised,  With
 respect  to  others,  the  charges  can  be
 realised.  This  is  with  respect  to
 liability  to  char,
 a  =

 ges.  It  is  only

 tubpeuently  modified  say- ‘rig  that  this  facility  qvill  be  available
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 to  the  Members  of  Parliament  also.
 This  is  not  a  statutory  rule  at  all.
 This  is  a  very  important  matter  which
 must  be  borne  in  mind.

 Here  is  the  special  situation  in
 which  the  Member  of  Parliament  has
 gone  on  intermediate  journey  and  has
 died  in  a  place  far  away  from  the
 mainland,  although  technically  part
 of  India.  The  body  cannot  be  brought
 over  here.  The  body  is  getting  de-
 composed,  No  facility  is  available.  I
 would  like  to  know  in  the  first  place,
 knowing  that  no  facility  is  available
 for  preservation  of  the  body  why  no
 effort  was  made  to  seni  the  proper
 people  from  here  over  there  to
 embalm  the  body?  What  was  the
 consideration  about  it?  If  the  objec-
 tion  is  that  I.A.  plane  is  not  available
 to  take  the  body  over  here,  the  rules
 stand  by  it  which  I  do  not  concede,
 did  anvbody  take  the  care  to  send
 the  proper  personnel  from  here  to
 Andaman  in  orier  that  the  body  may
 be  embalmed?

 SHRI  JYOTIRMOY  BOSU:  ‘hat
 mode  of  transport—by  sending...

 SHRI  C  M.  STEPHEN:  By  LAF.
 Is  it  the  dead  body  that  is  prohibit-
 ed?  I.A.F.  people  can  fly.  The  Min-
 istry  people  can  fly  in  the  I.A.¥.
 plane.  In  order  that  the  preservation
 of  the  body  may  be  effectuated,  no-~
 body  bothered  about  it.  I¢  that  by
 fot  to  be  done,  then  what  is  the  Me
 taken  about  the  body  of  this  parti.
 cular  person?

 MR,  SPEAKER:  Ii  has  been  got
 embalmed.  This  is  for  your  infor-
 mation,

 SHRI  C,  M.  STEPHEN:  It  has  been
 got  embalmed.

 (Interruptions)
 MR,  SPEAKER:  They  have  got  it

 emblamed.
 SOME  HON.  MEMBERS:  By  whom?
 MR.  SPEAKER:  By  people  there.

 (Interruptions)
 SHRI  K,  GOPAL:  Keeping  {t  In  sn

 fee  box  is  not  a  proper  embalming.
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 SHRI  A.  BALA  PAJANOR:  The
 All  India  Radio  has  misled  the  nation
 this  morning  by  saying  that  the  body
 is  being  flown  there.  Tull  tomorrow,
 the  dead  body  cannot  come  to  Ma‘lias
 Now,  let  them  send  a  plane  and  bring
 the  body.  I  endorse  the  views  of
 Mr.  Gopal  I  am  not  on  rules,  Le:
 them  send  a  plane  there.  (Inteir:  p-
 hong)

 SHRI  C.  M.  STEPHEN  I  am  now
 requesting  the  House  to  give  e  direc
 tion  that  the  body  may  be  flown  im-
 mediately.  This  House  must  give  a
 direction  of  must  authorise  you  to
 give  a  direction  that  the  body  must
 be  flown  immediately.  (Inter  rup-
 tions)  When  the  supreme  Pariia-
 ment  is  sitting  when  the  Supreme
 Parhament  has  expressed  its  concol-
 ences  when  we  afe  aware  that  the
 body  is  in  a  very  miserable  position
 far  way,  when  we  are  awar,  that  in
 the  South  lakhs  of  people  are  wait-
 ing  to  see  that  body  ard  the  body
 is  there  mm  a  decomposed  srtuation,
 when  a  widow  is  yelling  by  the  side
 of  the  body,  is  it  not  proper  for  this
 House  to  take  Measures  to  ersure
 that  the  body  is  brought  there?  Is
 the  Government  of  India  so  incom-
 petent?  Is  this  House  so  incompetent,
 are  we  so  incompetent  that  we  can-
 not  give  an  order  that  the  body  be
 brought  here?

 I  move  that  the  House  should  direct
 the  Government  to  bring  the  body
 immediately  and  take  to  Matras.
 This  is  the  request  I  wanted  (9  make.

 SHRI  RAGAVALU  MOHANARAN-
 GAM  (Chengalpattu):  I  was  in
 Madras  yesterday  when  this  news
 came  Thousands  of  people  are  wait-
 ing  there  When  I  went  to  his  Houze
 yesterday  evening  at  4  pm.  thousands
 af  valunteers  were  just  standing
 before  his  house  and  asked  me:  “Are
 you  a  Member  of  Parliament?  Are
 you  not  in  a  position  to  bring  the
 body  from  Andamans  to  Madras
 within  48  hours?”  Now,  we  speak  of
 three  or  four  days  to  bring  the  body
 because  We  do  not  have  sufficient
 facilities,  They  are  talking  about
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 Asaithambl.  We  are  talking  of  rules
 and  regulations  All  these  rules  are
 man-made  manifestations.  We  have
 made  the  rules  only  to  give  better-
 ment  to  the  citizens  of  this  country.
 IT  want  to  know  what  are  the  rules
 which  prevent  biinging  the  body  of
 Mr  Asaithambi  by  an  Air  Force
 plane?  They  say  so  because  he  be-
 Jongs  to  a  different  political  partly
 or  because  he  belongs:  to  South
 India  (Interruptions)  We  do
 hot  want  to  politicalise  this  issue  and
 We  cannot  because  we  belong  to  a
 ruling  Party  Our  hon,  Chief  Minis-
 ter  and  the  Finance  Minister  yestcr-
 day  requested  our  Government  here
 to  take  immediate  steps  to  bring
 that  body  I  do  not  know  what  ex-
 actly  is  the  state  at  which  the  mat-
 ters  stand  today  Let  them  see
 toward;  that  woman  That  poor
 widow  is  there  sitting  near  his  dead
 body  Who  is  there  to  console  her?
 Many  people  in  Tamil  Nadu  are  cry-
 ing  “You  Members  of  Parliament,
 what  are  you  doing  there,  you  resign
 and  come  away””  This  is  what  they
 told  me  when  I  saw  them  yesterday
 You  kindly  take  proper  steps  to  bring
 the  body  to  Madras  as  soon  as  pos-
 sible

 (Interruptions)

 SHRI  SHYAMNANDAN  MISHRA
 (Begusara:)-  The  opimon  of  the  .
 House  in  this  matter  is  unmistakable  |
 and  unanimous  that  the  bedy  has  to.
 be  brought  from  Andamans  by  8
 special  plane  Sir,  may  I  submit  for
 your  consideration  that  the  rule  al-
 though  it  wag  passed  during  the  pre-
 vious  regime,  is  not  a  rule  to  which
 the  Government  must  adhere  becaus¢  द
 the  circumstances  in  which  the  ex--
 eutive  judgment  i;  required  and  in
 this  matter,  the  executive  judgment
 has  not  been  exercised  in  a  proper
 manner?  There  is  absolutely  n°
 doubt  about  it  And  the  Govern  |
 ment  cannot  take  reguge  in  the  fact
 that  there  has  been  rule  existing  in
 their  books  and  so  on.

 Now,  Siz,  even  20  far  as  the
 ee are  concerned,  mayt  7

 your  consideration  thet  we  ary  00
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 80  non-officials  or  so  private  indivi-~
 duals  as  the  rules  would  like  to  make
 out  because  we  are  also  concernea
 with  the  Government,  we  are  a  part
 of  the  Government  and  the  Legisla. ture  cannot  be  treated  as  any  other
 body  or  association  in  the  country  se
 that  we,  Members  of  the  House,  are
 treated  as  private  individuals  and  so
 on  and  particularly,  when  we  are  on
 intermediite  journey,  we  are  per-
 forming  our  duties  That  is  a  stipu
 lation  behind  the  intermediate  jour-
 ney  that  we  are  on  duty  and  there-
 fore,  this  hon  Member  was  on  duty.
 May  |  also  submit  that  it  is  the  duty
 of  the  House  to  direct  the  Govern-
 ment  to  bring  the  body  by  an  air-
 craft?  But  may  I  also  say,  Sir,  that
 in  these  matters  the  order  of  the
 Speaker  shali  be  treated  by  the  exe-
 cutive  as  of  the  highest  prionty  and
 nobody  in  the  country  should  come
 in  the  way  of  execution  of  the  order
 of  the  hon  Speaker?

 (Interruptions,

 SHRI  MANORANJAN  BHAKTA
 (Andaman  and  Nicobar  Iblands):
 Mr,  Speaker,  Sir,  unfortunately  our
 colleague,  Shri  Asaithambi,  has  pass- ed  away  in  my  constituency  and  the
 particular  place  where  this  incident
 happened  was  in  middle  Andaman,
 Rangat.  and  I  am  afraid  there  are  no
 medical  facilities  to  be  provided  to
 him  because  there  are  no  proper
 medical  facilities  available  in  that
 part.  Again,  on  the  question  of  pre-
 serving  the  body,  that  is  absolutely
 impossible  in  that  part  because  there
 is  no  mortuary.  The  second  thing  is
 that  his  body  is  now  kept  in  the  local
 ‘Tamizar  Sangam  hall  and  his  widow
 is  sitting  by  the  side  of  his  body  and
 yeiterday  I  got  a  telephone  call  from
 my  constituency  where  a  large  num-
 ber  of  Tamilians  are  living,  that  they
 are  gradually  becoming  violent  in
 that  part  because  of  the  inaction  of
 the  Government  to  take  out  the  body.
 The  lady  is  crying  there  and  at  this
 juncture,  you  know  that  I  also  con-
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 terruptions).  Sur,  at  this  juncture  F
 share  the  concern  of  the  House  and

 I  demand  that  immediately  the  House
 should  direct  the  Government  to
 carry  the  body  to  Madras  Thank
 you.

 THE  MINISTER  OF  PARLIAMEN.
 TARY  AFFAIRS  AND  LABOUR
 (SHRI  RAVINDRA  VARMA):  Mr.
 Speaker,  Sir,  on  behalf  of  the  Gov-
 ernment  I  can  say  that  the  Govern-
 ment  is  keenly  aware  of  the  serious-
 ness  of  the  situation  and  of  the  deep
 feclings  that  all  hon,  Members  of  the
 House  have  on  this  issue.

 SHRI  K  LAKKAPPA:  Then  why
 you  have  failed?

 (Interruptions)

 SHRI  RAVINDRA  VARMA:  As
 you,  Sir,  tried  to  say  in  the  very
 beginning  this  is  a  very  sad  occa;ion,
 and  it  is  not  an  occasion  for  contro-
 versy.  I  shall  not,  therefore,  at-
 tempt  to  import  any  controversy  in
 making  a  few  observations,

 Sir,  the  question  of  rules  was  re-
 ferred  to;  there  is  no  question  of
 seeking  shelter  under  any  rules.  At
 one  point  one  hon.  Member  asked
 whether  there  were  any  rules.  There
 are  rules  governing  the  transport  of
 bodies  of  dignitaries  by  IAF  sireraft.
 These  stipulate  that  in  the  case  of
 those  who  are  entited  to  State  fune-
 ral;,  when  they  pass  away,  their
 bodies  may  be  transported  by  AF
 aircraft.  Later  on,  as  you  are,  per-
 haps,  aware,  in  1988,  the  Govern-
 ment  decided  that  the  same  facilities
 that  are  extended  in  the  case  of
 Cabinet  Ministers,  the  Chief  Justice
 of  the  Supreme  Court,  Judges  of  the
 Supreme  Court,  and  others  must  be
 made  available  in  the  case  of  hon.
 Members  as  well.

 Therefore,  at  hig  moment,  there  is
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 same  a;  far  as  this  38  concerned,  as
 far  as  death  is  concerned.  Unfor-
 tunately,  in  this  case,  the  sad  demise
 has  occurred  in  a  part  of  the  coun-
 try  which  is  very  poorly  connected
 Such  a  ituation  might  not  have  ari-
 sen  if  the  sad  demise  had  occurred
 on  the  mamland  wherefrom  the  body
 could  have  been  easily  transported
 Rules  are  there,  But  in  spite  of  the
 fact  that  the  rules  are  there,  a  very
 unforseen  situation  has  arisen  where
 ‘the  death  has  occurred  at  a  place
 which  is  poorly  connected.  There-
 fore,  it  is  understandable  that  hon.
 Members  feel  that  under  the  given
 situation,  a  way  must  be  found  out
 Unfortunately,  yesterday,  the  hon
 Prime  Minister,  the  hon,  Home  Min-
 ister,  the  hon.  Defence  Minister  and
 I  too  were  not  here.  As  soon  as  I
 came  to  know  of  this,  I  contacted  you
 this  morning,  and  from  you  I  came

 +o  know  that  perhaps  step;  have  been
 taken  to  embalm  the  body  In  wiew
 of  the  sentiments  that  have  heen
 expressed  with  great  force  in  this
 House,  I  shall  promptly  contact  the
 hon  Prime  Mmicter  and  all  those
 who  are  concerned  to  see  what  way
 «an  be  found  out  under  the  existing
 rules  to  bring  the  body  back
 (Interrupions)  I  have  not  complcted
 my  sentence

 SHRI  A  BALA  PAJANOR:  We
 know  what  happened  yesterday.  Let
 us  not  be  misled.

 SHRI  RAVINDRA  VARMA:  I
 must  be  allowed  to  complete  my
 statement.

 (Interruptions)
 MR.  SPEAKER:  Please  allow  him

 to  complete  his  statement.

 (Interruptions)

 SHRI  A.  BALA  PAJANOR:  If
 they  are  sincere,  till  the  body  is  cre-
 mated,  the  House  must  stand  ad-
 journed.

 MR  SPEAKER:  You  have  had
 your  say  (Interruptions)
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 SHRI  A.  BALA  PAJANOR:  I  am
 not  here  saying  anything  just  for  the
 sake  of  it.  Please  do  not  make  re-
 marks  that  will  injure  my  feelings.

 (Interruptions)
 Yesterday,  the  Defence  Miunister

 was  here  Mr,  Advani  contacted  him

 (Interruptions)
 MR  SPEAKER  Don't  record

 (Interruptions)  cro
 SHRI  RAVINDRA  VARMA:  I  said

 that  I  shall  convey  the

 (Interruptions)  **
 2  hrs.

 SHRIA  BALA  PAJANOR;:  Mi
 Varma,  you  were  not  here

 (Interruptions)
 SHRI  C.  M.  STEPHEN  (Idukk:):

 The  matter  is  before  the  Parliaent
 now.  I  want  to  know  whether  the
 Parhament  of  India  has  got  the  mght
 to  commussion  a  plane  for  bringing
 the  body  of  the  Member  of  Parha-
 ment  here.  We  are  not  on  an  ap-
 peal  to  somebody.

 (interruptions)
 THE  DEPUTY  PRIME  MINISTER

 AND  MINISTER  or  FINANCE
 (SHRI  CHARAN  SINGH):  I  had
 just  arrived,  and  did  not  know  what
 the  exact  situation  was.  I  am  now
 told  that  it  is  only  a  question  of  mak.
 ing  the  plane  available,  I  declare
 that  the  plane  will  be  made  avilable.

 MR,  SPEAKER:  The  House  stands
 adjourned  till  2  p.m.  in  memory  of
 the  departed  soul
 12.01  hrs.

 The  Lok  Sabha  then  adjourted  tril
 Fourteen  of  the  Clock,

 ———

 The  Lok  Sabha  then  re-cssembled  at
 Fourteen  of  the  clock,

 {Mr.  Depury-Seeaxcn  in  the  Chair]
 pe

 **Not  recorded.
 —

 मु  ज
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 WRITTEN  ANSWERS  TO  QUESTIONS

 Alleged  violation  of  Procedural]  and
 Financial  Propriety  by  Taj  Group  of
 Hotels  in  the  Construction  and  Man-

 agement  of  a  Hotel  in  New  Delhi

 *658  SHRI  RAM  SEWAK  HAZARI
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HARILITATION  be  pleased  to  state

 (ay  whether  it  is  a  fact  that  Enquiry
 Officer  deputed  by  NDMC  to  enquire
 into  the  transaction  between  NDMC
 and  Ta)  Group  of  Hotels  tor  construc-
 tion  and  management  of  a  Hotel  at
 No  4  Mansingh  Road,  Delhi,  reported
 gio05s  violation  of  normal  procedures
 and  financial  propriety  to  the  benenht
 of  the  Hotel  Company,

 (b)  .f  so,  wid  the  Government  hand
 over  the  case  to  Ciiminal  Bureau  of
 Investigation  for  enquiry  and  whether
 any  report  has  been  received  and  the
 details  theieoi,  and

 (c)  what  action  Government  have
 taken  on  the  repurt  submitted  by  the
 Enquiry  Officer  and  whether  the  Taj
 Group  will  be  allowed  to  continue  the
 Management  of  the  Hotel  at  a  great  loss
 fo  the  exchequer?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT)  (a)  An  Enqwry  Officer
 was  appointed  by  Delhi  Admunistra-
 tion,  who  had  come  to  the  conclusion
 that  procedures  and  norms  of  finan-
 cial  propriety  had  been  violated  in
 processing  this  case

 (b)  Yes,  Sir  A  case  hag  been  regis-
 tered  by  the  C.BI  Their  report
 is  still  awaited.

 (ec)  One  of  the  findings  of  the
 Enquiry  Officer  was  that  the  terms
 and  conditions  of  the  agreement  bet-
 ween  the  NDMC  and  Indian  Hotel
 Company  were  detrimental  to  the
 interests  of  the  NDMC.  According-
 ly,  through  negotiation,  the  same
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 have  been  revised  and  the  terms  now
 settled  are  better  for  the  NDMC.
 Action  with  regard  to  administrative
 lapses,  if  established  by  the  CBI,  will
 be  taken

 Sun  Temple,  Konark

 “659  SHRI  CHATURBHUJ  Will
 the  Minister  of  EDUCATION,  ‘so-
 CIAL  WELFARE  AND  CULTURE  be
 pleased  to  state-

 (a)  what  are  the  main  recommenda-
 tions  of  the  Committee  of  Experts
 which  has  been  set  up  to  ecamine  the
 problems  of  preservation  and  reme-
 dial  measure,  regarding  Sun  Temple,
 Konark

 (७)  what  advice  UNESCO  has  given
 in  thig  regard,  and

 (c)  the  preservative  measures  taken
 4s  pe.  the  recommendations  of  the
 Committee  and  the  advice  of
 UNESCO?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
 DER)

 (a)  The  main  recommendations  of
 the  Expert  Committee  are  as  below:

 Q@)  A  small-scale  exneriment  on
 one  or  two  representative  pieces  of
 stone  be  done,  using  physiochemical
 means  to  find  out  a  way  of  clean-
 ing  the  stones  without  the  least
 Possible  damage

 (nu)  Experimental  treatment  of
 the  stones  with  ultra-violet  rays
 be  done  periodically  to  kill  living
 organism,

 (iil)  Some  experiments  with  her-
 biades  and  fungicides  with  other
 chemicals  be  done  to  notice  the
 reactivity  of  the  stones.

 ae
 coReplice  to  Starred  Questions  for  April  9,  22४9  were  laid  on  the  Tabie.
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 Gav)  A  combirtation  of  bushes,
 shrubs  and  tall  trees  be  used  to

 stop  blowing  of  sand  by  wing  at
 yvauious  levels  with  the  tallest  trees
 reaching  higher  than  the  monu.
 ment  itself

 (v)  Suitable  sand-catcher  be
 placed  on  the  monument  at  differ-
 ent  heights  and  direction,  to  quan-
 tify  the  sand  (for  every  quarter
 or  half  year)  so  that  further  pro-
 tection  measures  by  plantation  of
 vegetation  in  the  required  direct-
 tion  may  be  considered

 (vi)  It  is  felt  that  the  under-
 ground  water  level  should  be  re-
 duced  through  wnking  of  tune
 wells

 (vn)  No  ram  water  should  be
 allowed  to  stagnate  near  the  plinth
 of  the  monument  An  underground
 drainage,  particulary  to  drain  water
 accumulating,  on  the  northern  side,

 be  provided  Provision  may  also  be
 made  fol  pumping  arrangement  of
 the  water  whenever  there  3s  such
 a  need  due  to  excessive  rains

 (viii)  One  of  the  techniques  sug-
 gested  was  the  use  of  polyester
 resin  or  acrylic  LCS  ol  vinyl  re-
 sin  or  epoxy  resin  or  silliconates
 for  preservative  coatings  and  for
 consolidation  purposes,  using  it  in
 a  proportion  which  will  have  the
 Maximum  penetration  so  that  the
 consolidation  is  effective

 (ix)  The  Committee  observed
 that  haphazard  =  structures  are
 coming  up  all  round  the  pemphery
 of  the  monument  and  that  a  Master
 Plen  for  the  area  should  be  pre-
 pared

 (x)  The  Committee  felt  that  the
 modern  building  pet  up  by  the
 Survey  in  the  past  to  accommodate
 loose  sculptures  within  the  temple
 compound  shoul!  be  removed

 decithin  on  the  spet  im  respect  of
 varius  items  of  conservation  and
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 development  be  put  in-charge  of
 the  Konark  temple

 (b)  The  UNESCO  Expert  as  expec.
 ted  to  visit  in  the  first  week  of  Muy, 979

 (c)  The  preservative  muaswes  sug-
 gested  by  the  Committee  at  items
 a),  (im)  and  (vin)  have  atcady  been
 implemented  while  the  other  items  are
 being  implemented  The  advi.  cf  the
 UNESCO  expert  will  be  *  nsidered
 when  he  gives  hi,  repor’  fter  the
 visit

 Clinical  Posts  in  JN  Medical  College,
 Aligath  Muslim  Uni  ersrty

 *660  SHRI  NATVERLAL  B
 PARMAR,  Will  the  Munister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  ctate

 (a)  whether  Chutan:  Committee  had
 anspected  the  facilities  avala'le  at  the
 JN  Medical  College  affilhated  with
 the  Aligarh  Muslim  Unn  ersity,

 (b)  whether  Committee  had  recom.
 mended  some  clinic  and  non-clmic  pro-
 fessional  posts  lor  the  smooth  teaching
 programme  in  the  college

 (c)  whether  the  above  re,ommenda
 tions  had  been  accepted  *  the  Uni-
 versity  Grants  Commission  and  whether
 on  the  recommendations  of  the  Chutani
 Committee,  the  UGC  had  released  the
 non  clinical  posts  whereas  the  release
 of  clinical  posta  still  remain  pending
 with  the  University  Grants  Commis-
 sion,

 (a)  whether  Indian  Medical  Council
 bad  threatened  the  University  Grants
 Commnssion  about  the  possible  derecog-
 mition  of  JN  Medical  College:

 (e)  whether  clinical  posts  are  not
 released,

 (dy  what
 gee  1

 t
 eps  ga to  compensate  the  clinic

 become  junior  to  the  not-dlinical
 conterparts  whose  post,  have  alseady
 been  released;  and

 (aY  when  <linital  posts  of  a  «  Medi-
 eal  College  are  Likely  to  be  relanged?
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 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-

 DER)  (a)  ic  (g)  Accordng  to
 the  information  firmshed  bv  the
 University  Grants  Commission  it
 had  appointed  a  Committee  with

 Dr  D  N  Chutani  Director
 Postgraduate  Institute  of  Medical
 Education  and  Research  Chandi-
 garh  as  its  Convenor  to  exa-
 mune  the  development  proposals  of
 medxal  education  for  5th  Five  Year
 Plan  in  respect  of  J  N  Medical  Col-
 lege  of  Abgarh  Mushm  University
 and  to  make  recommendations  to  the
 Commission  within  an  allovation  of
 Rs  one  croe  in  two  priorities—first
 pnority  with  2,3:d  of  this  allocation
 and  second  priority  within  l/8rd_  of
 this  allocation,  which  was  also  not
 to  welude  the  requrements  of  the
 hospitals  The  Committce  visited
 the  Medical  College  to  assess  the
 existing  level  of  facilities  for  this
 purpose  ‘this  Committee  recom-
 mended,  inter-aka@  additional  posts
 both  teaching  and  non-teaching-
 covering  the  non-clinical  and  clinical
 departments  for  the  teaching  pro-
 grammes  of  the  Medical  College  At
 ite  meeting  held  on  28rd  August,
 1977,  the  University  Grants  Commis-
 sion  considered  the  recommendations
 of  this  Committee  and  generally  ac-
 cepted  the  same  with  regard  to  the
 Pre  and  peraclimcal  departments
 It  was,  however,  not  passtble  for  the
 Commission  at  that  time  to  accept
 the  recommendations  relating  to  chi-
 tical  departments  m  view  of  the  fact
 that  these  recommendations  had  been
 linked  with  the  provision  of  50  ad-
 ditional  teaching  beds  to  conform  to
 the  norms  prescribed  by  the  Medical
 Council  of  India,  as  the  hospital  at-
 lached  to  the  Medica]  College  hud
 only  350  beds  and  the  positions  re-
 commended  by  the  Committee  for
 the  chnscal  departments  could  be
 Cleated  only  after  a  decision  on  the
 increase  of  the  hed  strength  in  the
 hospital  attached  to  the  Medical  Col-
 lege  nad  been  taken  in  consultation
 with  the  Government  of  India  In
 November,  1978,  the  Government  of

 india  agreed  to  the  provision  of  ad-
 ditonal  50  teaching  beds  at  the
 Medical  College  Hospital  of  Aligarh
 Muslim  University  to  conform  to  the
 minimum  standards  prescribed  by  the
 Medical  Council  of  India  provided
 the  additional  expenditure  can  be
 met  out  from  the  Plan  allocation  of
 the  University  Grants  Commission  of
 the  Sixth  Five  Year  Plan  The
 Commission  has  since  released  all
 the  teaching  and  non-teaching  posts
 recommended  by  the  Committee  for
 the  various  clinical  departments  of
 the  Medical  College  on  20th  March,
 979  It  has  also  conveyed  its  ac-
 ceptance  to  the  provision  of  addition-
 al  I60  beds  with  effect  from  4979

 2  The  Inspectors  of  the  Medical
 Council  of  India,  in  their  periodical
 inspection  report  (July-I978)  received
 by  the  University  durmg  January,
 १9  m  respect  of  the  J  N  Medical
 (College,  Aligarh  Muslim  University

 observed  that  50  beds  need  to  be
 added  to  the  Hospital  bed  strength
 on  utmost  priority  and  that  it  ३8  not
 possible  to  contme  to  accord  recogn-
 tion  to  this  College  unless  this  is
 undertaken  ummediately

 3  The  University  has  its  own  rules
 embodied  im  Statutes  or  Ordinances
 regarding  seniority  and  the  same  are
 also  applicable  to  the  staff  of  the  fa-
 culty  of  Medicine

 Pensionary  Benefit  to  Retired  N.DS
 Instructors

 *661  SHRI  R  L  KUREEL  Will  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state

 (a)  how  many  National  Discipline
 Scheme  Instruciors  were  taken  over  by
 Delhi  Adminstration  (Directorate  of
 Education)  on  lst  November  7979  and
 Ist  November,  ‘1976,

 (b)  how  many  have  since  got  retired
 and  their  date  of  retirement,

 (e)  whether  they  were  taken  over  on
 regular  basis  or  od  ioc  bats  and  they
 retired  on  which  of  the  two  basis,
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 (dy  whether
 benefits;  and

 they  get  pensionary

 (e)  if  not,  why?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION,
 SOCAL  WELFARE  AND  CULTURE
 (SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI):  (a)  According  to  infor-
 mation  made  available  by  Delhi
 Administration  the  services  of  339
 and  24  Nationa]  Discipline  Scheme
 Instructors  were  taken  over  by  Delhi
 Administration  (Directorate  ef  Edu-
 eation)  on  Ist  November,  1972  and
 Ist  November  976  respectively.

 (9)  One  Instructor  retired  as  Juni-
 or  P.E.T.  on  31-5-1976.  and  two  Ins.
 tructors  retired  on  28+2-1979,

 (c)  The  services  of  all  the  N.D.S.
 Instructor  were  taken  over  in  the
 Directorate  of  Education  on  regular
 basis  and  retired  accordingly.

 4d)  Yes,  Sir

 (७)  Does  not  arise,

 Housing  Problem  in  Delhi

 662.  SHRI  KANWAR  LAL
 GUPTA  Wul  the  Minister  of
 WORKS  AND  HOUSING  AND  SUP-
 PLY  AND  REHABILITATION  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  in-
 creased  rate  of  population  in  Delhi  5
 the  Inghest  amongst  the  Capitals  of  all
 the  countries  of  the  world;

 (pb).  if  so,  what  specific  steps  Govern-
 ment  propose  to  take  to  solve  the  hous-
 ing  problem  in  Delhi,

 (c)  have  Government  made  any  study
 about  the  increase  of  rent  and  increase

 of  prices  of  land  and  buildings  in  Delhi
 in  the  last  ten  years;  and

 (d)  if  so,  the  details  thereof?

 THE  MINISTER  OF  WORKS  AND
 HAUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  No,  Sir.
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 (b)  The  following  steps  are,  never.
 theless,  proposed  to  be  taken:-—~

 ay  the  D.D.A.  proposes  to  cons-
 ‘truct  20000  dwelling  units  every  year.

 (ii)  The  Delhi  Administration
 intends  utilising  the  Plan  outlay  of
 Rs.  9  crores  tentatively  agreed  to
 for  ‘1979-80  for  construction  of
 staff  quarters,  developing  sites  for
 landless  labourers  and  providing
 loan  facilities  for  construction  of
 houses

 (in)  Private  builders  are  being
 associated  by  inviting  them  on  an
 experimental  basis  by  the  D.D.A.

 (iv)  Siteg  and  Services  program-
 me  is  proposed  to  be  taken  up  by
 the  D.D.A.  to  provide  plots  for  the
 piospective  builders

 (v)  Phnth  ateas  of  various  cate-
 gories  of  houses  have  been  reduced
 and  specification  lowered  to  enable
 more  houses  being  built  with  the
 same  amount  of  funds

 (vi)  2800  quarters  are  under
 construction|sanction  under  tiie
 aegis  of  the  CPWD

 (vii)  In  addition,  construction  by
 Coop  societies  are  also  being  en-
 couraged.

 (c)  No,  Sir.

 (d)  Does  not  arise.

 Non-Availabiity  of  Departmental
 Forms

 *663,  SHRI  BAPUSAHEB  PARU-
 LEKAR:  Will  the  Minister
 COMMUNICATIONS  be  pleased  ९
 state:

 (a)  whether  it  is  a  fact  that
 many  ¢ the  departmental  forms  auch  as

 De Bill  forms,  service-books,  HO.
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 books  etc  are  not  available  in  print-
 ing  preas  of  the  Government  or  depart-
 ment  while  the  same  forms  are  avail-
 able  privately  in  the  market  and  rea-
 sons  for  the  same,

 (b)  total  amount  spent  in  last  three
 years,  (year-wize),  on  purchase  of  such
 forms  by  ail  the  post  offices  in  State
 of  Maharashtra,  and

 (c)  what  amount  would  have  been
 spent  if  the  said  forms  were  made
 available  through  Government  or  de-
 partmental  printing  press?

 ‘  ताह  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMOUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI)  (a)  No,  Sir.  Mo
 complaints  regarding  non-availability
 of  these  forms  have  come  to  notice.

 (b)  No  forms  were  purchased  by
 Post  Offices  2  Maharashtra  State  in
 last  three  years  Some  forms  were
 got  locally  printed  by  the  Postmaster-
 General  from  private  presses  and  the
 total  ependiture  incurreg  for  T.A.  Bill
 forms,  Service  books  and  HO.  Cash
 Books  during  the  last  three  years  is
 as  follows:

 TA  Bill  Service  HO  Cash  Total
 Books  Book

 Rs  Ra  Ra,  Rs

 1975-76  430  70  430  to

 1976-77  75  195,

 1977-78  125,  fa8o  Ggo

 Toran  +  2500  499  IO  6080  6760  to
 ———  7

 [गे  The  amount  that  would  have  been  spent  if  the  said  forms  were/ptinted  at  Government  press as  follows  —

 TA  Bull  Service
 Book  Book

 Rs  Rs  Re  Ra.

 7975-76  «  480  +  480

 996-77  .  749  54  न  6  54

 1977978  .  46  54  6190  95  Ga 7G  8g

 293  08  480  Grgo  $y  Boos  43

 (b)  if  39,  details  of  the  game,  r

 (ec)  whether  the  schemes  have  heen
 approved,

 (a)  the  armnountes  sanctioned  for  their
 implementation;  and

 (ey  if  answer  to  (c)  above  be  in  the
 negative,  the

 reasons  for  ‘ton
 same?
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 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Yes,  Sir.

 (b)  The  following  proposals  were
 received  from  the  State  of  Karnataka
 sinee  commencement  of  the  Centrally

 Rural  Water Sponsored
 Supply  Programme  in  1977-78  हफ्ते
 igte-79;

 1977-78:  Piped  water  supply
 scheme,  for  42]  villages  at  an  esti-
 mated  cost  of  Rs.  538.78  lakhg  and
 Borewell  schemes  for  803  villages
 at  an  estimated  cost  of  Rs.  i00
 lakhs,

 '

 1978-79:  Piped  water  supply
 schemes  for  787  villages  st  an
 estimated  cost  of  Rs.  6.50  lakhs
 and  borewell  schemes  for  2547
 villages  at  an  estimated  cost  of
 Rs.  304.20  lakh.

 (c)  to  (e).  Piped  water  supply  sche-
 ™meg  for  था।  villages  at  an  estimated
 cost  of  Rs.  275.4l  lakhs  and  borewell]
 achemes  for  803  villages  at  an  esti-
 tnated  cast  of  Rs.  00  Jakhs  were  ap-
 proved  in  1977-78.  No  schemes  could
 be  approved  in  ‘1978-79,  The  remain-
 ing  schemes  could  not  be  sanctioned
 ag  they  did  not  conform  to  the  norms
 and  guidelines  of  the  Centrally
 Sponsored  Accelerated  Rural  Water
 Supply  Programme.

 Re.  40  lakhs  were  released  as
 grants-in-aid  to  Karnetaka  during
 A977-78  and  a  further  amount  of
 Re.  05  inkhs  were  released  during
 (1978-79  for  execution/completion  of
 ‘work,  under  the  Programme.

 Scope  of  Development  of  Cashew

 *665.  SHRI  G.  BHUVARAHAN:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  +o
 atate:
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 Re,  30  crores  to  develop  Cashew  plan-
 tation  in  :

 (9)  whether  the  Ministry  of  Agricul-
 ture  and  Irrigation  consulted  Cashew
 Development  Council  before  going  into
 agreement  with  Tanzanian  Government
 to  develop  Cashew  plantation  in  thair
 country;  and

 (c)  if  not,  why?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 There  ig  g0od  scope  to  develop
 cashew  in  our  country  and  as  such
 there  is,  at  present,  no  proposel  to
 expend  Rs.  30  crores  to  develop
 cashew  in  Tanzania.

 (b)  and  (c).  Does  not  arige.

 Survey  on  Abolition  of  Child  Labour

 666,  SHRI  SHANKERSINGHIJI
 VAGHELA:

 SHRI  MUKHTIAR  SINGH
 MALIK:

 Will  the  Minister  of  UCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Institute  of  Public  Co-
 operation  and  Child  Development,
 Bombay  conducted  a  survey  last  year
 on  the  abolition  of  Child  Labour  in
 the  country;

 (b)  if  so,  whether  the  study  report
 has  revealed  that  abolition  of  child
 labour  will  be  unrealistic  and  unreli-
 able  as  it  would  only  aggravate  the
 misety  of  the  poor;  and

 (c)  whether  the  Government  of  Fadia
 have  egatgined  the  study  repert  end

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION,

 WELFARE  AND
 vonage  RENURA

 छ्  Sab
 :

 KATARD:  (a)  The  Nationsl  7
 tute  of  Publie  Cooperation  esd  BS.
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 Development,  New  Delhi  (not  Bom-
 pay)  conducted  a  study  on  “Working
 Children  in  Bombay”  (not  on  aboli-
 tion  of  child  labour)  in  ‘1978,

 (b)  Yes,  Sir.  The  Study  suggested
 that  at  our  present  level  of  our  eco-
 nomic  development,  any  thought  of  a
 total  abolition  of  child  labour
 would  be  an  unrealistic  and  unreali-
 sable  proposition  and,  in  the  absence
 of  possible  alternatives,  this  measure
 could  aggravate  the  misery  of  the
 poor.

 (०)  The  Government  of  India  have
 since  constituted  a  National  Commit-

 to  look  into  various  aspects  of
 4  Labour,  with  the  following

 terms  of  reference:
 (i)  Examine  existing  laws,  their

 adequacy  and  implementation  and
 suggest  corrective  action  to  be  taken
 to  improve  implementation  and  to
 remedy  defects

 (ii)  Examine  the  dimensiong  of
 child  labour,  the  occupations  in
 which  children  are  employed  etc.,
 and  suggest  new  areas  where  laws
 aboliushing/regulating  the  employ-
 ment  of  children  can  be  mtroduced

 (Hl)  Suggest  welfare  measures,
 training  and  other  facilities  which
 would  be  introduced  to  benefit
 children  in  employment.
 The  National  Committee  will  congi-

 der,  among  other  things,  the  find-
 ings  of  the  Bombay  Study
 Preservation  of  Historical  Monuments

 *667,  SHRI  EDUARDO  FALETRO:
 Will  the  Minister  of  SDUCATION,

 ‘SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Government  is  aware  of
 १  the  need  to  protect  our  bisterieal  monu-

 ments  and  the  efforts  made  so  far  in
 this  regard  are  inadeqtate:

 (b)  whether  Government  will  evolve
 4  scientific  appresch  to  preserve  these
 monument;  and

 (०)  if  wo,  details  therdoft

 EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
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 (DR.  PRATAP  CHANDRA  CHUN.
 DER):  (a)  The  historical  monu-
 ments  of  national  importance  are
 looked  after  by  the  Archaeological
 Survey  of  India  while  monuments
 other  than  those  of  national  impor-
 tance  are  maintained  by  the  respec-
 tive  State;  through  their  Depart-
 ments  of  Archaeology.

 (b)  &  (e)  For  preservation  of
 monuments  (both  structural  and
 chemical),  the  Survey  is  already
 following  scientific  methods,  as  evo-
 Ived  from  time  to  time  and  appli-
 cable  to  Indian  conditions.  The  tropt-
 cal  climate  conditions  in  Indig  and
 materials  used  in  monuments  are  not
 comparable  to  those  European  coun-
 tries  There  are  I4  laboratories  set  up
 by  the  Survey  to  cater  to  the  needy  of
 chemical  preservation,  The  chemists
 and  engineers  of  the  Survey  are  well-
 known  for  their  expertise  in  interna-
 tional  fleld  of  preservation.  The
 gardens  developed  in  and  around  na-
 tional  mdhuments  are  also  highly  ac-
 claimed.

 wee  प्रदेश  में  रायबरेसी  शौर  नैनी  में
 भारतोध  टेलीफोन  उद्योग  के  एककों  का

 विस्तार

 668  श्री  गंगा  भक्त  सिह  क्या  संचार
 मंत्री  थह  बताने  की  क्या  करेंगे  कि

 (कफ)  क्‍या  सरकार  का  विचार  चाल
 योजना  में  उत्तर  प्रदेश  में  रायबरेली
 और  नैती  संयंत्रों  का  विस्तार  करने  का
 है  ताकि  उनकी  उत्पादन  क्षमता  में  वृद्धि
 हो;  भर

 (ख)  यदि  हां,  तो  क्‍या  सरकार  ने
 सन  पर  व्यय  करने  के  लिए  अआंवेश्यंक
 प्रावंधाम  किया  है  तथा  वर्ष  878-73
 को  क्षमता  की  तुलना  में  इस  क्षमता  में
 कितनी  बद्ध  होगी  ?

 संचार  मंत्रासथ  में  रास्  मंत्री  ली
 अरहर  ह... ही  सुंखोदन  सोच] :  (क)
 इण्डियत  टेलीफोन  इण्डस्ट्रीजथ  की  रागय-
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 बरेली  भौर  जो  को  प्रायोजनाएं  शमी
 भी  कार्याग्वयत  को  स्थिति  में  है  झौर
 न  पर  चालू  योजमा  के  दौरान  कार्य
 होता  रहेगा  1  फिर  भो  इत  कफारणातों
 में  उत्पादन  शुरू  हो  गया  है  भोर  पूर्ण
 उत्पादन  क्षमता  प्राप्त  होते  तक  इतका
 उत्नादन  साल  दर  साल  बढ़ता  जोएगा।

 (ख)  इत  प्रानोजनाप्रो  के  लिए
 झावश्यक  वितीय  व्यवस्था  कर  दी  गई
 है  ।  शयबरेली  एकक  को  उत्पादन  क्षमता
 को  20,000  लाइनों  से  बढ़ोकर  एक
 लाख  लाइतों  तक  बढ़ाने  शौर  नैती  के
 कारखाने  के  पारेषण  प्रभाग  की  क्षमता
 को  0  करोड़  दपयों  के  मूल्य  के  पारेषश
 उपस्कर  के  उत्पादन  से  बढ़ाकर  8
 करोड़  श्यो  के  मूल्य  के  परेषण  उप-
 स्क्र  के  उत्पदान  तक  ले  जाने  का  प्रस्ताव
 है।  इसके  प्रमावा  नेती  कारखरतें  के
 टेलौफोन  प्रयाग  में  डेनोफोन  उध्करण  की
 उत्पादन  क्षमता  i.06  लाख  टेलीफोन
 डकरणों  से  बढ़ा  कर  5,00,000  टेलीफोन
 उपकरण  तक  बढाने  का  प्रस्ताव  है।

 Utilization  of  Agricultural  Waste
 Material

 +800.  DR.  VASANT  KUMAR
 PANDIT:  Will  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state:

 (i)  Hard  Board  Paper  Board  and  Krafd  Paper
 (a)  Fabrica  ee

 (i)  Fabrics  and  Blanket:  .

 To  scale  up  the  bench  scale  results
 obtained  to  production  levels,  the
 ICAR  ig  taking  steps  to  build  up  re-
 quisite  infra-atructural  facilities,

 (९)  During  the  current  Golden
 Jubilee  Year  of  the  ICAR,  the  Labo-
 watory  plans  to  take  up  work  on:

 @  Upgrading  of  fibres  at  village
 level,
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 (a)  whether  the  Jute  Technological
 Research  Laboratories  at  Calcutta
 have  succeeded  in  developing  techno-
 logy  for  commercial  utilisation  of
 agricultural  waste  material;

 (b)  if  so,  whether  the  Indian  Coun-
 cil  of  Agricultural  Research  has  a
 plan  to  exploit  the  use  of  fibre  from

 Jbanana,  pineapple,  jute  ang  cotton
 waste  for  making  of  hardboard,  paper
 board,  kraft  paper,  blankets  and  fab-
 ries;  and

 (९)  other  plans  and  scheme  Gov-
 ernment  have  sponsgred  in  this  be-
 half  during  the  current  golden  jubilee
 year  of  the  Indian  Council  of  Agri-
 cultural  Research?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  Yes,  Sir.  The
 technology  for  the  utilisation  of
 agricultural  waste  materials  such  as
 Jute  Stick  and  wastes,  Banana  Stem
 and  Pineapple  leaf  fibre  has  been
 developed  by  the  Jute  Technological
 Research  Laboratories,  To  exploit
 the  technology  commervia]  lines,  Pilot
 Plants  for  itg  propogation  would  be
 required.

 (b)  Yeo,  Gir,  The  ICAR  will  demioens-
 trate  and  advise  the  Jute  Induatry
 to  exploit  the  following  ttemg  that
 have  been  developed  from  out  af
 waste  materials:

 Out  of  Jute  Stick  &  Jute  waste,

 :  .  Qutof  Banana  Pine-
 sable  leat  Eta

 *  Outof  Qotton  &  Jute  waste

 (2)  Training  of  jute  growers  io
 fibre  grading.

 (3)  Demonstration  of  jute-  abre
 ribboning-maching  and

 (4)  Technical  collaboration  with
 the  State  Small  Seale  Private  Br-
 treprenuers  on  woollenised.  jute  for

 from
 jute  woh

 and  particle  boapis
 age
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 Discemion  with  State  Governments
 on  Scheme  ‘for  Dectitute  Ola

 Persons

 *670,  SHRI  K.  PRADHANI:  Will
 the  Minister  of  EDUCATION,  80-
 CIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 under  the  consideration  of  Govern-
 ment  to  discusa  with  the  State  Gov.
 ernments  any  scheme  for  taking  care
 of  the  destitute  old  persons;  and

 (b)  if  80,  what  are  the  details  re-
 garding  scheme  of  Government  in
 this  regard?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHAN-
 DER):  (a)  No,  Sir.  There  is  no
 proposal  for  any  discussion  on  this
 subject,  at  present.  However,  some
 States  have  formulated  and  are  im-
 Plementing  old  age  pension  schemes.

 (b)  Government  of  India  have  no
 scheme,  for  taking  care  of  such  per-
 80ns,  at  present.

 Proposal  to  take  over  mere  Sugar  Mills

 671,  SHRI  SARAT  KAR:  wil
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 +  9)  whether  Government  propose  to
 take  over  some  More  sugar  mills  in
 the  country;  *  ५  |

 (b)  whether  any  review  has  been
 made  as  to  how  many  mills‘have  Hved
 up  to  thelr  proimises,to  Hquidatée  cane
 arrears  and  start  crushing;  and...

 (oy  if  so,  the  details  régarding  the
 Policy  -of  .Government  in  this  regard?

 ०

 Uptake

 more  “nittls  tinder’  the
 Sugar  takings

 aking  Over
 Over  of

 y'  Act,  LOTR.  in

 (b)  &(c)  All  the  sugar  factories
 except  four,  which  were  given  time
 for  bringing  down  the  cane  arrears
 below  sthpuiated  levels  and/or  com
 mence  crushing  operations  for  the
 seasen,  kept  the  schedule  laid  down.
 The  management  of  the  four  default-
 ing  mils  have  subseqtientiy  been
 taken  over  bythe  Government.

 Water  Crisis  in  Delhi

 *672.  SHRI  SHYAM  SUNDAR
 GUPTA,

 SHRI  G  M.  BANATWALLA:
 Will  the  Minister  of  WORKS  AND

 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  Government  have  sem
 the  press  reports  that  appeared  in
 the  Hindustan  Times  dated  the  @th
 March,  979  under  the  heading  "Water
 Crisis  ahead’;

 (9)  if  so,  whether  Central  Govern-
 ment  propose  to  take  any  action  or
 chalk  out  any  plan  to  augment  the
 supply  of  water  in  the  Capital;

 (c)  whether  Central  Government
 propose  to  give  any  financial  aid  for
 the  purpose  and  other  remedial  mea-
 sures  taken  by  Government;  and

 (d)  if  so,  the  details  thereof?
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 @  Loans  ef  Rs.  8.85  crores  and
 Rs.  9i,90  lakhs  were  advanced  '  to
 MCD,  and  NDMC.  respectively
 during  1978-79,  for  their  water  sup-
 ply  and  sewerage  schemes.

 Statement

 Broad  details  of  measures  to  augment
 drmking  water  supply  in  Delhi.

 Long  term  (under  way):

 L  Early  commissioning  of  the
 remaining  50  MGD  Water  Treat-
 ment  Plant  at  Hyderpur.

 3,  Construction  of  6
 RCC  Wells.

 Construction  of  a  new  700
 MGD  Water  Treatment  Plant  im
 North  Shahdara.

 additional

 Short  term:
 4.  22  tub-wells  have  been  sunk

 by  NDMC  to  supplement  the  supply
 by  2  MGD.

 5.  18  booster  pumps  have  been
 installed  by  NDMC  to  improve  the
 supply/pressure.

 6,  Steps  have  been  taken  by
 NDMC  to  prevent  the  wastage/
 mis-use  of  filtered  water.

 7.  Prompt  repair  of  leakages,

 Proposal  for  Opening  New  Branches
 of  Indian  Institute  of  Management

 *678.  SHRI  §.  R.  DAMANI:  Will
 the  Minister  of  EDUCATION,  so-
 CIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  Government  pro-
 pose  to  open  new  branches  of  Indian
 Institute  of  Managemen;  for  impart-
 ing  training  for  high-level  managerial
 personne]  for  industey,  trade  and
 ecommerce  during  the  year  1970-80;  and

 (b)  if  so,  the  details  in  respect  of
 the  proposed  places  w  the  new
 branthes  will  be  opened  the  addi.
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 tional  capacity  would  be  cresteq  for
 imparting  the  training?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  No,  Sir.

 (b)  Does  not  arise.

 *674,  #  छीतू  भाई  गामीत :
 क्या  कृषि  और  सिचाई  मी  यह  बताते
 को  कपा  करेंगे  कि  :

 a
 (क)  क्या  भस्‍्तराष्ट्रीय  वित्तीय  संस्थारी

 से  प्राप्त  विकास  भरनुदातों  में  से

 कुछ  घनराशि  गुजरात  को  खिचाई  गोज-
 नाज़ों  के  लिये  भिवंत  को  गई  है;

 (ख)  यदि  हां  तो  कितनों  धतराशि;
 भौर

 (ग)  उसका  सिंचाई  योजता  बर
 ब्यौरा  मया  है  शौर  उन  मदों  का  ब्यौरा
 क्या  है  जिन  पं  उपरीक्षत  सुदानों  का
 उपयोग  किया  जायेगा  ?

 कृषि  और  सियाई  मंत्री  (जो  शुरणीत
 ततिहु  बरसाला)  :  (क)  भौर  (ज)  जिश्य
 बैंक  से  सम्बद्ध  भन्‍्तर्राष्ट्रीयी  विकास  सुध

 (भाई०  डी०  Go)  ने  गूजरात  को  नंध्म
 सिंचाई  परियोजनाशों  के  लिए  85  मिलि-
 यन  अभमेरिकों  डालर  की  ऋण  सहांगता
 देगा  स्वीोफार  कर  लिया  है  इसके
 भतिरिकत,  भमेरिकी  श्रश्तराष्ट्रीय  विकास

 एजेंसी  भी  इम  परिबमोजताभों  को  30

 मिलियन  डालर  तक  को  धतराणि  के  रहीं
 है

 (ये)  बहू  ्ह्पा  सहायता  सब्यन
 सिंचाई  परिषोजनाभों  के  ह  समूह  के
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 लिए
 &

 ऋण  सहायता  का  स्कौम-

 बार  नहीं  दिया  गया  है  ry  किस्तु
 बुजरात  सरकार  ने  इस  ऋण  सहायता  के
 ह... ह  के  लिएं  33  मध्यम  परियोजना भों
 को  निर्धारित  किया  हैं  ।  जिन  मदों  पर
 ऋण  सहायता  का  उपयोग  किये  जाने  की
 संभावना  है,  उनका  ब्यौरा  तीचे  दिया
 भया  है  :-

 विवरण

 कम स०  मंद  ऋण  सहायता

 (डालर  सिशियन )
 अन्तराष्ट्रीय  भमेरिकी

 विफास  पअ्रस्तर्राष्ट्रीय
 संघ  विकास

 एजेंसी

 i.  सिविल  कार्य

 (क)  नई  शौर  निर्माणा-
 शीन  मध्यम  सिंचाई

 परियोजनाप्रों  का  निर्माण  67.0  24.0

 (@)  प्राधुनिकीकरण
 सकीब.  .

 a  उपकरण  भौर  तक-
 भीकी  सेवाएं  0.5  -

 3.  क्रतियत  राशि  . 1s

 कुल  85.0  30.0

 Intensive  Research  benefit  ef  Ke0-
 nommicalty  sid  va  Handicapped

 878.  SHRI  SURENDRA  BIKRAM: ‘  SHRI  AHMEED  HUSSAIN:

 Wii  the  Minister  of  AGRICUL-

 cea
 IRRIGATION  be  pleased

 (a)  whether  the  Ministry  have  «
 Progragme  to  e@legt  ‘8h,000  वैसबापिकिय,

 from  the  country  and  to  assist  them
 to  improve  their  income  and  enpley-
 ment  and  if  so,  whether  the  pro-
 gramme  will  be  feasible  and  what
 would  be  the  results;  and

 (9)  what  steps,  ‘based  on  the  ¥e-
 commendations  of  a  committee  on  the
 use  of  cess  funds’  have  been  made  to
 intensify  research  and  training  in
 economically  and  ecologically  handi-

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF

 pcg  rahe AND  IRRIGATION  (SHRI
 PRATAP  SINGH):  {a)  es,  Sir.
 During  this  Golden  Jubilee  ‘Year
 i979-80  ICAR  have  decided  to  under-
 take  an  Experimental  Programme  for
 transfer  of  technology  (LAB  to  LAND
 Programme)  to  50,000  farm  families.
 The  objective  of  the  programme  is
 to  help  the  selected  farmers  sdopt
 tested  and  proven  technologies;  with
 a  view  to  improve  their  production
 and  income.  This  was  finalised  at  a
 3-day  Workshop  on  ‘Transfer  of
 Technology  for  Rural  Development,
 after  taking  all  views  péimtd  into  ac-
 count  and  this  is  considered  both
 practical  ang  feasible.  Improvement
 in  economic  condition  and  increased
 employment  of  participating  families
 ig  expected  to  result  from  this  pte-
 gramme.

 (b)  Details  of  various  projects  ap-
 proved  from  the  Cess  Funds  are  given
 in  the  statement  placed  on  the  table
 of  the  house.

 Statement

 The  following  projects  for  intensi-
 tying  research  and  training  in  eco-
 nomically  and  ecologically  backward
 areas  have  been  approved  from  Cess
 हपचतड:  —

 qa  A  scheme  for  the  develop-~
 ment  of  manpower  in
 neglected

 “hn
 tribal  areas

 350  Districts  has  ।ण्ग  sanctigned
 in  which  2850  fellowships  bdve
 Ween  provided  ्  enabla  the  people
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 to  prosecute  their  studies  at  under
 graduate  and  post-graduate  levels.

 (2)  Establishment  of  i2  Krishi
 Vigyan  Kendras  to  train  the  rural
 people  in  the  village  based  voca-
 tions,

 (3)  Intensification  of  research  on
 seed  production  technology  to  im-
 prove  the  quality  of  seed  in  Cotton.

 (६)  Pilot  Plant  production  of  slow
 Telease  lac  coated  urea  and  opera~
 tional  research  on  its  cost-benefit
 characteristics.

 (5)  Establishment  of  I6  research
 centres  +o  intensify  research  on
 pulses  and  oi]  seeds  to  develop
 technology  to  fit  them  into  the
 irrigated  and  dry  land  cropping
 patterns  in  76  Command  areas  and
 80  dry  farming  areas.  This  project
 is  being  finalised  for  sanction.

 (6)  Intensification  of  research  on
 cartain  basic  aspects  of  sugarcane

 cultivation  and  also  to  develop  and
 populare  the  short  duration
 sugarcane  cultivation  and  also  to
 develop  and  popularise  the  short
 duration  gugarcane  Vv  based
 cropping  patterns  in  differenut  parts
 of  the  country.  This  project  is  also
 being  finalised  for  sanction.

 (7)  A  project  is  also  finalised  for
 developing  simple  and  cheap  tech-
 nology  to  convert  sugarcane  into
 othancl  (power  alcohol).  This

 —
 is  being  finalised  for  sanc-

 tion, #

 (8)  An  Operational  Research  Pro.
 ject  for  developing  suitable  tech-
 nelogies  to  improve  the  economic

 ony  of  the  landless  labour  in

 e

 Metropolitan  .  cities  ang  six
 centres.  Institutional  Conso-
 whieh  are  supposed  40  co-

 in  the  execution  ef  this
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 programme  have  tifed,  and

 already  begun.  .
 '

 Shortage  of  Prophyletie  Aati-Rables
 Vaccine

 *676,  DR,  BIJOY  MONDAL:
 SHRI  MUKHTIAR  SINGH

 MALIK;

 Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  Government  has  seen
 the  press  reports  appearing  in  the
 ‘Hindustan  Times’  dated  the  25th
 February,  7४9  wherein  it  has  been
 ata  that  there  is  acute  shortage
 of  Prophylectic  Anti-Rabies  Vaccine
 in  Dethi  and  New  Delhi;

 (b)  if  so,  the  reasons  thereof;  and

 (c)  whether  any  steps  have  been
 taken  by  Government  to  meet  the
 acute  shortage  of  this  vaccine  and  if
 not,  why  not?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA}:  (a)
 Yes  Sir,

 (b)  &  (०).  The  Delhi  Municipal  Cor-
 poration  has  reported  that  there  is  no
 shortage  of  Prophylectic  Anti-Rabies
 Vaccine  in  any  of  the  eight

 oils
 under  the  Corporation  in

 +  However,  the  vaccine  ig  out  of  stock
 in  the  vatérinary  hospital  run  by
 N.D.MLC.  at  Moti  Bagh.  During  1978
 79  an  indent'had  been  placed  for
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 Winapclal  Amisioncse  to  States  to
 ‘  buy  Paddy

 OTT,  SHRI  G.  MALLIKARJUN
 RAO:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 Pleased  to  state:

 (a)  whether  the  Central  Govern-
 ment  are  giving  any  financia)  assis-
 tance  to  the  States  to  buy  paddy
 lying  with  the  peasants,  not  purchas-
 ed  by  FCI;  and

 (9)  ४  so,  the  amounts  given?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SNGH):  (a)  Central  Gov-
 ernment  are  not  giving  any  financial
 assistance  to  the  States  to  buy  paddy
 from  the  peasants  which  are  not
 purchased  by  Food  Corporation  of
 India.  It  is  the  responsibi-
 lity  of  the  State  Governments  to
 arrange  for  requisite  finance  for
 undertaking  procurement  operations
 of  paddy.  Apart  from  making  the
 budget  provisions,  the  State  Govern-
 mentg  also  avail  of  cash  credit  Hmits

 credit  facilities  are  supported  by  the

 a  Government  when  approa-

 =
 As  the  cash  credit  arrangements

 are  directly  arranged  the  State
 Governments  %

 Pepper  ang  Spices  Development  Board

 (b)  the  functions  of  this  Board;
 (ey  the  tithe  by  which  it  Wilf  be  set

 up;  and

 (a)  financial  implications  thereof?
 THE  MINISTER  OF  AGRICUL-

 TURE  IRRIGATION  (SHRI
 SURJIT ei  GH  BARNALA):  (a)  to
 (a.  A  proposal  for  the  setting  up  of

 a  Pepper  and  Spices  Development
 Board  was  considered  by  the  Gov-
 ernment.  It  was,  howev  decided
 that  im  order  to  achieve  objec-
 tives  of  inereased  production  and  ex-
 ports  a  Task  Force  consisting  of  tre
 representatives  of  Ministries  of
 Agriculqure  and  Irrigation  (Depart-
 ment  of  Agriculture)  and  Commerce,

 Force  has  been  constituted  under  the
 Chairmanship  oof  the  Secretary
 (A&RD)  in  order  to  review  the  pro-
 gress  of  development  programme  for
 Pepper  and  Spices  and  for  suggest-
 ing  suitable  meatures  for  increasing
 the  production  and  exports  of  pepper
 and  spices.
 LC.A.R,  Plan  to  step  up  Reséarch  in

 Tribal  Areas
 *679.  SHRI  JANARDHANA  POO-

 JARY:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 “(a)  whether  LC.A.R  has  drawn  up
 a  plan  to  step  up  research  in  tribal
 areas,  and

 *(b)  if  so,  the  details  thereof?
 “THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  Yes  Sir.

 (b)  A  note  has  been  placed  on  the
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 a  Study  of  natural  and  physical
 Tesources,  socio-economic  cons-
 traing  and  farm  and  forest  prac-
 tices  of  three  tribal  districts,
 Madhya  Pradesh.

 3,  Operational  Research  Project
 for  Development  of  Tribal  Area  in
 Mandla  Distret  (Madhya  Pradesl).

 4  Regional  Research  Centre  for
 Horticutture  Crops  has  been  started
 at  Godhra  in  Gujarat.

 5.  A  research  echeme  has  been

 search  on  Nigar  at  Rastkuntabhei
 in  Srikakulam  District  of  Andhra
 Pradesh,

 6.  Two  stationg  have  been  estab.
 Hsheg  for  horticultural  research  at
 Ranchi  and  Netrahat  in  Bihar.

 Koraput  district  of  Orissa.

 In  addition,  the  following  projects
 are  being  processed  sanction:

 lL  Socio-economic  upliftment  of,
 Tribale  in  Tehsil  Kinwat  District
 Nanded.

 2.  The  scheme  for  Economic  up-
 liftment  of  the  Tribal  in  the  area
 of  Amirgadh  and  Danta  of  Dis-
 ttict  Banaskantha,  Gujarat  State.

 3.  Socio-economic  upliftment  of
 Thibal  in  Srikakulam  District  of  An-
 ह.!.... ह  Pradesh  through  the  introduc-
 sion  of  Mesta  based  faring  system.

 4.  Socio-economic  upliftment  of
 Tribal  through  the  introduction  of
 Mesta  based  faring  system  in  Orissa.

 &  Scheme  for  Economic  uplift-
 ment  of  the  Tribal  in  the  area  of
 ‘Waghai  of  District  Dangs,  Gujarat.

 है,  Scheme  for  Economie  uplift-
 ment  of  the  Tifbal  in  the  area  of
 Rhtedbrahama  of  district  Sabar-
 kantha  Gujarat.
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 LA  Establishment  of  a  centre

 under  Central  Soil  &  Water  Coh-
 servation  Research  and  Training
 Istitute  in  Tribal  Areas  of  Koraput
 in  Orissa,  |

 8,  Scheme  for  intensification  of
 Research  on  upland  rice  and  Marua
 (Ragi)  for  Tribal  Areas  of  Bihar
 under  the  R.AU,  Bihar.

 9.  Scheme  for  Crop  Imprpevement
 as  a  research  support  for  Tribal
 Development  Agency,  Phulbani
 in  Orissa,

 0  Scheme  for  Crop  Improvement
 ag  a  reséarch  support  for  Tribal
 Development  Agency,  Keonjhar  in
 Orissa.

 Suspension  of  ह... ह  in  D.D.A.
 6401.  SHRI  DAYA  RAM  SHAK-

 YA:  Will  the  Minister  of  WORKS
 AND  HOUSING  AND  SUPPLY  AND
 REHABILITATION  be  pleased  to
 state:

 (a)  whether  it  is  fact  that  the  cases
 of  six  employees  of  D.DA.  placed
 under  suspension  and  whose  nethes
 were  displayed  in  the  daily  issue  of
 the  Hindustan  Tiznes  dated  7-3-1978
 at  page  &  has  not  been  decided  by  the
 DDA.  (Delhi  Development  Awtho-
 rity)  ag  yet,  if  so,  why;

 (b)  is  it  also  a  fact  that  the  subsis-
 tance  allowance  for  which  they  are
 entitled  has  also  been  stopped  after
 six  months;  and

 (c)  ig  it  correct  that  the  cases  of
 these  suspendeg  employee,  were  in-
 vestigated  by  the  Delhi  Poltce  had
 not  submitted  his  final  report  yet  now
 and  the  reason?

 The  case  of  the  the
 D.D.A.  are  under

 पस  ल्

 of,  the
 Dethi  Police  and  thelr  1...
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 (b)  No,  Sir.  One  of  the  alx  em-

 ployees  has  since  been  re-instated  and
 subsistance  allowance  at  the  rates
 initially  sanctioned  is  being  paid  to
 the  remaining  five  personas.

 Baking  Over  of  NDS  Instructors  on
 Permanent  Staff  Strength

 6402.  प्तप्ता  SHYAMLAL  DHU-
 RVE:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  in  the  year  ‘1978-77
 there  was  any  order  of  the  Directo-
 rate  of  Education  Delhi  that  educated
 unemployed  and  NDS  Instructors
 taken  on  Ist  November,  972  be  treat-
 ed  on  permanent  staff  strength  with
 full  work  load  (in  post  fixation);  and

 (b)  if  so,  name  of  school  and  num-
 ber  of  NDS  Instructors  taken  on  ist
 November,  972  and  the  number  of
 NDS  Instructors  not  covered  under
 this  stand?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EDUCATION,  80-
 CIAL  WELFARE  AND  CULTURE
 (SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI):  (a)  According  to  the
 information  furnished  by  Delhi  Ad-
 ministration  no  such  order  was  is-
 sued  by  the  Directorate  of  Educa-
 tion,  Dethi.

 (h)  Question  does  not  arise.

 Financial  Help  te  Punjab  io  esmplete
 Sugar  Mill

 6403.  SHRI  BHAGAT  RAM:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  the  Chief  Minister  of
 Punjab  has  sent  an  sos.  to  him  for
 Snencial  help  to  complete  the  two
 fuger  milla;  and

 (७)  if  so,  reaction  of  the  Govern-
 Ment  thereto?  ,
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 Prime  Minister  and  Minister  of  Fi.
 ménce  in  the  last  week  of  Feb.
 ruary,  1979,  requesting  him  to  persuade
 the  All  India  financial  institutions  to
 clear  the  pending  applications  for
 financial  assistance  to  two  sugar  mills
 being  set  up  at  Zira  and  Gurdaspur.

 The  incentive  scheme  in  respect  of
 factories  has  been  under  revision
 subsequent  to  the  change  in  policy
 of  sugar.  In  the  mean  time  the  fin~
 ancia)  viability  of  these  projects  is  also
 under  examination,  Necessary  action
 regarding  clearance  of  pending  appli-
 cations  will  be  taken  in  due  course,

 Rural  Telephon,  Exchanges

 6404.  SHRI  SURENDRA  BIK-
 RAM:  Will  the  Minister  of  COM-
 MUNICATIONS  be  pleased  to  state:

 (a)  number  of  telephone  exchanges
 which  have  so  far  been  operating  in
 distant  rural  areas;

 (b)  what  steps  the  Government  ere
 taking  to  extend  more  and  more  tele-
 Phone  facilities  in  rural  greas  for  eas
 communications;  and

 ing  the  Sixth  Five  Year  Plant
 THE  MINISTER  OF  STATE  IN  THE

 the  6th  Plan,  about  2,900  telephone
 exchanges  were  working  in  the  rural
 areas  of  the  country.

 (b)  and  (c),  Government  plans  to
 provide  telephone  exchtinges  in  all
 villages  where  sufficient  demands
 develop  for  opening  telephone  ¢x-
 changes.  In  addition,  Government
 plans  to  provide  long  distance  Public
 Call  Offices  and  Combined  Telegraph
 Offices  in  accordance  with  the  liberal
 policy  a  copy  of  which  is  given  in
 the  Statement  enclosed.  It  is  expect-
 ed  that  2,400  new  telephone  ex-
 changes  and  16,000  new  Public  Call
 Officers  and  Combined  Telegraph  offi-
 ces  will  be  opened  in  rural  areas
 during  6th  Plan  period.
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 Statement

 Paik  for  Provision  of  PCOS  and  COS  on  Lass,

 7  Categories  of  Stations

 (1)  Disteict  Headquatters

 (a)  Sub  Divisional  Héadguarters
 *

 (g)  ‘Tehsil  Headquarters

 (4)  Sub  Tehsil  Headquarters

 (3)  Block  Headquarters

 (6)  Places  with  a  population  of  s000  or  more  in
 ordinary  areas  (2,500  or  more  in  back-
 ward  or  hilly  areas)

 Condition  for  provision  of  Public  Call  Offices.  Condition  for  provision  of  Combined  Offices

 Will
 ———

 progressively  irrespective  of  Will  be
 U ects

 preogressively  irrespective  of
 loss  and  it  any  conditions  loss  and  without  any  conditions  of  minimum

 revenue.  revenue.

 (7)  Places  with  Police  Stations  under  the  charge
 of  an  Officer  of  the  rank  of  Sub  Inspector of  Police  or  above.

 CGoadition  for  provision  of  Public  Call  Offices  Condition  for  provision  of  Combined  Office  «

 should  be  at  least  pated  revenue  should  b:  at least
 Frc}  Fy  ual  pcs  Exponditare)

 %  ofthe  ARE  (Annual 25%  ofthe
 on  15%  ह।  &  in  ordinary  areas,  and

 13% atess,  and  10%  of  ARE  in  hilly  areas,  in  backward  areas  and  10%
 hilly  areas,

 (8)  Out  of  the  way  places,

 Condition  for  provision  of  Public  Call  Offices  Condition
 for  provision  of  Combined  Ojfices

 *
 (७)  Should  be

 phn  firey
 40  Kms.  (radial  distance)  (a)  Should  be  beyond  ao

 me  f
 ‘radial  di-

 from  an  existing  tance)  an  existing  Oftice.
 8)  The

 ८20:  हं

 should  be  at  least  The  ted  dhoald  be ६%  3  ARE  in  and!

 re
 oY  rot  क्

 at  least
 25%  Of

 ARE  in  ordinary  recs
 ५  .

 द  ARE  in  hilly  areas
 *

 .  @  The  snticipated.  los  should  not
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 (9)  Tourist/pilgrimage  ccntres/agricultural/  irrigation/power  projectaites/townships. i

 Condition  for  provision  of  Public  Call  Offices,  Condition  for  provision  of  Combined  Offices.
 —

 (@)  The  anticipated  revenue  should  be  at  least  (x)  The  ee
 ty

 revenue  should  be  at  least
 a  of  ARE  m 5%

 ह... ल  and  10%  of  ARE
 4

 hilly  areas.
 2  ordinary

 30
 of

 in  backward  areas,  !  of
 in  hilly  areas.

 (७)  The  anticipated  loss  should  not  exceed
 le  ordinary  d

 geet  pa.  in  backward  milly  a

 (x0)  All  other  Stations

 Condition  for  provision  of  Public  Call  Offices  Condition  for  provision  of  Combined  Offices

 On  the  basis  of  financial  viability  or  on  rentand  On  the  basis  of  financial  viability  or  on  rent
 guarantee  in  case  of  Joss.  and  guarantee  in  case  of  lom.

 Nors  ;  (1)  For
 take  into  account  re not  that  of  a
 where  a  group  of  villages  wi

 sidered.
 No  pelegraph  office )  8  Kis.  of  the  proposed

 population  of  the  town  or  alone  should
 of  towns  or

 =
 except  in  Tribal  areas

 to  Kms.  from  tral  village  can  be  con-

 should  be  opened  on  loss  if  another  telegraph  office  is  already  working

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to

 (a)  whether  the  appointments  to
 almost  all  Technical  Posts  in  the

 (b)  the  details  of  posts  to  which
 appointments  beave  been  made  on
 deputation  basis  and  direct  recruit-

 way  of  direct  recruitment  from  the
 OPen  markets?

 THE  MINISTER  OF  AGRICUL-
 (SHRI
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 In
 to  when  there  are  short-term  vacan-
 cies,

 (b)  During  the  last  three  years,  4
 technical  posts  have  ‘been  filled  by
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 addition,  deputation  is  resorted  deputation  and  7  posts  by  direct  re-
 cruitment,  The  details  are  given  in
 Statement  II.

 (c)  Majority  of  the  posts  are  filled
 by  direct  recruitment  open  to  talent-
 ed  persons  from  the  open  market.

 Statement-I

 Sh,  Delton  efeen
 Sale

 Meet
 emcee

 Promotion  Direct
 ~

 “Deputation

 2  3  4  5  6

 a  Director  Farm  Information  38500  1800  Yes
 a  Director  Extension  Training.  Do.  Yes

 g  Joint  Director  (Ext)  अपुए0--- 700.  50%  Yes  50%  Yes

 4  Joint  Director  (Farmers  Traming)  Do  50%  Yes  50%  Yes  os

 §  Joint  Director  (Farm  Information)  Do.  50%  Yea  50%  Yes  a
 6  Jot  Director  (Women  —  Pro-

 gramme).  Do.  Yes  as

 7
 ie  7  ”  vel  (oom  ae  7900—690  Yea  aa  os

 &  Exhibition  Officer  Do.  Yes  ae

 9  Senior  Extension  Officer  Do.  Yes  ae
 20  Extension  Officer  +  7OO—rg00  50%  Yes  50%  Yes  a
 ui  ह...) अ  Home  Economist  +  Troo—r600  Yr  on
 ia  Regional  Home  Economist  7OO0—Ig00  +  Yes  oe

 73  Offset  Production  Officer  न  Do.  ae  Yes  .

 iq  Horticolture  Officer  ५  Do.  Yes

 a5  Senior  Extention  Officer  (Evalua-
 ton).  l00—r600  Yes  नि

 36  Extension  Officer  (Evaluation)  700—tgoo  0%  5०%  हर

 79)  Amistant  Livestock  Officer  650—r200  Yea

 38  Officer-in-Charge  W.C.C.S.  +  Do,  ore  Yeeq

 २79  Youth  Organiser  (Male)  —  550—goo  Yes  +

 a6  Youth  Organiser  (Pemale)  Do.  Yes  Pr

 ai  Assistant  Extention  Officer  =.  Do.  50%  5०%
 ह

 a2  Extension  Officer
 42  वा  क  (ie
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 a  2  8  4  5  6

 ag  Senior  Research  Amistant  (Women)  590——goo  Yes  te

 a4  Chief  650-T200  Yes  ar

 25  Photographic  Officer  नि  Do.  Yes  a  ee

 26  Photographer  .  +  550-900,  es  Yes
 27  Technical  (Agriculture)  425-700,  we

 Yea
 ie

 a
 her  Ye  .

 eg  Artist  (Senior)  .  :  850-900  50%  50%  o

 go  Artist  (Junior)  495-700  Yes
 gt  Assistant  Artist(Retourcher)  Do.  Yo  कि

 g2  Halftone  Etcher  425-600  Yes
 33  Veritype  Operator  :  425-700  Yes  rt

 94  Press  Operator  #.  425-700  5०%  5०%
 95  Assistant  Press  Operator  ,  gg0-560  5०%  5०%
 96  Project  Operator  :  425-700,  Yes  oe  .

 37  Aastt.  Projector  Operator  990-560  Yea

 38  Cameraman-cum-Platemaker  425-700  50%  50%

 39  Assistant  Cameraman-cum-Plate- maker  §90-560  Yes

 40  Graphotype  Operator  Do.  Ye  .

 47  Caligraphin  =.  ४;  Do,  ee  Yes  बड़

 42  «Translator,  7  ६  Do  oe  Yes  .

 49  I.B.M.  Operator  (Sr.)  =.  =.  ggo-§60  50%  50%  oo

 44  I.B.M.  Operator  (Jr.)  260-400  Yes
 45  Mechanic  धर  980-360  cs  Yeo  oe
 46  Carpenter  (Grade  I).  3205400  Yea  an  -
 47  Carpenter  (Grade  IT)  260-350  Ye  a
 48  Painter  .  नि  7  Do.  Yes  on
 49  Bromide  Printer  260-950  Yes  ws
 50  Addressograph  Operator  .  .  260-400  Yes  aia
 57  Head  Binder  re ee  930-360  Yes  a  -
 52  Supervisor  Livestock  ,  »  4  260-950  Yea
 53  Information  Amistnt  .  Do.  ae  Yes

 |

 54  Exhibition  Asgistan  7  425-700  Yes  बन  ae
 re  nen =  नमन»  oa  ५  ..५५५.....०«भनना०  नमन»  नकल  ००  -  मन.
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 2  a  3  4  5  6

 55  Technical  Assistant  (Economics)  425-700  ee  Yo

 56  Mounter-cum-Finisher  a  aGo-<g40  Yes  =  नि

 57  Printer  नि  हि  .  260-950  Yea  te

 58  Etcher  Clas  Il.  .  .  Do.  Yes
 59  Dark  Room  Assistant  .  +  210-290  Yes

 60  CGpmputor  260-400  Yes
 6  ,Paperman  7  ew  «885-308  Yes
 6a  Tilter  2T0-290  Yes  ee

 6g  Camp  Supervior  .  .  260-350  Yes

 64  Driver  .  ‘  i  .  260-3950  ws  Yo  oe

 65  Scooter  Driver  r  ः'  »  260-950  Yer

 66  Operator  (Silk  Screen)  .  425-700  Yo  j.
 67  Operator  (Film  Strips)  Do.  Yes
 68  Assistant  Projector  Operator-cum-

 Driver  330-560  Yes
 69  Graining  Operator  260-400  Yes

 yo  Inspector  Livestock  .  .  «  425-700  Yo  .  ex

 gi  Assistant  Exhibition  Officer  (Gr-
 ade  I)  5  7  6§0-r200  ¥es  न  a0

 ya  Assistant  Exhibition  Officer  ‘550-900  0%  5०%

 Statement-EI
 Details  of  the  Technical  Posts  filled  by  Deputation|  Direct  Recruitment  during  the  last  three  years.

 Nazne  of  post  Scale  of  post
 pol  Provision  5  R/

 Nee  फिडस  pew  |
 ३१  Filled  by  Deputation  Rs.

 {a)  Joint  Director  (Extension)  1900-50-1  700  7  50%  by  promotion  and  so%by by recruitment.

 (b)  Photographer  न  नि  +  +  §50-g00  r  Direct  recruitment.

 {e}  Technical  Assistants  (Agriculture).  425-700  a  Direct  recruitinent  0
 (These  are  all  short-term  vacancies)

 fs  Pilled  by  Direct  Recruitment  :

 (a)  Joint  Direct  on  (Extension)  .  »  T900-§0-2700  डर

 ro}  Extension  Officer.  न  +  (7OO-TgOO:  ||

 {e)  Senior  Research  Assistant  (Women)  550-900  t

 ad)  Technical  Amistant  (Home  Sc-
 ience)  .  .  +  495-700  a  नि

 (५).  Yafermation  Agsisant  :  ee  ¢85-700  ४  कि
 (f)  Paper-man  .

 Se .  '  29  I
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 Integratea  Urdan  Development  Pro-
 gramme  for  Bangalore

 6406  SHRI  JANARDHANA  POO.
 JARY:  Will  the  Minister  of  WORKS
 AND  HOUSING  AND  SUPPLY  AND
 REHABILITATION  be  pleased  to
 state.

 (a)  whether  the  sanction  for  the
 grant  of  loan  under  Integrated  Urban
 Development  Programme  to  Banga-
 Jore  ig  lying  pending  with  ;he  Cen-
 tre;  and

 (b)  if  so,  the  reasons  for  delay  and
 when  the  decision  in  this  respect  is
 likely  to  be  taken?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  No,  Sir.

 (b)  Does  not  arise.

 झाई०  एन०  Yo  कालोनी,  नई  दिल्ली
 में  पटरी  जोसले  यालों  का  पुनर्वास

 5  a
 be’  «66  107-  श्यी  युवराज  :  क्या  निर्माण

 झोर  झावास  तथा  पृति  झौर  पुनर्वास  मंत्री
 यह  बताने  की  कपा  करेंगे  कि

 (क)  क्‍या  पटरी  खोमचा  वालों
 का  पुनर्वास  करने  के  लिए  कोई  निश्चित
 प्रस्ताव  है  ;

 (ख)  बया  पुलिस  की  साठगांठ  से
 दिल्ली  को  आई०  aie  To  कशलोनी
 के  पटरी  खोमचा  वालों  को  काफी  एरेशन
 क्या  गयां  है  ,

 (ग)  पा  पटरी  खोमला  यूनियन  के

 न्य
 ने  पिभाग  के  वरिष्ठ  अ्रश्चिकारियों

 हि
 8~10  साल  पुराने  रिक्ताई  प्रस्तुत

 कए  हैं;  शौर

 (घ)  ग्रदि  हां,  तो  उनका  प्राजीविका
 के  लिए  उचित  व्पथस्था  फ  तक  की
 भायेगी,  यदि  नहीं,  तो  इसके  क्‍या
 कारण  है  ?

 389  Ls3.
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 निर्माण  झौर  ह्राबास  तथा  पृति  शोर

 पुरर्षात  मंत्री  दूधी  सिफल्वर  चत)  :

 (=)  में  (घ).  सूचना  एकत्र  की  जा  रही
 है  तथा  सभा  पटल  पर  रख  दो  जाएगी

 Water  and  Sewer  facility  in  Kedar
 Bagh,  Karampura,  New  Delhi

 6408.  प्त  DAJIBA  DESAI.  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  AND  SUPPLY  AND  REHABI-
 LITATION  be  pleased  to  state:

 (a)  whether  there  ig  no  water  and
 sewer  facility  available  in  regularised
 colony  Kedar  Bagh  (Madan  Park  and
 Chunnamal  Park)  of  Ward  No.  83,
 Eerampura,  New  Delhi;

 (b)  the  reasons  thereof;  and

 (९)  the  time  by  which  Government
 propose  to  provide  the  same?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDER
 BAKHT):  (a)  Yes,  Sir.

 (b)  and  (c)  The  information  wa
 being  collected  and  will  (be  Jsid  on
 the  Table  of  the  Sabha.

 Refund  of  Deposit  of  Temporary  Con-
 nestiong  in  Bombay  and  Pune

 6409,  तप्ताप्ता  है,  K.  MHALGI:  Will
 the  Minister  of  COMMUNICATIONS
 be  pleased  to  refer  to  repiy  given  to
 Unstarred  Question  No.  ७59  on  30th
 November,  978  regarding  Deposits  of
 temporasy  connections  lying  after
 their  disconnection  aad  state:

 (a)  whether  all  the  i68  cases  of

 Bombay
 and  Pune  of  deposits  in  res

 pect  T  connections  have
 been  finalised  to  refund  the  amount
 before  8let  March,  1979  as  assured;

 (b)  if  not,  in  how  many  cases  the
 amount  of  refund  is  paid  and  to  the
 tune  of;  and

 (c)  what  are  jhe  reasons  of  incom-
 plete  work;  and  how  it  shall  be  com-
 pletedt  हि
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 THE  MINISTER  OF  STATE  IN  १  HE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARHARI  PRASAD  SUKH-

 DEV  SAI)  fa)  and  (b)  67  cases
 hay  been  finahsed  and  deposits  to
 the  une  of  Re  80,986  have  been  re-
 fuiied  before  $1-3-1979

 (ए)  One  case  involving  Rs  97870
 is  pending  7  Pune  Telephone  District
 due  to  the  reason  that  the  telephone
 instrument  has  not  been  returned  by
 the  ex-subseriber  Case  is  under
 correspondence  with  the  subscriber

 Opening  of  Post  Offices  and  Public
 Call  Officeg  during  Five  Year  Plan

 640  SHRI  AMARSINH  ्  RAT-
 HAWA:  Will  the  Minister  of  COM-
 MUNICATIONS  be  pleased  to  state’

 (a)  whether  there  ig  any  proposal
 of  opening  new  Post  Offices  and  Public
 Call  Offices  particularly  in  Adivaais
 atea  of  Baroda  District  durmg  the
 next  Five  Year  Plan;

 (9)  if  so,  the  details  thereof;  and

 (०)  the  criteria  adopted  for  open-
 ing  of  new  PO  and  PCO  in  vil-
 lages?

 THE  MINISTER  Of  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 {SHRI  NARHARI  PRASAD  SUKH-
 DEV  SAI).  (a)  Yes,  Sir.

 (bh)  Postal  5  post  offices  are  pro-
 posed  to  be  opened  in  Adivasig  Areas
 of  Baroda  District  in  each  year  dur-
 ing  the  next  8  financial  years  com-
 mencing  from  the  year  1978-80

 Telecom  The  following  3propo-
 asls  are  under  examination  for  pro-
 vision  of  public  telephones  in  Adi
 vans  Areas  of  Baroda  District:

 l  Zox
 2  Dehot

 3  Seydi:  Vasan
 4  Rangpur  (Kwant)
 §  Rangpur  (xox)
 €  Gadh  Borlach
 7  Anvoli
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 8  Palasin
 9.  Gamod

 0  Vaya
 ll  Savl
 42  Bunjetha
 13  Aghar
 (c)  The  criteria  adopted  for  open-

 ing  of  new  post  cfhees  are  detailed  in
 Statement  ‘A  while  thore  for  open-
 ing  of  PCO  in  the  village,  are
 given  in  Statement  ‘B

 Statement  ‘A’

 New  norms  fo:  opening  of  post  Offices
 m  rural  areas

 Post  Office,  to  be  opened  in  rural
 areas  have  now  been  classified  imto
 two  main  categories

 {l)  Post  Offices  in  normal  :ural
 areas,  and

 (2)  Post  offices  7  hilly,  tribal  or
 backward  areas

 [60]  Post  Offices  im  normal  rural
 areas*—

 @  Post  Offices  in  grem-penchayat
 villages  may  be  opened  subject  ito
 the  following  conditions:.—

 (a)  There  is  no  other  post  office
 within  the  radius  of  3  Kms  from
 the  proposed  post  office,  and

 (b)  The  proposed  post  office  is
 expected  to  yield  income  to  the
 extent  of  atleast  25  per  cent  of  it?
 estimated  cost

 (ix)  Post  offices  in  non  gram-pat-
 chayat  villages  may  be  apsned  svb-
 ject  to  the  following  conditiond:—

 (a)  The  population  of  the  vir
 lage  should  be  2,000  or  more;

 (b)  There  is  no  other  pest  office
 within  the  radius  of  3  Kms.  from
 the  proposed  office;  and
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 (e)  The  post  office  is  expected  to
 Yield  income  to  the  extent  of  at-
 least  25  per  cent  of  its  estimaicd
 cost

 (2)  Post  Offices  in  hilly,  tribal  and
 backward  areas: —

 (i)  Post  Offices  in  Gram-Pancha-
 जुग  villages  may  be  opened  subject
 to  the  following  conditions: —

 (a)  There  is  no  other  post  offi-
 ce  within  the  radius  of  3  Kms.  from
 the  propsed  post  office:  and

 (b)  The  proposed  post  office  is
 expected  to  yield  income  to  the
 extent  of  atleast  0  per  cent  of  it:
 estimated  cost.

 (ii)  Post  Offices  in  non  grampancha-
 yat  villages  may  be  opened  subject  to
 the  following  conditions:

 (a)  The  village  should  have  &
 population  of  1,000,  or  more;

 CHAITRA  19,  90]  (SAKA)  Written  Answers  79

 (b)  There  should  not  be  another
 post  office  within  the  radius  of  3
 Kms.  from  the  proposed  post  office;
 and

 (c)  The  proposed  post  office  is  ex-
 pected  to  yield  income  to  the  ex-
 tent  of  atleast  0  per  cent  of  ita
 estimated  cost.

 3  Notwithstanding  the  above,  the
 Postmasters  General  are  hereby  em-
 powered  to  relax  (in  consultation
 with  the  Internal  Financial  Adviser)
 any  of  the  abave  cited  norms  in  70
 per  cent  of  the  cages  in  opening  of
 post  offices  every  year.

 4.  The  minimum  guaranteed  re-
 venue|income  will  continue  to  be  cal-
 culated  according  to  the  existing  for~
 mula.

 5.  These  new  nofms  are  operative
 trom  the  date  of  issue  i.e.,  28th  August,
 1978.

 Statement  —'B’

 Policy  for  Provision  of  POOs  on  LOSS

 Categories  of  Stations
 SS  ७ 4

 Condition  for  provision  of  Public  Call  Office

 |

 Will  pel  gta  progressively  ग्
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 iO}  The  anticipa  should  be  at least  25%  of  ARE  in  ordinary  arcas,
 15%  of  ARE  in  backward  areas;  and
 10%  ARE  in  hilly  areas.

 Tourist  /  pilgrimage  centres  |  agricultural  |  irri-  The  antici
 Ae

 revenue  should  at  leat ७)
 gation/power  project  sites/townships  25%,  of  in  ordinary

 areal,  Cae
 15%  of

 in  backward  areas  and  of  in

 -  On  the  basis  of  financial  viability  or  in  the (ro)  All  other  Stations
 case  of  loss  on  rent  and  guarantee  basi

 Nors.-=For  considering  the  population  figures,  the  population  of  the  town  or  village  alone  should  be
 taken  into  account  and  not  that  of  a  group  of  vi  a  radius  of  6  Kms  from  a

 illage
 can  be  considered.  No  two  Public  can  be  opened  under  this

 relaxed  i:  tion  within  a  distance  of  0  Kins.  from  phi  a

 जेराबल,  गृजरात  में  स्वचालित  टेलीफोन

 64ii,  श्री  चम  सिह  भाई  पटेल  :
 क्या  संचार  मंत्री  यह  बताने  को  कपा
 करेंगे  कि  :

 (क)  क्‍या  श्री  सोरठ  चैंम्बर  ग्राफ
 काम  एण्ड  इण्डस्ट्री  बेरावल,  गुजरात  ने
 “a  'दिसमजर,  i978  को  निदेशक  दूर-
 संचार  (  पश्चिम  )  प्रहेमदाबाद  तथा
 अहाग्रवत्धक,  दूरसंचार,  अहमदाबाद  को
 बेरवाल  में  स्वचालित  टेलीफोन  केन्द्र  की
 स्थापना  करने  के  लिये  कोई  लिखित,

 अनुरोध  किया  था;

 क्या  है;

 .(ग)  बेराबल  में  स्वचालित  टेलो-
 फोन  केन्द्र  में  कब  तक  कार्य  प्रारम्भ
 हो  जायेगा;  और

 (ब)  बेरावल  पक्के,  :  स्वचालित
 टेलोफोन  केन्द्र  पर  कुन  कितेता  व्यय
 करने  का  विचार  है  भर  कुल  कितने

 a  डेलीफोल
 लगाये  जाने.  का

 विचार  है? .

 (ख)  यदि  हां,  तो  तत्संबंधी  ब्यौरा

 संचार  संज्रालय  सें  राज्य  मंत्री  (भी
 नरहरि  प्रसाद  सुलदेव  साथ)  :  (क)
 ली . हां ।

 (@)  इस  समय  बेंरावल  में  i200
 लाइनों की  क्षमता  का  एक  करचल  एक्स-

 चेंज  कार्य  कर  रहा  है  ।  l099  कनेक्शन
 चालू  हैं  भौर  sa  प्रतीक्षा  सूची  में  हैं।

 (ग)  श्री  सोरठ  चैम्बर  आफ  कामसे  ने
 बदली  के  लिए  अनुरोध  किया  है  t  सर-
 कार  करचल  एक्सचेंजों  के  बदले  स्वचल
 एक्सचेंज  स्थापित  करने  को  बहुत  इचच्छ्क

 'है  परन्तु  स्वचल  स्विचिभ  उपस्कर  की
 सोमित  सप्जाई  होने  के  कारण  इसकी

 ,मोजव्रा  बताने  में  समर्थ  नहीं  हो.  सकी  हैं।
 सप्लाई  बढ़ाते  के  लिए  प्रयास,  किया  जॉ
 रहा  है  |  यह  झाशा  कि  जाती  है  कि

 “सातवीं  योजना  भ्रवधि  के  दौरान  बेरावल
 जैसे  स्पानों  पर  एक्सचेंज़ों  के  स्वच्नक्लीकरण
 का  कार्य  शुरू  क्रिया  जा  सकेगे।

 (mw)  केवल  आवि..  सहित  स्थचल
 एक्सचेंज  की  लागत.  7,000  & .. अ  से

 I0,000  पये  तक  प्रति  लाइन  जाती
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 करतो  है  ।  जब  स्ंसव  होगा  बेरावल  में
 एफ  स्वचल  एक्सचेंज  की  योजना  बनाई
 जायेगो  ताकि  स्टेशन  की  प्रत्याशित  मागो
 की  षृत्ति  को  जा  सके  q

 Government's  Policy  regarding
 Conservation  of  Old  Tempite

 64I2.  SHRI  PABITRA  MOHAN
 PRADHAN.  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  state:

 (a)  whether  the  temple  of  Lord
 Jagannaty,  is  a  living  temple;

 (b)  whether  it  is  the  age  old  policy
 of  Government  of  India  not  to  inter-
 fere  in  the  living  temple  directly  for
 any  sort  of  construction  work;

 (०)  if  so,  whether  it  is  not  advisable
 only  to  aid  with  finance  and  experts
 for  conservation  of  a  living  temple
 whe,  it  (Government)  has  legal
 authorities  to  supervise  conservation
 and  upkeep;  and

 (d)  if  under  the  above  principle,
 the  Lord  Jagannath  temple  is  a  liv-
 mg  one,  whether  the  Government  of
 India  followed  the  said  principle  in
 the  heavy  and  massive  repair  work
 Row  under  execution?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (WR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  Yes,  Sir.

 (b)  to  (d).  Under  the  provisions of  the  Ancient  Monuments  and  AY
 gical  Sites  and  Remains  Act, 958  and  Rules  made  thereunder,  any

 outstanding  ancient  and  historical
 Monument  can  be  declared  as  a
 Monument  of  national  importance  and Bs  such  can  be  preserved  by  the  Ar-

 nttologieal
 Survey  of  India  accord-

 8  to  the  archneologital  principles.
 However,  in  respect  of  protacted
 monuments  under  religious  uve,  the

 CHAITRA  19,  7907  (SAKA)  Written  Anavers  74

 recognised  customary  ani  religious
 pratices  and  usages  are  not  interfer-
 ed  with.  Archaeological  Survey  can
 incur  expenditure  on  measures  of
 preservation  only  aftar  the  monu-
 ment  is  declared  as  of  national  im-
 portance,

 चिंटुठलभाई  पटेल  हाउस  की  देखसाल

 6413.  प्री  हुकम  बन्द  कछाबाय  :  क्‍या
 निर्माण  और  झावास  तथा  पूत्ति  और  पुनर्वास
 मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  विदृठलभाई  पटेल  हाउस  झौश
 मावलंकर  हाल  की  देखभाल,  सफाई  झादि  पर
 प्रतिवर्ष  कितना  व्यय  किया  जाता  है  और
 इसमें  कितने  कर्मचारी  श्रेणीवार  तैनात  है  ;

 ख)  क्‍या  विदृठलभाई  पटेल  हाउस
 से  संबंधित  स्टाफ  क्वार्टरों  की  ऐसी'  हालत  है
 कि  न  तो  शौचालयों  की  सफ  ई  की  जाती  है  भौर
 ने  उनके  भन्दर  जाले  निकाले  जाते  है  तथा  त
 उनमे  सफेदी  की  जाती  है  तथा  बलिया  भी

 पूरे  ध्वाइटो  पर  नहीं  लगायी  जाती  है  तथा
 उपरोक्त  क्वार्टरों  की  देखभाल  का  खर्चा  केबल
 कांगजों  पर  ही  दिखा  दिया  जाता  है  ;

 (ग)  क्‍या  यह  भी  सच  है  कि  यहां  के
 प्रध्िकारियं!  द्वारा  प्रधिकतर  दनिक  केतन  पर
 काम  करने  वाले  कमंचारिमों  को  अपने  चर  के
 कार्यों  के  लिए  भेज  दिया  जाता  है  शौर इन्हे
 नेक  बचे  हो  जाने  वे  बाद भी  स्थायी  नही  किया
 जया  है  ;  ौर

 (घ)  क्‍या  सरकार  इस  बारे  भे  उचित
 जांच  करायेगी  झौर  धस्थायोी  कमंचारिय  को
 स्थायी  करने  तथा  वहां  सफाई  झादि  की  उचित
 व्यवस्था  करेगी  ?

 निर्माण  झौर  भ्रावात्त  तथा  पृति  झोर

 ुनबॉस  मंत्री  (भी  सिशन्दर  बचत) :
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 (*)  (i)  Tartana,  wert  भादि  पर
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 (a)  जी,  नहीं  ।  शौचालय  मलाकों  की

 बाविक  भौसतत  च्प  निम्नलिखित  है  —  सफाई  हर  रोज  को  जाती  है  तथा  सफेंदी  झादि
 करते  समय  जालो  को  हटा  दिया  जाता  है  ।
 स्वेट  क्वार्टर  भी  सुझ्य  इमारत  का  शग  है
 तथा  उनका  रखरखाव  वास्तव  मे  भ्रपेक्षित

 सिविल  2,92,574  रुपये  मानक  के  मनुसार  किया  जाता  है।  सीक़ियों

 विद्युत  5,85,70l  रुपये  शौचालमभो,  स्नानगृह।  भादि  जैसे  सामूहिक
 7  स्थानों  पर  बल्व  आवश्यकता  पडने  पर  बदल

 उद्यान  13,950  रुपय
 दिए  जाते  है  t

 कुल  8,92,225  872  (ग)  यह  सत्य  नही  है।  उन्हे  श्रावश्यकता

 (ii)  कर्मचारियों  की  शे  गीबार  सख्या

 पड़ने  पर  प्रल्पावधि  +  लिए  रखा  जाता  है  |
 इसलिए  उन्हें  निर्यामत  करने  का  प्रश्न  ही
 नहीं  उठता  i

 विवरण म॑  दो  गई  है  ।  (घ)  प्रश्न ही  नहीं  उठता  ।

 विवरण

 सनचजारियों  की  श्रेणीयार  संतया

 सिविल  विद्युत  उद्यान

 2  कारपेस्टर  2  3  लिफ्ट  झापरेटर  il  0  माली

 2  भेसन  )  2  रेडियो  सेकेनिक  i  2  चौधरी

 आपरेटर  (दो  मास  के  लिए

 3  फेंडर  .  3  मीटर  रीडर
 4  अपहोल्सटर  l  4  इलैक्ट्रीसियन  2

 5  फिटर/एसिस्टेट
 फिटर  2  5  वायर  मैन  6

 6  बेलदार  10  6  लिफूट  मेकेनिक  ॥
 7  स्वीपर  li7  एसिस्टेंट  बॉपरथेन  4
 8  फणश  2  8  एसिस्टेंट  पंम्ष

 झापरेटर  5

 9  चौकीदार  4  9  एसिस्टेंट  मेकेलिक  I
 0  सीवरमन  0  खलासी

 *  8

 बक्तानु  लम

 1 सर्विसमैन  त

 ee  जान  _

 2  सौनियर  मैकेनिक  १
 3  खलासी  2
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 Financial  Loes  due  to  Postal
 |  Stationery

 64i4.  SHRI  MADHAVRAQ  SCIN-
 DIA:  Will  the  Minster  of  COM-
 MUNICATIONS  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  dur-
 ing  the  lst  quarter  of  979  there  was
 shortages  of  postal  orders  inland
 letters,  envelops  etc.  yhroughout  the
 country;

 (b)  if  so,  whether  as  a  result  of
 shortages  the  Department  have  suf-
 fered  heavy  financial  Josses;  and

 (ce)  if  so,  exact  assessment  of  losses
 and  reasons  for  shortages?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARHARI  PRASAD  SUKH-
 DEV  SAI):  (a)  There  has  been
 shortages  of  certain  items  of  postal
 stamps  and  stationery  im  some  post
 offices.

 (b)  No,  Sir.

 (९)  There  are  no  losses  on  revenue
 account,  The  shortages  have  been
 due  to  the  fact  that  the  India  Security
 Press,  Nasik  has  not  been  able  to
 meet  the  demands  fully  in  respect  of
 certain  items  of  postal  stationery  etc.

 Allotment  of  Hestel  accenumedation
 ou  priority  basis

 645.5  HRI
 SINGHA:  द. ८11 ल
 ee

 SACHINDRALAL
 the  Minister  of
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 WORES  AND  HOUSING  AND  SUP-
 PLY  AND  REHABILITATION  he
 pleased  to  state:

 (a)  what  is  the  criteria  for  the
 allotment  of  hogtel  accommodation
 on  priority  basis  or  in  general  pool,
 give  details;

 (b)  the  number  of  persons  since
 970-—i979  who  got  hostel  accommo-
 dation  on  priority  basig  and  in  gene-
 val  pool  and  on  what  grounds  give
 details:  and

 (c)  whether  sympathetic  view  is
 taken  in  hard  cases?

 THE  MDINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  कदा
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Ad  hoe  allotment,
 beth  in  general  pool  and  hastel,  ig
 made  to  eligible  dependent  ot  deceas-
 ed  officer  who  was  in  occupation  of
 general  pool  accommodation;  te  per-
 sonal  stac  of  Ministers  etc,  on  medical
 grounds  and  also  to  physicaly  hanii-
 capped  officers;  to  officers  who  are  .c-
 quired  to  vacate  their  departmental
 pools  and  in  other  cases  of  exceptional
 nature  on  merits.  Previously  ad  hoc
 alotments  were  used  to  be  made  aso
 to  eligible  dependents  of  officers  who
 were  in  occupation  of  general  pool
 accommodation  on  their  transfer
 or  retirement,  but  this  had  been  dis-
 continued  from  ist  May,  1978.

 (9)  Ad  hoc  allotment  made  in  the
 genera]  pool  in  Delhi  during  the
 period  ‘1970-79,  upto  31-3-79),  is  as
 under:

 General  Hostel

 t.  Eligible  dependent  of  :
 (t)  decensed,  officer

 (मं)  retived  officer
 (iii)  transferred  officer
 a  Personal  Staff  नि
 a  For  vacating  departmental  pool  -
 A  Medical  growrds
 co  Others  ,  .  .  .

 ee

 1,285  4
 0०8६  4

 ra  t
 .  581  4

 .  न  487  |
 न  .  =  F  48  9

 ‘  .  793  Zo
 Tora.  नि  ‘  7398"  189

 *  Th:
 Aetaits ot gee, ‘  hich  are  Sot

 hoc  allotmentsin  Typea  VI  Vl  and  VITI  mare  during  the  7974
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 (c)  Each  hard  case  is  decided  on
 moerite

 Appointment  of  0.8.D,  in  D.G.5.  &  D,

 64l4.  SHRI  SHYAMLAL  DHURVE:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  ,t  78  a  fact  that  the
 OSD  (training)  in,  DGS&D  who  is
 required  to  train  the  Officers  of  Indian
 Supply  Service  (which  ig  an  Mngi-
 neering  Service)  is  held  oy  an  Off-
 eer  of  Central  Secretanat  service  who
 has  never  worked  as  a  purchase  offi-
 eer  in  DGS&D;  and

 (b)  if  go,  whether  it  is  not  affecting
 the  quality  of  training  ang  the  rea-
 sons  for  not  appointing  an  experienc-
 ed  purchase  officer  of  Indian  Supply
 Service  as  OSD  (Training)?

 THE  MINISTER  OF  WORKS  2७
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  The  O.8.D.  (Train-
 ing),  though  a  C.5.S.  offier,  has  the
 requisite  purchase  experience.

 (b)  No,  Sir.  The  quality  of  train-
 ing  is  maintained,  and  the  Recruit-
 ment  Rules  provide  for  selection  from
 CSS  Grade  I  Officer  as  one  of  the
 sources  of  recruitment

 Deletion  of  Condition  in  Industrial
 Licence  for  Horlicks  Plant  at

 Rajahmaniry

 6417,  SHRI  KIRIT  BIKRAM  DES
 BURMAN:  Will  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state:

 (a)  whether  Government  have  gince
 examined  the  propriety  cr  otherwise
 ef  deletion  of  the  condition  in  the
 Industrial  Licence,  issued  to  Hindus-
 tan  Milkfood  Manufacturers  Ltd,  for
 Rajahmundiy  project  for  “Horlicks”
 without  reference  to  the  Licensing
 Committes;

 b)  if  go,  the  finding  thereat;  and
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 {c)  action  proposed  to  be  taken
 agains;  the  erring  Officers?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  and  (b)
 The  propriety  or  otherwise  of  the  de-
 letion  of  the  condition  relating  to  the
 brand  name  ‘Horlicks’  in  the  Indus-
 trial  Licence  granted  in  favour  of  M|s
 Hindustan  Milk  Food  Manufacturers
 Ltd.,  Nabha  without  reference  to  the
 Licencing  Committee  has  been  exa-
 mined.  The  deletion  was  authorised
 after  taking  into  account  the  rele-
 vant  aspects  of  the  case.  It  was  then
 considered  that  it  would  be  odd  when
 allowing  expansion  to  a  party  which
 had  already  been  operating  in  India
 to  insist  that  for  the  expanded  pro-
 duction  capacity  the  party  should  not
 use  the  same  brand  name  which  they
 were  using  before.  In  view  of  this
 consideration,  it  was  decided  to  de-
 lete  the  relevant  condition  from  the
 Industrial  Licence.  The  matter  has
 also  been  examined  in  consultation
 with  the  Deptt.  of  Legal  Affairs.
 The  power  to  vary  or  amend  indus-
 trial  licences  rest  with  the  Govern-
 ment  and  the  Licensing  Committee  is
 congulted  before  coming  to  a  decision.
 The  absence  of  such  consultation  in
 a  particular  case  does  not  render
 the  decision  taken  by  the  Govern-
 mrent  and  void.

 (c)  Does  not  arise.

 64I8  SHRI  GIRIDHAR  GOMAN-
 GO:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  the  financial  assistance  pro-
 vided  by  hig  Ministry  to  voluntary
 organisations  for  promotien  of  Indian
 language,  for  the  year  ‘1078-79;

 (b)  names  of  the  voluntary  otgati-
 gations  who  received  the  assistance
 for  that  purpose;
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 (९)  how  of  these  organisa- man;
 tions  applied  for  the  assistance  for
 the  year  ‘1970-80;

 (d)  whether  his  Ministry  received
 any  application  from  the  organisa-
 tiong  for  promotion  of  tribal]  langu-
 ages;  and

 (e)  ;f  not,  whether  the  State  Gov-
 ernments  will  be  informed  by  his
 Ministry  to  forward  the  applications?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  (SHRI-
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 TAKI):  (a)  Under  the  scheme  of
 Assistance  to  Voluntary  Organisations
 for  Promotion  of  Indian  Languages
 (except  Hindi  and  Sanskrit)  a  sum  of
 Rs.  2,24,988.47  has  been  sanctioned
 during  ‘1978-79  to  various  Voluntary
 Organisations.

 (b)  A  Statement  is  attached..

 (c)  Four.

 (a)  One  applicaion  was  received  for
 teaching  tribal  languages  to  the  State
 Government  empoyees  in  Orissa  State.

 MAT!  RENUKA  DEVI  BARAKA-  {e)  Does  not  arise.

 Statement

 St.  No.  Name  of  the  Organisation  Grant  sanctioned

 t  Akhil  Bharata  50th  Kannada  Sahitya  Sammelan,  New  Delhi  न

 Sur  Samarak  Mandal,Agra  gt
 Dr.  V.V.  Swaminathan  Library,  Madras

 Serretary  Publication  Board,  Gauhati

 Nikhil  Bharat  Banga  Sahita  Sammelen  Ti

 Rs.
 10,000"  00

 हर  हे  1§,000'  00

 687  50

 19.465'  00

 Motilal  Memorial  Society,  Lucknow
 Bibar  Bengaice  Association,  Jamalpur
 Ghalib  Academy,  Nizamuddin

 Telugu  Bhasha  Samiti,  Madras
 Sardar  Patel  University  .  .  .
 Shri  8.  Chaudhuri,  Editor,  Calcutta.

 .

 .

 .

 Lekhraj  Kishanchand  Aziz,  Educational  &  Libera:,  Trust,Bombay

 Institute  of  Tribal  Dialects,  and  Culture,  Orima,  Bhubancswar,

 ‘To,000°  oo

 I9,500°  47
 9,000-¢o

 नि  हे  हु  5:500°  00

 S314"  00

 न  75,000°  00

 .  .  §0,000°  00

 20,570°  §o

 10,000°  00

 Tora.  .  .  2,24,988>  47

 Post  Office
 Building

 in  Janakpuri,

 '  6439  SHRI  MAHI  LAL:  Will  the
 Minister  of  COMMUNICATIONS  be
 Pleased  tg  refer  to  reply  given  to  Un-
 Starred  Question  Wo.  6882  on  6th

 April,  1078  regarding  Telegraph
 Offices  in  Janakpuri  and  state:

 (a)  whether  the  possession  of  the
 plot  earmarked  for  Post  Office  buiid-
 ing  in  shopping  centre,  A-3  Block,,

 ,  New  Delhi  has  been  ob-
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 (9)  if  not,  the  reasons  therefor  and
 when  a  ig  likely  to  be  obtained;  and

 (९)  when  the  Government  propose
 to  take  up  construction  of  the  said
 Post  Office  Building?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARHARI  PRASAD  SUKH-
 DEV  SAI).  (a)  No  Sir

 (by  A  sewer  line  is  passing  through
 the  plot  A  manhole  also  exists
 in  the  centre  of  the  plot  The
 possession  wuld  be  taken  over  when
 the  Sewer  line  is  diverted  from  the
 plot  and  the  manhole  is  removed.
 Delhi  Development  Authority  is  tak-
 ing  necessary  action  in  this  regard

 (९)  When  the  hindrances  referred
 to  above  have  been  removed,  posses-
 sion  of  the  plot  will  be  taken  over
 and  necessary  action  to  commence
 construction  would  be  taken

 Re-development  Schemes  of  NDMO

 6420  SHRI  NATHU'  SINGH:
 Will  the  Voinuwtes  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  how  many  schemes  of  re-deve-
 lopment  of  pavements,  crozsings,  parks
 etc,  haye  been  implemented  by  the
 New  Delhi  Municipal  Committee  qur-
 ving  the  jast  gix  monthg  and  the  de-
 tails  thereof;

 (b)  how  many  such  schemes  are  to
 be  finalised  for  implementation  dur-
 ing  the  next  six  months  by  NDMC
 and  how  much  money  is  envisaged

 ‘or  expenditure  on  such  terms  in  the
 next  six  months,  and

 {e)  how  much  money  has  been
 spent  during  last  six  months  on  sche-
 mes  of  re-development  and  beauti-
 fication  during  the  last  six  months
 by  the  New  Delhi  Municipal  Com-
 mittee?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
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 BAKHT):  (a)  The  number  of  schemes
 implemented  are  as  under:

 (1)  Pavements  .  a7

 (a)  Crossings  :  5

 (3)  Parke  s

 (b)  Broad  details  of  the  sheme.  en-
 visaged  so  far  are  as  under:

 Item  of  work  No  of  —  L[stirnated
 Scheme  Tpendrture

 (Rs  on  lakhs)
 t.  Pavements  ,  .  I  at  50
 a.  Crusungs  .  5  2  25

 g-  Parks  .  r  tt  96

 (c)  Expendiure  incurred  during  the
 last  85  months  is  an  under,—

 Rs  lakh

 de  Pavernents  .  2  ®  74  42

 q.  Crossings  a3
 3  Parks  +  7  93

 Development  of  Residential  Plots  by
 DDA

 (6421  SHRI  RAJ  KESHAR  SINGH
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  he  pleased  to  state’

 (a)  48  there  any  proposal  to  ask
 the  DDA  to  develop  residential  plots
 for  the  LIG  and  MIG  persons  in
 Delhi  and  start  yegistration  therefor,
 and

 (b)  if  not,  how  far  it  is  justified
 that  the  persons  in  the  above  cate
 gories  should  not  construct  the
 houses  at  reasonable  rates  and  keeP
 the  DDA  obliging  by  paying  exhorbr
 tant  prices  for  flats?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SSKANDAB
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 ‘BAKHAT):  (a)  D  D.A.  have  inform-
 ed  ¢hat  they  themselves  are  working
 on  such  a  proposal

 (b)  Does  not  arise

 wt  war  सप्यम  सिंचाई  योजमाओं  के
 लि  विदेशी  आओोज्ों  से  रहायता

 6422.  ची  सुरेख  झा  सुमन  :  क्या  फ़ि
 आर  सिचाई  मत्री  यह  बताने  की  कृपा  करेंगे
 कि

 (क)  क्या  वर्ष  1977-78  तथा
 1978-79  के  दौरान  बड़ी  तथा  मध्यम
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 (ख)  इन  परियोजनाओं  के  लिये  विश्व
 बैंक  तंथा  अझस्य'  विदेशी  स्रोतों  से  कितनी
 सहायता  प्राप्त  हुई  ,  भौर

 (7)  ष  i979-8s0  की  सिंचाई
 योजनाझों  का  ब्यौरा  क्‍या  है?

 कृषि  और  सिंचाई  मंत्रों  (श्री  सुरणोत
 सिह  भरमासा)  (क)  राज्य'  सरकारों  द्वार"
 दी  गई  सूचना  के  प्रनूसार,  977-78  शौर
 1978-79  में  बहद  और  मध्यम  सिचाई

 स्कीमों  द्वारा  क्रश  i  4  सिलियन  हैक्टेयर,
 अऔर  35  मिलियन  हैक्टप  र  क्षेत्र  को सिचाई
 के  झन्तगंत्  लाया  गया  |

 (ख)  1977-78  शौर  1978-79
 सिचाई  योजनाझों  के  भ्रधीस  कितनी  भूमि  की  क  वर्षो  म  विश्व  बैंक  से  जा  सहायता  प्राप्त  हुई
 सिचाई  की  गई  ,  वह  इस  प्रकार  है

 कम  स  ०  परियोजना  का  नाम  (राशि  मिलियन  प्ममरीक।  डालरो  से)

 1 गोदावरी  बराज  परियोजना  (आनन्‍्भ्र  प्रदेश)
 2  नागार्जुतर:गर  परियोजना  (भान्घ  प्रदेश )
 3  पेरियार  वैगई  परियोजना  (तमिलनाडु)
 4  जयकवाड़ी  परियोजना  (महाराष्ट्र  )
 5  उड़ीसा  मध्यम  सिंचाई  परियोजना

 —

 1977-78  978—-79

 12,825  4.026
 2  247  l2  547

 —_  l  974
 ा  3  055

 2  037

 (7)  1979-80  के  ब्यौरे  को  प्रभी
 अन्तिम  रूप  नहीं  दिया  गया  है  ।

 जात!  Kanpur  employees

 ‘6423  SHRI  MANOHAR  LAL:  Will
 the  Minister  of  EDUCATION,  sO- CIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (b)  uf  80,  ther  names  pnd  designa-
 tion  ete,  and  the  charges  against
 them;

 (c)  whether  in  cage  of  persons  70
 par,  (b)  above,  the  departmental  pro-

 tay  serving  of
 sheets  etc  was  followed  and  {ff  not,
 reasons  for  arbitrary  punishment;  end

 charge-

 (da)  guthorities  responsible  for  this
 and  action  taken/proposed  to  be
 ‘taken  by  Government  to  avoir  re-
 currence  of  auch  cases?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
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 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  and  (b}.  #  statement  is
 attached

 (ec)  and  (a).  As  per  Statute  18(8)
 of  the  IIT  statutes,  the  appointing
 authority  is  empowered  to  terminate
 the  services  of  employees  who  are
 not  confirmed,  by  giving  one  month's
 notice  or  pay  in  lieu  thereof  without
 assigning  any  reasons,

 The  employees  who  were  removed|
 dismissed  were  intimated  of  the  char-
 ges  against  them  and  were  given  full

 APRIL  9,  979
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 opportunity  by  the  Inquiry,  Comi-.
 mittees  constituted  in  this  behalf  in
 the  departmental  proceedings,  be-
 fore  the  Board  og  Governors  took
 the  decision  to  remove/dismiss  them
 from  service.

 According  to  statutes,  no  charge-
 sheet  is  required  to  be  served  be-
 fore  suspension.  In  respect  of  em-
 ployees  under  suspension,  charge-
 sheets  have  been  served  or  are  being
 served.  They  will  be  given  full  oppor-
 tunity  to  defend  themselves  in  the
 departmental  proceedings.

 Statement

 de  Employees  whose  services  were  terminated  under  Statute  18(8)

 &  No.  Name  of  the  employee  Designation  Charge

 प्र  2  3  4

 ॥  Shri  V.C.  Gupte  .  Compounder  Tesue  of  medi-
 cines  Pine  ts  and
 misbehaviour.  with
 patients.

 a  Shri  Sarvesh  Kumar  5  LD.  Clerk  Unauthorised  absence,
 misconduct  and
 disobedience  of

 3  ShriS.C.  Nigam.  L.D.  Clerk  Unauthorised  ab-
 sence.

 Medical  Officer  Issue  of  blank  pre- 4  Dr  HS.  Lallack  rr ee

 5  Shri  Faras  Bahadur

 2
 Buplones pf
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 a  3  4

 g-  Employers  who  have  been  placed  under  suspemon.
 :  San  L.C  Gupta  :  :  2  Engine  Diver  y
 @  Shr:  Badloo  Nishad  ;  :  Engine  Driver  |

 Defiance  of  orders
 g  Shri  Gancsh  Prasad  hngine  Diives  to  operat.  Sunp

 |  welland  unauthor-
 4  Shri  Sambhoo  Nath  fa  7  Engine  Driver

 re
 absunce  from

 uty
 5  Shri  K.N  Awasthi  .  नि  दे  Engine  Driver  }
 6  Shri  Nanda  Ram,  «  .  .  Engine  Driver  J
 gy  Shri  Ramcsh  Awasthi  7  Sr  Tech  Asstt  Disobedience  ¢*  ord-

 era,
 98  Shn  CS  Joshi  :  LD  Clerk  Forging  of  stgnatu'e.

 9  ShriPN  Sharma  .  Mech  Gr  ‘C’  Disobedience  of  ord-
 ers

 io0)6«  Shri  Giriray  Kishore  ,  .  .  Registrar  Falure,  nisconduct
 and  insubordination
 tn  duscharge  of  dut-
 64

 News  Item  captioneq  ‘Pearl  Warvest
 from  Seas  near  Andaman’

 6424  SHRI  ANNASAHEB  P,
 SHINDE  Wl]  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 Plea.cd  to  state:

 (a)  whether  Government  have  seen
 ‘the  news  item  from  Port  Blair  pub-
 lished  m  the  ‘Indian  Express’  dated
 the  24th  February,  l979  regarding
 ‘Pearl  Harvest  from  geas  near  Anda-
 man’,

 (b)  if  go,  the  factg  of  the  case,
 (९)  the  coémmercial  potential  of

 Pearls  in  this  area,  and
 (a)  plang  Government  have  formu-

 lated  to  exploit  the  pearls  available?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE

 IRRIGATION  (SHRI  SHANT
 PRATAP  SINGH):  (a)  Yes,  Sir.

 few  specimens  have  been  sent  to  the
 National  Institute  of  Occanography
 fo.  prope:  identuification

 (c)  Not  yet  assessed.

 (d)  The  question  does  not  arise.

 Proposal  to  establish  National  Bank
 for  Cooperative  Developmen;

 8425  DR  P  ्  PERIASAMY:-
 Will  the  Minister  of  AGRICULTURE
 ANT  T?PIGATION  be  pleased  to
 state

 {a)  whether  Government  propose
 to  establish  a  National  Bank  for  Co-
 operative  Development  and  also  a
 National  University  for  Cooperation;

 (b)  whether  there  as  also  a  propo-
 sal  to  set  up  an  International  Centre
 for  Cooperative  Training  and  Re-
 search  to  serve  the  entire  South-East
 Asian  Region;

 (e)  whether  Rs.  200  crores  are  ying
 with  the  more  advanced  State  Coope-
 rative  Banks  which  do  not  know  how
 to  invest  thig  money;  and

 (a)  the  steps  nroposed  to  be  taken
 by  Government  to  guide  the  invast-
 ment  of  such  a  huge  sum  lying  idle?
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 THE  MINISTER  OF  STATE  IN
 THe.  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAp  SINGH):  (a)  The  8th
 Indian  Cooperative  Congress  held
 from  9th  to  lth  March,  979  has
 recommended  the  establishement  of
 a  National  Bank  for  Cooperative
 Development  and  also  a  National
 University  for  Cooperation.  The  Na-
 tional  Cooperative  Union  of  India
 had  also  set  up  Working|Expert
 Groups  to  formulate  guidelines  for
 the  establishment  of  a  National  Bank
 for  Cooperative  Development  and
 a  National  University  for  Coopera-
 tion.  When  specific  proposals  are  re-
 ceived  by  Government  of  India,  they
 will  be  examined.

 (b>)  A  proposal  to  set  up  an  Inter-
 national  Agricultural  Banker's  Train-
 ing  Centre  is  under  consideration
 of  Government.

 (6)  ‘and  (a)  Generally  the  loans
 and  advances  given  by  the  State  Co-
 operative  Banks  are  higher  than  the
 deposits  with  them.  It  would,  there
 fore,  be  not  correct  to  say  that  large
 surplus  resources  are  lying  idle  with
 the  ‘state  ‘Coperative  Banks  in  the
 more  advanced  states.  There  may  be
 temporary  surplus  funds  with  the
 Banics.  when  recoveries  are  being
 effected  and  advances  are  not  high.

 The  Reserve  Bank  of  India  per-
 tilts  state  Cooperative  Banks  to  draw
 whon  ‘the  credit  limits  sanctioned  by
 it  if  the  liquid  assets  mairi-
 tained  by  the  Bank  do  not  exreed
 36  fer  cent  of  their  total  demand  and
 tims  The  Reserve  Bank
 of  India  also  lay  down  limits  for
 éach  State  Cooperative  Bank  for
 keeping  surplus  resources  on  call  and
 short-term  deposits,

 क  Availability  of  ‘depaait  resources  .li-
 mits  the  drawal  off  camcessianal.  re-
 finance  from  Reserve  Bank  of  India
 dor  apricultural  loans.  ‘To'-ermble  ap-
 propriate  ‘utilisation:  of  deposit:  re+
 gouitces  and  the.  roncessional®:»  refie
 ance  from  the  Reserve  Bank  of
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 India,  it  hag  been  decided  recently  to
 allow  the  State  Cooperative  Banks.
 to  advance  loans  to  Government  and
 State  sponsored  organisations  like
 Dairy  Development
 Marketing  Boards,  Agro-Industries
 Corporations  etc.  This  is  subject  to.
 the  following  conditions: —

 (i)  such  loans  do  not  exceed  de-
 posit  resources  raised  from  sour--
 ces  other  than  cooperatives,  (ii)
 the  borrowing  institutions  are
 closely  connected  with  the  activi-
 ties  that  facilitate  rural  produc-
 tion,  processing  and  marketing  and
 (iii)  the  permission  of  the  Reserve.
 Bank  of  India  is  obtained  for  each
 such  advance.

 Funds  for  Agricultural  Development
 ‘in  Pornea  District  of  Bihar

 ‘6426.  SHRI  HALIMUDDIN  ‘AH-.
 MED:  Will  the  Minister  ‘of-  ‘AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  whether  Government.  propose
 to  give  special  Fund  to  Government.
 of  Bihar  for  the  Agricultural
 lopment  of  Purnea  District  of  Bihar.

 tb)  if  not,  the  reasons  thereof;  and

 (०)  ig  so,  the  details  thereof?

 THE  MINISTER  OF  AGRICUL
 TURE  .AND  IRRIGATION.  (SHRI
 SURJIT  SINGH  BARNALA):
 (a)

 b  ipepoeanrs
 Indig  have  sanc-

 tioned  a  num  of  Sblere,
 Agriculture  and  Rural  Developmertt
 in  Bihar.  Purnea  district  is  ,  #ls°
 covered  by  such  of  these.’  schemes
 which  are  applicable  to  ft.  /As  “such
 theré  Is  no  proposal  ‘heforé
 ment’  of  Trdia  40  give  Special’  fand
 to.  Government  of  Bihar.  for

 ie  oon
 Ag-
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 (iy  Integrated  Rural
 Programme:

 Development

 In  Purnea  district  5  blocks  have
 been  selected  for  Intensive  Deve-
 lopment  under  Integrated  Rural  De-
 velopment  Programme.  AJ]  these
 blocks  are  selected  from  areag  c0-
 vered  under  the  Smal]  Farmerg  De-
 velopment  Agency  Programme  The
 allocation  is  at  the  rate  of  Rs  5  lakh
 pe  block  during  1978-79

 On)  Orl  seeds
 A  scheme  on  oilseeds  providing  for

 assiittance  in  organising  Plant  Pro-
 tectio)  measures  and  Demonstrations
 of  improved  techniques  of  cultivation
 of  mustard  ys  in  operation  in  Pur-
 nea  district.

 Caz)  Jute:
 Under  Intensive  Jute  District  Pro-

 gramme,  Purnea  is  selected  as  a
 district.  Financia]  assistance  is  avail-
 able  for  subsidy  on  seed,  demonstra-
 tion,  plant  ‘protection  and  implements,
 under  the  programme

 (iv)  Sugarcane:
 Bihar  is  also  covered  by  Sugar-

 cane  Development  Programme  in-
 cluding  Purnea  district.

 Protection  of  Historical  Monuments  in
 Kerala

 ‘B47  SHRI  C,  K.  CHANDRAP.
 PAN:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND
 CULITURE  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Kerala  Government  hes  proposed  to
 the  Archaeological  Survey  of  Indie
 to  take  up  the  responsibility  pf  Pre-
 serving,  protecting  and  renovating  of
 &  large  number  of  historical  monu-
 ments  in  that  State;

 (0)  १६  so,  the  Ugt  of  the  monuments
 thug  proposed  by  Kerala  Govern-
 ment;

 (९)  out  af  are  BC+
 cepted  by  ys pea  lionns  al  Survey of  India  and  pow  many  rejected;  and

 (ay  the  grounds  of  rejection?
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 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
 DER):  (a)  No,  Sir.

 (9)  to  (d).  Do  not  arise.

 residences/

 6428  SHRI  SRIKRISHNA  SINGH:
 Will  the  Minister  of  COMMUNI-
 CATIONS  be  pleased  to  state-

 (a)  whether  a  number  of  Members
 of  Parliament  have  not  been  provided
 with  telephones  gt  their  usual  place
 of  residences|Constituencies  and  if  80,
 the  reasons  thereof;

 (b)  the  names  and  number  of  such
 of  Parliament  particularty

 in  Bihar  who  have  not  been  provided
 telephone  connections  at  thelr  usual
 place  of  residences/constituencies;  and

 (c)  steps  Gevernment  propose  to
 take  to  provide  them  telephones  im-
 Mediately?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  Yes,  Sir.  Such
 telephones  could  not  be  provided  so
 far  as  they  are  long  distance  con-
 nectiong  requiring  large  quantity  of
 stores  which  are  in  short  supply  '

 (by)  The  information  is  being  col-
 lected

 MPs.  without  Telephones  a¢  their
 constituencies

 (९)  There  is  general  shortage  of
 line  stores.  The  Department  ie  mak-
 ing  all  possible  efforts  to  manufac-
 ture  these  items  in  the  Telecom.  Fac-
 torles  and  making  purchases  from
 other  sources  where  necessary.

 fete  der  at  के  ्  के  चेह

 642g.  Bto  शामली  |.  :  कया  शिक्षा,
 समाज  हल्वाण  शौर  संस्कृति  मंत्री  यह  अताने
 की  कृपा  करेंगे  कि  :

 (कं)  कया  शेल  के  चाम  प्रर  क्रिकेट  1... अ
 सचों  के  परिणामस्वरूप  देश  में  सरकारी  जौर
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 प्राइवेट  कार्यालयों  तथा  शिक्षा  संस्थानों  में
 कास  पे  होने  वाली  क्षति  के  बारे  में  सरकार  ने
 कभी  झाकलन  किया  है  ,

 (ख)  क्या  राष्ट्र  को ममय  भ्रौर  शक्ति
 का  यह  झपब्यय  नहीं  है  ;

 (ग)  क्‍या  क्रिक्नेंट  सामो  ज्यवादी  उप-

 निवेशवाद  की  देन  नही  है  का/कि  सोवियत  संघ
 चीन  झौर  न्य  समाजवादी  देश।  में  क्रिकेट  नही
 खेला  जाता  ,  और

 (घ)  क्या  इस  खेल के  लिए  खेल  के
 ननंद  निर्धारित  करने  की  दष्टि  से  भारतीय

 क्रिकोट  नियन्त्रण  बोड़े  झौर  अस्तर्राष्ट्रीय  क्रिकेट
 संस्थान  ४  साथ  बातचीत  करक  लोगों  %  हित
 में  सरकार  कोई  समाधान  निकालने  का  प्रयास
 करेंगी  ?

 शिक्षा,  समाज  कल्याण  और  संस्कृति
 अंज्रालय  में  राज्य  मंत्री  (श्री  धा  सिंह
 आुलशन)  :  (क)  जी,  नहीं  1

 (ख)  यह  एक  इष्टिकोण  है।

 (ग)  क्रिकेट  में इचि  को  किन्‍्ही  राज-
 भश्ीतिक  सामाजिक  परिस्थितियों  से  जोड़ना

 कंठिन  होगा  ।

 (घ)  सरकार  इस  प्रकार  +  विचार-
 विमर्श  की  कोई  प्रवश्यकत  नहा  समझती  t

 News  Item  Captioned  “Probe  Urged
 into  Iilegal  Constructions  in

 Capi  oe

 6430.  SHRI  BALASAHEB  VIKHE
 PATIL:

 SHRI  G  ५  ERISHNAN:
 Will  the  Minister  of  WORKS  AND

 HOUSING  AND  SUPPLY  AND
 REHABILITATION  be  pleateq  to
 state:

 (a)  whether  pis  attention  has  been
 drawn  to  the  news  item  captioned

 “Probe  urged  into  illegal  construction,

 APRIL  9,  1979
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 im  Capital”  in  the  Times  of
 India  (New  Delhi  Biiition)  of  March
 3,  1979;

 (b)  if  50,  whether  Government  have
 decided  to  set  up  a  Commission  of
 Inquiry  to  investigate  the  ungutho-
 Tised  commercial  construction  in  the
 capital;  gnd

 (c)  if  not,  what  are  the  reasons
 therefor?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Yes,  Sir,

 (b)  No,  Sir

 (९)  Action  against  unauthorised
 constructions  put  up  in  violation  of
 the  Master  Plan  and  the  Building
 Bye-law  is  taken  by  the  local  bodies.

 Protection  of  Traditional  Fishermen

 643l  SHRI  CHITTA  BASU:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  the  Government  are
 aware  of  the  fact  that  6.5  million  tradi-
 tional]  fishermen  are  being  deprived  of
 their  only  means  of  livelihood  due  te
 the  ever  increasing  instructions  of  the
 trawlers  in  the  shallow  cogstal  waters
 within  20  kms;

 (b)  what  advices  have  been  tender.
 ed  to  the  State  Governments  to  protect
 the  hvehhood  of  them  and  the  extent  of
 their  enforcements,

 (c)  whether  the  Government  propose
 to  suitably  amend  the  Indian  Fisheries
 Act,  697  in  order  to  provide  socio-eco
 nomic  protection  to  the  fishermen  88
 well  as  to  protect  the  delicate  fish  eco
 logy  and  fish  breeding  ground;  and

 (१)  if  not,  the  reasons  thereof?
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF
 AND  IRRIGATION  (  BHANU
 PRATAP  SINGH):  (a)  Yes,  Str,

 ie ports  of  conflict  betwhen  trad
 a
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 Sshermen  and  operators  of  mechanis-
 ed  boats  have  been  received  from
 some  States.

 (b)  The  State  Governments  of
 coastal  States  and  Union  Territories
 were  advised  to  demarcate  opera-
 tional  areas  for  different  fishing  crefts
 so  that  mechanised  fishing  boats  and
 deep  sea  fishing  vessels  may  operate
 beyond  5  kms  and  0  kms  respectively
 trom  the  shore  and  the  area  upto  5
 kms  should  be  reserved  exculusively
 for  traditional  fishing  crafta.  The
 State  Governments  could  adopt  these
 guidelines  with  or  without  modifi-
 cations.  In  absence  of  statutory  basis
 operational  area  have  been  demar-
 eated  through  executive  authority  by
 the  Governments  of  States  and  Union

 Territories  having  such  problems.
 (९)  and  (d).  No,  Sir.  It  is  pros-

 ed  to  provide  g  more  comprehensive
 legislation,

 Tube-Wells

 6432  SHRI  P.  M.  SAYEED:
 SHRI  A.  R.  BADRI-

 NARAYAN:
 SHRI  M.  V.  CHANDRA-

 SHEKHARA  MURTHY:
 Will  the  Minister  of  AGRICUL-

 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  there  are  at  present
 80,000,  big  tube-wells  in  operation  in
 the  country;

 (b)  if  so,  whether  these  include  pri-
 Vate  owned  shallow  tube-wells.

 (c)  the  total  number  of  tube-wells
 started  in  1979;

 (७)  how  many  of  them  were  put  tu
 work,  and

 (e)  the  total  number  of  tube-wells to  be  commissioned  during  9797
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 big  (public)  tube-wellg  in  the  coun-
 try.  The  information  in  regard  to
 the  tube-wells  in  actual  operation  in
 not  available.  ae

 (b)  These  big  tube-wells  do  not  in.
 clude  private  owned  shallow  tube-
 wells.

 (९)  to  (e).  During  the  year  1978-79
 the  target  was  to  drill/energise  3,500
 public  tubewells.  The  figures  of
 tube-wells  actually  drilled/energised
 ang  put  into  Commission  are  not  yet
 available.

 भारत  सरकार  सद्रणालयों  में  'रिचाइसरों
 के  पद  पर  पदोन्नति

 6433.  भरी  भयाज सिह  चौहान  :  क्‍या
 जलिर्ताण  और  ह्ाधात  तथा  प्रति  और  पुनर्वास
 मंत्री  यह  बताने की  फ््पा  करंगे  कि  :

 (क)  क्‍या  सभी  मद्रणालयों  की  रीडिंग
 शास्याओों  में  कापी  होल्डरों  शौर  रिवाइजर,  की
 रीडरो  के  पद  पर  पदोश्नति  के  लिए  प्रगस्त,
 976  में  एक  परीक्षा  भ्रायोजित  की  गई  भी  ;

 (@)  क्या  प्रेस  मार्गंदशिका  में  रवीकृत
 पाद्यक्रम  के  अभुसार  यह  परीक्षा  नही  ली  गई
 थी  झौर  'डिबटेशन'  तथा  सामान्‍य  कान  के  प्रश्न
 पत्नां  के  बिना  कंबल  प्रूफ  रीडिग  मे  ही  परीक्षा
 झायोजित  की  गई  थी  झौर  उसके  आधार  पर
 परिणाम  घोषित  किया  गया  थ।  ,

 (ग)  झगर  प्रश्नों  के  भाग  (क)  भौर

 (ख)  का  उत्तर  स्वीकारात्मक  है,  ते,  पाठुय-
 क्रम  के  बाहुर  पर,क्षा  प्रायोजित  करने  के
 क्या  कारण  है,

 (घ)  क्‍या  यह  भी  सच  है  कि  परीक्षा  में
 फेल  होने  वाल  उम्मीदवारों  का  उन+  द्वारा

 प्रनुरोध  किये  जाने  पर  भी  उन्हे  प्राप्त  श्रको  का
 विवरण  नहीं  दिया  मया  ;  भौर

 (8)  दि  हां,  तो  इसमे  क्या  का5ण  है
 शौर  इस  गोपनीयता  थे.  पीछे  क्या  रहुस्प  है  ?

 निर्माण  नझौर  झत्याल  ता  पति  झोर

 पुरर्भात  संत्र,लघ  में. राभ्य  संत्री
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 (ar  रख  किकर  )  (क)  से  (ग).  रीडर
 शिप  परीक्षा  नियम,  973  भौर  प्क्‍्तूबर
 975  %  जारी  की  गई  प्रशासनिक  अनदेश।

 के  अनुसार,  री  रशिप  परोक्षा  अगस्त,  976
 में  2  मुद्रणालय।  मे  ली  गई  थी  ।  नियमों  मे
 किये  गये  प्रावधान  क  झनुसार,  कवल  प्रुफ
 को  सही  करने  +  बारे  मे  उम्मादवारो  की  पराक्षा
 लो  गई  थी  ।

 (घ)  जी,  हा,  t

 (3)  रौोडरशिप  परोक्षा  सिबर्मा  मे
 असफल  उम्मीदवारों  को  भको  से  भ्रवगत  कराने
 को  व्यवत्या  नही  है  लेकिन  अब  उस्मोदरयारा  का
 झको  से  सूचित  करन  का  सिर्णेव  लिया  गया  है
 Acoommodation  in  Yithalbhai  Patel
 Houge  and  other  MPs  Areas  in  Occu-
 pation  of  unrecoguised  Political  Parties

 6434  SHRI  G  Y  KRISHNAN.
 Will  the  Minster  of  WORKS  AND
 HOUSING  ANp  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  lay  a
 statement  showing"

 (a)  what  are  the  details  in  Vithal
 Bhai  Patel  House  and  other  MLPs.
 areag  regarding  the  units  which  .  re  in
 occupation  of  workers/offices  of  the
 defunct  and  unrecognised  political
 parties;

 (b)  what  are  the  reasons  for  whick
 they  are  allowed  to  occupy  the  ac-
 commodation,

 (c)  the  details  regarding  the  rules
 governing  allotment  of  such  units  to
 volitical  parties  and  social  institutions,
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 (d)  whether  arrears  of  rent  stand
 against  them,  and

 (९)  uf  so,  the  details  thereof?
 THE  MINISTER  OF  WORKS  AND

 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT).  (a)  ,  (a)  and  (७),  Infor-
 mation  in  respect  of  Government  ac-
 commodation  in  occupation  of  work-
 ers  or  offices  of  the  defunct  and  un-
 recognised  political]  parties  are  not
 available  with  us.  A  statemenr  is
 laid  on  the  Table  of  the  Lok  Sabha
 indicating  the  details  as  are  avail-
 able

 (b)  The  parties  at  serial  No  1-6
 of  the  statement  referred  to  in  the
 answer  to  Parts  (a),  (dy  and  (e}
 having  merged  with  the  Janata  Party,
 the  matter  has  been  taken  up  with
 the  Janata  Party  in  Parliament  to
 surrender  the  units  which  are  sur-
 plus  to  its  entitlement

 Government  re-
 sidential  accommodation  is  made
 available  to  the  staff  of  the  recog-
 nised  political  parties  in  Parliament
 to  the  extent  of  338|3  per  per  cent  of
 their  total  strength  However  politi-
 cal  parties  in  Parliament  having  8
 strength  of  less  than  50  members
 but  recognised  by  the  Speaker  are
 allotted  one  get  of  rooms  m  Vithal
 Bha;  Pate]  House  Normally,  aliot-
 ment  made  to  them  is  gq  double  sue
 or  2  single  suits  Garages/servant
 quarters  are  also  allotted  on  d
 subject  to  availability,  As  for  social
 imstitutions,  allotment  is  decided  on
 merit

 (९)  Generally,

 Statement

 St.No  Particulars  of  Accommodation  Name  of  the  Amount  due  Remarks
 Political  Party

 C
 upto

 GI-g-t Palin
 on  98-3-79,

 '  2  3  4 nner  nee  weer  aes
 Ra.

 :  89866  No.  a  V.P.  HOUSE  ,  .  Bhartiya
 Keun

 Dal
 Se.  Qr.  No.  ao,  VP  HOUSE  =

 y,att  96  Rensinitler  have  beeo
 Selged.

 ears  santas  गन्ज  ganmemamellll
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 a  2  3  4  5

 Sunte  No.  ४५  V.P.  HOUSE
 )

 >  Do.
 5  Let  Reminder  have 44  4  teen  msued

 Sr.  Qr.  No.  65,  V-P.  HOUSE  Je  Do.

 18,356  40

 2  Suite  No.  r6,  V.P,  HOUSE,  Solhalist  Party  By  1g

 Suite  No.  U7  V.P  HOUSE  Do.  6,209°  a5  Do

 Suite  No.  0g  V.P  HOUSE  Do.  2,98:°94

 &.Q:.  No.  4७०  V.P.  HOUSE  Do.

 25,976  gar

 ३3  Suite  No  B10,  V.P,  HOUSE  Socialist  Party  (Lobi-  3440  60  Do,
 awadi).

 4  Suit’  Nu  aog,  VP  HOUSE  Swatantra  Party  6,559  46  Do.

 5  Sut.  No.ag,V.P.  HOUSE  १),
 &  Bharatiya  Jansangh ५  Qr.  No.  56,  V  P.  HOUSE  Je  259  2g  Do.

 Suite  Nu  24  V.P,  HOUSE.  Do.  2I4°54  Do.

 4737  77

 Suite  No,  219,  V-P.  HOUSE  Gongress  (O)  2,500  OI  Do.

 7  Suite  No.  438  &  ‘501  V.P.  HOUSE  Janata  Party  93  28
 {

 Suite  No.  507  V.P.  HOUSE.  Do.  947  49  J

 4.'40°  77

 8  Suite  No.  ta  ४.९,  HOUSE.  DME.  445796  Do
 9  SuiteNo.ti9,V.P,HOUSE  .  CLPL.  504°  07

 Suite  No.  ‘801,  V.P.  HOUSE  De  305°60  ४  De.
 Suite  No.  gog,  VP,  HOUSE  *  De.  38g°  38  |

 998+  Bs  .

 ०.  Suite  No.  thy  VP,  HOUSE  GPL  (M)  £,668-  22  De.
 |

 Suite  No.  vee,  House  .  ALADMEK.  Nil
 4

 a  ee
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 'झसिरिक्त  निर्माण  के  बारे  में  किरायेद(र

 के  अधिकार

 6435.  भरी  कथकू  लाल  हेमराज  कत :

 क्या  निर्माण  और  झावास  तथा  पत्ति  और

 धुनर्वास  मन्ती  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्‍या  दिल्‍ली  मे  किरायेदार

 मकान  मालिकों  की  धझनुमति  के  बिना  झपने

 झाप  मकानों  मे  प्रतिरिक्त  निर्माण  कर  सकते

 हैं  शौर  यदि  कोई  किरायेदार  निर्माण  कराता

 है,  तो  उसके  विरद्ध  सरकार  क्या  कार्यवाही
 करती  है;  शौर

 (ख)  क्‍या  मकान  मालिक  ऐसी  परि-

 स्थिति  भे  तथा  किराया  न  दिये  जाने  पर

 मकान  खाली  करा  सकता  हैं  और  यदि  नही,
 तो  इसके  क्या  कारण  हैं  ?

 निर्माण  झौर  झावास  तथा  पृति  हौर

 चुनर्बास  मंत्रालय  से  राज्यमंत्री  (शो  राम

 किकर)  (क)  जी,  नहीं।  यदि  कोई

 निर्माण  ,  पालिका  उप-नियमों  श्रथवा  दिल्‍ली

 विकास  झधिनियम  के  उपबधों  के  विरूद्ध

 किया  जाता  है  तो  सबधित  प्राधिकारी  उन

 झ्रधितियमों  के  प्रधीन  कार्यवाही  करने  के

 लिए  स्वतंत्र  है

 (ख)  दिल्‍ली  किराया  नियत  निन

 निम  .958  में  ऐसी  कोई  विशिष्ट  व्यवस्था

 नही  है  जिसके  भ्रवीन  मकान  मालिक  द्वारा

 फिपफ़ेदार  फो  बेदखल  किया  जा  सके,  यचि
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 किरायेदार  मकान  भालिफ  की  प्रभुमति  के

 बिना  झ्तिरिक्‍त  निर्माण  करता  है।  उक्त

 झधिनियम  की  धारा  oi4(:)  (क)  के

 अन्तर्गत  मकान  मालिक  किराग्रेदार  को  विरायः

 भुगतान  न  करेने  के  झाधार  पर  बेदखल  कर।

 सकता  हैं  1

 Development  of  Languages

 6436  SHRI  DHARMVIR  VASISHT:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state.

 (a)  the  steps  taken  and  the  results
 achieved  during  the  last  two  years  of
 the  Janata  Rule  in  Developing  ind
 and  other  regional  languages  includ-
 mg  Urdu  and  Sindh,  and

 (b)  whether  the  three  language-for-
 mula  was  in  vague  m  all  States,  if  not,
 the  name/names  of  defaulting  ‘tates
 with  steps  taken  to  make  them  fall  iw
 line?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (SHRIMATI  RENUKA  DEVI  BARA-
 KATARK))  (a)  During  the  lag  two
 years,  a  number  of  schemes  have
 continued  to  be  in  operation  by  the
 Education  Ministry  for  development
 of  Hind:  and  other  regional  languages
 including  Urdu  ang  Sindhi  These
 schemes  have  contributed  towards.
 the  enrichment  and  development  of
 these  languages

 (9)  The  three  language  formula  wt
 being  implementod  with  httle  modifi-
 cation  by  all  the  State  Governments
 excepting  Tamil  Nadu,  Pondicherry
 an?  Karaikal  areas  Jt  has  been  ur-
 fed  on  all  State  Governments  te  im-
 plement  the  formula  and  avail  them-
 selves  of  all  the  facilities  provided
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 Proposal  for.  Setting  up  of  Permanent
 Machinery  an  varioug  Inter  State

 Water  Disputes

 6437.  PROF.  P.  छठ.  MAVALAN-
 KAR:  Will  the  Minister  of  AGRI-
 ‘CULTURE  AND  IRRIGATION  be
 Pleased  to  state:

 (a)  whether  Government  are  consi-
 dering  one  or  more  proposals  for  set-
 ting  up  a  permanent  semi-judicial  ma-
 Chinery  to  go  into  and  decide  on  the

 ,  various  inter-State  water  disputes  and
 controversies:

 (b)  if  so,  main  indication  thereof;
 and

 (०)  whether  Government  have  taken
 any  policy  decision  in  principle,  on  the
 said  matter,  if  so,  what  is  it;  and

 (a)  if  not,  why  not’

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):
 (a)  No,  Sir.

 ‘¢b)  Does  not  arise.

 (é)  For  sometime  past,  the  Gov-
 ernment  have  had  under  considera-
 tion  propesals  for  evelying  appro-
 ‘priate  institutional  arrangements  on
 ‘water  plenning  including  the  setting
 up  of  a  National  Water  Resources
 Council  to  lay  down  the  ‘National
 Water  Policy,  to  advise  on  ‘the  -mo-
 falities  of  resdlving  inter-State
 water  differences  etc.  Inview,  how-
 ever,  of  the  complex  constitutional

 cand  “legal  issues  ang  délicate  aspects
 of  Centre-State:  relationship,  ‘involv-

 ‘ed,  the  proposal  to  set  up  the  Na-
 tional:  Water:  Resources  Council]  “has
 been.  dropped  for  the  time  being,  It
 is  ‘condideted  ‘that’  the  desired  objec-
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 हलर  (भूसी  निकालते  की  सशीनों)  के
 - . लिये  खाइसेंत  देगा

 6438.  ष्ी  निमल  चन्द  अंत  :  क्‍या  कृषि
 ओर  सिंचाई  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्‍या  सरकार  का  ध्यान  इस  तथ्य
 की  शोर  गया  है  कि  एक  डेढ़  वर्ष  पूर्व  जिन
 लोगों  को  हलरों  के  लिये  लाइसेंस  दिये  थे

 उन्हें  (विशेष  रूप  से  मध्य  प्रदेश  के  सियोनी
 जिले  में)  इस  आशय  के  नोटिस  दिये  जा
 रहे  हैं  कि इन  हलरों  का  झ्राधुनिकीकरण  किया
 जाना  चाहिए  और  जब  तक  वे  ऐसा  नहीं  करते
 उनके  लाइसेंस  निलम्बित  रहेंगे;  और

 (ख)  क्‍या  सरकार  को  मालूम  है  कि.
 प्रारम्भ  में,  लाइसेंस  प्राप्त  करने  के  बाद  ह... छ
 लोगों  ने  बैंक  ऋप  भआादि  प्राप्त  करके  हलर
 लिये  थे  बौर  शब  उनका  आधुनिकरण  करते
 के  लिये  इन  लोगों  के  पास  पैसा  नहीं  है  भौर
 उन्हें  हलरों  का  चलना  बन्द  .करना
 पड़ेगा  तथा  ऊपर  से  उन  पर  बैंक  का  ऋण  भी
 है;  शौर  यदि  हां,  तो  इन  लोगों  को  इन
 कठिनाइयों  से  बचाने  के  लिये  सरकार  का  विचार
 क्या  उपाय  करने  का  है  तथा  उन  का
 ब्यौरा  क्‍या  है  ?

 कृषि  जौर  सिंचाई  मंत्रालय  में  राज्य
 मंत्री  (लो  भाग  प्रताप  सिह):  (क)  मध्य  प्रदेश
 सरकार  में  सूचित  किया  है  कि  कैवल  उन्हीं,
 व्यक्तियों,  जिन्हें  हलर  टाइप  चावल  मिल  के
 नए  यूनिट  स्थापित  करने  की  प्रनुंमति  दी'
 गई  है  को  मिलिगं  लाइसेंस  जारी  करने  से,
 द ८  अपने  यूलिटों  का  प्राधुलिकीकरण  करने

 हेतु  नोटिस  दिए  गये  -थे।  सियोती  जिले  में

 ऐसे  व्यक्षियों  की  संख्या  67  है  i  वर्तमान
 हलर  टाइप  चावल  भिलों  के  मामले  में  उन्हें  जारी.
 किये  गये  लाइसेंस  और  जो  ्य  हैं,  को  अाधु-
 निकीकर  T  का  कार्य  पूरा.त  कर  पाने  के  कोश

 28  लिलम्बित  नहीं.  किया  गया.  है.

 सक क किं)  ऐसे  सभी  अकितर्थी
 4

 rm  7
 पी  लें

 हर  बिलिय  लाइसेंस  जारी  किए  भा.  चुके हैं
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 fe  आाधुनिकीकरण  का  कामे  3  दिसम्बर,
 979  तफ  पूरा  हो  जाता  चाहिग्रे  i  चावल  के

 कम  लागत  के  झ्राधुनिकीकरण  पर  लगभग
 10,  00087  बैठता  है  जिसके  लिए  राष्ट्रीय-

 कृत  बैंको  से  जिस  निभाव  प्राप्त  किया  जा
 सकता  है  ।

 Export  of  Paddy
 6439  SHRI  MALLIKARJUN  Will

 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state

 (a)  whether  Government  have  per-
 mitted  the  States  to  export  paddy,

 (b)  if  so,  the  targets  fixed  tor  each
 State  in  this  regard,  and

 (c)  whether  any  financial  arrange-
 ments  are  made  by  Government  to  the
 States  tor  this  transaction’

 THE  MINISTER  OF  STATE  In
 THE  MINISTRY  OF  AGRICULTURE
 &  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH)  (a)  to  (c)  No
 request  for  permission  to  export
 paddy  was  received  from  State  Gov-
 ernments  However,  some  State  Gov-
 ernments  had  approached  the  Gov-
 ernment  of  India  for  grant  of  permis-
 won  to  export  some  rice  It  has  been
 decidel  to  allow,  on  an  experimental
 basis,  export  of  rice  through  the  State

 og
 encies  and  an  export  quota  at

 tonnes  of  rice  has  been  ear-
 marked  for  each  State  Government,
 who  ma.

 x  be
 mmterested  in  the  export

 of  rice  their  own  stocks  Gov-
 ernment  of  India  are  not  making  any
 financial  arrangements  in  regatd  to
 export  of  rice  by  the  State  Govern-
 ments

 ह... 3  seve  fern  @  लाभ  किर  weet

 644i.  थी  कणी  बादायान  बाधक  :  कया

 कृषि  घोर  सिखाई  मज़ी यह  बताने  की  कृपा
 करेंगे  कि

 (क)  ह... ह  कुति  उश्योग  लिसेभों  के  नाम
 =  हैं,  जो  ह... अ  शित  कर  रहे  हैं  कौर  उन

 के  गाय  ज्या हँ,  wa  कहे  में  जन  फहहैं  ;

 APRIL  o,  4779  Written  Answers  08

 (@)  क्या  इन  कृषि  उद्योग  निगमों

 को  हो  रहे  घाटे  के  कारणो  के  बारे  मे  सरकार

 ने  पता  लगाया  है  ,  और

 (ग)  इन  निगमों  को  हो  रहे  धाटे  को  रोकने
 के  लिए  सरकार  द्वारा  क्या  कार्यवाही  की

 गई  है?

 कृषि  और  सिलाई  संजालय  में  राज्य

 मंत्री  (भो  भानु  प्रताप  सिह)  :  (क)  गत  तीन

 वर्षो  के  दौरान  कृषि-उद्योग  निगमो  के  लाभ

 हानि  की  स्थिति  सलग्त  विवरण  मे  दी  गई  है  ।

 (ख)  श्रौर  (ग)  निगमों  को  सलाह
 दी  गई  है  कि  वे  अपने  प्रत्येक  चालू  कोर्यकलाप
 का  सहराई  से  विश्लेषण  करे  ताकि  हानियो
 के  विशिष्ट  कारणो  का  पता  लगाकर
 उनके  समाधान  के  लिए  उपयुक्त  उपाय  किये

 जा  सके  |  इसके  झलावा  उन्हें  निम्नलिखित

 सलाह  भी  दी  गई  है  ---(क)  तदर्थ  योजना
 की  बजाए  वीर्धकालीन,  भारमक्रम  योजना
 के  आशार  पर  कार्य  करना,  ि)  वस्तु  सूची,
 विविध  ऋण  तथा  स्थापना  की  लागत  के  इसरो
 पंर  ह ..!  ह......८.  रखना,  (4)  पहले  की
 खधिष्टापित  अषमता  के  उकयोग  की  बढ़ाता,
 तथा  (थ)  प्रशिक्षित  शौर  अवूभनी  प्रबंध
 कार्मिकों  का  एक  संबर्ग  तैयार  करना

 इसके  अतिरिक्त,  उनके  निदेशक  ह... ...  मे
 केलीय  प्रतिविश्चित्त  के  व्यवसामशकाएम  के

 भी  सचान  किए  गए  है,  1...  परत  कॉर्प
 करने  के  लिक  content  को ऑशेकल  लीक  से

 सहायता  दी  भा  सके  |
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 wa  ago  निम्न  के  राज्य  कृषि  उद्योग  निगम

 वितरण

 लाल  (-+)/हानि  (—)  लाख

 1  2  3

 ]  राजस्थान

 2...  हिसाचल  प्रदेश

 3  महाराष्ट्र

 4  गुजरात

 5  कर्नाटक

 6  तमिलनाडु

 १  पिच  बंगाले

 975—76(  |  )
 976-77(—)
 977-78(—)

 1975-76(+  )
 1976-77(  +)
 977—78(-+)

 1975-76(+.  )
 1976-77(  +)
 977—78(  t)

 975-76(—)
 1976-77(+)
 977—78(+-)

 975-76(——)
 976-77({—)
 977-78(—)

 1975-76(+)
 976—77(-+  )
 977~78(—)

 975-76(—)
 976-77(—)
 i977-78(—)

 978-76(—)
 १३76०77  (—)

 4

 7  24
 32  83  झनुमानित,  लेखों  को  अ्रभी

 प्रन्तिम  रूप  दिया  जाता  हैं
 0.54
 89  56

 6.00  भ्नुमानित,  लेखों  को  झ्भी
 प्रत्तिम  रूप  दिया  जाना

 हैँ  1

 38.0l
 08.09

 977~78(—)  0i.  76  प्रनुमानित,  लेखों  को  अभी

 t97s-76(—)
 976-77(—)
 i977~78(—)

 प्रन्तिम  रूप  दिया  जाना  है  4

 2.  75
 9  6

 18,  48  अतुमालित,  लेखों  को  श्री
 झब्तिम  रूप  दिया  जाता  है  1

 अचल  iets  SSSA  EOE,
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 I  2  8  4

 i0  उड़ीसा  975-76(—-)  5  48
 976-77(—-)  9  55
 1977-78(  +)  2  00  अनुमानित,  लेखों  को  अनी

 ग्रस्तिम  रूप  दिया  जान

 ll  जम्म व  कश्मीर  975—-76(——)  2  07

 976~77(——-)  3  06

 977—78{—)  3i  7:  अनतमातित,  लेखो  को  अभी
 श्रन्तिम  रूप  दिया  जाना  है।

 42  0  हरियाणा  975-76(—-)  39  69
 1976-77(-+)  4  22

 1977-78(+)  3  .7  अनुमानित,  लेखो को  अभी
 प्रन्तिम  रूप  दिया  जाना  है  1

 13.  झासश्न  प्रदेश  975-76(——)  74  30
 976—77(+)  8  00
 977~78(—)  0  00  पश्रनुमानित  लेघो  को  श्रभी

 झ्रन्तिम  रूप  दिया  जाना  है  +

 a4  झसम  975-76(—-)  3  4

 1976-77(+)  i  73

 1977-78(+)  5  03 3 अनुमानित  लेखों  को  ग्रभी
 प्रन्तिम  ह 2  दिया  जाना  है

 i5.  बिहार  «,.  975~76(-—)  617  warfare,  लेखों  को  भी
 प्रन्तिम  रूप  दिया  जाना  है  1

 976—-77°|_  झ्रभी  झनुमान  लगाया  जाना  है  भौर  लेखा  को

 977~78 J  भ्न्तिम  रूप  दिया  जाना  है  4

 18.  पजाब  975—76(——-)  59  35

 976—77(—-)  32  00  अनुमानित,  लेखों को  भ्रभी
 शन्तिम  रूप  दिया  जाना  है  t

 I977=78  भी  प्रनुमान  लगाया  जामसा  है  भौर  लेखा  को
 झन्तिम  रूप  दिया  जाना  है  qd

 जग.  मध्य प्रदेश. ,  975~76(—)  36  03  भ्रनुमातित,  लेखों  को  अभी
 झन्तिम  रूप  दिया  जाना  है”।

 197 6-77, प्रभी झनुमान लगाथ। |  प्रनुमान  लगाय।  जाना  है  भौर  लेखा को
 1977-78 भस्तिम _  प्रस्तिम  रूप  दिया  जाना  है  ।

 SS
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 द... ..... उ  लथा  चस्के  उर्ंस्कों  को  खपत

 6442.  ची  झमन  राम  जाधधवाल  :
 ह 16  कृषि  बौर  सिचाई  मस्ती  म्ह  बताने  की
 कृपा  करेंगे  कि

 (क)  कृषि  बर्ष  i960-6,  i975~
 76  तया  977-78  के  दौरान  नेत्रजन  तथा

 ५ स्फट  उर्वरको  ay,  अलग-अलग,  राज्यवार
 खपत  कितनी  हुई,

 (ख)  उपरोक्त  वर्षा  के  दोरान  प्रत्येव
 राज्य  में  नत्न॒जन  तथा  फाश्फेट  उवरकों  की
 प्रति  एकड,  भ्रनग-भलग,  खपत  क्तिनी  हुई,
 बौर

 (ग)  कृषि  वर्ष  i960-6,  O75-
 76  तथा  977-78  के  दोरान  5  एकड,
 5  एकड  से  l0  एकड  तक  तथा  i0  एकड़  से
 अधिक  भूमि  वाले  लोगों  द्वारा  राज्यव/र
 रसायनिक  उर्वरकों  की  कुल  खपत  का  कितने

 प्रतिशत  भाग  प्रयोग  मे  लाया  गया  1

 Written  Answers  74

 कृषि  और  सिच्ाई  मंत्रालय  सें  राज्य
 मंत्री  पथी  भान्‌  प्रातःप  लिलु)  :  (क)  एक
 विवरण  सलग्न  है  ।

 (@)  वर्ष  i960-6i,  1975-76
 तथा  977—78  के  दौरान  प्रत्येक  राज्य  में

 नाइट्रोजत  तथा  फास्फेट  की  प्रति  हैक्टार
 खपत  का  एक  विवरण  सलग्न  है  ।

 (ग)  उबरकों  ककी  खपत  के  प्राकडे
 जोतो  के  भ्राकार  के  अनुसार  नही  रखे  जाते  हैं  ।
 तथापि,  976-77  के  दौरान  प्रत्येक  राज्य
 के  सम्बन्ध  मे  2  हैक्टार,  2-4  हैक्टार  और
 4  हैक्टार  से  भ्रधिक  की  जोतो  में  खेती  करने
 बाले  किसानो  द्वारा  खपत  किए  गए  रसायनिक
 उ्बेरका  की  प्रतिशतता  का  एक  बिवरण
 सलग्न  है  ।  यह  प्रतिशतता  राष्ट्रीय  व्यावहारिक
 ग्रनप  (7  परिषद्‌  द्वारा  किए  गए  एक  नमूना
 सर्वेक्षण  के  ग्राधार  पर  निकाली  गई  थी  t
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 Reeovery  of  Peripherial  Charges  from
 Group  IV  Housing  Societies

 6443.  SHRI  R.  V.  SWAMI-
 NATHAN:

 SHRI  NIHAR  LASKAR:

 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  ANp  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  any  decision  has  since
 been  taken  regarding  peripherial  ser-
 vice  charges  to  be  paid  to  the  DD.A.
 by  group  IV  Housing  Societies  which
 have  been  allotted  land  in  Pritampura,
 Rohtak  Road  and  Shahdara;

 (b)  if  so,  the  details  thereof;
 (c)  whether  similar  charges  were

 recovered  from  group  I,  II  ang  III  so-
 eleties  in  Vasant  Vihar,  Panchsheel,
 Shanti  Niketan,  ete.;  and

 (व)  if  not,  the  reasons  for  different
 freatment  for  group  IV  societies  whose
 members  generally  belong  to  middle
 and  low  middle  income  groun?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKAHT):  (a)  to  (d).  Information  is
 being  collected  and  will  be  laid  on
 Table  of  the  Sabha.

 Children  Welfare  Programme  ip  Delhi

 844.  SHRI  M  V.  CHANDRA-
 SHEKHARA  MURTHY:

 SHRI  NIHAR  LASKAR:
 SHRI  P.  M_  SAYEED;

 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Union  Territory  of  Delhi
 Administration  has  decided  to  spend
 Rs.  77  lakhs  for  the  welfare  of  children
 during  the  current  children  year;

 (b)  if  so,  what  are  the  programmes
 and  welfare  schemes  prepared  in  this
 regard;

 (e)  how  the  peor  children  will  be
 benefited  through  these  schemes;  and
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 (d)  whether  any  amount  will  be
 spent  on  the  improvement  of  talent
 among  the  children?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI):  (a)  Yes,  Sir.

 (b)  The  programmes  include  re-
 gular  health  check-up,  immunization,
 mid-day  meals  programme,  free  pro-
 vision  of  uniforms  and  text  books,
 merit  scholarships  to  children,  grant-
 in-aid  to  voluntary  organisations  to
 run  creches  for  the  children  of  work-
 ing  mothers  and  State  Integrated
 Child  Development  Services.

 (ec)  Most  of  the  schemes  have
 been  prepared  to  ‘benefit  the  vulner-
 able  sections  of  the  society  covering
 socially  and  the  economically  back-
 ward  areas.  Integrated  Child  Deve-
 lopment  Services  and  Nutrition  Pro-
 grammes  are  to  cover  resettlement
 colonies/J.J.  Colonies  which  are  pre-
 dominantly  inhabited  by  the  poor.

 (a  Delhi  Administration,  Munici-
 pal  Corporation  of  Delhi,  New  Delhi
 Municipal  Committee  are  considering
 the  proposal  to  introduce  special
 scholarships  for  children  of  out~
 standing  talent  in  various  fields,  dur-
 ing  the  International  Year  of  the
 Child.

 Proposal  for  raising  Sugar  Butler
 Stock

 6445,  SHRI  K.  L.  RAJAN:  Will
 the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  Government  are  cons!-
 dering  a  proposal  for  raising  the  sugat
 buffer  stock  from  the  present  6  lakh
 tonnes  to  40  lakh;  and  ,

 (b)  if  so,  the  details  and  reason?
 therefor?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AG



 129  Written  Answers

 &  IRRIGATION  (SHRI  BHANU
 PRATAP  BNGH):  (a)  No,  Sir.

 (6b)  Does  not  arise

 कालेजों  के  अध्यापकों  के  विश्वविश्ञासय

 मुवान  धायोग  के  बेलनमानों  के  लिए
 इामवान

 6446.  ६... ड  भारत सिह  बौहान  :  क्‍या
 शिक्षा,  समाज  कल्याण  झौर  संस्कृति  मत्ती  यह
 बताने  की  कृपा  करेगे  कि

 (क)  क्‍या  यह  सच  है  कि  कालेजा  के
 अध्यापकों  को  विश्वविद्यालय  अनुदान  पब्रायोग
 के  नथे  वेतनमान  देते  के  लिए  केन्द्रीय  सरकार
 द्वारा  विभिन्न  स्तरां  पर  अनुदान  दिए  जाते  हैं  ,
 शौर

 (@)  यंदि  हा,  तो  चालू  वर्ष  के  दौरान
 इस  शीर्ष  के  भ्रन्तर्गत  राज्य-वार  कितनी  राशि
 दो  गमी  और  किस  राज्यों  मे  इस  राशि  का
 उचित  उपयोग  किया  है  तथा  कौन  से  राज्य

 ऐसा  नहीं  कर  सके?

 शिक्षा,  समाज  कल्याण  कौर  संस्कृति
 मंत्री  [डा०  mart  war)  (क)  वेन्‍्द्रीय
 सरकार  ने  विश्वविद्यालय  अनुदान  प्राग्रोग  की
 सिफारिशों  के  प्राधार  पर  विश्वविद्यालयों  और
 कालेजों  से  I-7-:973  से  सभी  स्तरों  पर
 शिक्षकों  के  बतनभानों  के  परिशोधन  की  एक
 पघोमता  स्वीकृत  की  थी।  बेन्ड्ीय  सरकार  ने,

 राज्य  विखब्रियालतां  तथा  उनसे  सत्रद्ध  कालेजों
 के  प्लिक्षकों  के  सबंध  मे  इन  परिशोधित  बेतत-
 साला  को  कर्यास्यित  करने  के  निए  सभी  राज्य
 सरकारों को  I-7-873  से  3i-3-7979

 क  की  srafie  के  दो रात  होने  वासे  अतिरिक्त
 व्यय  के  80  प्रंतिगत  तक  की  वित्तीय  सहायता
 मे  का  भी  समिर्भम  किया  था  41

 ख़ि  ग्रज्य  करकारों  को  नुवान  तभी
 ष्प  द 8  है  जक  बितीय  सहायता  के  उसके
 प्रस्ताव  केम्ीय  चेरकॉर  हारा  स्वीकार  कर
 लिए  णॉधं  बौर  सनड़ें  ret  saa  की  प्रगति
 359  LS,
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 की  रिपोर्ट  दे  दी  जाए।  योजना  के  झंतर्यत
 1978-79  के  दौरान  राज्य  श्वरकारों  को
 निम्नलिखित  श्नुदान  दिए  गए  है  —

 रुपये

 .  प्लान  प्रदेश  1,50,00,000
 2.  झसम  1,50,  00,000
 3  चिह्ार  1,50,00,000
 4.  गुजरात  20,000
 5  हरियाणा  40,000
 6  हिमाचल  प्रवेश  2,50,00,000
 7.  महाराष्ट्र  2,50,  00,000
 8  नागालैंड  2,28,000
 ci  पजाब  1,50,  0,  000

 10.  राज्रथान  75,00,000
 it.  तमिलनाड़  75,00,000
 L2.  उत्तर  प्रदेश  2,34,  72,000
 13.  पश्चिम  बगाल  1,88,00,000

 जिन  राज्य  सरकारो  के  प्रस्ताव  स्वीकार
 कर  लिए  गए  है  किन्तु  जिन्होंने  भागे  वित्तीय
 सहा'ता  जादी  करने  बे  लिए  i978  79  के
 दौरान  किसी  व्यय  की  सूश्रना  नहीं  दी  है,  वे
 है  मृणिपुर,  मेघालय,  उडीसा  भौर  क्षिपुरा।
 मध्य  प्रदेश,  कर्नाटक  भर  कम्मू  सथा  कश्मीर
 सरकार  a  प्रस्तावों  को  अभी  प्रन्तिम  रूप  मही
 दिया वा  है  जबकि  केरल  सरकार के  प्रस्ताव
 को,  जो  केन्द्रीय  योजना  के  भ्रभूरूप  नहीं  था,
 सहादता  के  लिए  स्वीकार  नहीं  किया  गया  4

 Shortiall  in  Expenditure  on  Small
 Farmers  Beyelopment  Agency,
 Marginal

 —
 Development

 cy

 6447  SHRI  K.  §.  VEERABHA-
 DRAPPA  Will  the  Minuter  of  AG-
 RICULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  whether  there  has  been  shortfall,
 if  any,  20  the  expenditure  on  the  Mar-
 ginel  Farmers  Development  Agensy  and
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 the  Small  Farmers  Development  Agency
 @uring  the  current  year;  and

 (b)  if  so,  the  steps  Government  have
 taken  to  provide  institutional  finance
 to  augment  the  same?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 &  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  No,  Sir.

 (by  Question  does  not  arise.

 5-Point  Plan  for  Protection  and
 Advancement  of  Children

 6448.  SHRI  KUMARI  ANANTHAN:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  the  details  of  ghe  S-point  pl:
 of  the  Prime  Minister  which  contem-
 plates  special  efforts  for  the  protection
 and  advancement  of  children,  and

 (b)  the  steps  taken  by  the  Govern-
 ment  for  implementing  this  5-point
 plan?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (SHRIMATI  RENUKA  DEVI  BARA-
 KATAKT):  (a)  In  his  message  to  the
 Nation  on  the  eve  of  the  Interna-
 tional  Year  of  the  Child,  the  Prime
 Minister  made  an  appeal  for  special
 efforts  for  the  protection  and  deve-
 lopment  of  children  and  urged:

 ay  ev  one  to  donate  liberally
 to  the  “Notional  Children’s  Fund;

 (2)  voluntary  organisations  to
 adopt  the  child  welfare  schemes
 outline  in  the  National  Plan  of  Ac-
 tion;

 (3)  the  members  of  the  Medical
 profession  to  spare  time  at  least  3

 pro-
 vision  of  health  care  to  the  depriv-
 ed  chili;

 (4)  the  organisations  of
 «लक herd,  businessmen,  professiona

 wad  others  to  fulfil  thelr  social
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 responsibility  toward,  children  by
 adopting  at  least  one  school  for
 implementing  national  programme;
 and

 (3)  the  writers  and  artists  to
 help  publish  a  get  of  00  children’s
 story  books  explaining  the  cultural
 heritage  of  India  in  our  languager;

 pra
 25  should  be  publisheg  in

 1979.

 (b)  The  Government  of  India  has
 approached  all  the  State  Govern-
 ments,  major  voluntary  organisations
 and  professional  organisations  to  help
 translate  the  Prime  Minister’s  appeal
 into  action.

 Allotment  of  Type  ‘C’  and  ‘D’  accom-
 modation  to  Lok  Sabha  Secretariat

 6449.  SHRI  RAJE  VISHVESHWAR
 RAO:  Will  the  Minister  of  WORKS
 AND  HOUSING  AND  SUPPLY  AND
 REHABILITATION  be  pleased  to
 state:

 (a)  the  number  of  type  ‘C’  and  ‘D'
 quarter  handed  over  to  Lok  Sabha  Sec-
 retanat  for  allotment  to  their  em-
 ployees  during  the  years  19tt  and
 ‘1878,  separately,  type-wise;

 (b)  the  number  of  type  ‘C’  and  ‘D’
 quarters  proposed  to  be  handed  over
 to  Lok  Sabha  Secretariat  for  allotment
 during  the  year  l979;  and

 (c)  if  not,  the  reasons  therefor?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAEKHT):  (a)  42  type  ‘C’  quarter:
 have  been  handed  over  to  the  Lok
 Sabha  Secretariat  during  the  period
 for  allotment  to  the  staff  of  Lok
 Sebha/Rajya  Sabba  Secretariats.  Nc
 type  ‘TD’  quarters  were  handed  over.

 (४)  and  (e),  It  is  proposed  gp  hand
 over  8  type  ‘D’  quarters  in  Seemal

 pleted.
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 Loans  t0  Private  Parties  by  H.U-D.C,O.

 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Housing
 and  Urban  Development  Corporation
 Limited  has  decided  to  advance  loans
 to  private  parties  for  building  houses
 for  sale  to  the  pubhle,  and

 (b)  if  so,  the  details  regarding  the
 policy  of  Government  in  this  regard
 and  the  conditions  so  that  the  advance
 ig  significantly  uttlsed  for  houses  to
 persons  in  the  lower  income  category
 and  they  get  houses  at  a  reasonable
 cost?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Yes,  Sir.

 (9)  The  terms  on  which  loan  will
 be  advanced  by  HUDCO  are  as  fol-
 lows:—
 (i)  Net  rate  of  in- terest,  4%
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 Forest  Wealth

 6451  SHRI  DURGA  CHAND:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  Government  have  made
 an  estimate  of  forest  wealth  in  the
 country;  and

 (b)  if  so,  the  details  thereof?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  {a)
 Yes  Sr

 (b)  Foresta  in  India  occupy  an
 area  of  about  75:0  million  hectares
 which  accounts  for  22.8  per  cent  of
 the  total  land  area.  According  to
 the  report  of  Task  Force  on  Forest
 Resources  Survey,  Planning  Commis-
 sion  Government  of  India,  ‘1972  the
 growing  stock  in  the  country’s  forests
 has  been  estimated  to  be  approxi-
 mately  2400  million  m3.

 लीनी  की  कोम्सों  में  ar  के  am
 उतधार-अढ़ाथ

 6452.  भी  घस०  एस०  सोगानी  :  क्‍या

 कृषि  were  सिच्चाई  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  सरकार  को  औरी  की
 कीमतों  में  बजट  के  वाद  शाये  उतार-चढ़ोाव'
 के  बारे  में  कुछ  शिकायतें भि्री  है  ;

 ्)  यदि  हां,  तो  उनका  ब्यौरा  कया

 है।  भौर

 (ग)  उन  पर  सरकार  की  क्या  प्रतिक्निदा
 है?

 efe  atc  सिचाई  ंचासप  में  द...
 सी  (जौ  मान  प्रताप  हु)  :(क)  से  (२).
 मार्च,  979 के  प्र  में  चीनी के मुत्यों में के  मूल्य  में
 बढ़ोतरी की  क्ति  देशी  मई  थी।  दिल्ली,
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 कानपुर,  कलकृत्ा  भौर  बान्बई  के  बाजारों  में

 डी-30  ग्रेड  की  चीनी  के  थोक  मूल्य  28—-2—
 979  को  220  श्प्यें  से  230  दुपये  प्रति
 किवंटल  के  बीच  गल  रहे  थे  लेकित  महू  मुल्य

 कर  ह: 1 क  मार्च,  979  को  254  से  285
 शपये  प्रति  क्विटल  हो  यए  हैं,  मद्रास  के  बाजार
 में  ई-30  ग्रेड  की  चीनी  का  थोक  मुल्य जो
 28—2-979  को  220  दुपयें  प्रति  क्विंटल
 था  बढकर  3i—3-979  को  258  रुपये
 प्रति  किविटल  हू  गया  था।  मूल्यों  में  इस

 बढ़ीतरी  के  चिफद्ध  कुद्धअभ्यावेदन  प्राप्त  हुए
 हैं।  मूल्यों  का  पूत्र  स्तर  बहुत ही  कम  था
 शौर  उद्योग  को  उत्प  दत  की  लागत  के  भारित
 नौसत से  नीचे  था।  सरकार  मूल्यों  पर
 अत्यधिक  निगरानी  रख  रहो  है  झर  यदि

 ्रूल्पां  में  ब्रहोतरी  की  प्रवृत्ति  बनी  रहूती  है
 वा  मूल्य  प्तुपप्कता  समझे  जाते  वाले  स्तरों
 प्र  पंहुच्र  जाते  हैं  तो  उपयकत  उपचारी  उपाय
 किए  काएगें  |

 D.D.A.  Built  Residential  Accommoda-
 tion  for  SC/ST.

 6458.  SHRI  SURAJ  BHAN:  Will
 the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  on  the  pretext  of  i5  per
 cent  reservation  applicants  who  got
 their  names  registered  in  Janata  Cate-
 gory  in  the  year  972  are  being  ignor-
 ed  and  non-scheduled  Caste  people  who
 got  themselves  registered  in  the  year
 1976  are  being  allotted  residential  805
 commodation,

 (b)  whether  the  concession  of  depo-
 siting  30  per  cent  of  the  amount  at  the
 fime  of  taking  over  possession  of  the
 DDA  built  accommodation  and  that  of
 repaying  the  balance  in  5  years  pre-
 viously  given  to  the  SC/ST  people  has
 also  bpen  withdrawn;

 (6)  if  89,  which  is  the  authority  res.
 ponsible  for  taking  fhis  anti  8C/ST
 decision;
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 (d)  will  the  Government  take  neces-
 sary  steps  to  see  that  the  senior  SC/ST
 people  in  the  Janata  category  are  not
 bypassed  ahd  the  other  concession  of
 depositing  30  per  cent  of  the  amount
 etc.  are  restored  to  them;  and

 (९)  if  not,  the  reasons  therefor?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  No,  Sir.

 (by  No,  Sir  Even  now  allottees  of
 Janata  category  of  flats  pay  the  cost
 on  this  basis

 (९)  to  (e)  Do  not  arise

 Internationa]  Centre  for  Children  in
 Ca

 6454  SHRI  SUKHENDRA  SINGH:
 Will  the  Mimster  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state.

 (a)  whether  Government  are  consi-
 dering  to  construct  an  International
 Centre  for  children  in  the  capital,  on  the
 eve  of  International  Year  of  the  Child,

 (b)  if  so,  when  and  where  it  will  be
 constructed,  and  what  would  be  the
 estimated  cost,  and

 (c)  what  will  be  the  objective  of  the
 International  Centre  for  children?

 THE  MINISTER  OF  STATE  IN

 ट  Lge
 OF  EDUCATION,

 ARE  AND  CULTURE
 (SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI):  (a)  No,  Sur,

 (b)  and  (c)  Do  not  arme

 Assistant  Engincers  in  CP  WD

 8455,  SHRI  AHMED  M.  PATEL:
 Will  thé  Minster  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  what  is  criteria  of  revised  senio-
 city  lst  of  Assistant  Engineera  in
 C.P.W-D.  issued  in  February,  1978;
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 (b)  whether  है;  per  thi  28500  list
 Junior  Assistant  Engineers  (Direct  Re-
 truit)  have  become  wetiior.to  Assistant
 Engineers

 ie  coe
 directly  fpom  the

 Rank  of  Junior  neers  by  44  years;

 (c}  if  wo,  What  are  the  reasons  of  this
 discrimination;

 «ay  whether  Government  have  to
 certify  to  the  Subordinate  Cortimittee
 that  no  official/person  is  being  adverse-
 ly  affected  by  stich  ah’  lasue-‘of  order
 with  retrospective  effect  whether  this
 certificate  has  been  recorded  in  the
 presént  cate  arid  by  whith  authority;

 (e)  will  4  affect  the  otherwise  senior
 Assistant  Engineers  who  have  been
 officiating  a8  Executive  ingineers
 since  1973;  ard

 (ty)  whether  the  operation  of  the  Re-
 vised  Seniority  will  not  cause  sbtious
 frustration  to  the  rank  snd  file  of  the
 services;  if  $0  .teps  proposed  to,  be
 taken  in  the  matte
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 rrections  It  of  considera-
 tion  cbiectices  म

 छड़ी  योजना  के  बोराण  परती  तथा  awe
 wir  को  कृषि  चोग्य  बनानी
 6457.  भी  राजेश  कुमार  शर्मा  :

 क्या  ( ... &  और  सिचाई  मंत्री  ह. (ए  बताने
 की  हा  करेंगे  कि

 (क)  कया  परती  तथा  बजर  भूमि  को
 क्चिं  योग्य  बनाने  को  कोई  कार्यक्रम  oy
 योजना  में  शासिल  किया  भया  है  ;  श्रौर

 (थ)  यदि  हां;  ते  वर्ष  4970-7dR0
 के  दौरान  विभिन्‍न  राज्यों  में  कितनी  भतिरिक्त
 भूमि  में  कृषि  हो  सकेगी?

 कृषि  झौर  सिंचाई  संत्री  शनी  धुरणीत
 बरनाल  :  (&)  कनीय  मन  में

 a  war  का  सुँधीर  करने  को  ह
 चुक  योजना  gst

 (@)  लगभग  86,000  कस्र

 to  tlie  Offiter  df  GP. ५  +  a

 6453.  DR.  BLIJOY  MONDAL:  |  Will

 rc  gr
 FF  WORKS  AND  -HOUS.

 AND,  SUPPLY:  ANT:  REHABIL
 TATION  be  pleased  to  state

 of  C.P.WD,  for  the  various  slabe  दा
 Mileage  covered  in  a,  month

 (b)  whether  there  is  any  proposal
 to  eblitinice  thie  Wbové

 rates
 keeping

 in  view  the  yarloug.
 Hae

 the.  cost
 of  Petrol  and  the  ai  iicrease
 in  the  Budget  Proposal?  tor  the  curtent
 year;

 (c)  if  80,  the.  details  thereof:  and
 (dy  Uf  not,  fhe  reasons.  therefor?

 Tk  MINISTER  OF  WonKS  AND.

 BARHT):  (a)  The
 छन्नछा

 कटे  4
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 who  are  required  to  travel  exten.
 sivel  पूजा  पण्य  mae  बस y  on  duty  are  paid  conveyance

 following  rates:

 Average  thonthly  trayv-  Own  Other
 el  on  official  duty  Metor  mode

 kilometers  Gar  conveyan=-
 ce

 ies a  ad
 (Rate  of  monthly  con-

 6460.  1  बोलत राम  सारण  :  क्‍या
 कृषि  और  सियाई  मंत्ती  यह  बताने
 की  कृपा  करेंगे  कि  केन्द्रीय  जल  झायोग  ने  सूखा
 क्षेत्र  झध्यपन  दल  की  स्थापना  कब  की  भौर
 उपस्चका  प्रयोजन  तथा  इसके  सदस्यों  के  नाम
 क्या  थे  भौर  यह  झपना  काम  कब  तक  पुरा

 veyance  allowance)  कर  लेगा  ?

 win  Giggs  -  a  he z  कृषि  झौर  सिंचाई  संत्री  (भी  सुरजोत
 gor  tosso  ‘225°00°  75°00  सिह  बरणाला)  सूखा  प्रवण  क्षेत्रों  में  नदी  थे सिसो

 geht  «  .  ew  gem
 के  अतिरिक्त  जल  संसाधनों  का  उपयोग  करने
 की  स्कीमों  के  सम्बन्ध  मे  अन्वेषण  और  धध्ययन

 Serge  =  een
 les  tee  करने  के  लिए  केन्द्रीय  जल  आयोग  मे  एक  विशेष

 above  Boo.  ‘37°50  TI2"50  एकक  की  स्थापना  की  गई  है  |  इस  बुनिट  के

 ae  अध्यक्ष  एक  मुख्य  इंजीनियर  है  भौर  उनके

 (b)  (०)  &  {ay  The  above  rates  of  eerie  दो  झर्घ कक  इंजीनियर  झौर  छः

 ee  eee  nite
 been  laid  डिवीजन  हैं  ।  इस  प्रस्ताव  को  सितम्बर,

 n  Ministry
 ——  975  में  मंजूरी वी  गई  थी  ।  इस  एकक  द्वारा Since  there  has  been  further  increase

 in  the  petrol  price  recently,  the  विभिन्न  भ्रष्य4न  भौर  श्न्वेषण  किये  जा  रहे  है
 matter  is  being  taken  up  with  that  झौर  प्राशा  है  कि  i980-s:  तक  फील्ड
 हर

 कार्य  पूरा  हो  जाएगा  भौर  एकक  की  रिपोर्ट
 98i-62  तक  तैमार  हो  जाएगी  | 'जबघपुर  और  'चपयुर  के  बोच  है)... ह

 अमाकर  सौधे  टेलीजोम  करने  की  व्यवस्वा

 6459.  ft  wry  कुमार  शास्त्री  Children,
 wat  संचार  मंत्री यह  बताने की  कृपा  करेंगे
 कि

 ‘6461.  SHRI  PURNANARAYAN
 SINHA:  Will  the  Minister  of  EDU-
 CATION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  refer  to  the
 reply  given  to  Statred  Question  No.

 व्यवस्था  ह 1 ह  आारभ्स  की  जायेगी  ;  भौर  295  on  12th  March,  979  regarding
 national  policy  on  education  and  state:

 (a)  इस  सम्बन्ध  में  पूर्ण  ब्यौरा  गया  है?  (a)  whether  in  formulating  the  na-

 संचार  मंत्रालप  में  राज्य  मंत्री  भी  type  Beers dt  schools  ma  colleges
 नरहरि  प्रसाद  हुबदेव  साथ)  :  (क)  मार्च,  including  vocational  training  inetitu-

 students  in  view  of  ite  heavy  drop  ont
 (a)  उदयपुर  को  जयपुर  ट्रंक  भ्राटोमेंटिक  of  tribal  children  trom  non-residential

 एक्सजेंज  से  जोडने  का  प्रस्ताव  है  qd  schools;

 Ashram  Type  Eebvidential  Schools  for
 Tribal

 (क)  उदयपुर  झौर  जयपुर  के  बीच
 डायल  घुमाकर  सीधे  टेलीफोन  करने  की

 यह  एक्सचेंज  लगाया  जा  रहा  है  और  (by  if  np  what  the  stages  xt
 Logo  तक  चासूहो जाने  की  झाशा  है।  तदस्तर  Which  these  institutions,  will

 be  cated.
 nitnher

 उदयपुर  के  लिए  एस.  SM.  दी  जा  सकेगी  ।  of  Preprimery,  Primary,  +.
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 schools  and  total  number  of  other  voca-
 fhhenal  type  Institutiong  proposed;  and

 (c)  if  not,  what  are  the  constraints
 against  estabhshing  residential  institu-
 tions  specially  suited  to  the  Scheduled
 Tribe  students?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR,  PRATAP  CHANDRA  CHUN-
 DER):  (a)  to  (c).  The  draft  national
 policy  on  education  will  be  consider-
 ing  the  general  issue  of  removing  im-
 balances  and  inequalities  that  persist
 in  the  education  system,  It  proposes
 that  special  efforts  must  be  made  to
 identify  the  problems  of  the  weaker
 sections  including  scheduled  castes
 and  scheduled  tribes  and  to  bring  all
 such  people  into  the  fold  of  educa-
 tion.  The  Government  of  India  has
 already  suggested  to  the  State  Gov.
 ernments  opening  of  ashram  type  re-
 sidential  schools  as  a  part  of  such
 efforts  based  on  their  requirements.

 New  Wheat  Strain

 6462  SHRI  P.  RAJAGOPAL
 NAIDU;  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 Pleased  to  state:

 (a)  whether  any  new  strain  of  wheat
 wag  evolved  by  Hissar  Agricultural
 University,

 (b)  if  so,  its  details;
 (९)  whether  the  new  strain  has  been

 tested  in  agriculturists  fields,  and

 (a)  if  so,  the  result  thereof?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  The  Haryana
 Agricultural  University  developed
 two  new  wheat  strains  WH  47  and
 WH  57  recently.

 (४)  Both  the  strains  were  tested  in

 cultural  Research,  Based  on
 tests  ह. /  447  has  been  released  for

 cultivation  under  timely  sown,  high
 fertility,  irrigated  conditions  of
 Madhya  Pradesh,  Gujaret,  Kota  and
 Udaupur  divisions  of  Rajasthan  and
 the  Bundelkhand  area  of  Uttar  Pra-
 desh,  The  Haryana  Agricuitural  Uni.
 versity  recommended  this  variety  for
 the  dry  western  districts  of  Haryana
 State  also  WH  157  was  released  for
 cultivation  in  the  irrigated  eastern
 districts  of  Haryana  namely,  Karnal,
 Ambala,  Kurukhshetra  ang  Sonepat.

 (९)  The  new  strains  have  been
 tested  in  the  Farmers’  Fields  both  in.
 Haryana  and  Central  India.

 (d)  Both  WH  147  and  WH  767  are
 readily  accepted  by  the  fa  and
 they  are  becoming  popular.  The  area
 under  these  wheats  is  likely  to  in-
 crease  in  the  future.

 PARASTE  Will  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  please  to  state:

 (a)  whether  Central  Government
 have  asked  the  States  to  submit  their

 (b)  if  so,  the  details  thereof,  State-

 (c)  the  amount  so  far  allocated  to
 each  State  during  last  three  years  and
 the  progress  in  the  utilisation  of  the
 amount  as  well  as  the  performance  in
 terms  of  physical  targets  in  each  State;
 and

 (a)  whether  Government  are  satis-
 fied  with  the  performance  of  the

 States?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AKD  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  Yes  Sir.
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 (b)  &  (oe).  Statements  are  laid  on
 the  Table  of  the  House  [Placed  ह.
 Library,  See  No  LT-4276/79).

 (ay  Yes,  Sur.  By  and  large,  the
 performance  of  the  States  has  been
 satusfactory

 Emidoyment  Generated  and  Schemes
 tmpltmelted  uniier  Food  for  Work

 Prorranmte

 6464  SHRI  JYOTIRMOY  BOSU.
 SHRr  DURGA  CHAND

 Will  the  Mmuster  of  AGRICUL.
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  State.wise  total  number  of  em-
 Ployment  (in  terms  of  man  days)  ge-
 Rerated  through  implementation  of
 ‘food  for  Works’  programme,  during
 the  years  1977-78  and  1978-79,

 (b)  State-wise  achemes  undertaken
 for  ttipleméntation  and  schemes  actu-
 ally  im  ted  durmg  the  years
 i977-76  and  978  79  under  the  said  pro.
 gramme,  and

 (९)  the  programme  for  979  807

 THE  MINISTER  Of  STATE  IN
 THE  RY  OF  AGRICULT

 _ AND  pr  a  ae  (SHRI  BHANU
 PRATAP  SINGH)  (a)  A  statement
 showing  Statewise  employment  gene-
 rated  through  Food  for  Work  Pro.
 gtramme  during  the  years  1977-78  and
 1978-79  Cy  enclosed

 (b)  A  statement  indicating  the  avail-
 able  State-wise  information  regard-
 ing  schemes  implemented  during  the
 last  two  years  under  the  programme
 is  also  enclosed

 (९)  A  target  of  utilisation  of  5
 milhon  M  T  of  foodgrains  under

 The  af  schemes  to  be  taken
 ater  au different  ttemé  of  work  will

 depend  pon  the  pbogrditimes  pré-
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 total  utilisation,  however,  ig  expected
 to  result  mm  generation  of  600  million
 mandays  of  additronal
 reckoning  at  the  astutndd
 rate  of  24  kg  per  hedd  per  day

 Statement

 Employment  Generated  unter  Food for  Work  Pro-
 gramme  during  the  veats  197  rp  and  1978-79

 employnient
 average

 State  a4  rei  a Hem

 1997-78  =  1978-79,

 t  Andhra  Pradesh  49  302

 2  Assam  NR  NR

 3  Bihar  476  09  Py

 4  Gujarat  .  37°  760
 5  Haryana  NR

 6  Himachal  Piadesh  O70  ae  205

 >  Karnataka  5  02  o  868

 8  Kerala  atag  682

 9  MadhyaPradesh  %,20,000°  NR.
 (persons)

 70  Maharashtra  NR  +  28,  00

 i2  Orisa  68-69  175°640

 ia  Punjab,  Org  gmp

 r3°  Tripura  wk  NR,

 tq  Uttar  Pradesh  ga-i9  .  aT  OSs

 ws  Rajasthan  :  8  49°760

 6  West  Bengal  218645  Gy  690

 9  Mizoram  7  o-ori

 Teac.  .
 89477  340°  84०

 2,80/000°  (Ne,of  per sons)

 eports  not  r  eceiv silat
 till  die

 period  ending
 gtett  1
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 State  086  ttformation  ragarding  Schama  ‘impart  Gree
 I977-78  and  i

 978-79  under  Food  for
 “Tamme,  On  4-4°79

 Name  of  the  State  Physical  assets  created  during
 1977-78

 1978-79,

 2  3

 hw  Andhra  Pradesh  .

 +  Gujarat  .

 Haryana,

 Him  ichal  Pradesh

 Ka  natake

 .  N.R.

 .  §to  km  roads,  496  Hec.
 9650  ह...

 trot  E.W.  4B  60  lakh  cft

 -
 १०5६6  Km.  (roads  formed),

 8  (roads  Sravelled).  oe
 (roads  mattelled)  299 CD  works,  7  MI  wor

 795  Acres.  New  and  154
 repairing  School  Buildings.

 NLR.

 )  £994  Km  roads,  12566  Hect.  MI,
 00  (sot  oa  Prot). I  ©  yt

 (CRT)  earth  ae  25  km plant  prot  and  plantation  and
 24°07  hect.  nursery,  365°  99  km.

 weeding  200  hec  irrigation,

 tepairs  under  saoges  sotto  a}
 and  MI  works,  96000
 —  ae

 under  MM
 lary works,  7४052  cm.  car

 work,  7956  km.  new  Plant.
 agig  hect.  new  plant.  inte-
 a  of

 wats
 927  he  arid t  ect,  an  wi

 £8  filling  of  r  *  au and  watering  to  25  lakh  plant’
 ‘195912  km  maintenance  and
 Po

 ip
 aa  of  road,  1500,  hect

 channel  works  500  =  hect
 land  levelling  works.

 NLR.

 Maintenance  &  new  work  Details  7१  maintenance  works  and  18  new
 not  received  works  completed, received,

 Details  not

 32  Nos.  MI  works,  Plantation  Repairs  to

 Hote

 MI  tanks  under  exe
 worksin  27  units  on  1743  hect.
 maintenance  of  470  hect.  plan-

 7897  km  fire  prot.  aro
 hect.  fire  trenches,  ro00  hect.
 ady,  hing.

 pret  st
 toad  const.,  2

 IR,  15  hect.  SC,  r5  hect.

 ecution  ains  have  been
 utilised  on  maintenance  of  PWD
 works  infh.  incomplete  maine
 foun

 of  plantation  in  693.95

 m279  hect.  MI,  504  bect.  flood  Under  Major  &  Minor  i
 rrigation,

 x  ak  works  49  hect.  of  land  reclai
 T2  renovation  works

 works  in  progres,



 tr.  Orissa  .

 tg.  Rajasthan

 16,  West  Bengal

 ci a  Mizoram

 944  Nos.  roads
 a

 4
 ros.  s.  Bld.  46

 NLR,

 r7029  hect,  MI,  16400  hect,  flood
 ea

 km.  embankment  re-
 ay  i8700  hect.  SC,  way ect.  Eco,  Plant.,  nos.  gully

 control,  53००९
 hect.  Sc.,  70

 hect.  Cad  Plant,  in  progress
 a2a400  km.  road  repaired  a60
 km  new  road  con.,  740  hect.
 quick  growing  species  and
 nature  conservation.

 600  sqf.  concret  pavement,  790
 scl.  brick  pavement,  7072  reft.
 S.W.  pape  land,  2  rit.  RCC
 Pipe  sewer,  505  ft.  W.  supply
 fape  line.

 NLR,

 ya
 pit.

 earth  work,  54
 54  km.

 on  edge,  K  7
 hect.  afforest.  121  rian  2
 cont.  and  other  maintenance
 works.

 हुए  MI  Works  compltd.,  75700 hect.  MI,  3900  heet.  forest  re-
 habilitation,  457  km.  roads,

 49197  hect,  MI.,  826sq.  kr,
 food  prot,  hect.  SC,
 १8946  km.  road  con.,  995  nos.
 prim.  sch,  buildings.

 nos,  tanks,  Maintenance  of  7662  local  dev.
 nos.  Afforest

 =  522  mos.  of  scarcity
 works.

 172  Minor  irrigation  tanks,  4i@
 percolation  tanks,  48  other  mn-
 or  irrigation  wor

 completed, ‘2i$5.009
 hectares  of  brou-

 ght  under
 cabo  vending 1660  WNalla  bunding  wor

 completed,  i990  kms.  road  cam-
 pleted  land  development  of

 39,000
 Hect  of  command  area

 of  major  and  medium  projects
 completed,

 Maunnt.  of  7075  MI  Project,  earth
 works  go5gor  cum  885  km
 road  con,,  maint,  cashew

 eo  9988  acres,  eco.  plant.  700
 et.  by  g2  uruts,g  culverts  and

 780  channels,  994  S  Buildg. renovation  of  a4  tanks  and  con,
 of  go7  wells,  maint,  rep  ०
 294.50  km,  cmbank.

 g8  hect.  SC.  works,  :94°92  kms
 Dev.  land  R,

 Spy
 48  ye

 PWD  (RWS)  R05 Lonnes.

 N.R.

 gr5  km.  earth  works,  94  km
 brick  on  edge  ,  898-28  km,  link
 ruads,  1800  hect.  plantation,

 NLR.

 77638  km.  of  roads  imoprvd.
 sorgo  hect.  benefited  ‘under major,  mediim,  &  minor  irrgn. new  schemes  and  imprv,  in

 old  schemes,  km.  of
 embankment  a  660  heet,
 of  land

 reclaimed  ad
 ah,  हैं:

 community  ge  imp. roved,

 craft  centre,
 =

 of  New  Road  है

 Pood  fer  Work  Programme  wes  not
 implen Gujarat,  Haryana,  कत अपाधाककीरद न,  Tripura  and

 N.R.—Report  not  Received.

 emented  by  the  State  Govt,  of  Andhra  Pradesh
 oram  ,  during  the  year  gre.
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 Lack  of  Modern  Agricultural  Techno-
 logy  cause  of  Rural  Poverty

 6465.  SHRI  D.  D.  DESAI;  Will  the
 Minister  of  AGRICULTURE  AND  IR-
 RIGATION  be  pleased  to  state:

 (a)  whether  a  recent  F.A.0.  Report
 has  leted  the  inability  of  Modern  agri-
 cultural  technology  to  reach  small  fa:-
 merg  ag  the  major  cause  of  rural  po-
 verty,  and

 (b)  af  go,  remedial  measures  propos.
 ed  to  be  taken  in  the  matter?

 THE  MINISTER  OF  AGRICUL.
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 Yes,  Sir.  This  is,  however,  the  global
 view  on  transfer  of  technology  for
 agriculture  production,

 (b)  The  Government  has  taken  the
 following  remedial  measures  in  this
 regard:

 (7)  The  Central  Sector  Special  Fro.
 gramme  of  Rural  Development  such  as
 Small  Farmers  Development  Agency,

 expected  to  Help  in  the  transfer  of
 modern  agricultural  technology  to
 small  farmers:

 @  Cost  of  inputs  for  demonstra-
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 performance  in  farmers’  fields.  To

 approach  known  ag  the  “Training  and
 Visits  System”  evolved  on  the  basis
 of  experience  gained  in  Chamba]  and
 Rajasthan  Canal  areas  in  Rajasthan,
 Chamba]  Area  in  Madhya  Pradesh  and
 Command  Areag  in  Andhra  Pradesh,
 where  pilot  projects  on  these  lines
 were  started  with  World  Bank  assis-
 tance  during  Kharif  974  is  being  im.
 plemented  in  several  States  in  the
 country.

 This  methodology  provides  for  direct
 contact  between  research  scientists
 and  the  fleld  staff  ensurin,

 Fons  eae
 the

 same  time  an  effective  k  of
 field  problems,  making  research  more
 practical  and  field-oriented.  Adequate
 transport  facilities  particularly  at  the
 sub-divisional  level  ere  made  avail
 able  for  ¢he  mobility  of  staff  in  the
 field.  Projects  have  been  finalised
 with  World  Bank  assistance  and  are
 under  implementation  in  States  of
 Assam,  West  Bengal,  Orissa,  Rajas.
 then,  Madhya  Pradesh,  Bihar,  Gujarat
 Karnataka  and  Haryana.  Negotia-
 tions  are  going  on  with  other
 States  and  they  are  expected  to  be
 covered  with  the  System.

 The  above  methodclogy  ensures
 regular  transferrance  of  agricultural
 technology  to  all  categories  of  far~
 mers

 (1)  Transfer  of  agricultural  tech-
 nology  to  small  farmers  is  being  en-
 couraged  through  farmers  training,
 field  demonstrations,  farmers"  field
 days,  farmers’  visit  to  different  places
 and  multi-media  information  support
 including  radio.

 Procurement  Price  of  Paddy
 6467.  SHRI  RAT  KRISHNA  DAWN:

 Will  the  Minister  of  AGRICULTURE

 pr
 IRRIGATION  te  pleasod  to

 te:

 (a)  whether  the  Government  con.
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 (b)  what  is  the  cost  of  paddy  per
 Gumtal  in  Goverhment  farm;

 (c)  what  is  the  Government's  pro-
 curement  price  of  paddy  from  the
 farmers,  and

 (da)  winat  steps  are  taken  by  the
 Govetnmierit  ts  remove  the  imeon-
 sistent  procurement  price  of  paddy
 from  the  fermers?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE

 AND
 IRRIGATION  (SHRI  BHANU

 TAP
 jena

 (a)  The  materials,
 methods  and  used  ahd  the  cést
 thereof  vary  from  State  to  State,  and
 within  a  State  from  region  to  region
 and  —

 =
 vator  to  cultivator.

 While  g  the  question  of
 ocurement  price  for  the

 cent  valaly
 of  paddy,  the  Agricul-

 tural  Commission  take  into
 aécount  all  relevant  factors  including
 data  on  cost  of  production,  chanies  in
 anput

 ire  clogs  the
 in

 nee
 of

 competing  ,  the
 likey  |

 act  of
 procurement  prices  on  the  ral  price

 and  a  reasonable  margin  for  the
 ucers  The  prices  of  other

 varieties  a
 paddy

 ate  fixed  keeping
 m  view  the  tonal  differential  in
 the  prices  of  the  different  yarieties  in
 ehch  State.  Before  announcing  the
 support  prices,  detailed  consultations
 are  held  with  the  State  Governments

 their  views  are  taken  into  con.
 ideation

 (b
 भ्  Prous

 the  reference  is  to

 La  4  run  Government  of
 a  e

 ply
 costs

 ft
 pro-

 ductioh  of  ns  977  at  th  Cen-
 tral  State  Farms  at  Suratgarh  and
 Sardargarh  (Rajasthan)  where  paddy
 is  ae

 grown  im  small  areas  are  as
 follows:

 year  0  8.7  Suratghrh  ©.4.P*  Setdatgarh
 977  Ra  76.00  Ra7g  5
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 per  quintal  over  the  procurement
 prices  fixed  for  1977.78  kharif  mar.
 keting  season

 (d)  In  view  of  what  has  been  ex-
 plained  in  (a)  above,  the  question
 does  not  arise

 Fishing  Trawlers  ting  within 20 me
 aad  one

 6468  SHRI  K  T  KOSALRAM-
 Will  the  Minster  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state

 (a)  the  number  of  trawlers
 Rives equipped  for  deep-sea  fishing  t

 have  been  allowed  to  he  mported  by
 the  Government,

 {b)  whether  these  are  being  used
 for  fishing  within  20  Kim  off  the  shdre,
 displacing  the  traditional  fishermen;

 (०)  whether  the  multinatidnal
 companies  have  threatened  to  quit
 the  fishing  industry  if  they  are  aso
 not  petmitted  to  fish  within  20  Em
 off  shore;  afd

 (d)  #  so,  the  reaction  of  the  Gov-
 ernment  thereon’

 THE  MINISTER  OF

 nS
 TURE  AND

 Tae.
 TION  (

 SURJIT  SINGH  ALA).  (a)  No,
 Sir

 (७)  No,  Sir,  All  the  deep  sta  sieh-
 ing  vessels  até  to  Ofétate  beyond  the
 area  of  operation  of  sméll  méchattis-
 ed  and  rion-thechanised  boats

 (c)  The  Government  have  not  re.
 cey  any  notice  multinational
 padi  oe  to  this  So.

 (a)  The  gttestion  does  not  arise
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 की  फृपलों  पर  झतिवृष्टि  होते  के कारण
 राज्य  के  कुछ  भागो  को  झभावप्रस्त  भोषित  कर
 दिया  भा  है;

 (ख)  यदि  हां,  तो  कितने  और  किन-
 किन  जिलों  को  प्रभावग्रस्त  घोषित  कर  दिया
 गया  है  झौर  यदि  नहीं,  तो  इसके  क्या  कारण

 (ग)  क्‍या  सरकार  ने  एसे  क्षेत्रं।  के
 लोगों  को  राहुत  देने  की  व्यवस्था  की  है  झौर
 यदि  हां,  तो  कितने  लोगों  को  राहुत  दी  जा
 रही  है  तथा  कितनी  दी  जा  रही  है  और  क्‍या
 इस  सम्बन्ध  में  विवरण  सभा  पटल  पर  रखा
 जाएगा  भौर  यदि  नहीं,  तो  इसके  क्या  कारण
 हैं,  भौर

 (घ)  क्या  झकाल  कानून  के  भ्न्‍्तर्गत
 प्रभावप्रस्त  क्षेत्र  घोषित  होते  ही  किसी  भी
 तरह  की  वसूली  रोक  दी  गई  है  भौर  यदि  हां,
 तो  कब  से  और  यदि  नही,  तो  इसके  क्या  करण
 हैं?

 कृषि  और  सिंचाई  मंत्री  भी  घुरणोत
 सिह  ब्रताला)  ;  (क)  बर्ष  1978-79  में
 राजस्थान  के  24  जिलों  की  9  सहसीलों  के
 4390  श्राम  बाढ़  अंतिबुष्टि  और  अ्रपर्याप्त

 यर्षा  स ेखरीफ  फसलों  को  क्षति  होने  क ेकारण
 झभाव  की  परिस्थितियों  से  प्रभावित  हुए
 चोधित  किए  गए  है  q

 झोला  बृध्टि  के  कारण  कोटी,  चित्तौड़गढ़,
 बूंदी,  क्षालाबाड़,  गंगानगर,  सीकर,  झतनू,
 भरतपुर,  भीलगाड़ा,  टोंक,  झज़मेर,  सवाई

 माधोपुर,  जयपुर  शौर  लवर  जिलो के  655
 श्रामों  में  फसलों  के  प्रभावित  होने  की  भी
 सूचना  मिली  है  1

 (छि)  49  78-79.  &  ह्ौयन  अभाव
 की  परिस्थितियों  से  प्रभावित  होते  के  रूप  में  .
 भोषित  किए  गए  24  जिलों  के  नाम  मरे  है--  ,
 भजमेर,  जयपुर,  भरतपुर,  सीकर,  शुनकझ  हू,
 टोक,  कोड़ा,  बूंदी,  झालावाढ़,  उवयूपुर,  बॉसवाड़[
 गपबूद,  भीलवाड़ा,  तिल्ौडगढ़,  बीकानेर,
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 चुरू,  श्री  गंगा  नगर,  जोधपुर  ,  सिरोही,  जैसलमेर
 बाढमेर,  जालौर,  नायोर  जौर  पाली  i

 (ग)  राज्य  सरकार  ते  सभी  प्रथावित
 जिलों  भें  “काम  के  बदले  अनाज”  कार्यक्रस
 के  अधीन  योजनाएँ  शुरू  की  है  जहां  लोग  प्रति
 दिन  5  किलोग्राम  गेहूं  की  मजदूरी  की  दर  से
 रोजगार  प्राप्त  कर  रहेहै।  जोधपुर,  जैसलमेर,
 बाढमेर,  पाली,  तागं।र,  बीकानेर,  चुरू  और
 जालौर  के  जिलो  को  पेयजल  की  सप्लाई  करने
 के  लिए  70  रोड  वाटर  टैंकर  भी  शाव॑दित.
 किए  गए  है  |  बाडमेर  मे  पेय  जल  की  सप्काई  '

 रेल  बोर  टेकरों  से  भं,  की  जा  रही  है  ।

 झोला  बष्टि  से  प्रभावित  जिलों  में  जिन
 परिवारों  की  75  प्रतिशत  था  इससे  भध्चिक
 फसलें  श्रोलाबृष्टि  के  कारण  क्षतिग्रस्त  हुई  है,
 उनको  प्रति  प्रियार  एक  किविटन  की  दह्र  पर

 मुफ्त  राहत  दी  जा  रही  है  ।  सभी  प्रकार.  की
 राहत  कितने  व्यक्तियों  को  दी  जा  रही  है  उतकी
 संख्या  बताना  सम्भव  नद्दी  है  ।

 (घ)  भमरकार  ने  राज्य  ग्रकाल  संहिता
 तथा  राजस्थात  पट्टेदारी  कानून  के  अ्रधीत
 भ्रभाव  की  परिस्थितियों  से  प्रभात्ित  चोचित
 किए  ग्रए  सभी  ग्रामों  से  30-9-79  तक
 भूमि  राजस्व  तथा  सरकारी  ऋणों  की  वसूली
 स्थज़ित  कर  दी  है  |  इच  क्षेत्रों  में  सहकारी
 समितिया  से  प्रतप्त  अल्पकालीन  ऋपग  को
 मध्यावधि  ऋण  के  रूप  मे  भी  परिवतित  किसा
 जा  रहा  है  |  सरकार  ने  रबी  में  भोलावृष्षि
 से  प्रभावित  जिलों  में  भू-राजस्व  की  बसूली
 भी  स्थगित  की  दी  है  भझौरः  प्रत्यकालीन  ऋण
 को  मध्यम  कालीन  ऋणों  मेंबदलने  की  भ्रनुमति
 दीहै।

 Arrears  from  FOr  due  to  farmers
 eae.  SHRI  K.  RAMAMURTHY;

 Will  the  Minister  af  AGRIQULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (8)  the
 payment,  State  wise,

 Tndle  bn
 200  tod

 outstanding  arrears  of

 ३००
 the  far-
 tion  of
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 (b)  whether  any  steps  have  been
 taken  by  the  Food  Corporation  of
 India  to  increase  the  number  of  paddy

 centres  in  view  of  the
 fact  that  paddy  production  has  got
 doubled  during  the  course  of  one
 year?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  No  amount
 is  due  to  the  farmers  from  the  Food
 Corporation  of  India  for  the  food-
 grains  directly  purchased  by  the  Cor-
 poration.

 tb)  Purchase  centres  have  been  set
 up  in  various  States  by  the  Food
 Corporation  of  India  for  procurement
 of  paddy  under  price  supports,  Ad-
 ditional  purchase  centres  will  be
 opened  in  consultation  with  the  State
 Governments  as  and  when  found
 necessary.

 Subarnarekha  Project

 8477,  PROF.  SAMAR  GUHA:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  the  State  Govern.
 ments  of  Orissa,  West  Bengal  and
 Bihar  finalised  the  long  pending
 Subarnarekha  project  for  fisod  con-
 trol  and  irrigation;

 (9)  if  80,  the  facts  about  the  pro-
 ject;  and

 (ec)  the  steps  taken  to  implement
 the  long  awaited  project?

 THE  MINISTER  OF  AGRICUL.
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARANALA):  (a)

 ween  the  Chief  Ministers  of  West
 Bengal,  Bihar  and  Orissa  on  75
 August,  198  on  the  utilisation  af
 the  water  resources  of  the  Subarna-
 rekha  Kharkai  basin.

 (b)  The  Subarnerekha  Multipur-
 pose  Project  of  Bihar  envisege,  the
 following  works:
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 a)  A  masonarg  dam  on  the
 Subarnarekha  river  near  Chandil.

 (ii)  An  eath  dam  near  Icha  on
 Kharkai,  a  tributary  of  Subarnare-
 kha.

 (iii)  Two  barrages—one  on  Sub-
 arnarekha  near  Galudih  and  the
 other  on  Kharkaj  near  Bhua.

 (iv)  Canal  system  from  the  two
 dams  and  the  two  barrages.
 The  scheme,  estimated  to  cost  about

 Rs.  29  crores,  envisages  annual  ir-
 rigation  to  an  area  of  2  lakh  hectares,
 regulated  supply  for  meeting  the  in.
 dustnal  and  drinking  water  require.
 ments  in  Bihar  areag  and  flood  moder-
 ation  benefiting  West  Bengal  and
 Orissa  areas.

 (c)  The  Government  of  Bihar  have
 already  initiated  action  for  ecquisi-
 tion  of  necessary  land  and  creation  of
 infrastructure.  The  expenditure  upto
 the  end  of  March,  979  is  about  Res.  ]
 crores,  The  Government  of  Bihar
 have  proposed  an  outlay  of  Rs.  है
 crores  for  the  project  for  the  year
 i979-80.

 चम्बल  चाही  में  केशीय  कृषि  कामे

 6472.  [ ; ड  शर्चुत  सिह  भवोरिया  :
 क्या  कृषि  और  सिंचाई  मंज़ी  यह  बताने  की
 कृपा  करेंगे  कि  :

 (फ)  क्या  अम्बल  घाटी  क्षत्र  में  केन्द्रीय  राज-
 कीय  कृषि  फार्म  की  स्थापना  करने  की  ष्टि  से

 वहां  कोई  सर्वकण  किया  जा  गया  था  ;

 (@)  यदि  हां,  तो  उसके  क्या  निष्कर्ष
 निकले  ;  धौर

 (4)  उनको  कार्थास्थित  करमे  के  लिए
 क्या  कदम  उठाए  गए  हैं  ?

 थि  और  सियाई  धंत्री  (ली  सशुरणीत
 लि  अरभाला)  :  (क)  से  (व).  मध्य  प्रदेश
 सरकार के  के  सुझाव के

 wince  tar) ort  'सिसम  में  मुदना  (6460
 विशॉ्सिपुर गूना  (4415  हैग्टार)  शौर

 लगी  जक  में  सर्वेक्षण  गण्य
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 था  1  उनमें  से  राज्य  फार्म  की  स्थापना  के  लिए
 कोई  भी  स्थात  उचित  नहीं  पाया  गया  था।

 Central  Team  to  Assess  Damage  of
 Crep  due  to  Hailstorm  j,  Madhya

 Pradesh

 ‘473.  SHRI  HARI  VISHNU
 EKAMATH:  Will  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state:

 (a)  whether  a  Central  team  has
 been  deputed  by  the  Central  Gov.
 ernment  to  survey  the  damage  and
 logg  to  crops  caused  by  severe  hail-
 storm  in  Hoshangabag  district,
 Madhya  Pradesh;

 (b)  if  so,  whether  the  team  hos
 submitted  its  report;

 (९)  whether  the  report  has  been
 received  from  the  Government  of
 Madhya  Pradesh  as  well;  and

 (d)  what  action  has  been  or  is
 being  ¢aken  on  the  basis  of  the  re-
 port/reports  mentioned  above?

 THE  MINISTER  OF  AGRICUL.
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 No,  Sir,  The  State  Government  has
 not  asked  for  any  visit  of  a  Central

 (b)  Does  not  arise,

 (९)  and  (d).  The  State  Government
 @tked  for  food.grains  for  free  distri-
 bution  in  the  affected  areag  as  gratui-
 tous  relief,  One  thousand  tonnes  of
 ‘wheat  has  already  been  released  to
 the  State  Government  for  the  purpose

 Shifting  of  Industries
 one
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 thickly  populated  areas  like  Pahar

 Delhi
 ,  ete,

 in  i
 (b)  if  so,  what  action  has  ‘been

 taken  and  the  progresg  made  so  far
 tn  this  regard?

 (e)  whether  industrial  plotg  have
 been  given  to  the  owners  of  the  in.
 dustries  in  the  above  noted  ares#  in
 Industrial  Complex  Okhla  etc.  to
 shift  these  industries  from  the  above
 areas;

 (d)  if  0  whether  these  indus-
 trieg  have  not  been  shifted  though
 such  plots  have  been  allotted  for  the
 past  many  years;

 (e)  if  so,  the  number  and  names  of
 such  industries:  and

 (f)  the  reazong  as  to  why  they  have
 not  shifted  to  those  plots  from  these
 areas?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND
 REHABILITATION  (SHRI  SIKAN-
 DAR  BAKHT):  (a)  Yea,  Sir.

 (9)  So  far  4699  allotments  have
 been  made  to  such  industries  in
 Dethi,

 (cy)  Yes,  Sir.

 (dy  Thig  is  partly  true.

 (७)  &  Ww.  The  Delhi  Development
 Authority  has  reported  that  &  survey
 in  this  regard  has  not  yet  been  con-
 ducted.
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 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  ह:
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Yes,  Sir.

 (b)  It  has  been  reported  by  the
 Government  of  West  Bengal  that  they
 have  no  knowledge  or  information
 in  this  regard,

 Report  of  World  Bank  Team  on
 Grognd  Water  ip  Assam

 6476.  SHRI  BEDABRATA  BARUA:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  World  Bank  team
 visited  Assam  in  1975-76  to  study  the
 groundwater  potential  of  that  State;

 (b)  whether  the  team  had  expres.
 Sed  surprise  at  the  total  non-utilisa-
 tion  of  what  it  described  as  one  Of  the
 world’s  vastest  reserve  of  ground-
 water;

 (e)  whether  any  study  of  the  re-
 port  has  been  made  by  the  Central
 Government  and  whether  the  State
 Government  has  forwarded  any  sug-
 gestions  and  requests  to  the  Central
 Government  on  the  basis  of  the  report
 of  the  team;  and

 (a)  whether  any  action  ig  contemp.
 lated  on  this  report?

 THE  MINISTER  OF  AGRICUL.
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  ६०
 (d).  The  mater

 rjal
 is  being  collected

 and  will  be  laid  on  the  Table  of  the
 House,

 Electranic  Teleph®pe  Exchange  in
 Dethi

 6477.  SHRI  rom  K.  JAFFER
 SHARIFF:  Will  the  Minister  of  COM-
 MUMNICATIONS  be  pleased  to  state:

 (a)  whether  Government  propose
 to  replace  existing  exchanges  in  the

 capital
 with  electronic  telephone  ex-

 a;  and

 (b)  if  so,  whether  on  experimen-
 tal  basis  Government  are  satisfied
 with  its  perférmante  and  if  so,  the
 details  thereof?
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 JHE  MINISTER  OF  STATE  In THE  MINISTRY  OF  COMMUNICA.
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Soya  Bean  Production  in  M.P.

 6478.  SHRI  T.  A.  PAI:  Wil  the
 Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  the  Economic  Survey
 pointed  to  the  need  for  the  posi-
 bility  of  Soya  Bean  production  in
 Madhya  Pradesh  on  gq  large  scale,  the
 difficulty  being  only  in  marketing;
 and

 (by  what  steps  have  been  taken  to
 set  it  right  ang  encourage  large
 scale  production?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (@®
 Yes,  Sir,

 (b)  In  order  to  overcome  the  pro-
 blem  of  marketing  of  soyabean  in  the
 country,  Including  Madhya  Pradesh
 which  has  the  largest  area  under  the
 crop,  the  Government  of  India  have
 fixed  a  support  price  of  Rs.  775
 per  quinta]  for  97879  and  entrugted
 the  purchase  operations  to  the
 National  Agricultural  Cooperative
 Marketing  Federation  (NAFED).
 The  NAFED  have  purchased  63,829
 tonnes  of  soyabean  in  Madhya  Eo
 degh  during  i978-79  which  is  about
 uw  per  cent  of  the  estimated  totel
 preduction  of  soyabean  is  the State,

 Apart  from  the  market  support  as
 indicated  ghove,  the  following  as-
 sistance  is  being  provided  to  the  Gov-
 ernment  of  Madhya  Pradesh  by  the
 Government  of  India  for  the  develop-
 yosnt  of  soyvabean  under  the  Centrapy
 Sponsorgd  Scheme:—  “t

 (i)  Subsidy  on  the  production  of
 different  stages  of  seed  arid  ite  dis-
 tribution.

 ‘  '  द
 4
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 Gi)  Free  distribution  of  minikits,
 euch  containing  seeds  of  new  varie.
 ties,  sufficient  for  half  hectare.

 (ill)  Subsidy  for  carrying  out
 large  scale  demonstrations  on  far-
 mers’  fields  in  order  to  popularise
 the  adoption  of  scientific  methods
 of  cultivation,  and

 (iv)  Provision  of  additional  staff
 for  extension  work

 Nation-wide  Scheme  for  Sports  and
 Games

 8479  SHRI  MUKUNDA  MANDAL:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Government  have
 evolved  qa  nation-wide  scheme  for
 enthusing  the  younger  generation  mM
 sports  and  games;

 (b)  if  so,  detailg  thereof;  and

 (c)  if  not,  what  is  the  intention  of
 the  Government  in  regard  to  sports
 and  games?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION, SOCIAL  WELFARE  AND  CULTURE
 (SHRI  DHANNA  SINGH  GUL-
 SHAN):  (a)  to  (c)  Sports  is  an  ac-
 tivity  that  falls  within  the  State  list
 of  the  Constitution  Competitive  as.
 pect  of  sports  is  in  the  hands  of
 National  Sports  Federations/Associa-
 tions  which  are  autonomous  botles
 free  from  political,  commercial  or
 govermmental  interferences.  However,
 within  these  constitutional  limits  and
 within  the  funds  available  for  sports,
 Government  have  been  implementing
 some  echemes  almed  at  enthusing  the
 younger  generation  in  sports  and
 games,  These  include:—

 rey  Sports  Talent  Search  Scholar.
 ship  Scheme,

 (४)  A  Metional  Programme  of
 Rural  Sports  Tournaments  from
 Blotk-level  to  National-level,

 Gly  Holding  up  of  Netional  Sports
 Festiva  for  Women,  preceded  by
 839  4.
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 similar  festivals  at  State  ar  lower
 levels,  and

 (iv)  Grant  of  Arjuna  Awards  to
 outstanding  sportsmen  and  sports-
 women.
 The  State  Government  has  been

 asked  to  consider  seriously  the  possi-
 bility  of  making  sports  and  games  as
 compulsory  subject  in  schools.

 Government  is  thinking  of  evolving
 a  new  National  Sports  Policy  and  for
 this  purpose  the  All  India  Council  of
 Sports  has  been  requested  to  recom-
 mend  the  lines  on  which  such  a
 policy  may  be  formulated,

 अक्तर-कोलाबार  परियोजना

 6480.  शनी  रासानम्द  तिवारी  :

 क्या  कृषि  झौर  सिचाई  मत्ती  यह  बताने
 की  कृपा  करेगे  कि

 (क)  क्‍या  बिहार  के  भोजपुर  जिले  में
 गंगा  की  आड़  को  निषत्रित  करने  के  लिए
 कुछ  वर्ष  पूर्व  बकसर-कोलाबार  परियोजना
 श्रारम्भ  की  गई  थी,  भौर

 (ख)  यदि  हा,  तो  इसके  आरम्भ  से
 ह..।.  तक  हुई  प्रगति  का  ब्योरा  क्‍या  है  ?

 कृषि  और  सिलाई  अंत्री  शी  सुरखीत
 सह  परमाला)  :  (क)  श्ौर  (ख).  35  67
 करोड  झुपग्रे  की  झ्रनुसानित  लोगत  बाली
 बक्‍्सर-कोलाबार  स्कीम  में  गया  के  दक्षिणी
 किनारे  पर  96  किलोत्ीटर,  सोन  और  गंगा
 के  सगम  के  कोलाबार  तक  सोन  के  पश्चिमी
 किलारे  के  साथ  it  किलोमिटर  गंगी  (पर्वो
 के  दोनों  किनारों  के  साथ  38  किलो  भीटरे  शौर
 गर्भ  (पश्चिमी)  के  दोनों  किनारो  के  साथ
 20  किलसीभीटर  लम्बे  तटबन्धों  के  निर्माण  की
 परिकल्पना  की  गई  है  श्नौर  इससे  79,000
 हैक्टेयर  जेनर  क ेलाभान्वित  होने  की  भाशा  है  1
 इस  स्कीम  का  क्रिपान्थवन  बिहार  सरकार
 हारा  करपबद्ध  थावर  पर  किया  जा  रहू  है।
 इस  स्वनिम  पर  कामे  19774  में  भ्रारम्भ
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 हुआ  था  और  घनशशि  के  उपलब्ध  होने  पर
 उक्त  कार्थ  के  979-80  के  झन्त  तक  पूरा
 हो  जाने  की  भाशा  थी।  लेकिन  धनराशि  की
 कमी  के  कारण  और  975  में  पटना  के  जल-
 मगन  हो  जाने  के  परिणामस्वरूप  पटना
 बाड़  सुरक्षा  बर्स  की  प्राथमिकता  के

 झावारपर हाथ  मे  लिए  जाने  की  आवश्यकता
 के  कारण  इस  स्कीम  पर  मार्च,  978  तक
 लगभग  500  लाख  रुपये  की  धनराशि  ही  खं
 की जा  सकी  978-798  दौरान  इस  स्क्रीम
 पर  ]  करोड  च्पये  के  ब्यय  होने  की  प्रत्याशा

 है।  979-80  के  दौरान  राज्य  सरकार  ने

 इस  स्कीम  के  लिए  225  लाध्य  रुपये  के  परि-
 व्यय  का  प्रताव  किया  है  ।

 Cultivation  of  Hops

 ‘6481,  SHRI  GANGA  SINGH:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  the  per  acre  yield  of  hops  in
 different  regions  of  India;

 (b)  whether  India  is  producing
 enough  hops  to  meet  its  internal  de-
 mands;  and

 (c}  whether  Government  intend  to
 encounige  cultivation  of  hops  and  if
 80,  in  what  ways?

 THE  MINISTER  OF  AGRICUL
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 At  present,  cultivation  of  hups  is
 mainly  being  done  in  the  States  of
 Jammu  &  Kashmir  and  Himachal
 Pradesh  and  on  experimental  trial
 basis  in  U.  P.  No  firm  estimates  of
 per  acre  yield  of  hops  is  available  due
 its  recent  cultivation  in  the  country.
 However,  according  to  some  adhoc
 estimates  the  production  of  hops  dur-
 ing  ‘1978-79  is  estimated  at  70७0
 quintalg  and  5  quintaly  in  the  States
 of  Jammu  &  Kashmir  and  Himachal
 Pradesh  respectively.

 (9)  No,  Sir,

 (०)  There  is  no  Centrally  Sponsor-
 ed  Scheme  for  the  development  of
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 hops.  However,  Gevernments  of
 Jammu  &  Kashmir  and  Himachal
 Pradesh  are  encouraging  the  cultiva.
 tion  of  hops  in  their  respective  areas.
 Some  of  the  steps  being  taken  in  this
 direction  are  (i)  promotion  of  re-
 search  (ii)  introduction  of  better
 management  and  cultural  practices
 and  processing  of  hops.  Himachal  Pra-
 desh  Government  is  also  providing
 50  per  cent  subsidy  on  in:tial  cost  of
 investments  and  00  per  cent  subsidy
 on  hops  processing  drying  equipments
 etc,

 Possibility  of  Narmada  River  going
 Dry

 6482.  SHRI  F,  P.  GAEKWAD:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  Government’s  attcn-
 tion  has  been  drawn  to  a  press
 report  about  the  possibility  of  the
 Narmada  river  going  dry  at  its
 source;

 (b)  whether  it  is  a  fact  tha;  the
 source  at  the  pond  (Kun)  which  is
 the  origin  of  the  river  in  the  hills  of
 Amaerkantak  in  the  Vindhyas  ig  be.
 lieved  to  be  dwindling  because  of
 ecological  imbalance  effected  by
 large-snale  deforestation  and  mining
 for  bauxite  in  the  region;

 (c)  whether  it  is  a  fact  that  the
 Amarkantak  Development  Authority
 is  coasidering  to  restrict  ‘baixtfte
 mining,  farming  in  the  plateau,  stop-
 page  of  digging  of  tube-well;  and
 plantation  of  mixed  forests  on  a  big
 scale;  and

 (a)  if  so,  Government's  reactions
 thereto?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)’¢0
 (a).  The  information  is  being
 ed  and  will  be  laid  on  the  Table  of
 the  Sabha,  ्

 4 *  क  हैं
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 जनजाति  कों  में  तार  तथा  देलीफोम

 सुविधाक्ों  का  बढ़ाथा  जाता

 6483.  भी  बाधुन  घुम्धदई  :  क्‍या
 संधार  मंत्री  मह  बताने  की  कृपा  करेंगे
 कि  :

 (क)  क्या  सरकार  का  विचार  जनजाति
 क्षेत्रों  म ेतार  तथा  टेलीफोन  सुविधाएं  बढ़ाने
 का  है;

 (ख)  क्या  इस  सम्बन्ध  में  उदार  नं/ति
 बरती  जायेगी  ताकि  कम  झाबादी  वाले  और
 कम  दूरी  पर  स्थित  गांवों  मे  यह  सुविधा  पहुंच
 सके  ?  और

 (ग)  सदि  हा,  तो  इसका  ब्योरा  क्‍या  है  ?

 संचार  संत्रालय  में  राज्य  मंत्री  (क्री
 नरहूरि बलाद  सुखदेव  साथ)  (क)  (ख).
 जी  हां,  इस  सम्बन्ध  मे  पहले  से  ही  उदार  नीति
 झपनायी  गयी  है  ।

 (ग)  जनजाति  क्षेत्रों  मे  तार  झौर  देलीफोन

 सुविवाधों  का  विस्तार  बिना  किसी  हानि  की
 सीमा  तथा  न्यूनतम  राजस्व  के  बिना  किसी  शर्त
 के  किया  जाएगा  बशर्तें  कि  एक  बड़े  केन्द्रीय  प्राम
 की 10  कि०  मी०  की  झरीय  दूरी  में झानेि  वाले
 ग्रामों  के समू  हू  की जनसंख्या  2,  500  था  प्रधिक

 हो  लेकिन एक  दूसरे से  io  किलीमीटर  झरीय
 दूरी  के  भीतर  दो  सार्वजनिक  टेलीफोन  षर
 इस  आधार  पर  नहीं  खोले  जा  सकते  ।

 सार्वजनिक  टेलिकोन  घरी  की  व्यवस्था  के
 लिए  महत्वपूर्ण  केन्द्रीय  ग्राम  का  निर्धारण  करते
 समय  निम्न  क्रम  ते  वरीयता  दी  जाएगी  —

 (क)  जनजाति  विकास  खंड  मुख्यालय

 (a)  वे  स्थान  चहा  एल०  To  फम०
 पी०  ए५०  (बढे  प्राकार  की  बहुउद्देशीय  सह-
 कारी  संगितियां)  स्थापित  हैं,  भौर

 (गे)  थे  &.... द  जिरहें  स्थानीय  अनयाति
 विकास  विश्नावों  हारा  द1:. ही  उद्योगों  क ेविकास
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 ओऔर/गा  सघन  कृषि  विकास  हेतु  सिचाई
 परियोजना  के  लिए  सुना  है  ।

 &.T.D.  between  ह. 1 ी  and
 Ludhiana-Dethi

 6484,  DR.  BALDEV  PARKASH:
 Will  the  Minister  of  COMMUNICA.
 TIONS  be  pleased  to  state  the  time
 by  which  the  S.T.D.  service  betwecn
 Amritsar-Ludhiana  and  Ludhiana-
 Delhi  are  going  to  be  introduced?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA.
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  Full  time  STD  from
 Ludhiana  to  Amritsar  (one-way)
 and  night  STD  from  Ludhiana  to
 Delhi  (one-way)  is  already  available.
 STDs  in  the  reverse  direction  on  full
 time  basis  would  be  provided  by  mid
 1980.

 Resources  to  Rajasthan  for  Desert
 Development

 6485.  SHRI  RAM  KISHAN:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pheased  to  state  the
 extent  to  which  resources  were  made
 available  to  Rajasthan  during  the  past
 two  years,  under  the  Desert  Develop.
 ment  Programme?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANTU
 PRATAP  SINGH):  The  Desert  Deve-
 lopment  Programme  was  started  in
 1977-78,  During  the  past  «wo  years
 Central  assistance  of  the  order  of  Rs,
 974.8  lakhs  has  been  provided  to
 Rajasthan  State  under  the  Pro-
 gramme.

 Officers  on  Probation  in  DGS&D
 6487.  SHRI  T.  8.  NEGI:

 SHRI  SHYAM  LAL
 DHURVE:

 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE.
 HABILITATION  be  pleased  to  state:

 (a)  whether  it  is  a  fact  tha;  the
 officers  of  Indian  Supply  Service  of
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 DGS&D  are  being  put  on  probation
 on  every  subsequent  promotion,  which
 is  in  contravention  of  the  rules  8
 and  4  of  Indian  Supply  Service
 (Class  I)  Rules  ‘1961;  as  amended  up-

 to-date  ang  also  rule  UD  of  Paper  on
 Probation  issued  by  Minist:y  of

 Home  Affairs  vide  O.M,  No,  44/1/59 /
 Esta.  (A)  dated  l5th  April,  1959;  and

 (b)  if  so,  the  reasons  thereof  and
 the  action  being  taken  to  remove  this
 anomaly?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  and  (b)  Rule  ३3  on
 the  Indian  Supply  Service  Rules  re-
 garding  placing  of  officers  on  proba-
 tion  refers  to  only  direct  recruitment
 to  grade  III  of  the  Service.  Rule  i4
 relates  to  promotion  in  service,

 According  to  the  stipulations  of
 Government,  “since  performance  in  a
 lower  service  can  only  indicate  on
 employee's  potentialties  for  o  higher
 service,  it  is  necessary  that  his  suita-
 bility  should  be  judged  before  he  is
 confirmed  in  the  higher  service”,  and
 those  promoted  as  well  as  fresh  en-
 trants  to  a  service  should  be  kept  on
 probation  for  a  period  of  two  years.
 Accordingly,  the  officers  are  plac-d  on
 probation  at  the  time  of  every  sub.
 sequent  promotion,

 सहाराष्ट्र  के  लोहा  गांव  में  डाकधर  की
 इसारत  का  गिर  जाना

 rage.  oft  केशवराब  थोडे  :  क्‍या
 संचार  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि

 ~
 (क)  कया  महारा'ट्र  के  मराठाबाड़ा

 हेत  के नावेड  जिले  मे  कॉंन्नार  तालुक  के  लोहा
 गांव  में  डाकधर को  किपी  झस्य  स्थान  पर
 स्थान्तिरित  किया  गया  है  ;

 (3)  इस  इमारत  की  मरम्मत  के  लिए
 कया  व्यवस्था  की  गई  है  ?
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 (4)  क्या  इस  श्राशय  की  कोई  शिकाशत
 प्राप्त  हुई  है  कि  इस  इमारत  के  सासावन  की
 चोरी  की  जा  रही  है;  भौर

 (ध)  सरकार  ने  इस  को  रोकने  के  लिए
 क्या  कदम  उठाए  है  ?

 संचार  मंत्रालय  में  राज्य  मंत्री  (शी
 नरहरि  प्रसाद  सुखदेव  ar):  (क)  लोहा
 स्थि।  डाकधर  को  एक  किराये  की  इमारत  मे
 तारीख  i-4-74  को  स्थानातरित  कर

 दिया  गया  था  ।

 (@)  विभागीय  इमारत  काम  करने
 लायक  नहीं  रह  गई  है  और  इसकी  दोबारा
 मरम्मत  कराने  के  प्रश्न  को लेकर  जाच  की  जा

 रही  है।

 (ग)  इस  पुरानी  इमारत  के  सासान  की
 चोरी  की  बाबत  कोई  शिकायत  नही  मिली  है  ।

 (घ)  उपर्युक्त  ग'  को  मद्देनजर  रखते

 हुए  प्रश्न  ही  नहीं  उठता  ।

 Closure  of  International  Telex
 Exchange  at  Bombay.

 6489.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  COMMUNICATIONS
 be  pleased  to  state:

 (a)  whether  the  International  Telex
 Exchange  commissioned  in  December,
 974  m  Bombay  is  shut  down;

 (b)  if  so,  the  reasons  thereof;  and

 (c)  the  steps  taken  for  its  smooth
 functioning?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  Yes,  Sir,  the  50
 line  semi-automatic  in  telex  exchange
 was  commussioned  in  594  as  an  inte-
 rim  measure  and  hag  now  been  closed.

 (b)  All  the  circuits  have  now  been
 transferred  to  the  fully  automatic
 Telex  Exchange  commissioned  at
 Bombay  in  January,  1978.

 (९)  This  new  exchange  is  working
 orily,  t
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 शेहुलाना,  गुजरात  में  सहकारो  ग्न  समि-
 जियो  के  सिए  देलीफीन  «here

 64  90.  शी  ब्ोती भाई  arte  चौधरी;
 पा  संचार  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  सूजरात  के  जिला  सेहसाना  के  गांवों
 को  सहकारी  दुग्ध  समितियों  के  नाम  क्‍या  हैं
 जिन्होंने  ट ेलीफोत  कनवशनों  के  लिए  राशि
 जमा  करायी  है  ;

 (ख)  उन  सहुकार।  दुग्ध  समितियों  के
 नाम  क्या  हैं  और  उन्होंने  किन  तारीख।  को
 आपेक्षित  राशि  जमा  करायी  ;  झौर

 (गं)  कया  उक्त  दुम्ब  सहकारी  समितियों
 को  3  शा,  979  तक  टेलीफोन  कनेक्शन
 दे  दिए  जायेंगे  ?

 संचार  संग्रालय  में  राज्य  संत्री  (करी
 मरहरि  प्रसाद  ुखरेण  साथ)  :  (क)  से  (ग).
 सूचता शकल  की  जा  रही  है।

 Assistance  wought  by  Karnataka
 rumning  Literacy  Scheme

 491,  SHRI  Pp  K.  KODIYAN:  Will
 the  Minister  of  EDUCATION,  SUCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state:

 for

 (a)  what  is  the  extent  of  assis.
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 (b)  which  are  the  voluntary  agen-
 cies/organisations  approved  or
 recommended  by  the  State  Govern-
 ment  for  the  purpose  of  providing
 financial  grants  for  running  literacy
 schools  in  the  State;

 (९)  how  many  Mteracy  schools  are
 now  being  run  by  each  of  these
 agencies/organisations  in  the  State
 and  what  is  the  total  number  of  adult
 illiterates  covered  by  all  these
 schools;  and

 (d)  what  is  the  total  amount  of
 assistance  so  far  given  to  each  of  these
 agencies/organisations?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHIUNK-
 DER):  (a)  to  (d).  The  Scheme  of  as-
 sistance  to  Voluntary  Agencies  working
 in  the  field  of  Adult  Edumation  is  di-
 rectly  administered  by  the  Ministry  of
 Education  and  Sovial  Welfare  and
 funds  ynder  it  are  provided  to  volun-
 tary  agencies  on  the  recommendation
 of  the  State  Governments/Union  Terri-
 tory  Administrations.  No  Adult  Lite-
 racy  Schools  ag  such  are  run  under
 the  Scheme.  Grants  are  provided  for
 organising  adult  cducation  centres,
 which  are  un  on  part-time  basis  for
 about  two  hours  per  day  at  a  iime
 convenient  to  the  learners.  30  adults
 are  expected  to  be  enrolled  in  each
 centre.

 2.  A  list  of  voluntary  agencies  re-
 commended  by  the  Government  of
 Karnataka  for  financial  assistance  for
 running  adult  education  centres,
 number  of  centres  and  the  amount  of
 financia]  assistance  approved  during

 the  State  as  part  of  the  national  adult  1978-79  is  given  in  the  attached
 education  programme;  statement.

 Statement

 Assistenot  sought  by  Karnataka for  Running  Literacy  Scheme

 Ne  Project  Approved  Amount .  @rant  approved
 3

 i  ear  a  cae

 F  oF  8  4
 rs

 bls  ol
 Guild,  Kristu  Jyothi  College,

 eniaj
 b  ay  tat

 Kendra’
 e  ”  तर  go  Centres  Re  4B.500!- a  Mpswe  Saniaj  ‘Vidya  Kendra,  Magadi.  go  Centres  Ra.  ‘40500/>
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 3  Bangalore  Multipurpose  Social  Service  Society,
 Bangalore  ee  :  go  Cehtres  Rs.  49,500]+

 co  Anekal  Jasuit  Educational  and  Charitable
 Society,  Bangalore  ,  .  9०  Centres  Rs.  49,500/+

 a  The  Poona  pert
 Schools  Society,  Xavier

 Training  College,  60  Centres  Rs,  98,200/-
 e  Janaseva  Vidya  Kendra,  Channanhalli  60  Centres  Ra.  98,200/-
 7.  Wanimitra  Kendra,  Bangalore  60  Centres  Ra.  98,200/-

 8.  Bharatiya  Adimajati  Sevak  Sangh,  Dharwai*  60  Centres  Rs.  98,200/-
 w

 g.  Bharatiya  Adimajati  Sevak  Sangh,  Bangalore*  60  Centres  Ra,  98,200)-
 ro.  Sree  Bhavani  Education  Society,  Magadi,

 Bangalore  .  Under  Consideration
 i:.  Karnataka  Health  Institute,  Belgaum  +  Do.

 tz,  Rashtrothana  Parishat,  Kempegowdanagar  ,  Do.

 Ig.  Research  Centre  in  Rural  Education,  Go-
 karn  .  +  Do.

 t4.  Karnataka  State  Council  for  Child  Welfare,
 Bangalore  »  द  4  Do.

 we  WVidatha  Education  Society,  Anekal  *  Do.

 136.  Sarvodaya  Vidyapeetha,  Vijayanagar  .  Do.

 ry.  Haveri  Taluka,  Khadi  and  Village  Industries
 Cooperative  Society,  Ttd.,  Totade  Yallapur
 Post  Office  Nelogal  5  .  .  .  Do.

 18,  Central  Institute  of  Workers  Education  ,  Do.

 rg.  Karnataka  Hindu  Krishi  Karanika  Mandali
 Ramanagaram,  Bangalore  ,  .  .  .  Do.

 zo.  Karnataka  State  Adult  Education  Council,
 Mysore  ,  नि  नि  नि  नि  De.

 at.  Bharat  Sevak  Samaj,  Belgaum  ,  .  .  )Th  applications  will  be
 opauidered after  final  decision  is  taken  on

 reper
 art

 Bharat  Serak  Samaj,  Bangalore  -  of  Cotmmision  of =
 ai

 quiry
 8800  the  afhire  of  Bhabet  Sern

 के
 Senate

 to
 mal  conmepations

 are  being  released  threugh  the  parentbody  i.e,  Bhara  tiya  Adimjati

 Applications  for  Telephone  Connec-  (a)  Whether  tany  applications
 tons  pending  for  sanctlo#  of  phone

 6402.  SHRI  PADMACHARAN  SA-
 MANTASINHERA:  Will  the  Minister
 of  COMMUNICATIONS  be  pleased  to  cations  pending  uptoudate,

 States-
 state:  wise  and  since  when;  atl

 ‘
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 (ce)  when  and  how  to  solve  the
 deadlock?

 THE  MiNISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHAR]  PRASAD
 SUKHDEV  SAI):  (a)  Yes,  Sir.

 (७)  and  (९)  Information  is  being
 collected  and  will  be  placed  on  the
 Table  of  the  House  in  due  course  of
 time.

 Fisheries  Corporation  in  Andaman  and
 Nicobar  Islands

 6498,  SURI  R.  P.  DAS:  Will  the
 Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state  the
 position  of  proposal  drawn  up  by  the
 Andaman  and  Nicobar  Administra-
 tion  in  regard  to  formation  of  a  Fishe-
 mes  Corporation  with  the  objectives
 of  implementing  a  programme  for
 utilisation  of  the  fisn  catch  and  export
 thereof  which  indicates  economic  via-
 bility?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  The  Andaman  Ad-
 munistration  had  sent  a  proposal  for
 establishing  a  Fisheries  Development
 Corporation  at  a  cost  of  Rs.  70.96
 crores.  Tha  proposal  envisaged  a  fleet
 of  eight  deep  cea  vessels  and  thirteen
 mechanised  boats.  Some  reservations
 were  expressed  on  the  proposal  during
 the  Plan  discussion  in  the  context  or
 weak  infrastructural  facilities  and  in-
 adequate  urganisation  in  Andamans,
 Further  uformation  is  being  obtained
 from  Andaman  Adiministration.  The
 matter  ig  still  under  consideration.

 Govt,  Acoommodation  to  Employees
 siffering  from  T.B.  and  Cancer

 6494.  SHRI  SANTOSHRAO  GODE:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  the  number  of  employees  who
 had  been  allotted  quarters  on  the
 bese  of  TB,  and  Cancer;

 tb)  the  number  of  applications
 whith  had  not  been  considered
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 favourably  for  allotment  of  quarters
 on  the  basig  of  T.B,  ang  Cancer;  and

 (c)  if  so,  what  ig  the  reason  of
 their  rejection?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  During  the  years  ३977
 and  1978,  82  employees  had  been  ol-
 lotted  quarters  on  the  grounds  of  TB.
 and  Cancer.

 (b)  During  the  years  977  and  1878,
 47  applications  for  ad  hoc  allotment
 on  the  grounds  of  T.B.  and  Cancer
 had  been  reyected.

 (९)  They  gid  not  fulfil  the  cr‘teria
 laid  down  for  the  grant  of  ad  hoc  al-
 lotment  cn  the  ground  of  T.B  =  and
 Cancer.

 Prices  of  Cereals  during  Last  Three
 Years

 6495.  SHRI  A.  R.  BADRI.
 NARAYAN:

 SHRI  M,  V.  CHANDRA.
 SHEKHARA  MURTHY;

 SHRI  ए.  M.  SAYEED:

 Will  the  Minister  of  AGRICUL
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  how  much  and  how  far  the
 prices  of  food  and  other  cereals  in  the
 country  have  risen  in  the  course  of
 the  last  three  years;

 (b)  how  the  soaring  prices  of  food
 cereals  are  proposed  to  be  checked;

 (९)  the  reasons  for  the  increase;
 and

 (d)  what  is  the  increase  in  the
 various  States  and  steps  being  taken
 to  check  them?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  and  (b).
 The  all-India  index  of  wholesale  pri-
 ces  of  cereals  ag  on  19th.  March  1979
 at  57.3  showed  a  rise  of  as  per  cent
 over  the  corresponding  index  of  45.3
 in  March,  1978,  However,  compared  to
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 the  corresponding  index  in  March,
 I977,  the  latest  index  shows  a  fall  of
 3.4  per  cent,

 (c)  Cereal  prices  had  shown  a  rire
 during  876-77  mainly  on  account  of
 the  fall  in  production  in  ‘1978-77,

 (a)  Statements  grving  wholesale
 prices  of  rice,  wheat,  jowar,  bajra  and
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 moeize  at  the  end  of  March  i979  and
 the  variations  over  March-eng  3976
 and  March-end  l977  in  the  different
 States  are  enclosed,  It  will  be  seen
 that  prices  of  all  the  cereals  have
 generally  shown  a  fal)  in  most  of  the
 States  over  the  last  two  years  and  the
 prices,  at  present,  are  ruling  at  rea-
 sonable  levels.

 Statement

 Wholesale  Pricas  (Ra.  per  quintal)

 Level  of  whole-sale  =  Variathons  in  the  lJatest
 State  prices  as  on  wholesale  prices  as  on  9I-379

 3t-3-79
 87-8-77  37-3-76

 I  2  3  4

 RICE
 Andhra  Pradesh  .  ह0««-]  सै  (—)  650  Mixed

 Assam  .  .  न  370—-80  (t)  B15  (4)  5०40
 Bihar,  .  ”  है  है  I50-——~200  (—)  T0——35  (+)  ‘534
 Gujarat  .  .  160—305  V+)  10-25,  (+)  1035,
 ‘Haryans  wks  49175  (—)  25
 Himachal  Pradesh  1  .  763  (+)  8

 Karnataka.  .  .  .  40—938  (—)  5—29  Mixed

 Kerala  os  .  .  .  362—203  (—)  10—6o  fm)  55-86,
 Madhya  Pradesh.  .  .  30—80  (—)  o—zg  (+)  ‘3-80
 Maharashtra  fw  ws  172185  (—)  20—38  —)  30
 Orisa  wl,  ५  140167  (—)  ia  (4)  206

 Punjab  .  r  .  .  ‘  344—430  Mixed  (+)  19— Be

 Tamil  Nadu  .  .  .  +  .  i90—-367  {—}  s—go  +h)  .9—78
 Detar  Pradesh  2  &  148—430  (+)  ४-३०  (+)  i578
 West  Bengal  .  .  +  .  762—27  (—)  725  (+)  4
 Delhi.  .  +  .  7628  (—)  78  Ch)

 WHEAT

 Bihar  o  +  .  ee  740  {—)  30  (—)  ee

 Gujarat  se  -  135—198  (+)  i ott 2  (+)  ३४००-३३

 Haryana  se  ee  194144  (#4)  Fo LD  (+)  tango
 Karmteks  .  .  द  gle  185,  i+)  1g (—)  go

 ere  eeeemsierrasreerryeepnnhytatretsimrirerrsitahierritsemaj  a  sere
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 —  <a
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 Maharashtra  .  I40—245  (—)  9  (+)  1011

 Punjab  =  16-1  gn  (—)  6-7  (+)  r—

 Rajasthan  I90—45  Mixed  Ch)  2g—9:
 Uttar  Pradesh  TI  gmt  45  i)  I-aa  (+)  1097
 ०२  131133  (—)  ०9  oe

 JOWAR
 Andhra  Pradesh  नि  jo—85  (—)  33  (—)  l—-a0

 Gujarat  Img  oo  (—)  7

 Karnataka  .  100—104  (—)  9-३०  (—)  29-05
 Haryana  ;  :  vs

 Madhya  Pradesh  .  go  Ct)  79  (—)  ३०
 Mahaashtra  ,  3  105149,  (+)  joo  {—)  5-10

 Rajasthan  :  II0—-I20  (—)  410  (+)  16—  5०0
 Tari]  Nadu  नि  85—102  (—)  1540  (—)  BT eed
 Uttar  Pradesh  *.  88—767  Mixed  (+)  ह: ा 14

 BAJRA
 Andhra  Pradesh  85  Gan

 =
 (+)  ४0

 Gujarat  TO4g—I5  (—)  7०55  (+)  1519,

 Haryana  न  .  72  (—)  १8  7

 Madlya  Pradesh  or  (—)  9  (+)  8

 Maharashtra  Bo—r00  (—)  pag,  (—)  5
 Karnataka.  6o—95  (—)  1548  (—)  G—I5
 Rajasthan  *  9§—T00  (+4)  3  (+)  20—g0
 Taiill  Nadu.  84—g0  (—)  2745  {—)  0810
 Uttar  Pradesh  72—85  (—)  r0—22  Mixed
 Delhi  es  .  95  e  १०  (+)  था

 MAIZE

 Andhra  Pradesh  -  8395  (—)  १7-ल्‍शा  (+)  7०

 Bihar,  नि  नि  795-—39  Mixed  (+)  $7—~50

 Gujarat  द  ५  aia  (—~)  a  i+)  op
 Kad  .  9  (—-}  20  ro
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 rt  3  4

 Punjab  .  .  मु  r06—r08  (—)  G28  (+)  32

 Rajasthan  .  .  a  न  (—)  5  (+)  87
 Uttar  Pradesh  95—II0  Mixed  (+)  R535,
 Madhya  Pradesh  ,  -  *.  हे  (+)  7  (+)  33

 National  Urbanisation  Policy

 6496,  SHRI  AMAR  ROY  PRADHAN:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state
 the  progress  80  far  made  in  the  Na-
 tional  Urbanisation  Policy?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHA):  The  Working  Group  on
 Urban  Development  set  up  by  the
 Planning  Commission  is  considering
 the  various  aspects  of  National  Ur-
 banisation  Policy  and  urban  develop-
 ment  referred  to  it  under  the  terms  2f
 reference.  The  report  of  the  Working
 Group  is  expected  to  be  submitted
 shortly.  These  recommendations  would
 be  considered  by  the  Government  in
 formulating  the  policy.

 we  शहरों  में  असजीवी  लड़क्यों  के
 लिए  होस्टलों  का  निर्माण

 6497.  भी  शासली  भाई:  क्या  निर्माण
 झौर  बायास  तथा  पूति  ौर  वुनवासि  मंत्री  यह
 बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  का  विचार  भिन्न
 सिन्न  राज्यों  के  बड़े  शहरों  मे  श्रमजीवी

 लड़कियों  के  लिए  होस्टल  बनाने  का  है;  और

 (ख)  यदि  हां,  तो  तत्सम्बन्धी  ब्यौरा
 क्‍या  है?

 ग्ग्ण्ग  और  झानाथ  तथा  'शूति  दौर

 बुनर्यास  संत्री  (ली  लिकन्दर  et):  (क)  तथा

 ख) «  निर्माण  भौर  कावा  मंक्ालय  द्वारा

 विभिन्न  राज्यों  के  बड़े  शहरों  मे  कार्यरत
 महिलाशों  के  लिए  होस्टल  बनाए  जाने  का
 प्रस्ताव  नहीं  है।  समाज  कल्याण  विभाग  की
 एक  योजना  है  जिसके  अन्तर्गत  कार्यरत
 महिलाओं  के  लिए  होस्टल  बनाने/होस्टलों
 में  विस्तार  करने  के  लिए  स्वेचक्छिक  संगठनों
 को  अनुमानित  लागत  के  75  To  श०  तक  की
 विसीय  सहायता  दी  जाती  है।  यह  योजना
 1972-73  से  चल  रही  है  तथा  विभिन्न

 स्वेच्छिक  संगठनों  के  लिए  धभी  तक
 I78  great  की  मजूरी  दी  गई  है  1

 Masjig  opposite  Hote]  Janpath,
 New  Dethi

 6498.  SHRI  ज्  H.  MOHSIN:  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  AND  SUPPLY  AND  REHABILI-
 TATION  be  pleased  to  state:

 (a)  whether  the  Masjiq  in  Western
 Court  opposite  Hotel  Janpath,  New
 Delhi  is  in  a  dilapidated  condition;

 (9)  whether  the  ‘Namajis'  have
 represented  the  matter  to  the  Gov-

 ernment;

 (c)  whether  on  20th  August,  7978
 a  portion  of  the  mosque  collapsed
 injuring  the  Imam  and  his  daughter;
 and

 (d)  if  80,  whether-  repairs  would
 be  carried  out  early?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SECANDAR
 BAKHA)):  (a)  Yes,  Sir.

 (b)  No  such  representationg  have
 been  received  by  the  ०

 fens wx tration.  However,  the’
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 Board  has  received  two  representa-
 tiong  on  the  subyect.

 fe)  Ag  intimated  by  the  Delhi  Wak?
 Board,  the  walls  and  the  roof  stand-
 ing  near  the  main  prayer  hall  collap-
 sed  during  the  last  rainy  season  which
 was  confirmed  by  the  Board’s  staff  on
 ist  August,  978  There  is,  however,
 no  report  of  the  Imarn  and  his  daugh-
 ter  having  been  injured.

 (ay  The  Delhi  Wakf  Board  haz  in-
 formed  that  after  obtaining  the  neces-
 sary  permission  from  the  Land  and
 Development  Office,  rt  will  carry  out
 the  repairs  (reconstruction).

 Grants  to  Educated  Youths  of  Small
 and  Farmer  Families

 6499  SHRI  HUKMDEO  NARAIN
 YADAV,  Will  the  Mimister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  whether  Government  propose
 to  give  grants  to  educated  youths  of
 small  and  middle  class  farmer  fami.
 hes  for  purchase  of  small  machines
 used  in  agriculture;  and

 (b)  whether  Government  propose
 to  give  to  farmers  power  tillers,
 which  have  proved  quite  effective  in

 basis  of  the  latest  technology,  of  that
 country  so  as  to  enable  the  educated
 youths  to  work  with  hand-operated
 machines?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICIZIURE
 &  IRRIGATION  (SHRI  BHANU  PRA-
 TAP  SINGH):  (a)  No  such  proposal
 is  under  consideration  of  the  Minis-

 respective  of  thelr  age  and  education
 are  given  subsidy  assistance  for  pur-
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 समाज  के  कलोर  का  के  सन्न  वर्ष
 1978~80  के  बोरान  भमक्तानों  का  निर्माण

 6500.  श्री  श्ीरेसः  लाव  :  क्‍या  मिर्भाण:
 झर  धझावास तथा  प्त  हौर  चुनबॉस  मंत्री

 यह  बताने  की  जपा  करेगे  कि

 (क)  क्या  बेस्ड  सरकार  का  विजार  वर्ष
 1979-80  के  दौरान  ग्रामीण  क्षेत्रों  मे  निर्धनों,

 हरिजनों  तथा  झादिवासियों  क ेलिए  मकान
 निर्माण  करने  की  योजना  आरम्भ  करने
 का  है;  और

 (ख)  यदि  हां,  तो  तत्सम्बन्धी  राज्य-
 बार  ब्यौरा  क्‍या  है  भौर  देश  के  प्रत्येक  राज्य
 में  इस  कार्य  पर  अनुमासनत  कितनी  राशि  खर्च
 की  जायेगी  ;

 निर्माण  और  झायास  तथा  पूर्ति  और

 बुमबास  संत्री  फी  लिकल्शर  बसत)  :  (क)तथा
 (@)  झावास  राज्य  का  विषय  होने  के  कारण

 आवास  संबधी  सभी  योजनाधों  का  कार्यान्वयन
 राज्य  सरकारों  द्वारा  किया  जा  रहा  है।  राज्य
 सरकारों  को  केन्द्रीय  वित्तीय  सहायता  w  वास
 सहित  उनके  सभी  राज्य  क्षेत्र  के  कार्यक्रमों
 के  लिए  “समेकित  ऋणों”  शौर  '  समेक्तित
 प्रनुदानों”  के  रूप  में  दी जाती  है  जो  उनके  किसी
 योजना,  परियोजना  प्रथवा  विकास  शीर्ष
 विशेष  से  सम्बद्ध  नही  होती  है।  एज्य  सरकारें
 अपनी  अ्रपनी  अ्रावश्यकताधों  तथा  प्राथमिक  वां
 के  झनुसार,  भपने  अपने  प्लान  भोजनाझं  पर
 जिसमे  झपते  ग्रामीण  शतवास  मौ  झालिल  हैं,
 समेकफित  सहायता  का  उपयोग  करने  के
 स्वतंत्र  हैं।  पंचर्षीय  योजना  (1976-83
 के  प्राक्प  में  केवज  मात्र  ग्रामीण  क्षोक्तों  में
 मकान  अनाने  के  लिए  soo  करीडं  रुपये
 की  व्यवस्था  की  गई  है  d  हरिजन  जौर  भादि-
 वासियों  के  लिए  मकान  बनाने  के  लिए  कोई

 केस्दीम  घोजना  मे  न  द्वारा  अर्थात  योजना  नहीं
 है।  किस्तू  उन्हे  भ्रावास  के  क्षेत्र  में  सामास्य'
 कार्यकर्मों  से  लाभ  उठाना  है।



 83  Written  Answers

 HExpentitture  ef  F.M.G.  Offices  before
 and  after  b4furcation

 650i.  SHRI  PHIRANGI  PRASAD
 VISHARAD:  Willi  the  Minister  of

 ‘COMMUNICATIONS  be  pleased  to
 state  as  to  what  was  the  expenditure
 of  P.M.G.  Offices  before  its  bifurcation
 for  last  three  years  and  what  is  the
 expenditure  of  P.M.G.  Offices  after
 its  bifurcation  till  date,  year-wise  and
 circle  wise?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHUARI  PRASAD
 SUKHDEO  SAI):  The  information  3e-
 quired  jig  given  in  the  Statements  ‘A’
 and  ‘B’  alongwith  a  note  explaiming
 the  position  [Placed  in  Library.  See
 No,  LT-4277/979]

 Telephone  Exchanges  set  up  during
 1978-79

 6502.  SHRI  BALWANT  SINGH
 RAMOOWALIA:  Will  the  Mimster
 of  COMMUNICATIONS  be  pleased  to
 state:

 (a)  how  many  new  telephone  ex-
 changes  were  set  up  in  ‘1978-79;

 (b)  the  number  of  rural  exchangcs
 out  of  them;

 (९)  how  many  rural  telephone  ex-
 changes  were  opened  in  Punjab  and
 Haryana  in  the  year  1978-79;

 (d)  how  many  such  exchanges  are
 planned  to  be  opened  in  1979-80  in

 “Punjab  and  Haryana?
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEO  SAI):  (a)  to  (d).  The
 requirea  information  is  being  coliect-
 ed  and  will  be  placed  on  the  Table
 ‘of  the  House.

 |  cadre  of  TES.
 Cine Ti  fer  prometion  to.  Higher

 ot,  SHRI  BALAK  RAM:  Will  the
 ‘Mihister  of  COMMUNICATIONS  be
 pleased  to  state:

 (a)  whether  the  confirmation  in  the
 cade  of  TES.  Class  If  (Group  B)  is
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 an  essential  qualification  to  bring  the
 candidate  in  the  zone  of  consideration
 for  promotion  to  the  T.E.S.  Class  I
 (Group  A)  posts;

 (b)  if  so,  whether  the  T.E.S.  Class  Il
 (Group  B)  officers  are  being  consider-
 ed  for  confirmation  in  the  said  cadre
 after  completion  of  the  service  for  3
 years  in  this  grade;

 (c)  if  not,  the  reasons  therefor  and
 the  minimum  period  prescribed  for
 Geclaring  a  candidate  as  permanent;
 and

 (d)  whether  persons  having  3  years
 of  satisfactory  service  would  be  con-
 sidered  for  T.E.S.  Class  I  (Group  A)
 and  if  not,  the  reasons  therefor?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEO  SAI):  (a)  Yes_  Sir.

 (b)  TES  Group-B  officers  are  consi-
 dered  for  confirmation  as  and  when
 Permanent  vacancies  arise  There  is
 no  restriction  that  officers  with  less
 than  3  year  of  service  cannot  be  con-
 sidered  for  confirmation  and  there  is
 no  guarantee,  aleo  that  the  officers
 will  be  considered  for  confirmation

 tomatically  after  3  years  of  service
 Confirmation  is  directly  related  with
 the  availability  permanent  vacan-
 cies,

 (c)  and  (d).  Does  not  arise  because
 of  clarification  at  (a}  &  (9)  above.

 Grints  to  Womén
 pica

 Welfare :

 6505:  DR.  BAPU  KALDATE:  Will
 the  Minigter  of  EDUCATION,  SOCIAL
 WELMARE  AND  CULTURE  be  pleas-
 ed  to  state:

 (a)  whether  the  Goversment  have
 given  grants  through  Gertrel  Social
 Welfare  Board  to  the  Women’s  Wel-
 fare  Organisations;  and

 (b)  if  30,  the  details  of  the  grente
 given  fo  such  organisations
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 names,  amount  and  the  programme/
 activities  for  which  the  grants  were
 given  during  the  year  9787

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION,  so.
 CIAL  WELFARE  AND  CULTURE
 (SHRIMATI  RENUBKA  DEVI  BARA-
 KATAKi):  (a)  Y2s,  Sir.

 (b)  The  information  is  being  col-
 lected  and  will  be  laid  on  the  Table
 of  the  Lok  Sabha.

 बिहार  में  गेहूं  को  क्षति

 6506.  श्री  ईश्वर  चौधरी  :  क्‍या  कृषि
 झौर  सिलाई  मत्री  यह  बताने  की  कृपा  करेगे
 ह:  :

 (क)  भारतीय  खाद्य  निंगम  के  पास  इस
 समय  गेहू  का  कितना  स्टाक  उपलब्ध  है  ;

 (@)  क्या  वर्षा  के  कारण,  विशेषकर
 इस  वर्ष  बिहार  में  झापषी  बाढ़  के  कारण  कुछ
 गोदाम  में  मे  हु  की  क्षति  हो  गयी  है  ;  शौर

 (ग)  यदि  हां,  तो  उसक।  ब्यौरा  क्‍या

 है?

 कृषि  और  सिवाई  मंजालथ  में  राज्य

 मंत्री  पष्बी  भान्‌  प्रताप  छिह):  (क)  पहली  मार्चे,
 979  को  भारतीय  खाद्य  निगम  के  पास  गेह

 को  कुल  मात्रा  लगभग  57.8  लाख  मौटरी
 टन  थो  t

 (a)  शौर  (7).  1978-79  के
 दौरान  विभिन्न  राज्यों  में  भारी  वर्षा,  तुफानो,
 बाढ़  भ्रादि  से  प्रभावित  गड़  की  कुल  2,  60
 साख  टर  ८म  की  साला  से  से  लगभग  6,  7

 हजार  मटर  टन  को  मात्ता  विंदार  क्षेत्न  में
 प्रभावित  हुई  थी  t  प्रभावित  स्टाक  की
 सफाई  का  कार्स  प्रगति  पर  हैं  भौर  वास्तव  मे
 कषलिप्रत्त॒  था  मानव  जपभोग  के  झवौग्य
 हुई  माज्ा का  पता  सफाई कार्य  पुरा  हो  जाते  के
 बाद  लीक
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 पाक  श्रसिकृत  कास्मीर  से  जम्मू  1... क
 शरणायियों  को  सम्पत्ति  अ्रक्षिकार  देगा

 6507.  भी  पोल  प्रकाश  त्यागी:  क्या
 निर्माण  झोर  झावास  तथा  पूति  ओर  पुनर्वास
 सत्री  यह  बताने  की  कृपा  करेगे  कि

 (क)  क्या  सरकार  का  ध्यान  जालम्धर
 से  प्रकाशित  होने  वाले  दिनाक  23  जनवरी,
 979  के  दैनिक  “बीर  प्रताप”  के  पृष्ठ  5  पर

 छपे  इस  झाशय  के  समाचार  की  ओर  दिलाया
 गया  है  कि  सरकार  विस्थापित  व्यक्तियों  की
 मागों  की  लगातार  उपेक्षा  कर  रही  है  और  यदि
 उन्हें  स्थायी  झाघार  पर  बीच  पुत्र:  नहीं
 बसाया  गया  तो  उनकी  कार्यवाही  समिति
 झसहयोग  प्रान्दोलन  आरभ  करेगी  ;  और

 (ख)  यदि  हा,  तो  भारत  के  विभाजन
 के  समय  पाक  अधिकृत  काश्मीर  से  जम्मू  झाये
 झभागे  विस्थापित  व्यक्तियों  को  झब  तक
 स्थायी  झाधार  पर  पुन  न  बसाने  अर्थात  उन्हें
 सम्पत्ति  का  झ्रधिकार  न  देने  के  क्या  कारण  है  ?

 निर्माण  शौर  झायास  तथा  यूति  ौर

 पुनर्वास  संत्र।  (ी  सिकल्दर  बरत )  :  (क)
 जी,  हां,  ।

 (ख)  इन  भूमियों  की  स्थित्ति  के  संदर्भ  मे,
 बिस्थापित  व्यक्तिवयों  को,  निजी  जोत  के  प्रधीन

 भूमियों  के  बारे  भे,  दखलकारी  काश्तवार  के
 अधिकार  देने  के  लिए  जम्मू  और  काश्मीर
 सरकार  द्वारा  राज्य  सूमि  सुधार  भ्रधिनियम
 में  उपयुक्त  तथा  संभव  व्यवस्था  की  गई  हैं  औौर
 विस्थापित  व्यक्ति  पट्टेदारी  की  सुरक्षा  प्राप्त
 कर  सकते  है  शौर  उसके  बदले  मे  ऋण
 प्राप्त  कर  सकते  हैं  तथा  सरकार  से  किसी
 प्रकार  की  प्रनुमति  लिए  बिना  बिक्री  द्वारा
 हस्तान्तरण,  दान  या  भूमियों  के  सम्भन्ध  मे
 दखलकारी  कापतकार  के  श्धिकारों  का  विनि--
 ह. ज  कर  सकते  है  ।
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 Review  of  the  Working  of  U,G.C.

 6508,  SHRI  ANANT  DAVE:  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state:

 (a)  whether  University  Grants
 Commission  have  been  functioning
 without  regulations  for  transaction  of
 business  and  undefined  business  and
 have  exceeded  its  power  thereby  com-
 pelling  the  Planning  Commission  to
 revise  its  allocation  of  funds;

 (b)  whether  Government  have  set
 up  a  twelve  members  committee  to
 review  its  working  and  grant  of
 wasteful  funds;  and

 (c)  if  so,  what  are  the  findings?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  The  powers  and  functions
 of  the  Commission  are  specified  in  the
 University  Grants  Commission  Act,
 1956.  To  enable  the  work  of  the  Com-
 mission  to  be  carried  out  smoothly  and
 without  delay  the  Commission  had  re-
 solved  in  November,  956  to  authuvise
 its  Chairman  to  sxercise  its  powers
 with  the  provision  that  all  action  ta-
 ken  by  him  in  accordance  with  this
 delegation  be  reported  to  the  Com-
 mission  for  information.  A  provisiun
 for  framing  regulations  under  which
 the  powers  of  the  Commission  could
 be  delegaied  to  its  Chairman,  Vice-

 ‘Chairman  or  other  officers  was  in-
 corporated  in  the  Act,  through  an
 amendment  in  June,  1972.  However,
 no  regulations  under  this  provision
 have  been  framed  so  far,  There  ig  no
 relationship  between  the  Commission
 exercising  its  statutory  authority  and
 the  allocation  of  funds  for  higher  edu-
 eation  in  the  successive  five-year
 plans,

 (b)  No,  Sir.  However,  in  October,
 1978,  the  Government  had  directed
 that  the  UGC  should  undertake  a
 comprehensive  review  of  its  program-
 mes  and  the  impact  that  they  have
 made  on  the  fulfilment  of  its  statu-

 “tory  responsibilities  with  a  view  al-
 so  to  identifying  the  schemes  which
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 are  peripheral  and  could  be  disconti-
 nued,  and  that  the  Commission  should
 frame  ruleg  of  business  specifying  the
 authorities  which  wil]  exercise  the
 powerg  and  functions  assigned  to  it.
 In  pursuance  of  this,  the  Commission
 has  set  up  two  Committees,  one  for
 reviewing  the  on-going  programunes,
 ang  another  for  framing  rules  of
 business,

 (०)  The  work  of  both  the  Commit-
 teeg  is  in  progress,

 Decline  in  production  of  pulses
 6509.  SHRI  SAMAR  MUKHERJEE:

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state;

 (a)  whether  the  Government  are
 eware  that  the  productiun  of  pulses
 declined  at  the  rate  of  0.63  per  cent
 per  annum  between  960-6l  and
 1976-77;  and

 (b)  if  so,  the  reaction  of  the  Gov-
 ernment  in  this  regard  as  pulses  are
 rich  source  of  protein  for  the  90
 per  cent  of  the  population  who  are
 poor?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  Yes,  Sir,
 during  the  period  1980-61  to  1976-77,
 the  production  of  pulses  rewurded  2
 negative  growth  rate  ie,  (—)0.63
 per  cent  per  annum.  However,  for  the
 period  1967-68  to  1977-78,  the  growth
 rate  is  positive  and  works  out  to
 (+)  0.20  per  cent  per  annum.

 (b)  Intensive  measures  are  being
 taken  to  augment  the  production  of
 pulses  in  the  country,  These  include,
 enhanced  use  of  phosphatic  fertilisers,
 rhizobium  culture  and  plant  protec~
 tion  measures,  introduction  of  short
 duration  pulse  crops  through  multiple
 cropping  and  inter-cropping.  Steps
 have  aleo  been  taken  to  streamline
 and  strengthen  the  seed  multiplica-
 tion  programme  so  ag  to  cover  larger
 areas.  Subsidy  is  being  provided  for
 the  production  of  breeder  sees  at  the
 rate  of  Rs,  800/..  per  quintel
 gram,  earhar  and  lentil  and  Res.  0
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 per  quintal  for  moong,  urd  and  cow-
 pea,  Assistance  for  thes¢  measures
 for  increasing  the  production  of  pul-
 seg  is  being  given  under  The  Central-
 ly  Sponsored  Scheme  for  Development
 of  Pulses.  Further,  to  give  incentive
 for  increasing  production,  the  mini-
 mum  support  price  for  gram  which
 accounts  for  nearly  50  per  cent  of
 total  pulse  production  has  been  succes-
 sively  raised  in  the  last  two  years
 from  Rs.  95/-  per  quintal  in  ‘1976-77
 to  Ra,  ‘125/-  per  quintal  in  i977-78
 and  further  to  Rs.  140/-  per  quintal
 during  1978-79,  For  the  first  time,  the
 support  price  of  arhar  and  moong
 has  been  fixed  at  Rs,  155,  and  Res.
 ‘165/-  per  quintal  respectively  during
 the  current  year.

 बैहातों  सें  सलात  बनाया  जाता

 6510.  श्री  आानेश्वर  प्रसाद  धादव  :
 क्या  निर्माण  झौर  झावास  तथा  शत  और  पुम-
 बास  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  ग्रामीण  क्षेत्नों  मे  ग्रामीण  लोगों  को
 मकान  सम्बन्धी  सुविधायें  उपलब्ध  कराने  के
 निए  चालू  यषे  i979  में  पूरे  देश  में  सरकार
 का  कितना  व्यय  करने  का  विचार  है,

 (ख)  क्‍या  बिहार  सरकार  ने  इस
 संबंध  में  केन्द्रीय  सरकार  को  कोई  अ्यौरेवार
 योजना  प्रस्तुत  की  है,

 (ग)  क्या  केन्द्रीय  सरकार,  बिहार  के
 प्रामीण  क्षेत्रों  में  मकान  सम्बन्धी  सुविधायें
 उपलब्ध  कराते  शौर  राज्य  के  पिछड़ेपन  को
 भी  ध्यान  में  रखते  हुए  गंगा  द्वारा  भूमि  क ेकटाव
 से  प्रभावित  लोगों  के  लिए  विशेष  धनराशि
 नियत  करने  का  विधार  रखती  है  ;  भोर

 (घ)  यदि  हां,  तो  चालू  विस्तीय  वर्ष  के
 दौरान  इस  प्ररोजन  के  लिये  विहार  राज्य  को
 कितनी  बन  राशी  देने  का  विचार  है  ;

 विराण  कौर  झायात  तथा  भ्रूलि  जौर

 पुनर्वास  मंत्री  की  चिकाबर,  wee):  (क)
 राज्य  क्षेत्र  और  केन्द्रीय  सी  दोतीं  के  लिए
 प्रामीध  आभास  सहित  भावास  द्देतु  वित्तीय
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 वर्ष  i978-79  के  लिए  प्रत्याशित  व्यय
 54.3  करोड़  रुपए  है  1

 झावास  का  विषय  राज्य  क्षेत्र  में  होने  से
 केन्द्रीय  वित्तीय  सहायता  भ्रावास'  सहित  सभी
 राज्य  क्षेत्र  कार्यक्रमों  के  लिए  “समेकित
 ऋणों”  झौर  “समेकित  पग्रनुदानों”  के  रूप  में
 दी  जाती  है  ।  राज्य  सरकारें  भ्रपनी  अपनी
 झावश्यकताओों  और  प्राथमिकताभों  के  भ्रनुसार
 झपनी-भपनी  प्लान  स्कीमों  पर  जिसमें  ग्रामीण
 झावास  भी  शामिल  है,  समेकित  सहायता  का
 उपयोग  करने  मे  स्वतंत्र  है।  इसलिए  ग्रामीण
 क्षेत्रों  में  श्रावास  के  अलग  से  भ्रॉकड़े  उपलब्ध
 नही  है  ।

 (ख)  प्रश्न  ही  नहीं  उठता  |

 (ग)  जी,  नहीं  ।

 (घ)  प्रश्न  ही  नहीं  उठता  q

 Maintenance  of  Government  Quarters
 (oM  construction)  in  Gole  Market

 Area,  New  Delhi

 65l.  SHRI  L.  L.  KAPOOR:  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  AND  SUPPLY  AND  REHABILI-
 TATION  be  pleased  to  state:

 (a)  whether  Government  Servants
 residing  in  Government  Quarters  in
 Gole  Market  areg  (ola  construction)
 are  not  required  to  pay  any  rent;

 (9)  i¢  Government  realises  usual
 rent  from  such  occupants  whether
 Government  is  not  bound  to  maintain
 these  quarters  in  good  repairs;

 (ec)  whether  annual  maintenance
 thereof  is  not  undertaken  on  the  plea
 that  these  quarters  are  on  demolition
 Hst;

 (d)  whether  the  bath  room  and
 latrine  walls  in  Wilson  Square  have
 not  been  provided  with  impervious
 cement  and  ceiling  plaster  chips  off
 at  occupant’s  risk;  and

 (e)  whether  the  Government  pro-
 pose  to  get  these  quarters  Inspected
 by  a  tearn  of  officials  and  MPs  to
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 ascertain  true  facts  and  listen  to  the
 woes  of  occupants?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RKE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Usual  licence  fee  is
 recovered  from  the  allottees  of  all
 Government  residences  in  Gole  Mar-
 ket  area  as  per  rules  except  in  cases
 of  some  old  class  IV  employees  en-
 titled  to  allotment  of  rent  free  accom-
 modation  or  such  other  employees
 who  are  entitled  to  such  concession  as
 per  terms  of  their  appointment.

 (b)  Proper  maintenance  of  these
 quarters  ry  being  done.

 (c)  Annual  repairs  of  these  quarters
 are  carried  out,

 (dad)  Dado  in  rich  cement  mortar  un
 bath  and  toilet  walls  was  not  provi-
 ded  anywhere  in  DIZ  area  including
 Wilson  Square.  Complaints  of  falling
 plaster  are  attended  to.

 (e}  There  is  no  such  proposal  The
 quarters  are  inspected  by  officers  of
 the  Department  from  time  to  time.

 Government  accommodation  for
 SC/ST

 O512.  SHRI  MOHAN  LAL  PIPIL:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  number  of  applicants  who  ap-
 plied  for  residential  accoramodation
 for  the  allotment  year  ist  October,
 978  to  3ist  December,  980  ang  num-
 ber  of  Scheduled  Castes  and  Schedul-
 ed  Tribes  employees  among  them;

 {by  number  of  employees  belong-
 ing  to  Scheduleq  Castes  /Scheduled Tribes  provided  with  Type-A,  Type-
 B  and  Type-C  residential  accom-
 modation  during  the  years  i976,  1977
 and  ‘1878;

 (०)  whether  the  employaes  belong-
 ing  to  Scheduled  Castes/Scheduled
 upto  3ist  December,  1971  to  the
 Central  Government  service  in  Dethi
 offices  entitled  to  Type-A,  Type-B
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 and  Type-C  will  be  provided  with
 residential  accommodation  by  1980;

 (d)  whether  there  is  any  reservation
 in  allotment  of  accommodation  for
 them,  if  80,  how  much;  and

 (e)  what  steps  are  being  taken  hy
 the  Government  to  eliminate  shortage
 of  residential  accommodation  in  res-
 pect  of  these  employees  in  the  above
 mentioned  types  during  ensuing  year?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Separate  applications
 from  Scheduled  Castes  and  Scheduled
 Tribes  employees  for  allotment  from
 the  reserved  quota  were  invited  only
 in  types  A,  8,  C  and  D.  The  number
 of  applications  received  in  these  types
 ig  33,426  fu:  the  seneral  quota,  5,579
 for  Scheduled  Castes  and  602  for
 Scheduled  Tribes.  The  above  does  not
 include  about  15,900  applicatios
 which  were  received  subsequently
 and  are  in  the  process  of  sorting  out.

 (6)  Type  39706  997  978

 A  aat  47  40
 B  225  54  66

 i  é  B4  32  35

 (e)  and  (d)  0  per  cent  of  the  clear
 vacancies  in  types  A  and  B  and  5  per
 cent  of  the  clear  vacancies  in  types  C
 and  D  are  reserved  for  allotment  to
 Scheduled  Castes  and  Scheduled  Tri-
 bes  employees  for  General  Pool  acco-
 mmodation  in  Delhi.  It  would  not
 however  be  possible  at  this  stage  to
 indicate  whether  all  the  Scheduled
 Castes  and  Scheduled  Tribes  emplo-
 yees  with  priority  dates  upto  Deccm-
 ber,  97l  would  be  provided  residen-
 tial  accommodation  by  1980.

 (e)  Government  have  undertaken
 a  crash  programme  of  constructing
 8900  residences  in  Delhi  in  the  gene-
 ral  pool  in  types  A,B,C  and  B  to
 ease  the  shortage  of  accommodation
 for  the  Central  Government  |  कंगन
 ployees.

 ‘
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 दिल्‍ली  विकज्षास  प्राधिकरण  हारा  प्ला्टो  की
 | - , अ  दरों  पर  जिन्री

 64i3.  ओर  राम  सागर  :  क्‍या  निर्माण

 और  बाश  तथा  | |  और  पुनर्वास  मत्नी  यह
 बताने  की  कृपा  करेगे  कि  :

 (क)  क्या  दिल्‍ली  विकास  प्राधिकरण
 जरा  इतनी  कची  दरों  पर  प्लाटों  की  मीलींगी
 आम  जनता  को  मकान  उपलब्ध  कराने  (की
 नीति  के  झनुक्ल  है  ;

 (ख)  कया  यह  भी  सच  है  कि  दिल्ली
 विकास  प्राधिकरण  ने  गत  तीन  वर्षों  मे ंक्रैवल

 पूंजीपतियों  को  ही  प्लाट  बेचे  है;

 (ग)  यदि  नहीं,  तो  गत  तीन  बर्षों  मे
 प्रतिमीटर  भधिकतम,  न्यूनतम  भौर  नौसत
 विक्रय  सूल्य  क्या  कह्हा;  जौन

 विवरण
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 (भ)  क्या  सरकार  की  दृष्टि  से  यह  मूल्य
 धाम  झावमी  की  ्य  शत  के  क्नुपात भे  है?

 निर्माण  आर  आवास  तथा  पूति  ite

 greater  मंत्री  फी  सिकम्दर  बचत)  :(क)  और
 (घ).  भारत  सरकार  के  अनुदेशों  के  अनुसार

 इस  क्षेत्न  में  200  वर्गगज  &  झधिक  के  भू-छण्डों
 को  सामान्‍्यतया  सार्वजनिक  सीलाभी  द्वारा
 बेचा  जाता  है  प्राम  झादसमी  के  लिए  200
 बरगंगज  से  कम  के  छोटे  छोटे  भूखण्ड  पूर्व  निर्घान
 रित  दरों  पर  दिए  जाते  है  जो  नीलाम  की  वरों,
 से  कहीं  अधिक  कम  हैं  ।

 (ल)  जी,  नही  ।

 (ग)  एक  विवरण  संलग्न  है  |

 पिछले  तीन  वर्षों  के  बौद्न  QA we  कूल  केत  के  लिए  न्नौसतन  वर-उच्चतम  दर  झौर  निम्मतर
 बरो  का  विवरण  |

 9  "नीलाम  'किए  यश  भू-जण्ठों  भी  कुल  संध्या

 ‘2.  freer  किए  ह. अ  it  का  कुल  ा
 (वर्गमीटर  में)

 =  =

 8. आप्त कु  रासि.  है

 co  98  के  दौदान  घ्ाफ्त  weer  दर  प्रति  बर्गमीदर

 s  अर्द  के  वीरान  ब्ाप्त  निम्ततर  प्रति  बर्गमीटर

 a  क्ष  के  दौरान  प्राप्त  आसवन  वर  प्रति  ब्र्ममीटर

 I976=77  ‘1977-78  ‘1978-79

 206  223  55

 43967.  168  ‘$8026,  83  125153,60 68

 ह्प्ये  चपये  बपये

 I093:700  3427300  30575700

 505.61  658.79  4443.0

 i83  59  l08.72  92.  59

 248  63  ‘231.  40  a44,  3

 SMestindostery§  6  Policy  hy  B.D.A.
 tewerde  Lawrence  Bead  Welfare

 Federation

 8i4.  शिवल  M.  ARUNACHALAM:
 |

 उ  ह्

 the  of  WORKS  AND
 BOvuswMG  SUPPLY  AND  RE-

 he  pleased  to  state:
 Why

 seen  nave  preftexted  to

 i]
 a

 :
 the

 Delhi  Development  Authority  fur
 allowing  them  to  hold the  Gandhi

 eelebration  on  the  fad  Octo~
 8  in  the  Community  Hall  of

 pa  Sel  Road  residential  complex;

 (b)  whether  it  is  a  fact  that  हे  58.
 alied
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 (c)  if  so,  the  reasons  for  the  dis-
 criminatory  policy  of  the  D,D.A.  to-
 wards  Lawrence  Road  Welfare  Fe-
 deration  in  this;  and

 (d)  what  steps  Governinent  pro-
 pose  to  take  in  the  matter?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  No,  Sir.

 ,  (b)  The  D.D.A.  has  reported  thai
 mo  organisation  was  allowed  to  use
 the  Community  Hall  at  Lawrence
 Road  free  of  charge.

 (e)  and  (a),  Do  not  arise,

 साजों  में  'चिकास  बौजनाए

 65i5.  ft  बुधराल  :  कया  कृषि
 झीर  सचाई  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि  : -

 (क)  क्या  प्रत्येक  i0  ज्यक्षित्यों  मे  8
 ब्यन्ति  गांव  में  रहने  हैं  ,

 (ख)  क्या  विकास  योजना  का  मुख्य
 उद्देश्य  गांवों  में  बड़ी  संध्या  में  रहने  बाले  लोभों
 के  स्तर  को  ऊंचा  करना  है  ,

 (ग)  क्या  विकास  योजनाझों  से  मुख्यतया
 साम  भुस्वामी  झंघवा  शम्पन  काश्तकारों  को
 मिला  है  ;

 (घ)  कया  भूमिहीत  झथवा  कम  भूमि
 बाले  लोगों  को  कोई  लाभ  नही  हुआ;  और

 (४)  यदि  हां,  तो  गावों  के  सुनियोजित
 विकास  के  लिए  पर्याप्त  संसाधनों  की  व्यक्षस्था
 करने  झौर  उपलब्ध  भूमि  का  बड़े  पैमाने  पर
 वितरण  करने  के  लिए  कब  तक  कातुनों  पौर
 प्रशासनिक  कार्यवाही  भी  जायेगी  ?

 थि  कोर  सिचाई  अंजालथ  में  राज्य
 ची  पुनी  बालू  अताप  सिह)  :  (क)  जी  हाँ,
 सगन  इतने  ही  d
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 (a)  ett

 (3)  यह  दशनि  वाला  कोई  प्रभाण
 उपलब्ध  नहीं  है  ह. उ  चिकॉस  योजनाभों  के
 प्रपेक्षाकृत  केवल  बड़े  किसानों  को  हौ  लाभ

 पहुंचा  है।  प्राम  विकास  विभाग  द्वारा  कार्या-
 न्यिति  कार्यक्रम  बता  लगाए  न  लक्षित  वर्गों
 अर्थात्‌  छोटे  किसानो,  सीमाम्त  किसामों,
 भूमिहीन  अमिकों,  ग्रामीण  कारीगरों  तथा

 झनुसूचित  जातियो  झौर  भनुसूचित  जनजातियों
 के  लोगो  फका  उत्थान  करने  के  लिए  मुख्यरूप
 से  निदिष्ट  है  ।

 (घ)  जी  नहीं  ।

 (3)  प्रश्न  नहीं  उठता  |

 Subsidies  given  to  Wheat,  Jute  and
 Paddy  Growets

 @5i6.4HR]  RAJ  ERISHNA  DAWN:
 ‘Wi  the  Minister  of  AGRICULTURE
 AND  IRRIGATION
 to  state:

 be  pleased  te

 (a)  what  is  the  total  amount  of
 subsidies  given  separately  to  the
 wheat,  jute  and  paddy  growers  dur-
 ing  the  years  1978-76,  ‘1976-77,  1977-78
 and  ‘1978-79;

 (b)  whether  Government  are
 aware  that  most  of  the  paddy  and
 jute  cultivators  are  ving  below  the
 poverty  line;  and

 (c)  if  so,  what  welfare  schemes
 have  been  taken  by  the  Government
 to  uplift  the  economic  condition  of
 the  poor  farmers—real  assets  of  the
 eountry?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SUSJIT
 SINGH  BARNALA):  (a)  No  subsidies
 are  given  directly  to  the  growers  for
 inereasing  the  production  of  wheat,
 jute  and  paddy.  However,  vérious
 programmes  for  agfleulture  and  sural
 development  taken  up  both  wider  the
 Central  and  State  Sectors  are  de-
 signed  to  benefit  the  farming  comnit-
 ‘nity.  Special  development  prdgralzimes
 ike  Smell  and  Markival  Faridtro

 4
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 Development  Agencies,  Drought
 Prone  Area  Programme,  CAD  Prog-
 ramme,  Tribal  and  Hill  Area  Deve-
 lopment  and  Desert  Development
 Programme,  have  been  taken
 up  for  the  benefit  of  poor  farmers.
 Under  these  programmes  subsidies  on
 4  wide  range  of  items  are  being  given
 such  ag  minor  irrigation  works,  ferti-
 lizers,  soil  ang  water  conservation,
 distribution  of  milch  animals,  sheep,
 goats,  pigs;  poultry  etc,  horticulture,
 fisheries,  sericulture  and  farm  fores-
 try,  ‘The  genera]  pattern  of  subsidy
 is  as  follows  :—

 t.  For  amail  farmens  35  Ln
 (holdings  between  The  rate  of
 ‘7  tog  ha,).  subsidy  for

 Scheduled
 2.  For

 cord
 far-  43h",  |  Trile  Far-

 mety  (holdings  less  ‘mers  has
 than  :  ha,).  recently

 been  raised
 For  communit  ७;  |  (० 3  works  (irrigation

 5o
 ca

 -
 including  drainage.)  J

 (b)  and  (ce).  A  large  number  of  far-
 Merg  growing  paddy  and  jute  have
 #mall  holdings.  Many  of  them  are  yet
 to  take  to  improved  technnology  and
 also  to  make  use  of  various  support-
 ing  fecilities.  Government's  effort  is,
 therefore,  directed.  to  popuiarise  Im-
 Proved  technology  through  a  net  work
 of  extension  servires  ond  also  to  help
 them  to  develop  supporting  facilities
 like  igrigation.  Effort  is  280  directed
 tewards  making  avalable  improved
 seeda,  fertilisers,  plant  protection  ma-
 terialg  and  credit.  Several  programmes

 improved  teehnology  to  the  farmers
 and  motivate  them  to  adopt  improved

 -Practices,  In  areas  whereas  special
 of  rural  development  like

 FDA  are  in  operation,  the  main
 thrust  of  these  programmes.  is  towards

 group  of  small  and  marginal  far-
 nd  agricultural  Jabourers  with

 bn  br
 ae  well  es  creating  assets

 help  the  adoptien  of  improved
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 Export  orders  for  Synthetic  Resins

 657  SHRI  KUMARI  ANANTHAN:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state.  ,

 (a)  the  recommendations  made  by
 the  Sub-Committee  set  up  by  the
 Development  Committee  for  oleo  re-
 sins,  gums  and  essential  oils;

 (b)  whether  it  is  a  fact  that  the
 export  orders  for  synthetic  resins  are
 not  being  fulfilled  for  want  of  a
 Scientific  policy  for  tapping  and  com-
 mercial  exploitation  of  pine,  gum
 resins  and  also  due  to  wrong  classifi-
 cations  of  timber  as  a  minor  produce
 and  if  so;  and

 (c)  the  steps  being  taken  by  ठक
 ernment  to  create  production  poten-
 tial  in  this  sector?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  to  {e).  The

 be  laid  om  the  Table  of  the  Sabha  as
 early  ac  possible.

 Rare  Ancient  Paintings  stolen  from
 Museums

 4518,  SHR]  DHIRENDRA  NATH
 BASU:

 SHRI  SHRIKRISHNA  SINGH:

 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Government's  atten-
 tion  has  been  drawn  to  the  fact  that
 4  good  number  of  rare  ancient  paint-
 ings  stolen  from  Indian  Museums  are

 fered
 sold  in  some  European  coun-

 es;
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 (b)  whether,  one  such  painting
 recovered  from

 (c)  if  so,  the  measures,  Govern-
 ment  propose  to  take  to  prevent  the
 stealings  and  also  to  recover  those
 stolen  paintings?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
 DER):  (a  )and  (b),  As  far  as  the
 Central  Museums  are  concerned,  02
 miniature  paintings  were  reported
 stolen  from  the  Government  Museum
 and  Art  Gallery,  Chandigarh  in  1970.
 One  painting  was  retrieved  through
 the  Interpol  Division  of  C.B.I.  on
 10-10-1978,

 (९)  The  Antiquities  and  Art  Trea-
 sures  Act,  ‘1972  regulates  the  export
 trade  in  antiquities  and  provides  for
 the  prevention  of  smuggling,  fraudu-
 lent  dealings  in  antiquities  and  for
 their  compulsory  acquisiton.  A  num-
 ber  of  meaures  have  been  taken  to
 prevent  thefts.  Some  of  these  are:
 Securty  measures  of  museums,  impor-
 tant  temples  and  places  of  archazolo-
 gical  interests;  special  cells  to  ensure
 prompt  त  regular  dissemination  of
 information  relating  tp  thefts  of  anti-
 quities  to  ensure  special  look  outs  at
 Customs  check  posta  to  prevent

 ‘smuggling  of  antiquities,
 An  International  Convention  on  the

 teats  of  prohibiting  and  preventing
 illicit  import,  export  and  transfer  of
 ownership  af  cultural  psoperty;  as
 adepted  by  the  XVith  Generaj  Con-
 ference  of  UNESCO  in  November,
 970  had  been  ratified.

 Iititteracy  among  Indasirial  Workers

 ‘6519.  SHRI  ISHWAR
 CHAUDHARY:

 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 ‘he  pleased  to  state:

 (a)  whether  Government  have
 conducted  any  survey  regarding  the
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 illiteracy  among  the  industrial  wor-
 kers  in  major  industrial  cities  in  the
 country;

 (b)  if  so,  the  details  thereof,  age-
 groups  and  the  details  regarding  the
 scheme  of  Government  to  effectively
 combat

 the  problem
 of  illiteracy

 among  the  ustrial  workers;  and

 {c)  whether  any  fnancial  alloca-
 tion  has  been  made  for  the  imple-
 mentation  of  these  programmes  during
 the  current  financial!  year?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA
 CHUNDER):  (a)  to  (०)  The  Central
 Board  of  Workers  Education,  Ministry
 of  Labour,  has  made  prelirninary
 enquiries  in  the  industrial  units
 located  in  their  regional  centres  With
 a  view  to  identifying  the  industries/
 establishments  where  predominantly
 illiterate  workers  are  employed  and
 Prepared  Registers  of  such  illiterate
 workers.  The  Board  has  sturted  at
 adult  education  centres  from  October
 2,  978  (one  in  each  of  the  39  regions
 and  two  in  Bombay  region)  for  these

 Calcutta  and  Bangslore.
 ee gion  for  this  etheme  during

 was  Rs.  20  iskhs,  During  I970-80  0
 provision  of  Rs.  37.I6  tekhs  (Ra.  aw
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 Violation  of  Industries  (Development
 and  Keguistion)  Act,  i95]  by  M/s.

 Cadbury  (I)  Limited

 6520.  SHRI  SRIKRISHNA  SINGH:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  leased  to  state:

 (a)  whether  any  show  cause  notice
 has  been  issued  to  Mis.  Cadbury  (7)
 Ltd.  for  violation  of  the  provisions  of
 the  Industries  (Development  and
 Regulation)  Act,  95l;

 (b)  if  so,when; =
 (c)  whether  any  reply  has  since

 been  received  by  Government  in
 vegard  thereof;  and
 z

 (a)  any  action  taken  by  Govern-
 ment  against  the  company?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  and
 (b).  The  show  cause  notice  was  issued
 to  the  Company  on  l8th  September,
 i978,

 (९)  Yes,  Sir.

 (d)  The  matter  is  being  examined.

 Discovery  of  Tumnel  in  Bhubaneshwar

 4521,  SHRI  SARAT  EAR:  Will  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
 detection  of  a  4  m-long,  2  m-wide
 and  १.8  m-high  underground  tunnel
 in  the  heart  of  the  State  Capital  of
 Orissa  (Bhubaneshwar)  was  discover-
 ed  recently;  and

 (by  tf  a0,  the  details  thereof?
 THE  MINISTER  OF  EDUCATION,

 SOCIAL  WELFARE  AND  CULTURE
 (98  PRAMAP  CHANDRA  CHUM-

 DER):  (a)  No,  Sir.  However,  a  pit  in
 natura:  laterite  formation  hag  bees

 there.

 b)  ‘The  pit  haw  no  atthagological
 importance,  Ascording  to  the  Asst
 ant  Euginger,  .P-W.D,,  Bhubaneswar
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 Sub-Division,  the  size  of  thig  pit  is
 approximately  Ble  m.  X  4.57  m.

 Rural  Housing

 0622.  SHRI  SURENDRA  BIKRAM:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  what  are  the  plans  of  the  Cen-
 tral  Government  to  provide  more  and
 more  good  quality  housing  in  rural
 areas  of  the  country;

 (b)  which  are  those  bodies  which
 are  taking  up  rural  housing  in  the
 country  and  what  are  their  working
 capitals  and  policies:  and

 (c)  why  rural  housing  is  being

 BAKHT):  (a)  Housing,  including
 Tura]  housing,  is  in  the  State  Sector.
 Centra}  financial  assistance  to  States
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 {ey  Greater  attention  ig  being  paid
 ta  the  problem  of  rural  housing  and
 this  is  reflected  in  the  draft  Five  Year
 Plan  978—83,  where  a  provision  of
 Rs.  500  crores  has  been  proposed
 exclusively  for  rural  housing.  During
 1978,  the  State  Governments  have  also
 been  provided  for  the  first  time  a
 loan  allocation  of  Rs.  l4  crores  from
 the  General  Insurance  Corporation
 for  village  housing  schemes  and  con-
 struction  of  houses  for  economically
 weaker  sections.  The  Housing  and
 Urban  Development  Corporation  have
 also  started  financing  rural  housing
 schemes  since  1877-78.

 New  Irrigation  Projects  to  be
 commissioned  in  1919-80

 6523.  SHRI  SURENDRA  BIKRAM:
 will  Tie  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state

 (a)  which  new  irrigation  projects
 are  likely  to  be  commissioned  in  the
 eountry  during  the  1979-80  financial
 year;

 (b)  what  are  the  total  expenditures
 on  each  of  such  Projects  and  how
 much  agricultural  land  would  be
 benefited  by  these  project,  in  irriga-
 tion;  and

 (c)  will  these  projects  be  able  to
 come  into  operation  on  the  scheduled
 dates?

 THE  MINISTER  OF  AGRICUL
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  to

 ©,  The  sectoral  outlays  in  the  State
 Plans  for  i979-60  have  not  yet  been
 finalised.

 Purchase  of  Foreign  Make  Spare  parts

 ‘6524.  SHRI  MANORANJAN  BIAK-
 TA;  Wil  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  the  Government  is
 aware  ot  that  huge  quantity  of  for~
 eign  made  spare  parts  involving

 ‘
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 crores  of  rupees  are  lying  in  the
 AP.W.D  stores  in  Andaman  and
 Nicobar  Islands;  when  these  were
 purchased  year-wise  and  the  amount
 of  foreign  exchange  involved  and  the
 quantity  and  their  cost  of  spare  purta
 used  in  the  last  three  years;  and

 (b)  what  is  the  total  quantity  of
 paints  and  hammers  used  for  the  last
 three  years,  state  year-wise  and
 item-wise  separately  and  the  present
 stock  available  in  the  A.P/W.D.  stores
 of  Andaman  and  Nicobar  Islands
 along  with  the  years  quantity  of  pur-
 chase?

 THE  MINISTER  OF  WORES  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAK  AT):  (a)  and  (b),  Resuisite  infor
 mation  x5  being  collected  and  wil]  he
 laid  on  the  Table  of  the  Sabha.

 Common  Pay  Scales  for  Junior  Engi.
 neers  in  Andaman  P.W.D.

 6525.  SHRI  MANORANJAN  BHAK-
 TA:  Willthe  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state.

 (a)  whether  the  non-diploma
 holder  Junior  Engineers  in  Andaman
 P.W:D.  are  given  a  low  pay  scale
 creating  discrimination  in  the  theory
 of  Equal  work  Equal  pay  if  so,  the
 details  mentioning  how  these  non
 diploma  holders  were  recruited  as
 Junior  Engineers;

 (b)  whether  Government  is  con-
 sidering  to  remove  the  sald  discri-
 mination/anomaly  by  having  one  pay
 scale  for  all  the  Junior  Engineers  If
 so,  when;  and

 (c)  whether  in  C.P.W.D,  there  are
 any  such  different  pay  scales  of  Ju-
 nior  Engineers?

 THE  MINISTER  OF  WORKS  AND
 AND  SUPPLY  AND  RE-

 HABILITATION  (SHAI  SIKANDAR
 BAKHT):  (a)  to  (c)  ‘The  information
 ig  being  collected  and  will  be  laid  on
 the  ‘Table  of  the  Babha.
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 Conumittee  on  Education  for  Andaman
 and  Nicobar  Islands

 6526._  SHRI  MANORANJAN  BIiAK-
 TA;  Will  fe  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Government  are  aware
 of  the  poor  results  in  the  schools  of
 Andman  and  Nicobar  Islands  and  8
 Committee  was  formed  to  go  into  the
 affairs;  if  so,  who  are  the  persons  in
 the  committee  and  those  who  visited
 Andaman  and  Nicobar  Islands,  state
 details  of  their  visit;

 (b)  whether  the  committee  met
 the  Chief  Commissioner's  Advisory
 Committee,  the  representative  body  of
 the  Territory;  and

 (०)  whether  Committee  has  sub-
 mitted  any  report;  if  so,  what  are
 the  salient  recommendations?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  (SHRI-
 MATI  RENUKA  DEVI  BARAKA-
 TAKI):  (a)  to  (ce).  The  Government
 876  aware  about  the  poor  results  in
 some  of  schools  in  Andaman  and
 Nicobar  Islands.  A  Committee  was
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 constituted  by  the  of  Educa-
 tion  and  Social  Welfare  which  visited
 the  Islands  from  l2th  to  l8th  Septem-
 ber  978  in  order  to  make  an  on  the
 spot  study  of  the  problems  of  school
 education  in  the  Islands.  The  Com-
 muttee  consisted  of  the  following
 members:

 l.Dr.  R.  FP.  Singhal,  Chairman,
 Central  Board  of  Secondary  Edu-
 Cation.

 2.  Shri  Girdhari  Lal,  Deputy  Secre-
 tary.  Minlstry  of  Education  and
 Social  Welfare.

 3.  Shri  Baldey  Mahajan,  Commis-
 sioner,  Kendriya  Vidayalaya
 Sangathan.

 A  copy  of  the  tour  programme  of  the
 Committee  is  enclosed  (Statement-I).

 The  Commuttee  met  the  members  of
 the  Chief  Commissioner's  Advisory
 Committeg  on  20  September  1978.
 The  Committee  has  since  submitted  its
 report.  Some  of  the  major  recommen-
 dations  of  the  Committee  are  enclosed.
 (Stateent  IL).  The  report  of  this
 Committee  has  been  sent  to  the  Chief
 Commissioner,  Andaman  and  Nicobar
 Isands  for  taking  necessary  foliow  up
 action.  a

 ‘Statenat  ated
 Tour  Programme  of  the  Commuttee

 Date  Time  Programme

 i2-9-78  8  00  Hrs.  Arrival  Port  Blair  by  TAC  flight.
 ro  yo  Hr,  Mecting  with  the  Cthief  Secy-cum-Education  Secy.

 A.  &  N.  Islands.

 t+30  Hr.  Visit  to  TTI  (Graft  Teachers  Workshop)  Port  Blair

 aa  90  Hrs
 Meeting  with  one

 the  Directorasc  of  Education
 नि

 Port  Blair.

 i4°00  Hrs.  Visit  to  Girl  HS  School,  Port  Blair.

 i500  Hrs.  Visit  to  Fisheries  Museum  and  Cellular  Jail.
 (G00  Hira,  Visit  to  Anthropological  Museum,

 i7°00  Hers,  Mecting  with  the  members  of  CCAG  &  HMAC  (Cir-
 cult  Hower)

 ng  gprs  nescence i  4 sea बल
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 Date  Time  Programme

 Ey ia  9०  Hrs,
 Meeting

 with  the  Membera  of  the  Educancial  As+
 sociations,  A.  &  N.  Islands  (Circuit  Houser).

 90  Hrs.  Meeting  with  the  members  of  the  Library  Association
 (Cirewt  House).

 tg°00  Hrs.  Meeting  with  Principal  &  Staff  of  K.  V.,  Pert  Blair
 (Cireuit  House).

 139-78  09"  35  Hrs.  Visit  to  Primary  School,  Bhatubasti.

 10"  00  Hra,  Visit  to  Soil  Comeavanon  Farm  a  Sippighat.
 az  00  Hrs,  Visit  to  Middle  School,  Ferrargunj.

 i4°30  Hr.  Visit  to  Primary  School,  Shaithankhari.

 r  00  Hn.
 Mee  ee  Doe

 of  Teachers  Asociation  of

 we  30  Hn,
 7  —  Day’  celebration  by  ‘Nay  Parimal’

 (one  Beside  )  hd  30  a  to  Meeting  with  Chief  Secretary.

 ri-go  Hrs.  Visit  to  Ross  Island.

 i7°00  Hrs,  Vint  to  Cottage  Industries  Emporium.

 १5०9-76  oo"  ००  Hrs,  Visit  to  Boys  Hr.  Sec,  School,  Port  Blair.

 30°90  Hira,  Mecting  with  Chief  Commissioner,  A.  &  NM.  Islands.

 32°30  Hrs,
 —-

 with  the  siaff  of  Boys  Hr.  Sec.  Schcol,!  Pere

 io*3Jo  Hrs.  Visit  to  Model  Primary  School,  Port  Blair.

 i2a°g0  Hrs,  Visit  to  K.  V.,  Port  Blair,

 Tyr 00. ००  Hra.
 =

 Programme  by  the  students  of  K.  V.,  Port

 i5°00  ह: 1. श  Visit  to  Govt,  High  School,  Haddo,

 ag'oo  प,  Departure  for  Rangat  by  M,  V.  Kendul.

 16-95-78  06" 00,  Hrs.  Arrival  Rangat  (Middle  Andaman  Islands).
 og-oo  Hrs,  Visit  to  Junior  Basic  School,  Rangat.
 to°00  Hrs,  Meeting  with  Dy.  Education  Officer,  Rangat.
 10°  90  Hrs.  Visit  to  Hr.  Sec,  School,  Rangat.
 i3°g0  Hn  Meeting  with  teachers  of  the  School,

 ia°g0  Hn.  Visit  40  Middle  Schoo],  Bakultala,
 265००  Hrs.

 Macting
 with  the

 seicention  of
 Rangat  Branch  of

 77°00  Him.
 Mertiog  with

 Pradkan  cf  Skakii  afd  Jenta  Fart

 —  ve



 209  Written  Answers  CHAITRA  18,  90l  (SAKA)  Written  AnswWers  270

 Date  Time  Programme

 7  go  Hrs,  Meeting  with  CCAC  Memters  and  Local  Cficers.
 i8-00  Hrs.  Mecting  with  Mr.  Kanda:wam,  Leader  of  D.  M.  K.

 Party.
 78₹  90  Hrs,

 bi  =e  -
 Literacy  Centre  Palli  Unnayan  Samuty

 जफन9-18  08°45  Hrs,  Visit  to  Primary  School,  Panchvati.

 ७9९  go  Hn.  Visit  to  Senior  Basic  School,  CFO  Nalla,
 40°  90  Hrs.  Visit  to  Govt.  High  School,  Swadesh  Nagar.
 tego  Hrs.  Visit  to  Middle  School,  Billiground.
 t2‘oo  Hr,  Vist  to  Junior  Basic  School,  Korang  Naila.
 i2°  30  Hi,  Visit  to  Junior  Basic  School,  Basantipur.
 i4  90  Hrs.  Visit  to  Primary  School,  Mayabunder,

 aw  १0  Hrs,  Visit  to  Hr.  Sec.  School,  Mayabunder.

 6°g0  Hrs.
 aay  oe  gen

 of  Non-Gazetted  Office's,

 t700  Hrs.  Meeting  with  local  representatives.

 r7"g0  Hrs,  Departure  for  Rangat.

 79°go  Hrs.  Arrival  Rangat.
 बच"  00  Hrs.  Departure  for  Port  Blair  by  M.  V.  Kondul,

 18-9978  05*  ०0  Hrs.  Arrival  Port  Blair.

 0g  90  Hrs.  Visit  to  Carmel  Convent  School,  Port  Blair,
 1.0  go  Hrs.

 aor  oH  ton
 with  the  Chicf  Ccouminiuncr,

 ar  80  Hrs,  Meeting  with  Director  of  Education,  A.  &  N.  Islands.
 ta°go  Hrs.  Visit  to  Gort.  College,  Port  Blair,
 t800  Hrs.

 Caleeal  pennname
 by  local  school  students  at  TTT,

 ao'00  Hrs.  Chief  Commimioner's  Dinner  at  Govt.  House.

 i973  og’oo  Hrs.  Departure  for  Calcutta  by  IAC  Fhght,

 Stadomont-TE  2.  School  Buildings  and  residentiar

 Summary  ef  vm
 accommodation  for  teachers.

 by  tho  Bapert  Committes  3.  डपकरफ़ाज  of  text-books,

 which  need.  apecad!  ateution  ‘with  5  4.  Medium  of  instructions  and  study

 eacatioh  fa  tie,  Unan ‘Tortiory of

 —

 ie  :  8,  Teachers’  recruitment,  training,
 L  Planning  for  future  development.  1

 —
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 6.  Evaluation  of  pupils  and  promo-
 tion  policy,

 ie  Socially  useful  productive  work,
 games  and  gportg  and  co-curricu-
 lar  activities.

 8.  Students’  services.

 9.  Administrative  set-up.

 2,  The  future  opening  of  schools
 should  be  regulated  according  to  a
 definite  plan  for  expansion.

 3.  It  would  be  in  the  interest  of
 proper  utilisation  of  the  resources  if
 the  schoolg  with  low  enrolment  are
 expanded  in  the  coming  years  rather
 than  any  new  schoo)  ig  opened  in  their
 neighbourhood.

 4,  A  Junior  Basic  School  should
 have  a  minimum  of  6  class  rooms  with
 additional  space  for  the  office  and
 storage  facilities,  and  residential
 accommodation  for  the  teachers  recrui-
 ted  from  the  mainland  and  the  inter-
 island  recruits.

 5.  While  sanc  opening  of  new
 clagg  I,  it  should  be  ensured  that  it  has
 an  enrolment  of  at  least  20  students
 per  medium,

 6.  While  considering  upgradation  of
 a  Junior  Basic  School  to  Senior  Basic
 School,  a  minimum  enrolment  of  25
 students  in  class  VI  should  be  ensured.
 If  neecssary  more  than  one  Junior
 Basic  School  should  serve  as  feeder
 institutions  to  the  Senior  Basie  School.

 7.  The  Administration  may  consider
 the  possibility  of  reviewing  also  the
 existing  position  of  schools  keeping  in
 view  the  current  enrolment  as  well  as
 distance  travelled  by  the  students.

 8.  During  the  6th  Plan,  q  special
 provision  should  be  made  for  construc-
 tion  of  scHOol  buildings,  sdditional
 jaborstories  and  class-reoms,  Adequate
 provision  should  aiso  ४९  made  for
 acquiring  essential  furniture  and  other
 eqyipment  for  scheole  An  additional
 sum:  of  wf  least  Rats  lakhs  should  be
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 budgeted  for  this  purpose  each  year
 during  the  6th  Plan  period.

 oe  The  problem  of  non-provision  of
 residential  accommodation  to  eligible
 teachers  which  ig  affecting  the  morale
 of  the  teachers  thereby  adversely
 affecting  the  standards  of  instruction
 in  the  schools,  should  be  tackled  on  a
 priority  basis  and  much  larger  provi-
 sion  should  be  made  in  the  6th  Plan
 for  construction  of  staff-quarters  for
 teachers,  The  present  backlog  in
 respect  of  teachers’  quarters  should  pe
 cleared  at  the  latest  by  the  end  of  the
 6th  Plan.

 10.  The  quarters  constructed  ag  a
 result  of  larger  budgetary  allocation
 during  the  6th  Plan  should  be  ear-
 marked  for  allotment  only  to  teachers,
 specially  when  such  quarters  are
 constructed  in  the  school  complexes.

 1.  There  should  not  be  frequent
 changes  in  the  text-books  for  classes
 I—VIII.  Since  text-bookg  have  been
 brought  out  by  the  NCERT  for  these
 classes,  the  existing  text-books  of  the
 NCERT  for  these  classes  should  be
 adopted  for  the  next  5  years,

 12,  The  books  for  classes  I  to  V
 should  be  got  translated  into  different
 languages  which  are  used  ag  media
 of  instruction  in  the  Islands.  For  this
 purpose  a  Text-Books  Cell  should  be
 set  up  in  the  Directorate  of  Education.
 The  Cell  should  be  responsible  for
 timely  translation  and  printing  of
 these  text-book,  in  different  regional
 languages.

 13.  The  proposal  to  get  the  text-
 books  of  the  NCERT  translated  into
 regional  languages  would  not  only
 avoid  ee

 bi  ‘
 obtaining

 npttee  but text-books  from  different
 would  also  ensure  cmitornetiy”  of
 standards  in  ¢urritilum  which  is
 found  ta  be  very  much  lacking  at  pra-
 sent.  The  TextrBooks  Gell  should  be
 placed  under  the  charge  ef  an  officer
 of  the  rank  of  Assistant  Digegtar.  af
 Education  with  necessary
 staff.
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 २4  For  the  purpose  of  expediting
 supply  of  text-books  in  English  and
 Hindi  from  the  mainland  to  the
 Islands,  proper  arrangement  for
 getting  the  supplies  from  Delhi  and
 having  them  despatched  from  Calcutta
 to  the  Islands  need  to  be  given  special
 attention.

 15.  A  few  sets  of  approved  text-
 books  should  be  made  available  in  the
 school  libraries  and  each  teacher
 should  ‘be  in  possession  of  the  respec-
 tive  text-books  for  purpose  of  teach-
 ing  in  the  classroom.

 16.  The  Administration  should
 devise  arrangements  whereb,;  the
 Headmasters  of  the  schools  could  pro-
 cure  the  requisite  sets  of  text-books
 from  the  book-depot  at  Port  Blair  and
 ensure  their  timely  supply,  on  pay-
 ment,  to  the  students  whe  ate  not
 entitled  to  free  supply  of  text-books.

 i7.  Keeping  in  view  the  recommen-
 dations  of  the  Chief  Commissioner  and
 the  Secretaries  Team,  ag  also  the  fact
 that  the  present  arrangment  has
 proved  to  be  counterproductive  and
 resulted  in  lowering  of  standards  of
 education,  the  following  provision  for
 the  medium  of  instruction  at  different
 stages  of  education  is  proposed:  —

 (A)  Junior  Basle  Stage
 <a)  Hindi  or  mother  tongue  may

 (b)  Hindi  and  English  may  continue
 to  be  taught  from  class  iif
 where  meditm  of  instruction  is.
 other  than  Hindi  or  Buglish.

 (९)  Where  the  medium  of  instruc-
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 mother  tongue,  Hindi  and  English
 under  this  formula.  One  of  the
 ages  be  dropped  at  the  end  of
 class  vik  as  per  the  Central  Board's
 curriculum.  But  the  medium  of  ins-
 truction  at  this  stage  should  be  either
 Hndi  or  English.

 (C)  Higher  Secondary  Stage
 A  student  may  offer  any  of  the  three

 languages,  viz,  mother  tongue,  Hind:
 or  English  as  two  है...  at
 the  core  level  and  the  other  at  the
 elective  level  as  prescribed  in  the
 curriculum  of  the  Central  Board  of
 Secondary  Education.  The  medium  of
 mstruction  should  be  either  Hindi  or
 English,

 18,  A  phased  programme  should  be
 drawn  up  for  the  teachers
 who  do  not  fulfill  the  minimum
 requirements  to  acquire  the  prescribed
 qualifications.

 i9.  There  should  be  at  least  one  pro.
 perly  qualified  Hindi  teacher  in  every
 school  imparting  instruction  through  a
 medium  other  than  Hindi.

 20.  To  do  away  with  the  shortage  of
 teachers,  the  Administration  should,
 after  ascertaining  the  deficiencies  in
 the  strength  of  various  grades  of
 teachers,  make  a  concerted  drive  to
 recruit  the  required  number  of  tee-
 chers.  Efforts  should  be  made  ६9
 recruit  as  many  teachers  as  possible
 locally,  but  if  qualified  teachers  are
 not  available  the  Administration
 thould  not  hesitate  in  recruiting  good
 teachers  from  the  mainland.  suffi-
 cient  number  of  teachers  is  not  avail-
 able  through  direct  recruifment  the
 services  of  teachers  belonging  to
 shortage  categories  may  he  obtained
 from  different  state  Governments  on
 deputation  beels  for  a  period  of  at
 years.

 2i,  One  of  the  Major  reasons  for
 poor  standard  is  the  absence  of  critical
 assessment  of  the  concetn-
 ed  authorities,  A  of  intentives
 ahd  dis-incentives  dhould  be  devised
 to  @nsur,  professional  corhmit
 ment  on  the  part  df’  the  teachers,
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 22.  Promotion  rules  should  be  suit-
 ably  modified,  if  necessary,  to  ensure
 that  mére  geniority  फ  not  the  criterion
 for  promotion  but  the  criterion  should
 be  seniority-cum-merit  and  in  the  case
 of  higher  posts,  the  promotion  should
 be  based  on  well-established  principles
 of  gelection,  Le.,  subject  to  eligibility,
 merit  alone  should  be  the  main  consi-
 deration.

 23.  Susrtable  Review  Boards  should
 be  established  to  consider  the  cases  of
 such  teachers  whose  performance  over
 the  years  is  far  below  the  average.

 24,  The  Teachers’  Traming  Institute,
 Port  Blair,  should  be  involved  in  a  big
 way  for  arranging  orientation  for
 different  categories  of  teachers.  There
 should  be  refresher  courses  for  tea-
 chera  who  have  put  in  5  years  or  more
 service.  As  the  performance  of
 students  was  particularly  poor  in
 English  and  Mathematics,  orientation
 courses  ghould  be  held  for  different
 categories  of  teachers  in  these  subjects
 ag  a  Grst  priarity,

 25.  The  dates  for  the  commencement
 and  conclusion  of  the  summer  vacation
 should  be  fixed  well  in  advance  and
 the  shipping  authorities;  should  be
 reqtiested  to  keep  in  view  these  dates
 while  finalising  the  schedule  of  sail-

 To  curb  the  tendency  to  over-stay
 on  the  mainland  after  the  expiry  of
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 student,  and
 remedial  teaching.
 examinations  being  held  at  present  at
 the  end  of  classes  V  and  VIII  should
 be  conducted  in  a  more  realistic
 manner  so  ag  to  prevent  extremely
 Weak  students  moving  on  to  the  next
 stage  of  school  education.

 27.  A  panel  of  senior  teachers  drawn

 in  each  education  district  to  make  a
 test-check  of  some  of  the  answer-
 scripts  of  the  examination  to  ensure
 uniformity  of  standards.

 28.  The  base  oof  the  educational
 pyramid,  viz.  the  elemen'  educa-
 tion,  should  be  considerably  streng-
 thened  to  improve  educational  stand-
 ards  in  the  Islands.

 2.  Special  attention  need  to  be
 given  by  the  Diretcorate  of  Education
 to  schoo]  which  have  shown  poor
 results,  so  that  large  scale  failure  of
 students  is  avoided.  The  teachers  and.
 heads  of  these  schools  must  also  realise
 that  they  are  accountable  for  such  a

 3i,  Steps  should  ‘be  taken  to  identify
 suitable  vocational  courses  at  the
 higher  secondary  stage  and  =  arrange
 ments  made  for  imparting  instruction
 im  the  same.

 mm  Mor,  funds  should  be  spent  on
 sports  and
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 33  The  transport  system  may  ‘be
 pationalised  with  the  help  of  local: :  trangport  authorities  .  and  wherever
 Cecessary  special  trips  of  buses  should
 be  arranged  after  adjusting  the  school
 timings  80  as  to  avoid  rush-hours.

 $4.  For  effective  supervision  and
 '  inspection,  the  officer  in-charge  of  each

 Zone  should  be  at  least  of  the  rank  of
 an  Education  Officer/Assistant  Dires-
 tor  of  Education  and  the  pay  scale  for
 this  functionary  should  be  Rs.  200—
 1600.

 35.  To  assist  the  Director,  a  new
 post  of  Deputy  Director  in  the  pay
 scale  of  Rs.  800—i700  should  be
 created,

 36.  The  pay-scale  of  the  Director  of
 Education  should  be  raised  to  Ra.  500
 —800  to  attract  a  suitable  officer  on
 deputation  basis.

 Social  and  Economic  Position  of
 women  in  Ladakh

 6527,  SHRI  DAYA  RAM  SHAKYA:
 Will  the  Minister  of  EDUCATION,

 ‘  SOCIAL  WELFARE  AND  CULTURE
 “be  pleased  to  state:

 (a)  the  social  and  economic  posi-
 ton  of  women  in  Ladakh;

 (by  the  present  employment  con- -  ditions  of  women  in  India;

 (c)  whether  the  Govermnent  have
 examined  the  need.  for  launching  a

 _taspecial  education  programme  for  wo-
 “aten  din  India  and

 +  same?
 details  of  the

 THE  “MINISTER  OF  STATE  IN
 “THE  MINISTRY  OF  EDUCATION,

 “SOCIAL  WELFARE  AND  CULTURE
 (SHRIMATI  RENUKA  DEVI  BARA
 RAARD:  (a)  Information  is  being

 -ubolieeted,
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 the  manufacturg:-of  machinery,
 08]  appliances  and  medical  and.  scienti-
 fic  instruments  and.in  trade  and  bank
 ing  between  96]  and  1971,  But  in  the
 same  decade,  the  female  work  force
 suffered  a  serious  decline  in.  some
 sectors  such  as  horticulture,  livestock  a”
 breeding,  food  provessing,  dairy  pro-
 ducts  and  jute  textiles.  More  recent
 data  available  for  the  organised  sector
 show  that  though  the  share  of  women
 in  total  employment  is  low,  it  has  been
 creeping  up  in  recent  years.  It
 increased  from  ll  per  cent  in  97]  tq

 “12  per  cent  in  1977

 (c)  There  are  a  number  of  program-
 mes  which  take  into  account  the
 special  need  of.  education  of  womnien.
 The  Nationa)  Adult  Education  Pro-
 gramme,  the  Programme  for  Univer-
 salisation  of  Mlementary  £ducation
 take  into  account  the  special  needs  of
 women’s  education.  The  other  pro-
 grammes  are  Condensed  courses  for
 adult  women  and  Functional  literacy

 adult  women.  Women  also  partici
 pete  in  medical  and  para-medical
 education  and  vocational  training  pro-
 grammes

 Achievement  of  Central  Ground  Water
 Beard  for  Trbe  Wells  in  Baral  areas

 6528,  SHRI  AHMED  HUSSAIN:
 Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  56  pleased
 to  state

 (a)  the  achievements  .  made  gup-
 ported  by  State-wise  figures'in  which
 the  Central  Ground  Water  Board:  has
 been  assisting  (Providing  Tubewells)
 ip  the  rural  areag  in  the  last  है.  years  a
 (year-wise);  and

 (b)  the  number  of  Tubewells
 posed  to  be  provided  in  the  next  3
 years  (year-wise)  in  the  various.
 parts  of  N.E,  Region  and:  name,  of
 such  places  in  the  Goalpara.  District

 of  Assam?

 THE  MINISTER  OF  AGRICUL-

 Hy
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 SURJIT  SINGH  BARNALA):  (a)
 Statement  showing  the  number  of
 tubewells  of  various  categories  drilled
 im  the  various  States  during  1976-77,
 39¥7-78  and  1978-78  (upto  Feb.  °78)  ia
 attached  as  Appendix  ‘A’.

 (b)  It  is  proposed  to  provide  35
 boreholes  in  the  North-Eastern  Region
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 during  the  next  3  years.  The  tentative
 break-up  ig  38  for  1979-80,  87

 during  1980-81  and  40  during  1981-82.
 Out  of  this,  6  Nos.  of  boreholes  would
 be  provided  in  the  Goalparg  District
 of  Assam.  The  exact  location  of  Yhese
 places  would  be  decided  on  the  basis
 of  Hydrogeological  Surveys.

 Statement

 at
 Name  of  State/U.T  1976-97  _  1977-78  1978-79

 EB  OB  SH  EB  OB  5H  _  (Upto  Feb.  i979)
 ‘EB  OB SH

 1  2  3  4  5  6  7  8  y  1  i

 iL  Uttar  Pradesh  x  7  Pr  t  9  7  .  5  5
 he  Andhra  Pradesh  प  8  I  7  8  oli  8  4  3

 co  Tamil  Nadu  3  3  |  22  go  tf  23  4

 a  Karnataka  नि  5  24  ‘9  30  2  45  2  .

 5  Kerala  I  6  3

 6,  Bihar  .  78  2  9  4  3  8  7

 he  Orisa  .  4  1  3  .  a

 8  West  Benga}  I  I  2  .  3  *  .

 &  Eajasthan  9  ४4  0  8  7  1  78  a7  1

 10,  Gujarat  .  ri  .  A  4  .  I  ६  "  नि  a.  Pr

 it  Jammu  and  Kashmir  6  2  7  4  4  3
 32  Himach!  Pradesh  3  2  <r  t  oe  ow

 ag  Punjab  7  1g  3  2  ri  3  8  1g,  i

 t4,  Harvana  rey  52  4  34  9  6  6

 a5.  Agar  .  .  3  1  |  0  I  I4  z  .

 16.  Tripura  :  a  2  6  |  *

 Wy  Meghalaya  .  .  ae  .  es  :  we  .

 1B.  Manipur  .  oe  +  न  .

 1g.  Nagaland  ‘  6  2  3  |  *  द

 ao,  Madhya  Pradesh  a6  16  a  5  5  a6  47  Py

 gt  Maharashtra  9  6  .  a2  है  as  a5  13  cae
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 5  6  7  8  9  Tee

 az  Pondicherry  6  2

 2g  Del  |  2

 24  Chandigarh
 a5  Arunachal  Pradesh

 26  ©Dadra  Nagar  Haveli  है
 ay  Mizoram

 Toran  zoo  =f  H6

 EB  Exploratory  Boreholes
 OB  —  Observatory  Borcholes
 SH  Shm  Holes,

 Central  eld  and  achievements  of
 acheme  on  cost  of  cultivation  of

 principal  crop

 6529  SHRI  AHMED  HUSSAIN
 Will  the  Minuter  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state

 (a)  the  nature  and  details  of  Assls-
 tance  given  to  each  State/Union
 Territory  and  Agricultural  Universi-
 88  separately  during  the  last  three
 yeare  and  the  achievements  under

 the  scheme  on  cost  of  cultivation  of
 principal  crops,  and

 (b)  the  role  of  State  Governments  In
 this  regard  in  the  effective  implemen-
 tation  of  this  scheme  and  year-wive
 amount  allocated  by  each  State  Gov-
 ernment  of  North  Eastern  Region
 during  the  last  5  years?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA)  (a)  The
 Comprehensive  Scheme  om  Cost  of
 Cultivation  of  Principal  Crops  coordi-
 nated  by  the  Directorate  of  Economics
 and  Statistics  m  the  Ministry  of  Agri-
 culture  and  Irrigation  is  a  Central
 Plan  scheme  wholly  finantedd  from  the
 centraj  funds  Under  the  Scheme,  coat
 studies  ate  carried  out  on  selected
 Principal  ह... ड  बावा,  rotation  basis  in

 each  State  from  yea:  to  year  on  a
 main  sample  (with  lerge  sample  size)
 followed  by  repeat  sample  (with  a
 relatively  smaller  sample  size)  The
 field  work  of  the  cost  studies  .  wn
 entrusted  to  the  agricultural  univern-
 ties  in  most  of  the  States  barring  two
 States  where  certain  agricultural)  col-
 leges  are  in-charge  of  the  work  These
 centres  are  called  the  Implementing
 Agencies  of  the  Scheme

 The  Implementing  Agencies,  are
 fiven  grants-in-aid  for  the  purpose  of
 conducting  the  studies  The  amounts
 of  grants-in-aid  released  to  the  various
 Implementing  Agencies  during  the
 three  years  ending  with  1978-79,  are
 furnished  in  Statement  I  As  regards
 the  achievements  in  terms  of  cost  of
 ecultivation/produchon  studies  by
 these  centres,  the  number  of  studies
 carried  out/undertaken  during  1976.77,
 1977-78  and  1978-79,  indicated  in
 Statement  IT

 (b)  The  State  Governments  are  not
 imvolved  in  implementation  of  the

 State  Governments  of  North  Eastern
 Region  during  the  last  five  years  does
 not  arise
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 Statement  I
 Stat=  meat  showing  the  grants-in-aid  released  to  various  Agricultural/General  Universities  for

 im  ्  the  for  studying  the  cost  of  cultivation  of  principal  crops  in  different  states.

 (Rs.  in  lakhs)

 8.  No.  States  1976-77  1977-78  1978-79,

 Te  Andhra  Pradesh  ‘  7  .  2°93  2°88  4°I9
 a  Assam  .  :  +  A  a  7  497  s  १5
 3.  Bihar  .  .  279  2°88  a  78
 4.  Gujarat  7  :  न  नि  75  4ae4qt  72
 5  Haryana.  7  7°83  2°t4  2°97
 6.  Himachal  Pradesh  .  .  2  १9  2929,  3°  4
 9.  Karnataka  .  नि  नि  3°44  3९  94  at50
 B  Kerala  .  .  .  .  .  228  हि  2°42  g*00

 cy  Madhya  Pradesh  वि  ध  S'la  3°33  ‘gro
 to.  Maharashtra  .  वि  नि  *  S°44  9°86  3°85
 WW  Orissa  +  J  3°83  70  87
 a2.  Punjab  .  ;  i  7  2°00  aag  79
 tg.  Rajasthan.  0  wl  3°60  3°47  4°00

 a4  Tamil  Nadu  8  8  8  3°28  gun  3°50

 15.  Uttar  Peadesh  A  4°94  grad  4°99
 16,  West  Bengal  ww,  9°64  3367  4°00
 Un

 fgthen  Frode
 (Special  Study  267  अल्का  5°08

 Toran  .  नि  .  §2°50  55°68  57°79

 tatement  an  ,

 Cost  studies  undertaken  under  the  Comprehensive  Scheine  for  the  generation  of  cost  estimates
 during  the  period  1976-77  to  1978-79.

 States  I976-77  1977-78  1978-79

 Andhra  Pradesh  ee  +  +  5.  Nt  s.  Cane  S,  Cane
 Paddy  Cotton  ntidy
 Cotton  Paiidy

 Amam  ,  wg  द  द  ye  ‘Jute  Paddy  ioe Paddy”  Jute  +  Jute.



 224  Written  Anewers  CHAITRA  i9,  90  (SAKA)  Written  Answers  226

 States  1976-77  1977-78  1978-79

 Bihar.  .  7  .  नि  S.  Cane  S.  Cane  Mauze

 Paddy  Paddy  8.  Cane
 Wheat  Wheat  Wheat

 Gujarat  .  .
 downs

 Bajra  G.  Nut
 ra  G,  Nut  Bara

 Cotton  Cotton

 Haryana  द  हे  क  ‘  Wheat  Paddy  Giam
 Wheat  Wheat

 Himachal]  Pradesh  Potato  Potato  Maize
 Maize  Maize  Potato

 Karnataka  G  Nut  G.  Nut  owar
 Cotton,  Ragi  Cotton,  Rags  Nut

 Kerala  Coconut
 ed

 Paddy +
 Madhya  Pradesh  .  .  owar  owar  Gram

 addy  addy  Tun
 Gram  Wheat  Jowar

 Mahatashtra  .  न  न  न  Bajra
 Jowsr

 Omon
 Cotton  Cane  Jowar 8  Cane  Cotton  Cotton

 Orisea  .  *  ’  नि  .  Paddy  Paddy  Jute G  Nut  jute  Paddy

 Punjab  a  A  .  Maze  Maize  Padds
 Wheat  Whtat  Wheat

 Rajasthan  न
 भरता  Barley  Rajra aye  Maize  Rarle
 Gram  Bajra,  Gram

 Tamil  Nadu  .  a  Jowar,  Paddy  Paddy,  Jowar  G  Nut,  Cotten
 Cotton  Cotton  Paddy

 Utter  Pradesh  ?  #  Barley  Wheat  Wheat
 S.  Can,  Paddy  Barley,

 ्  Cane,  Paddy
 Weat  Bengal  7  .  Paddy,  Jute  hae  Paddy  Paddy,  Jute

 Wheat  Ie  at

 Andhra  Pradesh  +  V  FG,  VFC  VFC
 (Special  Study  V  F.C.  Tobacco}  Tobacco  Tobacco  Tobacco

 More  Training  Camps  under  ‘Save  grain’  to  impart  training  to  farmers
 Grain’  Scheme  in  the  modern  scientific  technique  for

 6530.  SHR  AHMED  HUSSAIN:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 Government  have  recently  opened  and
 bropose  to  open  more  training  camps
 in  the  country  under  the  acheme  ‘Save
 369  LS&—8.

 storing  foodgrains  in  safer  places  etc.:
 (b)  if  so,  the  details  about  the  train-

 ing  Camps  where  opened  so  far  along
 with  the  number  of  farmers  trained
 by  each  of  them;

 (९)  will  the  Government  extend  this
 scheme  to  open  training  camps  in
 Assam  in  the  immediate  future;  and
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 (d)  if  so,  details  thereof  ang  the  ae
 tails  where  such  camps  will  be  opened
 in  49७9  district-wise  mn  Assam?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI
 PRATAP  SINGH)  (a)  Yes,  Sir.

 (b)  Under  the  scheme  of  ‘Save
 Gram  Campaign’,  li  teams  are  now
 functioning  in  different  places  in  the
 country  For  imparting  training  in
 the  scientific  techniques;  of  storing
 foodgrains,  the  teams  conduct  two
 types  of  traming  courses  viz  Qa)  sti-
 pendiary  training  courses  for  repre-
 sentatives  of  farmers  traders  and
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 cooperatives,  with  the  provision  of
 Rs  100/-  per  head  ag  stipend  and  (il)
 non-stipendiary  training  courses  for
 village  level  workers,  volunteers  ete.
 A  statement  mdicating  the  number  of
 farmers,  elc  trained  mm  the  training
 camps  organised  under  the  ‘Save
 Grain  Campaign’  Scheme  is  attached

 (c)  and  (d)  Asave  Grain  Campaign
 team  hag  already  been  stationed  at
 Gauhat:  since  978  One  stipendary
 training  course  for  50  farmers  has
 already  been  completed  in  Marh,  979
 at  the  Farmers  Training  Centre’  at
 Khanapara  (Gauhati)  More  traming
 camps  will  be  organised  during  the
 year  in  consultation  with  the  State
 Government  at  different  places

 Statement

 Statement  indicating  the  number  of  farmers,  etc.,  trained  in  the  training  camps  organtced
 under  “Save  Grain  Campat  x”  Siheme

 5  No  Location  of
 Save  Grain  ey  —

 No  of  3  4ons  trained  in  diferent  types  of  traning  Cumps
 Gampaign  Team  Tourth  Plan  Filth  Plan  ह

 9787  b  YF

 I  Wai  I  Il  Ill  I  II  I

 (7)  (2)  (3)  (4)  (5)
 ः

 (6)  ica)  (8)  (9)  (70)

 Started  during  1969-70
 t  H  Quis  New  Delhi  452
 8

 Boney
 ne

 5029  68  57  6488  gon)0—  2980  4440
 3  Patna  29983  Atty  t975  69998  350  367  1546

 Started  during  77१74
 4  Ghaviabad  88  an  ।  943  5997  330  448  14to

 5  Hyderabad  26  3239  i205  ‘T2125  4at  Sr  Pitts
 6  Bhopal  .  59  i924  t785  7  2879  347  473  983
 7  Madras  1  t  2000  405s  Gout  380  ogr  tg6

 Started  during  1976=7,
 8  Chandigarh  7  606  tatg  485  $55  aré  899

 g.  Lucknow  7  .  444  667  4492  299  ay  1991
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 (7)  (a)  (3)  (बी  (5)  (6)  (7)  (8)  (9)  (४०)

 i0.  Udaipur  422  974  3885  @6r  270  taar
 tr,  Calcutta  392  978  2874  248  to.  o6r
 a.  Bhubaneswar  +  400  436  ‘Tg02  400  268  589
 Started  during  1978-79
 Tg  \hmedabad

 i4  Gauhan

 a5.  Bangaloie
 16  Raipur  (sub  Team)
 V7  Trivandrum  (sub-

 Team)
 rs  Varanas  (sub  Team)

 50  20T  95
 .  50

 49  me  37

 Tora.  452  28996  37204  +  54740  3880  4730  «=  74700

 I,  Stipendiary  tiasning  7
 of  three  weeks’  duration.

 TL.  Nun-stupendiary  training  camps  of  about  a  week's  duation
 TI,  Non-stipendiary  traming  camps  of  2g  days  duration.

 Decline  in  number  of  schools/institu
 tions  imparting  Education  in  Urda

 6531,  SHRIMATI  MOHSINA  KID-
 WAI:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a}  whether  it  ig  a  fact  that  the
 number  of  schools/institutions  impart:
 ing  education  in  Urdu  is  on  the  declins
 in  the  country;

 (b)  if  so,  what  are  the  figurea  of  the
 last  two  years;  and

 (०)  steps  that  are  being  taken  to
 »Popularise  Urdu  and  give  it  its  due

 Hie
 in  the  educational  and  cultural

 elds?

 (SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI)  :  (a)  and  (b).  Education  is
 primarily  8  State  subject  and  airange-
 ments  for  providing  facilities  for  the
 teaching  of  Urdu  in  schoolg  is  the
 responsibility  of  the  State  Govern-
 ments,

 (ea)  In  so  far  as  the  Central  Govern-
 ment  is  concerned,  several  steps  have
 been  taken  to  promote  Urdu.  The
 Government  have  set  up  the  Bureau
 for  Promotion  of  Urdu  which  brings
 out  academic  literature  comprising
 university  level  books,  school  text-
 books,  supplementary  readers  and
 other  type,  of  literature.  Since  calli-
 graphy  is  an  integral  part  of  Urdu
 Book  Production,  3  calligraphy  centres
 have  been  set  up  while  assistance  is
 provided  to  2  Urdu  Akademies  for
 their  calligraphy  centres.  Apart  from
 the  publication  programme,  a  scheme
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 hag  been  formulated  for  teaching  Urdu
 to  non-Urdu  speaking  people  through
 eotrespondence  courses.  The  Gov-
 ernment  of  India  are  also  assisting  the
 National  Book  Trust  and  Sahitya
 Akademi  as  well  as  various  voluntary
 organisations  engaged  in  the  task  of
 promotion  of  Urdu.  The  National
 Book  Trust  has  been  publishing  Urdu
 books  on  various  topics.  The  Sahitya
 Akademi  has  also  brought  out  a  num-
 ber  of  bookg  which  comprise  literary
 and  general  books  and  given  awards
 to  distinguished  Urdu  writers.  Train-
 ing  is  also  being  conducted  to  prepare
 teachers  in  Urdu  at  the  regional  train-
 ing  centres  established  at  Solan  and
 Patiala  by  the  Government  of  India.

 Central  ald  for  reclamation  of  Coastal
 areas  for  cultivation

 6532,  SHRI  VIJAY  KUMAR  N.
 PATIL:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 Pleased  to  state:

 (a)  whether  the  Government  have
 formulated  a  scheme  with  central  as-
 sistance  for  coastal  land  reclamation
 for  cultivation  purposes  in  various
 parts  of  the  country;

 (b)  if  so,  salient  features  of  the
 scheme  and  progress  achieved  in
 terms  of  financin]  and  physical
 achievements  during  the  last  three
 years  upto  March,  978  and  the
 progress  anticipated  during  the  cur-
 rent  year  and  the  provision  of  funds
 for  ‘1979-80  alongwith  schemes  pro-
 posed  to  be  taken  up  State-wise;

 (e)  whether  the  implementation  of
 the  scheme  has  been  reviewed  and  the
 important  findings;

 (a)  decision  taken  in  regard  te
 eontents  and  administrative  arrange-
 ment  pattern  of  financing  and  other
 incentives  of  the  scheme  ete.;  and

 (e)  foreign  assistance  technical/
 financial  sought  and  made  available  so
 far  to  solve  this  problem  more
 effective  and  important  details  there-
 ot?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
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 SURIIT
 SINGH  BARNALA):  (a)  No,

 (b)  to  (७),  Do  not  arise.

 Schemes  for  Development  of  Cotten
 6533.  SHRI  VIJAY  KUMAR  N,

 PATIL:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state’

 (a)  whether  the  Government  have
 formulated  g  special  scheme  for  de-
 velopment  of  cotton  and  improving
 cotton  yield  especially  in  dry  areas  gf
 the  country;

 (b)  if  so,  details  of  the  centrall¥
 aided  scheme,  formulated  objective,
 pattern  of  assistance,  administrative
 arrangemenis  at  Central  and  project
 level  provision  of  fund  and  targets
 set  for  the  last  three  years  vis-a-vis
 achievements  reported  project  area-
 Wise  detaiis  of  programme  for  1970:
 80  project-wise,  region-wisc  and  im-
 portant  features  thereof;

 (c)  whether  the  performance  of  the
 project  impiementation  has  been  re-
 viewed  since  initiation  of  the  projects
 and  important  trends/revelations  em-
 erging  out  of  such  objective  review
 and  deteils  of  policy  administrative
 and  other  decisions/changes  made  ir
 the  programme  contract/administro-
 tive  and  operational  arrangements,  de-
 legation  of  administrative,  financial
 powers,  training  project  functionaries;
 and

 (d)  foreign  aid  made  available  and
 utilized  for  such  .projects,  details  of
 the  projects  aided  by  foreign  agenci¢
 and  proposals  under  consideration  pe’!
 ticularly  from  Maharashtra?

 THE  MINISTER  OF  STATE  FH
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU.
 PRATAP  SINGH):  (a)  Yes,  Sir.

 (by  A  Centrally  Sponsored  Inter
 sive  Cotton  District  Programm?
 launched  in  1971-73,  is  being  imple
 mented  in  94  potential  digteints  includ,
 ing  sixteen  dry  diviricts  with  27  |
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 object  of  maximising  produtcion  of
 cotton  by  the  adoption  of  improved

 ,»package  of  practices  Under  tue
 acheme,  the  Government  of  India  »
 providing  finanical  assistance  to  meet
 the  cost  of  staff,  contingencies,  subsidy
 on  certified  cotton  seed,  plant  protec
 tion  equipment,  operational  charges  on
 aerial  spraying,  demonstrations  and
 cultivation  expenses  for  raising
 nucleus  and  foundation  seed  of  cotton
 The  scheme  is  being  implemented  ty
 the  State  Governments  and  ag  such  its
 administrative  contro]  vests  with  them
 Funds  released  under  the  scheme
 during  the  last  three  years  and  the
 provision  made  for  1979-80,  are  a®
 under

 Year  Amount
 released

 (Rs  m  lakhs)

 1976-77  244  47

 1977-78  400  20

 1978-79  502  $0

 +  1979-80  (Outley)  600  00
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 The  physical  achievements  made
 under  various  components  of  the  sche-
 me  during  the  past  three  yeal,  and
 the  taigets  set  for  979  80  are  given  an
 the  enclosed  statement

 (c)  Yes  Sir  A  nvmber  of  assess-
 ment  survey:  have  been  made  and  the
 studies  have  revea:ed  that  there  is
 a  healthy  trend  of  progress  both  in
 tne  irrigated  as  well  as  ramfed  areas.
 So  «problems  regarding  financial
 powers  or  administrative  set-up  have
 been  experienced  as  the  States  them-
 selves  are  the  mmplementing  agencies

 (व)  The  Government  of  India  5
 also  umplementing  an  Integrated
 Cotton  Development  Project  with  the
 World  Bank  Joan  assistance  in  the
 States  of  Punjab,  Haryana  and  Maha-
 rashtra  with  an  estimated  cost  of
 Rs  288  crores  of  which  World  Bank
 ha,  provided  loan  component  of
 Rs  44  crores  covering  whole  of  the
 foreign  exchange  cost  component  plus
 2i  per  cent  of  the  local  cost  The  pro-
 ject  ig  running  in  Amravati:  district  of
 Maharashtra  The  project  provides
 through  Agricultural  Refinance  and
 Development  Corporation  short-term
 credit  to  the  farmers  for  financing
 package  of  mputs  and  funds  for
 modernisation/augmentation  of
 and  cotton  sead  processing
 facilities.
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 नजफगढ़  नाले  पर  पुल
 6536.  भी  बाजीबा  देसाई  :  क्‍या

 निर्माण  बीर  झावास  तथा  है: 11.  और  पुमर्वाप
 मन्त्री  यह  बताने  की  कृपा  करेगे  कि

 (क)  क्या  यह  सच  है  कि  मुख्य  कार्यकारी
 पार्षद  के  साथ  हाल  में  हुई  दिल्‍ली  प्रशासन
 श्र  नगर  निगम  के  भ्रधिकास्यों  की  बैठक
 में  यह  निर्णय  फिया  गया  है  कि  नमफगढ़  ताले
 पर  पुर  का  निर्माण  करने  का  कार्य  केवल  तगर
 निगम  द्वारा  किया  जाएगा  ,

 (@)  याँदि  हा,  तो  तत्मम्बन्धी  मुख्य  बाते
 क्या  है,  झौर

 (ग)  मदन  पार्क  जयदेव  पार्क  और
 झरय  कफालोनियो  को  जोडने  की  दृष्टि
 से  दिल्‍ली  मे  स्वतन्त्र  भारत  मिल  के  पीछ
 नजफगढ  नाले  पर  पुल  का  निर्मेण  किए  जाने
 की  माग  के  बारे  में  दिल्‍ली  नगर  निगम  द्वारा
 क्या  कार्मबाही  करने  का  प्रस्ताव  है  ,

 निर्माण  और  झावबास  तथा  पूति  भौर

 पुनर्चात  मंत्रो  (श्री  सिकन्‍्दर  बचत):  (क)
 झौर  (ख)  दिल्‍ली  नगर  सिगस  ने  सूचित
 किया  है  कि  वे  नजफगढ़  नाले  पर  रोड  न०  34
 के  क्रासिंग  पर  पुल  बनाने  का  कार्य  प्रारम्भ  कर

 रहे  है।  यह  पुल  रोड  fo  34  के  दूसरे  गाडी
 मार्ग  के  लिए  इसी  स्थल  के  पूल  के  डिजाइन  की
 तरह  दिल्‍ली  प्रशासन  के  बाढ़  नियन्त्रण  विभाग
 द्वारा  प्रदत्त  “कप  नीव”  के  आधार  पर
 बनाया  जाएगा।

 (ग)  दिल्‍ली  नगर  निगम  ने  सूचित  किया
 है  कि  प्रान  के  इस  भाग  में  वणित  स्थल  पर

 ge  बनाने  के  लिए  उनके  पास  कोई  प्रस्ताव
 नही  है  1

 कविता  कालोनों,  मांगलोई,  बिल्ली  में  साथ  जनिक
 कौचालप

 6537.  भी  दाणीदछा  देसाई!  क्‍या
 लिर्मान  झीर  झावास  तथा  मूतति  प्तौर  पुनर्वास
 मन्वी  यह  बताने  की  कृपा  करेंगे  कि  .

 (क)  क्या  दिल्‍ली  में  वार्ड  सख्या  37
 में  जॉगधीई  के  निकट  कविता  कालोनी  के

 CHAITRA  19,  90]  (SAKA)  Written  Answers  238

 पश्चिम  में  दिल्‍ली  विकास  प्राधिकरण  द्वारा
 सार्वजनिक  शौचालय  का  व।वी  के  बहुत  निकट
 निर्मित  किए  गए  है  जिसके  परिणामस्वरूप
 कविता  कालोनी  के  निवासियों  को  बहुत
 असुविधा  होती  है  ,

 (ख)  कया  कालोनी  के  प्रतिनिधि  गत

 छह  वर्षों  से इस  स्थान  से  इत  शौचालयों  को
 हटाने  के  लिए  मांग  कर  रहे  है  लेकित
 उन्हें  ग्रभी  तक  हटाया  नहीं  गया  है  ,  शरीर

 (ग)  यदि  हा,  तो  सरकार  को  विचार
 इस'  स्थास  से  इन  शौचालयों  को  कब  तक
 हठाने  का  है  ,

 निर्माण  झोर  पश्रावास  तथा  पति  शोर

 पुनर्वास  मंत्री  (शो  सिकस्वर  बत  :(क)
 दिल्‍ली  नगर  निगम  ने  सूचित  किया  है  कि
 कविता  कालोनी  एक  अनधिकृत  कालोनी  के
 रूप  में  बनाने  से  पहले  इस  क्षेत्र  में  जेण्जे०
 कालोनी  नागलोई  के  लिए  सैग्टिक  टैक  सहित
 सार्वजनकि  शौचालयों  का  तिर्माण  किया  गया
 था।

 «  (ख)  !  पअ्रप्रैल,  978  से  अर्थात्‌  इस
 कालोनी  को  दिल्‍ली  नगर  निगम  को  हस्तान्त-
 रित  करने  के  पश्चात्‌  दिल्ली  नगर  निगम  के
 सम्बन्धित  विभाग  को  कोई  शिकायत  नहीं
 मिली  है।

 (ग)  इन  शौचालयों  को  हूढानें  का
 प्रश्न  ही  नही  उठता  क्योकि वे  जे  ०  जे  ० कालोनी,
 नागलोई  मे  दी  गई  मूलभत  सुविधाओों  का
 हक  प्रंग  है।

 जुमागढ़  जिले  सें  बंगली  में  देलीफोल  कनेक्शन
 देने  में  विलम्य

 6538.  शी  घ॒र्म  सिह  भाईं  पढेख  :  क्‍या
 संचार  मन्त्री  यह  बताने  की  कृपा  करेंगे  कि

 (क)  क्या  गुजरात  के  जिला  प्रायत
 कार्यालय,  बाधकास  समिति,  जूसागढ  ने
 जूनागढ़  जिले  के  बयली  नगर  में  नए  टेलीफोन
 कनेक्शन  देते  में  देरी  करने  के  बारे  मे  8
 फरवरी,  979  को  उन्हे  शिकायत  भेंजी  हैं  ;
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 यदि  हा,  तो  इस  सम्बन्ध  में  ब्यौरा  क्‍या
 है;

 (@)  वथली  नगर  में  कितनी  टेलीफोन
 क्षमता  का  बोर्ड  है  तथा  इसमे  झव  तक  कितने
 टेलीफोन  कनेक्शन  दिए  गए  है  ,  5  फरवरी,
 979  को  टेलीफोन  कनेक्शन  के  लिए  कितने
 झावेदन  पत्र  कम  से  लम्बित  थे  और  शझ्रावे  दन-
 कर्ताध्ो  के  क्या  नाम  है,  और

 (ग)  यह  आवेदन  पत्र  लम्बित  रहने  के
 क्या  कारण  है,  झावदनकर्ताभों  ने  इसके  लिए
 कितनी  रकम  दी  है  तथा  कब  से  और  उन्हे
 टेलीफोन  कनेक्शन  कब  तक  दिए  जाएंगे  ?

 संचार  मंत्रालय  में  राज्य  मंत्री  (६.
 मरहूरि  प्रसाद  सूखवैज  साध)  :  (क)  ज
 हा  ।  वथली  'एक्मचेज  द्वारा  टेलीफोन  कनेक्गन
 की  मजूरी  मे  हुई  देरी  के  बारे  मे ंशिकायत
 की  गई  थी  ।

 (ख)  और  (ग)  पथलो  एक्सचेज  की
 क्षमता  200  लाइनों  की  है  जिनमें  से  13,
 कनेक्शन  चालू  है।  15-2-79  को  प्रतीक्षा
 सूची  में  5  ऐसे  श्रावेदक  थे  जिन्होने  1000/-,
 श्पये  अग्रिम  जमा  करा  रखें  थे।  विवरण

 झनूबन्ध  मे  दिया  गया है  a  मद  iv  के  श्रतिरिक्त

 प्रनुबन्ध  में  दिए  गए  सभी  मामले  निपटा
 दिए  गए  है,  क्योकि  पार्टी  ने  भ्रनुपुरक  माग  पत्र
 का  भुगतान  नहीं  किया  था  ।

 विवरण

 झजुबंध
 तारीख  5—-2-979  को  वथली  एक्स-

 चेज  की  प्रतीक्षा  सूची  की  स्थिति
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 क्रस०  पार्टी  क  नाम  प्रजीकरण  की
 तारीख

 l  शिवलाल  मणण्छालाल
 शिवसामर  रेस्टोरेट  20—5-978

 2  श्री  भवानी  प्लास्टिक

 इण्डस्ट्रीज  20—5-978

 3  बल्लभ  नाथ  खाई  भट  20—5-1978
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 4  पटेल  केशवलाल  जेठा

 भाई  18-9~-1978

 5  बम्जा  छानलाल  केशवजी  3~i-978

 जासतगर  को  टेलेक्स  हारा  प्रहमदाबाद
 हेलोफोन  केसा  के  साथ  जोड़ना

 6539.  शो घर्म  वहू  भाई  पेल :
 क्या  संचार  मन्‍त्री  यह  बताने  की  कृपा  करेगे
 कि

 (क)  क्‍या  गुजरात  के  सौराष्ट्र  प्रदेश
 में  जामनगर  मिटी  को  टेलेक्स  द्वारा  झहमदाबाद
 टेनीफोन  केन्द्र  से  जोड़ने  तथा  जामनगर  के
 माइक्रोवेव  केन्द्र  को  ae  कनेक्शन  के  साथ
 जोड़ने  का  प्रस्ताव  था  ग्प्ौर  क्‍या  ये  दोनों
 कार्य  पूरे  कर  लिए  गए  है  ;

 (ख)  यदि  हा,  तो  कब  झौर  क्‍या  उन्होंने
 कार्य  श्रारम्भ  कर  दिया  है  ,

 (ग)  यदि  नहीं,  तो  उसके  क्‍या  कारण
 है  ,  और

 (थ)  ये  दोनों  कार्य  कब  तक  पूरे  किए
 जाएगे  ?

 संचार  संजालम  में  राज्य  मंत्री  (श्रो
 तरहरि  प्रसाद  सुखदेव  साथ)  :  टेलेंक्स
 (क)  टेलीफोन  एुबसचेज  के  साथ  टेलेक्स

 एक्सचेंज  को  जोडना  सम्भव  नहीं  है।  फिर
 भी,  फिलहाल  जामनंगर  देलेक्म  शौर
 प्रहमदाबाद  का  सीधे  जाड़ने  का  काई  प्रस्ताव

 नही  है  |

 सम  इकोर्वेब  (क)  राजकोट  जौर  जांम-
 नगर  के  बौच  300  चैंनलो  को  गैरो  बैक
 माइकोबेब  प्रगाली  कार्य  कर  रही  है।  धागे
 'राजशहाट  कौएक्टिएल  प्रणाली  के  जरिए
 प्रहमदाबाद  से  जुडा  हुआ  हैं.  ।  भ्रहमदायाद
 राजकोट  और  राजक्रोट-जामनगर  के  बीच
 वतेमान  प्रमालियों  की  क्षमता  बढ़ाने  की
 दुष्टि  से  ब्राइबंड  माइक्रोबेव  प्रणाली  को

 मजूरी  दें  वी  गई  है  ।  एन  प्रणालियों  पर
 कार्य  चल  रहा  है  4
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 (a)  ये  प्रगालिया  लगाई  जा  रही  हूँ  ।

 (ग)  प्रहमद।बाद-राजहाट  सैक्यन  ने
 रिपोर्ट?  स्टेशन  का  कार्य  तथा  राजकांद  में
 दर्मिनल  स्टेशन  वा  कार्य  प्रगति  मे  है  ।  इन
 मार्गों  पर  रेडियो  उपस्कर  सप्लाई  किए
 जाने  की  प्रतीक्षा  है  |

 (घ)  भ्रहमदाबाद  राजकांट  शौर  राज-
 कफोट-जामनगर  वे  बीच  ब्ाड  बैड  माइक्रोवेव

 प्रणाली  चाल  योजना  के  दौरान  उपलब्ध
 कराए  जाने  की  आझाशा  ह।

 साय(बदर  राजहोट  के  मुत्य  बाजार  में
 स्थित  पुराने  डाकधर  में  तारधर

 6540  आओ  घर्मालहु  भाई  पटेल  :
 क्या  संचार  मन्त्री  यह  बताने  की  कृपा  करेगे
 कि

 (क)  गजरात  के  सौराष्ट्र  प्रदेश  के
 राजकांट  जिले  मे  मायावदर  के  मख्य  बाजार
 में  पुराने  शाकबर  मे  तारबर  स्थापित  करने
 में  क्‍या  कठिनाइया  शा  रही  है  जबकि  वहा
 बार  की  लाइने  मौजूद  है।

 (@)  कया  पुराने  डाकंबर  से  तारबर  भी
 कार्य  करता  शुरू  कर  देगा  जैसा  कि  लोगो  की
 इच्छा  है  ,  और

 (ग)  कया  यह  स  है  कि  मायावदर
 रेलवे  स्टेशन  रोड  के  पीछे  की  स्ट्रीट  के  भ्न्‍्दर
 के  भाग  में  जो  नया  मकान  बनाया  गया  है
 यह  झनन्छा  धौर  मजबूत  नहीं  है  भौर  यदि

 हा,  तो  यह  मकान  कब  भर  कितनी  कीमत  पर
 बनाया  गया  ?

 संचार  मंत्रालय में  राज्य  मचो  (6
 शरहुरि  नलाव  सुखवेब  शाथ)  :  क)  और

 (@)  «  सायावदर  स्थित  पुराने  डाकधर

 भवन  His  फरवरी,  979  से  टी  ०  एस  ०भो०
 काम  करे  रहा  है  भौर  यहाँ  पर  तार  सुविधायें
 उपलब्ध  हैं।

 (ये)  जी  मही,  इस  भवन  का  निर्माण
 हाल  ही  में  कम  लागत  सिखाण  मोजना  के
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 wine  लगभग  60,000  च्यये  की  लागत
 से  क्या  गया  और  फरवरी  :979  में  इसका
 अधिग्रहण  क्या  गया।

 नवानतगर  वबाणिज्८  लथा  उद्योग  मडल
 जामनगर  की  झोर  से  झाम्द[येवत

 6541  श्री  घर्मासह  बाई  पटेल  :
 क्या  संचार  मत्नी  यह  बताने  की  कृपा  करेगे
 कि

 (क)  क्‍या  नवानगर  वाणिज्य  तथा
 उद्योग  मडल,  जामनगर,  का  एव  प्रतिनिधि
 मडल  ४2  दिसम्बर  978  को  राजकोट
 में  मत्ी  महोदय  से  मिला  था  और  उसने  एक
 ग्रभ्यावेदन  प्रस्तुत  किया  था  और  यदि  हा,  तो
 उसका  ब्यौरा  क्‍या  है  ,  और

 (ख)  अभ्यावेदत  में  सूचीबद्ध  मागों
 के  सम्बन्ध  भे  माग-पत्न  वार  ब  तक  क्या
 कार्यवाही  की  गयी  है  भ्रथवा  करने  का  विचार
 है  भौर  यदि  कार्यवाही  नहीं  की  गयी  है  तो  वह
 कब  और  कैसे  करने  का  विचार  है  ?

 संचार  मंत्रालय  में  राज्य  सत्री  (को
 नरहरि  प्रसाव  सुखदेव  साथ) :  (क)  और

 (ख)  जीहा।  माग  का  ब्यौरा  झौर  प्रत्येक
 माग  की  वर्तमान  स्थिति  सभा  पटल  पर  रखी
 जा  रही  है?

 विवरण

 नवानगर  वाणिज्य  तथा  उद्योग  महल,  जान-
 नगर  की  भागों  का  व्यौरा  और  प्रत्येक  माग
 की  वर्तमान  स्थिति  |

 (१)  अ्रहलवाधाद  के  लिये  सीधी
 डोलीकोन  सेवा

 जामनगर  और  अहमदाबाद  के  बीच
 सीधी  टेलीफोन  सेवा  की  योजना  पहले  से  बनी

 हुईं  हैं।  चूकि  वर्तमान  माध्यम  शरपर्याप्स  हैं,
 झत  प्रधिक  क्षमता  वाली  प्रणाली  में  इसकी
 बदली  करके  इसकी  क्षमता  को  बढ़ायों  जा  रहा
 है।  चालू  योजता  अवधि  के  दौशन  विस्तार
 की  झाता  है  q
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 (2)  जामसगर  देलोफोम  एक्सवेंज  का
 विस्तार

 एक्मचेज  विस्तार  कार्य  l98i  तक  पूरा
 हो  जाने  की  झाणा  है  |

 सप्लाई  की  जाने  वाली  कुछ  मदो  पर
 पाबंदी  होने  की  वजह  से  इसमे  शी घ्नता  होने
 कीसभावना  नही  है।

 (3)  अहुमवाबाद  टो  ए  एक्स  से  जाम-
 नगर  के  लिए  ही  ए  एक्स  कनेक्शरा

 इसकी  योजता  पहले  से  ही  है  और
 उपरोक्त  पैरा  i  मे  उल्लिखित  अधिक  क्षमता
 वाले  माइक्रोवेत्  प्रणाली  की  स्थापना
 के  साथ  इसकी  व्यवस्था  की  जायेगी  |

 (4)  चालू  म  इक्रोवेव  प्रभाल/  का  चोड़ी
 पट्ठी  बाली!  साइकषेंव  प्रणाल।सें  परिवर्तन

 इसकी  योजना  पहले  से  ही  है  और  चालू
 योजना  भ्रवधि  के  दौरान  इसकी  झाशा  की
 जाती  है  ।

 World  Bank  Loan  to  Maharashtra
 Government  for  Irrigation  Projects

 6542  SHRI  PABITRA  MOHAN
 PRADHAN:  Will  the  Mimuster  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state:

 (a)  whether  the  Maharashtra  Gov-
 ernment  would  sign  agreement  with
 the  World  Bank  regarding  assistence
 or  loan  for  six  irrigation  projects
 namely  Bhima,  Krishna,  Warna,  Up-
 per  Wardha  and  Upper  Penganga;  and

 (b)  whether  any  urigation  project
 in  the  State  of  Orissa  is  being  exe-
 cuted  or  will  be  executed  in  near
 future  with  the  World  Bank  aspis-
 tance  or  loan?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
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 SURJIT  SINGH  BARNALA).  (a)
 The  credit  programme  for  the  fiscal
 year  980  (Jubky  979  to  Jume  980)
 of  the  Werlq  Bank  mecludeg  g  loan
 assistance  for  Maharashtra  Compo-
 site  Project,  comprising  six  irriga-
 tion  projects  in  the  State  viz,  Bhima,
 Krishna,  Warna,  Kukadi,  Upper  Pen-
 ganga  and  Upper  Wardha.  The  pio-
 ject  report  ig  being  prepared  by  M/s.
 WAPOOS  (a  Government  of  India
 Enterprise)  and  appraisal  will  be
 done  by  the  World  Bank,  Substantial
 work  hag  already  been  done  in  the
 project  preparation  and  negotiations
 for  the  assistance  are  hkely  to  be
 held  durtng  the  current  year

 The  Bhima  project  component  of
 the  Composite  Project  is  likely  to  be
 separately  considered  for  assistance
 from  the  fund,  of  IFAD  for  which
 negotiations  are  likely  to  be  held
 simultaneously  with  the  negotiations
 for  the  Composite  Project  with  the
 World  Bank.

 (b)  An  agreement  has  been  sign-
 ed  73  October,  1977  with  the  World
 Bank  for  a  loan  assistance  of  58  mil-
 hon  dollars  for  execution  of  medium
 irrigation  projects  in  Orissa.  The
 Scheme  covers  about  5  medium  pro-
 jects  and  the  total  cost  of  the  pro-
 jects  will  be  of  the  order  of  8]  mul-
 lian  dollars  In  addition,  under  the
 World  Bank  project,  workg  on  land
 consolidation  worth  6.7  million  dol
 lars  and  work,  on  on-farm  develop-
 ment  worth  41  million  dotlars  are  in-
 cluded.  Including  price  escalation,
 the  total  cost  of  the  project  has  been
 estimated  at  $116  million  (Rs.  7०44
 crores).  The  agreement  will  be  in
 force  till  1983-84  In  addition  to  the
 agreement  on  the  medium  irrigation
 projects  of  Orisgg  in  their  future  lend-
 ing  programme  the  World  Bank  may
 consider  givitig  credit  assistance  to
 Orissa  Composite  Project  (likely  to
 consist  of  two  projects,  viz.  Rengali
 Irrigation  Project  and  Mahenadi
 rage  Project  of  Orissa)  and  the
 Subernarekha  project  which  ie  a
 joint  project  of  Orissa  ang  Bihar
 States.  The  preliminary  work  i,  this
 regard  is  in  progress,
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 Uniform  Land  Reform  Laws

 6548  SHRI  PABITRA  MOHAN
 PRADHAN  Wil  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state

 (a)  whcthe:  the  Government  pro-
 pose  to  have  uniform  Land  Reforms
 Laws  throughout  the  Jengin  and
 breadth  of  the  country  :¢,  in  all  the
 States,

 (b)  whether  in  the  matter  of  family
 definition,  Government  propose  to
 have  one  definition  throughout  the
 country,  and

 (९)  whether  the  Government  may
 coasider  the  stringent  and  stiff  fannly
 definition  of  Orissa  to  bring  it  in  the
 same  line  as  other  States  have  done?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA)  (a)
 Laws  on  ceilings  on  agricultural  hold-
 ingg  have  been  enacted  in  all  te
 State,  generally  in  conformity  with
 the  National  Guidelines

 (b)  As  recommendeq  in  the  Na-
 tional  Guidelines,  the  ceiling  Ihmuits
 prescribed  under  the  lawg  are  appli-
 cable  to  a  family  of  5  members,  the
 term  ‘family’  being  so  defined  as  to
 include  the  husband,  the  wife  and
 minor  children

 (eo)  While  the  definition  of  ‘family’
 ain  the  Orissa  law  is  slighthy  more
 stringent  than  what  the  National
 Guidelines  hag  suggested,  some  other
 States  have  also  departed  from  the
 Gundelines  in  this  respect  State  Gov-
 ernments  were  free  to  make  more
 stringent  provision  in  their  laws.  The
 Government  of  Orism  suggested  an
 amendment  of  the  definition  of  this
 term  and  were  advised  by  the  Gov-
 ernment  of  India  that  this  would
 not  be  proper  so  far  as  dispo-
 sal  of  pending  cases  ig  concerned.
 The  Government  of  India  would,
 however,  have  no  0  if  the
 State  Government  wohted  to  redgfing
 the  term  in  conformity  with  the  Na-
 tional  Guidelines  cate,  of  future
 acquisitions
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 Implementation  of  Minor  Irrigation
 and  Command  Area  Development

 Programme
 6544  SHRI  PABITRA  MOHAN

 PRADHAN  Will  the  Minster  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state

 (a)  whether  the  Minister  of  Agri-
 culture  and  Irrigation  have  written  to
 all  the  Chief  Ministers  calling  for
 vigorous  efforts  to  umplement  the  pro-
 grammes  cf  minot  irngafion  and
 Command  area  development,  and

 (hy  what  would  be  the  entire  aren
 of  extra  irrigation  in  India  if  this

 ‘years  programme  3s  fully  and  success.
 fuily  executed?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA)  (a)
 Yes  Si  The  Union  Minister  of  Agri-
 culture  and  Iriigation  had  forwarded
 iecently  to  all  the  Chief  Ministers
 the  recommendation,  of  All  Incha
 Conference  of  State  Muinisterg  In-
 charge  of  minor  irrigation  and  com-
 mand  area  development  held  in  Sep-
 tember  978  requesting  for  follow  up
 action  on  the  game  The  recommen-
 dations  call  for  vigorous  efforts  to
 implement  the  programme  of  minor
 irrigation  and  command  area  deve-~
 lopment

 (b)  During  1978-79,  the  target  ig  for
 creating  a  net  additional  urigation
 potential  of  45  million  hectares  from
 minor  irmgation  schemes

 Recommendations  made  by  Adminis.
 trative  Reforms  Commission  regarding

 P.  &  T.  Deptt.
 6545  SHRI  R  K  MHALGI-  Wil

 the  Minister  of  COMMUNICATIONS
 be  pleased  to  state

 (a)  what  were  the  various  recom-
 mendations  made  by  the  Administra-
 tive  Reforms  Commission  in  regard
 to

 ?
 &  T  Department  in  their  report;

 an

 (b)  which  have  been  accepted  and
 adopted  and  which  are  not  accepted
 and  why?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATICINS
 (SHRI  NARHARI  PRASAD  SUKH-
 DEO  SAI)  (a)  The  Admunuistrative
 Reforms  Commiss'on  made  34  recom-
 mendations  relating  to  organisation
 set-up  re-organisatio  )  of  P  &  T
 Board  Finance  and  Accounts  Field
 Organisation  Stores  and  Equipment
 personnes  and  relations  with  public
 oa  the  Posts  and  Telegraphs  Deptt

 (b)  A  statement  indicating  the  posi
 tion  in  thi,  respect  is  placed  on  the
 Table  of  the  House  [Placed  tn  Lib.
 rary  Sce  No  LT-4278/79  ]

 इडिय,  a  इस्टोशपूट'  झाफ  हे  क्तालोजी  कानपुर
 के  वअिजियल  का  वेंततमास

 6546  शो  मवोहर  लाल  :  क्या
 शिना,  समाज  कल्पाण  झोर  सस्कृति  मती
 बह  बताने  की  कृपा  करेगे  कि

 (+)  क्या  यह  सच  है  कि  इंडियन
 इम्टीच्यूट  श्राफ  टेक्नो  चोजी,  कानपुर  (कैम्पस
 सकल)  के  प्रिसिपल  के  पद  के  साथ  सम्बद्ध

 पुराना  वेतनमान  550-900  रुपये  था
 जब  इस  पद  पर  कोई  व्यक्ति  पदस्थ  था  और
 जिसकी  सेवाए  समाप्त  कर  दी  गई  थी,  प्लौर
 क्या  हस  पर  नियुक्त  नई  महिला  प्रिसिपल
 को  200  रुपये  के  प्रतिनियुक्ति  भत्ते  के
 भ्तिरिकत  4i00-i600  रुपये  वेतनमान
 दिया  जा  रहा  है  ,

 (ख)  क्या  यह  इडियन  इस्टीच्यूट  झाफ
 टेक्नोलोजी  एक्ट  तथा  सविधियों  के  उपबन्धों
 के  विरुद  है  ,  और

 (ग)  यदि  उपरोक्त  भागों  का  उत्तर
 हवीकाराल्‍्मक  हो,  तो  इसके  क्‍या  कारण  हैं  ?

 शिक्षा,  समाज  कल्थाण  झौर  संत्कृति
 ज  (Sto  प्रताप  चग  सा):  (+)भारतीय
 प्रौदूयोगिकी  सस्थान,  कानपुर  परिसर  स्कूल  के
 प्रिसिपल  के  पद  फा  वेशनमाम  «550-900
 ara  है  +  शासी  बोर्ड  ते  वित्त  समिति  की
 सिफारिश  पर  550-900  to  के  पद  के
 स्थान  पर  100-1600  Fo  के  बेतनभान
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 से  प्रेसिपल  के  एक  अस्थाई  पद  का  सृजन
 किया  शौर  उस  पर  श्रीमती  राहा  (वतमान
 पदधारी)  क  नियुक्त  कया  |  इस  ससय
 उन्हें  कोई  प्रतिनियुक्ति  भत्ता  नहीं  दिया  जा
 रहा  है  1  प्रतिनियुक्ति  भत्ते  का  प्रश्न  केन्द्रीय
 विदयालय  संगठन  के  परामर्श  से  विचाराधीन
 है  t

 (ख)  जी  नहीं  ।

 (ग)  क्‍योंकि  भारतीय  प्रौदयोगिकी
 सस्थान  कंम्पस  स्कूल  को  भारतीय  प्रौद्भोगिकी
 सस्थान  कानपुर  सेन्ट्रल  सकल  में  मिलाने  का
 प्रस्ताव  था  और  क्योकि  श्रीमती  राहा  काफी
 लम्बे  समय  से  परवर्ती  सस्थान  से  सम्बद्ध  रही  हैं
 भारतीय  प्रौद्योगिकी  सस्थान  के  शासी  बोर्ड
 ने  केन्द्रीय  विदुयालय  सगठन  से  यह  अनुराध
 करने  का  निर्णय  किया  कि  उन्हे  कैम्पस  सकल
 के  प्रिसिपल  के  रूप  में  प्रतिनियुक्त  कर  दिया
 जाए  |  केन्द्रीय  विद्यालय  सगठन  सहमत  हो
 गया  शौर  उन्हे  भारतीय  प्रौदयोगिकी  सस्थान,
 कानपुर  कैम्पस  के  प्रिसिपल  के  रूप  में  दो  वर्षों
 के  लिये  प्रतिनियक्त  कर  दिया  i

 Allegeg  cases  of  Forgery  and  erasing
 of  marks  in  Joint  Cntrances  Examina-

 tion  of  LIT.,  Kanpur

 6547  SHRI  MANOHAR  LAL  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state

 (a)  whethe,  it  is  a  fact  that  some
 cases  of  forgery  and  erasing  of  marks
 m  Joint  Entrance  Examination  came
 to  the  notice  of  admimistration  of  Ir  7
 Kenpur  and  if  so,  detala  thereof;

 (9)  action  taken  by  the  authorities
 in  the  matter,  and

 (c)  sf  not,  action  taken,  reasons
 therefor?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
 DER)  (a)  The  IfT  Kanpur  has  in-
 formed  that  no  case  of  forgery  aod
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 of  marks  im  the  Joint  En-  ३ erasing
 trance  Examination  has  come  to  their,
 notice,

 (b)  and  (c),  Do  no¢  arise.

 Rules  Regarding  Deputation  to  LLT.,
 ipur

 6548.  SHRI  MANOHAR  LAL:  Will
 the  Minister  of  EDUCATION,  SOCIAL.
 WELFARE  AND  CULTURE  be
 pleased  to  state:

 (a)  what  are  the  rules  for  coming
 on  deputation  to  ILLT.,  Kanpur;

 (b)  whether  rules  permit  persons
 in  higher  scales  to  come  on  deputation

 to  LLT,  Kanpur  in  lower  scales  of
 pay;

 (c)  if  not,  whether  Mrs.  A  Raha
 of  Kendriya  Vidyalaya  Sangthan
 hag  come  on  deputation  to  LIT,  Kan-
 pur  in  violation  of  the  ruleg  in  part
 (9)  above;  and

 (d)  if  80,  reasons  for  this  violation
 of  rules  and  persons  responsible  for
 this  and  action  now  proposed  to  be
 taken  in  the  matter?

 THE  MINISTER  OF  EDUCATION,
 SOCLAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  The  LLT.,  Kanpur,  fol-
 lows  the  Government  of  India  terms
 regarding  deputation,

 (9)  Yes  Sir,  subject  to  the  basic
 Pay  being  limited  to  the  maximum  of
 the  deputation  post,

 (०)  The  Board  of  Governors  of  IIT.
 Kanpur  created  a  temporary  post  of
 Principal  in  the  pay  scale  of  Re.
 300—-600,  personal  to  Smt,  Raha  in
 Meu  of  the  post  of  Principal  in  the
 scale  of  Rs.  550900  on  the  recom-
 mendations  of  the  Finance  Committee
 and  appointed  her  to  it,

 (a  Doel  not  arise,
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 Symposium  on  cshew  at  Cochin

 6550.  SHRI  G.  Y.  KRISHNAN:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  an  International  Cas-
 hew  Symposium  has  recently  been
 htld  in  Cochin;  and

 (b)  if  so,  the  names  of  the  countries
 which  participated  and  the  suggestions
 made  to  improve  cashew  germplasm
 garden?

 THE  MINISTER  OF  STATE  IN  THE.
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  BHANU  PRA-
 TAP  SNGH):  (ay  Yes,  Sir.  The
 International  Symposium  on  Cashew
 was  held  at  Cochin  from  12th  75७0
 March,  1979.

 (b)  Besides  the  host  country,  dele-
 gates  from  Australia,  Indonesia,  Italy,
 Malaysia,  Netherlands,  Phil:ppines,
 Spain,  Sri  Lanka,  Surimam,  Switzer-
 land,  Kenya,  United  Kingdom  and
 Zambia  participated.

 The  Symposium  ha,  recommended
 setting  up  of  an  International  Com-
 mittee  consisting  of  representatives
 from  India,  Sri  Lanka,  Malaysia,
 Brazil  Kenya  and  the  Royal  Tropi-
 cal  Institute,  Amsterdam  to  go  into
 the  problem  of  collection,  conserva-
 tion,  cataloguing  and  evaluation  of
 Cashew  germplasm  The  Symposium
 has  also  decided  to  approach  the  In-
 ternational  Bureau  of  Plant  Genetic
 Resources  to  arrange  for  an  interna-
 tional  team  to  visit  Brazil  (Consider-
 ed  as  the  home  of  Cashew)  as  soon
 as  possible  for  collection  of  Cashew
 germplasm.  It  alzo  decided  to  make
 an  assessment  about  the  Cashew
 genetic  materias  available  with  the
 various  Cashew  growing  Countries,
 to  facilitate  exchange  of  germplasrn.

 Seniority  List  of  N.F.C,  Dnstructors

 6552.  SHRI  R.  L.  KUREEL:  Will
 the  Minister  of  EDUCATION,  SOCIAL,
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  refer  to  the  reply  given  to
 Part  (c)  of  Starred  Question  No.  17s
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 dated  l7th  July,  978  regarding  Se-
 mority  List  of  N.F.C  Instructors  and
 state:

 (a)  whether  it  was  admitted  by  the
 Hon’ble  Minister  of  Education  and
 Social  Welfare  that  in  the  final  Senio-
 rity  list  of  NFC  Instructors,  the  names
 of  even  those  NFC  Instructors  were
 included  who  were  not  absorbed  in
 the  Directorate  of  Education  on  Ist
 November,  1972;

 (b)  if  8०,  whether  this  Seniority
 list  is  being  considered  as  final;  and

 (९)  if  not,  what  steps  the  Ministry
 of  Education  propose  to  remedy  this?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  (SHRI-
 MATI  RENUKA  DEVI  BARAKA-
 TAKI):  (a)  Yes,  Sir.

 (b)  According  to  information  made
 available  by  Delhi  Administration,  the
 semority  list  issued  by  the  Durecto-
 rate  of  Education  on  26-4-1976  is
 final  since  no  representation  against
 the  list  was  received  from  any  Ins-
 tructor  when  the  same  wag,  circula-
 ted  to  all  the  schools,

 (c)  Does  not  arise  in  view  of  the
 reply  given  to  part  (by  above.

 Separate  Archacologica]l  Survey  Circle
 for  Karnataka

 6553,  SHRI  C  K,  CHANDRAP-
 PAN:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Government  had  decided  to  form  a
 separate  archaeological  survey  circle
 for  Karnataka  which  was  part  of  the
 former  circle  in  which  Karnataka,

 =
 and  Tamil  Nadu  were  includ-

 के

 (b)  whether  there  is  any  proposal
 to  constitute  separate  Archaeological
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 survey  circles  for  both  Kerala  and
 Tamil  Nadu,  in  view  of  the
 tance  of  preserving  lot  of  monuments
 and  conducting  surveys  in  these  two
 States  in  a  more  planned  manner;

 (c)  if  so,  details  thereof,  if  not
 reasons;  and

 (d)  what  is  the  proportion  of  the
 money  allotted  to  this  circle,  spent  in
 Kerala  and  Tamil  Nadu  during  the
 last  three  years?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
 DER):  (a)  In  September,  1974,  the
 Government  had  decided  to  create
 a  new  Circle  (over  and  above’  the
 existing  70  Circles)  with  headquar-
 terg  at  Bangalore  and  with  territorial
 jurisdiction  covering  the  whole  of
 Karnataka,  excepting  the  Districts  of
 Raichur,  Gulbarga  and  Bidar.

 (b)  No,  Sir.

 (c)  The  redemarcation  of  the  ter-
 ritorial  jurisdiction  of  the  various
 Circles  has  been  made  to  facilitate
 better  supervision  and  maintenance
 of  monument,  and  coordination,  with
 the  State  Governments,  besides  ra-
 tionalisation  of  the  workload  in  terms
 of  number  of  monuments  and  _  sites
 under  protection  The  Archaeologi-
 eal  Survey  of  India  looks  after  monu-
 ments  of  national  importance  in  all
 the  States.  The  gpirit  behind  the  de-
 marcation  of  Circles  of  the  Survey  js
 not  to  emphasize  the  State  boundaries,
 for  each  State  hag  its  own  Depart-
 ment  of  archaeology,

 (d)  At  present  Kerala  and  Tamil-
 nedu  alongwith  Pondicherry  and
 Karaikal  form  the  Southern  Circle
 with  headquarters  at  Madras.  The
 amount  allotted  and  spent  during  the
 last  three  years  in  thig  circle  for
 the  preservation  of  monuments  for
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 structural  -repairs,  chemical  preservation  and  horticultural  operations  is
 ag  indicated  below:

 Year  Budget  allotment  for  Expenditure  on  repairs the  Circle  and  maintenance  of
 monuments

 197877  '33,65,000  18,289,516 00, 00

 1977-78  39,75,000  23,00,4I9  ‘69
 1978—~79  +48,00,000  7490, 501.30

 (upto  January,  7979)

 Non-lifting  of  Rice  in  Punjab

 6554.  SHRI  KANWAR  LAL  GUPTA:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  is  it  a  fact  that  over  one  lakh
 ton  of  rice  worth  about  Rs.  35  crores
 procured  for  the  F.C.I,  mills  in
 Punjab  is  not  being  lifted;

 (b)  is  it  also  a  fact  that  even  the
 orders  of  Food  Ministers  were  not
 complied  with:

 (c)  if  so,  why;

 (व)  what  specific  steps  Govern-
 ment  have  taken  to  see  that  the
 orders  of  the  Ministers  are  obeyed;
 and

 (e)  what  is  the  effect  of  not  lifting
 tice  from  Punjab  on  the  economy  of
 the  State?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 TRRIGATION  (SHRI  BHANU  PRA-
 TAP  SINGH):  (a)  to  (e),  A  levy  on
 rice.  hag  been  imposed  by  the  Gov-

 ‘ernment  of  Punjab  on  rice  millers  at
 80  per  cent  in  ‘the  case  of  coarse  and
 medium  varieties  and  30  per  cent  in
 the  cage  of  fine  and  guperfine  varie-
 ties,  This  levy.  is  delivered  to  the
 Food.  Corporation.  of  India  by  -  the.

 4th..April,  ‘1979,
 A

 the  Food  Corporation  of  India,  which
 ig  more  than  the  levy  of  43.7  lakh
 tonnes  actually  due  from  the  millers
 on  the  basis  of  paddy  purchaseg  by
 them.  The  rice  millers  have  volun-
 tarily  offered  stocks  over  and.  above
 their  levy  share  to  the  Food  Corpo-
 ration  of  India.  But  because  of  hack
 of  storage  facilities  ang  difficult  rail
 movement  outside  Punjab,  the  Food
 Corporation  of  India  have  not  been
 able  to  accept  the  additional  quanti-
 ties  offered  by  the  millers.  The  Gov-
 ernment  of  Punjab  wag  requested  to
 place  at  the  disposal  of  the  Food
 Corporation  of  India  their  empty
 storage  accommodation  89  that  the
 Food  Corporation  of  India  could
 accept  the  extra  quantities.  The  mat-
 ter  was  take,  up  with  the  State
 Government  and  they  have  come
 forward  to  make  available  one  akh
 tonnes  of  empty  storage  accommoda-
 tion  to  the  Food  Corporation  of  India
 immediately,  and  another  one  lakh
 tonnes  of  capacity  after  some  time.
 Food  Corporation  of  India  have  been
 instructed  to  takeover  extra  quan-
 tities  of  rice  offered  by  the  millers
 to  the  extent  of  the  additional  -sto-
 Tage  accommodation  agreed  to  be
 given  by  the  Government  of  Punjab.
 There  is  no  question.of  orders  of
 Food  Ministers  not  being  dorplied
 with  by  the  Food  Corporation  of
 India,  No  reports  of  adverse  effect
 of  non-lifttig  ‘of  rice  on  the  economy '  of  the  State.  have:  been  received  by
 the  .Central  Government.
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 Applications  for  Telephone  Connections
 in  Delhi

 6555  SHRI  KANWAR  LAL  GUPTA:
 Will  the  Minister  of  COMMUNICA-
 TIONS  be  pleased  to  state,

 (a)  whether  it  is  a  fact  that  many
 appleations  are  pending  for  getting
 telephones  in  Delhi,

 (b)  ca  so,  the  number  of  applications
 pending  for  each  Telephone  Exchange
 in  Delhi,

 (e)  when  these  pending  applications
 will  be  sanctioned  telephones  for  each
 telephone  exchange

 (a)  what  is  the  programme  for  the
 development  of  exchanges  in  the  next
 two  years,  and
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 (e)  what  specific  steps  Government
 have  taken  to  improve  the  services  of
 telephones  in  Delhi?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARHARI  PRASAD  SUKH-
 DEO  SAI);  (a)  Yes  Sir.

 (by  and  (c)  A  satement  of  ex-
 change  areg  wise  No  of  applications
 on  waiting  list  ag  on  i-8-979  and
 the  tentative  programme  of  provi-
 slo,  of  telephong  connectiong  Ig.  in
 the  attached  statement

 (d)  Development  plans  programmes
 for  the  next  two  years  ie  1979-80
 and  1980-81  ig  ag  follows

 Expanuyon/Exchanges  Already  commisuoned  Flan  for  commiwon-
 auring  March,  7979  ine  during

 1979-80  1980-81

 7  Okhla  १700  lines  (5300-7000)
 2  Shahdara  Fast  +  7600  lunes  (2400-4000)

 4  Shakunagar

 4  Ghariabad  IT

 5  Ts  Hazan
 6  Rajour:  Garden

 7  Rayour:  Garden  II
 8

 9

 toovo  lines  M
 20000  Ines  M
 too0o  Imes  M

 toooo  lines  M

 60600  lines  M

 Chanakyapui  500  lines  (6200-6700)
 Nebru  Place  न  4००  Imes  (2000-2400)

 19  Janakpun  नि  tz00  M

 ut  Faridabad  900  lines
 (3000-3900)

 ta.  Nehru  place  +  (10,000)  Hines

 Ih  Karol  Bagh  re  (10,000)  Imes
 t4.  Alipore  +  .  100
 5  Badh  ,  200  ore

 fe)  Pressure  on  badly  loaded  the  addition  of  new  linea  in  é
 equipment  in  many  exchanges  of  years  This  show  improvement
 Delhi  will  ease  to  a  great  extent  with
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 Other  steps  taken  to  impart  satis-
 factoy  and  fault  free  telephone  ser-
 vice  to  the  gubscribers  are  a,  fol-
 lows:

 l,  Pressurisation  of  underground
 cables.
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 a  Use  of  Jelly-filled  distribution
 cables,

 3.  Modification  of  crossbar  ex<
 changes  to  ensure  improved  work-
 ing.

 ra  Formation  of  4  areag  with
 Area  Manager  ag  Head  of  each
 area.

 Statement
 Statement  to  be  laid  on  the  Table  of  Lok  Sabha  Vide  Parts  B  &  osm  Unstarred  Question  No.  6555  for

 o4-7979

 ~  ae
 ery pending  ly  to  be
 On  3-79

 OYT  Special  General

 re  2  3  4  5

 zo-Shahdara  Bast  698  Mid  4981  -दुीय  अन्यून्फिय

 2t-Shahdara  5490  Ing-Bo  =  gi-ia-8g  0  gre1e8g
 aa-Tu  Hazan.  +  5082  ($I-t2-7Q9  3०56-80  go-6-Bo.

 74-Shaktmagar  2567  3t-t2-79  «6  g0-6-Bo  gt-2-Bo
 26  27-Delhi  Gate  3979  t-4-80  t#g-Bo  110-81

 37-Secretariat  +  364  306-80  g0-6-fo  डुएन्सि-8ठ

 298-Rajpath  989  Not  likely  to  in  the  near  future.
 4-Con  Place  +  Nil  already  current

 \L92,3,55Jaupath  .  Nil  already  current
 ay  52-Tdgah  §366  gi-t2-79  «90  go-g-Bo  §=—  gi-1e-80,
 56,  58,  9-Karothagh  &  Rajouri  Garden  7922)  gi-r2-8r  =  go-q-B2  0g  t-an-Ha
 61,  62,  69-Jorbagh  757  already  cleared  gtr ar
 6}-Okhia  :  ‘1308  go-ra-79gI-§-Ho  0  gt-ta-flo

 “BNehru  Place.  .  oo  1081  gt-t-8o)  gr-ia-Ba  =  gt«ra-Ba
 65-66-Hauz  Khas  .  3663  already  cleared  gi-t9-Ba

 *
 6 67-Chanakyapuri  et  .  it  already

 gi-g  to  gt-t2-8g

 3o-Delhi  Qantt.  .  ‘  +  .  i448  दन्ीन्सीय  gi-teBa  gi-tefig

 8or-Alfpur  oo.  a2  swby  gt-t2-7980
 ce  ,...  ५9  ७,  :  न  54  1...  gt-ta-tgG0
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 ,  2  $s  4  8

 8i-Faridabad  ‘  roy76  0  gi-t2  Br  gi-12-81  gi-29-8a

 64-Badarpur  ge  gi-g-fo  si-3-80  =  जान्छुन ०

 8g-Bahadurgarh  +  Qf  ‘SI-19-79°  gi-1e-B2  gieraBa

 85-Ghaziabad  .  नि  ai44  «=.  90-6-85  gi-19-8g

 87-Nangia  .  .  =  .  gas  Cleared  gi-t2-B2

 88-Ballabgarh  Ps  न  दर  484  30-6-82  30-6-f2  कु0-6-किद

 86-Najafgarh  "  290  Cleared  gi-i2-0g

 8p-Narela  *  «©  «  «&  76  0  Gleared  Cleared  9  =  qs19-82

 $03-Janakpun  os  827  ing-Bt  ing-8:  —gt-22-84

 Tora,  451968
 —s

 Slum  Clearance

 6556  SHRI  KANWAR  LAL  GUPTA:
 Will  the  Minister  of  WORKS  AND,
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state-

 (a)  the  names  of  the  areas  in  Delhi
 which  have  been  declared  slum  clear
 ance  areas;

 (b)  the  dates  when  each  area  was
 declared  as  slum  clearance  area;

 (6)  how  many  areas  have  been  clear-
 ed  and  developed  in  the  last  2  years;

 (a)  why  no  action  has  been  taken
 this  matter  so  far;  and

 (e)  what  is  the  future  plan  of  the
 Government  in  this  connection?

 THE  MINISTER  OF  WORKsg  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  and  (b).  As  per  state-
 ment  laid  on  the  Table  of  the  House.
 {Piaced  in  Library.  See  No.  LT-
 4279/79).

 (९)  and  (d).  No  slum  area  was
 ¢leared  during  the  last  two  years.
 However,  the  following  areas  were
 developed  during  the  last  two  years:—

 l,  Sarai  Ehall  (H.LG.  Housing
 Scheme  of  DDA)}

 2  Amrit  Kaur  Puri  (82,  tene-
 ments).

 3  Sara:  Phoos  (96  tenements).

 (e)  The  present  policy  is  to  lay
 stres,  on  improvement/development
 of  slum  areas  rather  than  their  clear-
 ance  unless  the  same  is  esential.

 Shifting  of  Essex  Farms  Factory

 6558.  SHRI  K.  LAKKAPPA:  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  AND  SUPPLY  AND  REHABI-
 LITATION  be  pleased  to  state:

 (a)  whether  the  existing  Essex
 Farms  Factory  on  Mehrauli  Road,  New
 Delhi  is  against  the  provisions  of
 Delhi  Master  Plan  and  is  a  health
 hazard  being  obnoxious,

 (b)  af  so,  why  it  has  not  so  far  been
 shifte.

 (6)  by  what  time  it  is  likely  to  be
 shifted;  and

 (a)  Uf  not,  reasons  therefor?

 HOUMNG AND  SOPPLY  AND  BE G
 HAGILITATION  SHRI  SIKANDAR
 BAKHT):  (a)  Eesex  Form  at  Meb-
 rauli  Road  has  been  funetloning  pce
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 495]  ie,  before  the  coming  into  force
 of  the  Master  Plan.  The  use  of  the
 land  on  which  the  farm  is  located  is
 partly  recreational  and  partly  real-
 dential.  Section  4  of  the  Delhj  De-
 velopment  Act,  957  which  deal,  with
 utilisation  of  land  against  the  provi-
 sions  of  the  Master  Plan  reads  as
 follows:—

 “After  the  coming  into  operation
 of  any  of  the  plans  in  a  zone  no
 Person  shall  use  or  permit  to  he
 used  any  land  or  building  in  that
 zone  otherwise  than  in  conformity
 with  such  plan:

 Provided  that  it  shall  be  lawful
 to  continue  to  use  upon  such  terms
 and  conditions  as  may  be  prescrib-
 ed  by  regulations  made  in  this  be-
 half  any  lang  oy  building  for  the
 purpose  and  to  the  extent  for  and
 to  which  it  js  being  used  upon  the
 date  on  which  such  plan  comeg  in-
 to  force”

 In  view  of  thig  it  is  covered  by  the
 proviso  to  section  14  of  the  Delhi
 Development  Act.  587  reproduced
 above

 (b)  to  (a)  In  view  of  the  position
 explained  above,  no  action  under
 section  44  can  be  taken  against  the
 firm  '

 Production  and  requirement  of  Sugar
 6559  SHRI  K.  LAKKAPPA:  Wily

 the  Minister  of  AGRICULTURE

 ae
 TRRIGATION  be  pleased  to

 e:

 (a)  the  quantity  of  sugar  produced
 during  1078-79;

 (b)  requirements  of  the  country  dur-
 ing  the  year,

 (c)  quantity  exported;  and

 (d)  surblus  of  sugar  left  after  meet-
 Ing  the  needs  metitioned  at  (b)  and
 {c)  above?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND

 =
 (SHRI  BHANU  PRA-

 TAP  Hi):  (a)  to  (d).  During
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 the  gugar  year  ‘1978-79  (October—
 September)  sugar  production  upte
 March  22,  1979  was  of  the  order  of
 43.3  lakh  tonnes.  The  production  for
 the  full  season  has  tentatively  न्गा
 estimated  at  65  lakh  tonnes.  The
 off-take  of  sugar  for  interrnal  con-
 sumption  and  exports  during  the
 sugar  year  1978-79  is  expected  to  be
 about  58  lakh  tonnes  and  6.50  lekh
 tonne,  respectively,  making  a  total
 off-take  of  about  66-67  lakh  tones
 of  sugar  ‘The  carry-over  at  the  end
 of  the  season  1978-79  is  expected  to
 be  gbout  32  lakh  tonnes.

 Target  of  Seed  Production

 6560  SHRI  छू,  LAKKAPPA:  Will
 the  Minister  of  AGRICULTURE  AND
 TRRIGATION  be  pleased  to  state:

 (a)  targets  of  output  of  seeds  of
 the  National  Seeds  Corporation  for
 ‘1978;

 (b)  whether  the  targets  have  been
 fulfilled;  and

 (c)  if  not,  the  reasons  thereof?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  to
 (e).  Target  for  production  of  seeds

 for  Kharif,  1978  smd  for  Rabil-Sum-
 mer,  1978-79  was  6,49,122  quintals.
 Against  this,  the  total  production  ex-
 pected  is  5,11,906  quintals  Shortage
 of  breeder  and  foundation  seed  and
 poor  response  from  growers  for  cer-
 tain  crops  and  varieties  are  the  main
 reasons  for  short  production.

 Acteage  of  Cashew  Plantation

 656l.  SHRI  C  BHUVARAHAN:

 Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  to  pleased
 to  state:

 (a)  the  total  acreage  of  Cashew
 plantation  in  the  country,  its  State-
 wise  break-up;  and
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 (b)  how  much  money  is  going  to  be
 spent  during  1979-80  to  develop  the
 Cashew  plant  in  the  country;  its  State-
 wise  breakup?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 No  official  estimates  of  area  under
 cashew  plantation  in  the  country  are
 available.  However,  ad  hoc  estimates
 put  the  total  area  in  the  country  at

 4,21,040  hectare  during  1977-78  Tne
 State-wise  break  up  figures  are  given
 in  annexure  J,
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 (b)  An  amount  of  Rs.  24  lakhs  has
 been  tentatively  proposed  to  be  spent
 during  1979-80  under  the  Centraily
 Sponsored  Scheme  cf  Cashew  deve-
 lopment  in  the  country,  to  be  shared
 by  the  Centre  and  States  on  a  BO:  50
 basis,

 In  addition,  the  Government  of
 India  are  participating  in  the  share
 capital  of  the  Karnataka  Cashew
 Development  Corporation  which  has
 been  get  up  to  look  after  the  develop-
 ment  of  cashew  in  Government  lands
 im  that  State.  A  provimon  of  Rs  22
 lakhs  hag  been  made  m  the  Central
 Budget  for  1979-80,  for  this  scheme

 The  State-wise  figures  are  given  in
 the  attached  statement.

 Statement
 Statement  referred  to  m  Lok  Sabha  Qitstion  Unstarred  No.  65867  due  for  answer  od

 eC
 362  due  for  an  9-4-79  regarding  ‘Acreage

 State  Area  m  (Heet.)  |  Amount  Proposed
 1977-78  1979-80  (Rs  lakhs)

 Kerala  1, 19,305,  69  849
 Tam!  Nadu.  93,460  5  579
 Andhra  Pradesh  25,i00  t2,448

 Karnataka  .  35.975,  70  057

 Maharashtra  .  79,808  a  766

 Orissa  24,487  79  046
 West  Bengal  2,508,  ०  586

 ‘Tripura  os  753  +

 Goa  89,877  6  766

 Pondicherry  ‘  929  -
 Torat  4:21,040°  iat  ogo

 or  Izl  ©

 Removal  of  Trees  Standing  on  Agricul-
 tural  Holdingy  in  Andaman  and

 Nicobar  Island

 6562,  SHR]  MANORANJAN  BHAK-
 TA:  Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  stxte:

 (a)  whether  Government  are  aware
 that  under  the  Land  Tenure  Regula-

 tion  in  Andaman  and  Nicobar  Islands
 commercial  trees  standing  on  the  Agri-
 cultural  holdings  of  farmers,  if  snot
 removed  within  five  years  after  occy-
 pancy  right,  shall  be  the  property  of
 farmers  owning  the  land  if  so,  the  total
 number  of  such  trees  in  Andamans
 (village-wise)};

 {b)  whether  Forest  Officers  tote
 wivantage  of  the  ignorante  wf  inw
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 forcibly  remove  guch  trees  from  the
 holdings  of  the  farmers  particularly  in
 North  Andaman;

 (०)  if  so,  the  names  of  villages  from
 which  the  Forest  Department  re-
 moved  the  trees  and  whether  such
 villages  are  enjoying  occupancy  right
 for  more  than  six  years;  and

 (a)  if  so,  action  Government
 propose  jo  take  agamst  the  officers  who
 defied  the  law  deliberately?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH)  (a)  to  (d)  The
 information  1s  bem  collected  and  the
 same  will  be  laid  om  the  Table  of  the

 a  Sabha  in  due  course.

 Suspension  of  Officers  in  D.D.A.

 6563  SHRI  DAYA  RAM  SHAKYA:
 Wi  the  Mmuster  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state

 (a)  whether  the  news  appearing
 in  ‘Hindustan  Samachar?  dated  22nd
 February,  979  is  correct  that  the  Vice-
 Chairman  and  two  executive  officers
 of  Delhi  Development  Authority
 against  whom  Central  Bureau  of  In-
 vestigation  had  lodged  reports,  were
 mot  suspended  whereas  six  employees

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  ‘(SHRI  SIKANDAR
 BAKHT):  (a)  and  (b).  Information  is

 rey  Sige
 and  will  be  laid  on

 the  le  of  the  Sabha.

 Rajan  OComumittes  Report
 8504  SHRI  EDUARDO  FALEIRO:

 SHRI  JYOTIRMOY  BOS:
 Wi  the  af  EDUCATION,

 SOCIAL  veane  AND  COLTURE
 be  pleesed  to  state:
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 (a)  whether  attention  of  Govern-
 ment  has  been  drawn  to  the  recent
 statement  of  Prof.  satis,  Chandra,
 Chairman  of  University  Grants  Com-
 mission  that  the  UGC  is  not  aware  of
 the  contents  of  the  Rajan  Committee
 Report;  and

 (b)  sf  s0,  reaction  of  Government
 thereto?

 THE  MINISTER  Of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER);  (a)  Yes,  Sir

 (b)  Since  the  Report  of  the  Rajan
 Committee,  which  33  of  a  confident.al
 nature,  ig  stil]  under  consideration  of
 Government;  the  question  of  indica-
 ting  Government’s  reaction  to  the
 statement  of  the  Chairman,  UGC  does
 not  arise

 Cases  of  Uegal  Occupation  of  Waki
 Lands

 8565  SHRIMATI  MOHSINA  KID-
 WAI’  Will  the  Minster  of  WORKS
 AND  HOUSING  AND  SUPPLY  AND

 REHABILITATION
 be  pleased  to

 (a)  whether  it  is  a  fact  that  thou
 oad

 of  cases  in  the  courts  all  over
 country  are  pending  regarding iMegal  occupation  of  Wakf  lands;  and

 {b)  if  80,  when  a  final  decision  in the  matter  ig  likely  to  be  taken?
 THE  MINISTER  OF  WORKS  AND

 HOUSING  AND  SUPPLY  AND  BE
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Yes,  Sur

 (b)  These  cases  will  be  decided  by the  courts  m  due  course

 Assistance  sought  Orissa
 running  Adult  Literacy  aees

 (e668,  SHRI  P.  K.  KODIYAN:  Will
 the  Minister  of  EDUCATION,  SOCIAL

 (a)  what  is  the  extent  of  assistance
 sought  by  the  Government  of  Orient



 267  «86  Written  Aurwers

 by  way  of  finencial  grants  to  volunta-
 ay  or  agencies  engaged
 in  the  State  in  runnnig  adult  literacy
 schools  as  part  of  the  national  adult
 education  programme,

 b)  which  are  the  voluntary  orga-
 nisations  or  agencies  approved  or  re-
 commended  by  the  State  Government
 for  the  purpose  of  providing  financial
 grant  for  running  literacy  schools,

 (c)  how  many  schools  are  now  being
 run  by  each  of  these  organisations  in
 the  State  and  what  is  the  total  number
 of  adult  illiterates  covered  by  all
 these  schools,  and

 id)  what  is  the  total  financial  assist.
 ance  so  far  given  to  each  of  these
 organisations  for  running  the  literacy
 schools?

 THE  MINISTER  OF  EDUCATION,
 SOCLAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
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 DER).  (a)  to  (a).  The  ficheme  of
 asustance  to  Voluntary  Agencips  wor-
 long  in  the  field  of  Adult  Education

 administered  by  the  Min-
 istry  of  Baucation  and  Social  Welfare
 and  fundg  under  it  are  provided  to
 voluntary  agencies  on  the  recommen-
 dation  of  the  State  Governmenta/
 Union  Territory  Admirustrations.  No
 Adult  Literacy  Schools  as  guch  are
 run  under  the  Scheme  Grants  are
 provided  for  orgarusing  adult  educa-
 tion  centres,  which  afe  run  on  part-
 time  basis  for  about  two  hours  per
 day  at  a  time  convenient  to  the  lear-
 ners  30  adults  ore  expected  to  be
 enrolled  in  each  centre

 A  lst  of  voluntary  agencies  recom-
 mended  by  the  Government  of  Orisaa
 for  financial  assistance  for  running
 adult  education  centres,  number  of
 centres  and  the  amount  of  financial
 assistance  approved  during  1978-79  48
 given  in  the  attached  statement

 Statement

 ho
 Name  of  the  Organisation  “y¥Project  Approved

 Aum  grant +

 .  ee  eee  ce  secs
 t  Onssa  Rashtrabhasha  Paruhad,  Pur  so  Centres  24,I50  95

 @  Utkal  Navjeevan  Mandal,  Angul  go  Centres  98,600  oo

 Paiet  vee
 —_  .

 go  Centres  46,255  oo

 4  Janakalayan  Samiti,  Kujang,  Cuttack  द  +  90  Centres  49500:  00

 5  Shr  Birahanuman  Gram  Mandal  Panshad,  Sundragram,
 Cuttack  Cate

 s
 aa,

 =

 G  Janakalayan  Samiti,  Jaipur  7  Do

 9  Utkalmam  Khad:  G  yor  Sangha,  Bolgarm,  Dust  ,
 Pun.  नि  .  Do

 8  Eburedreswar  Jubak  Sangha,  Kanpur  Det.  Balasore.  Do

 9  (Gehladev  Jubak  Sangha,  Sundrapatna,  Naharkanta  -  De

 fo  Jaschand:  Yuvak  Sangha,  Jamsuli,  Balasore  +  Da.
 tt  Lotwa  Academy  Trust,  Bhubaneswar.  Do  |
 t+  Srikshetra  Chuntan  Chakra,  Bolgond:  Street,  Puri  7  Do,  ’
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 yg
 Shei  agenath

 Naish  Bidyalaya  and  Proudh  Shiksha  Man-

 74  Gramasri,  Bhuvancshwar
 ‘5  Bharatiya  Grameen  Mahila  Sangh,  Orissa,  Branch
 16  Cuttack  Jilla  Mahila  Vikas  Samuti,  Andrapur,  Cuttack
 ora  Jageswari  ह...  Sikshaya  Samiti,  Kalayanpur,  Cuttack
 ry  Jageswari  Pallimangal  Club,  Benagaon,  Puri

 19  met  Lad  sai
 Mahila  Samiti,  Krishna  Prasad  Block,

 20  ©  Nandighose  Youth  Orgamsation  Bolgarh  Block,  Pun
 at  National  Institute  of  Social  Welfare  and  Social  Science,

 Suryanagar,  Bhubaneswar
 22  Jugulai  Pathagar,  Dinailo

 |

 ४४

 एए

 ः

 .

 Assistance  Sought  by  Himachal]  Pradesh
 for  running  Adult  Literacy  Schools

 6567.  SHRI  P.  K.  KODIYAN:  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-

 to  state:

 (a)  what  is  the  extent  of  assistance
 sought  by  the  Government  of  Hima-~
 chal  Pradesh  by  way  of  financial  grant
 to  voluntary  agencies  or  organisations
 engaged  in  the  State  in  running  adult
 Uteracy  schools  as  part  of  the  national
 adult  education  programmes;

 (by  which  are  the  voluntary  agen-
 cies  or  organisations  approved  or  re-
 commended  by  the  State  Government
 for  the  purpose  of  providing  financial
 grants  for  running  literacy  schools;

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER).  (a)  to  (d).  The  Scheme  of
 Assistance  to  Voluntary  Agencies
 working  in  the  field  of  Adult  Educa-
 tion  is  directly  admunstered  by  the
 Ministry  of  Education  and  Social  Wel-
 fare  and  funds  under  xt  are  provided
 to  voluntary  agencies  on  the  recom-
 mendation  of  the  State  Governments/
 Union  Territory  Admimistrations.  No
 Adult  Literacy  Schoolg  ag  such  are
 run  under  the  Scheme.  Grants  are
 provided  fur  organising  adult  educa-
 tion  centres,  which  ere  run  on  part-
 time  basis  for  about  two  hours  per
 day  at  a  time  convenient  to  the  lear-
 ners.  30  adultg  are  expected  to  be
 enrolled  in  each  centre.

 The  Government  of  Himachal  Pra-
 desh  did  not  recommend  project  pro-
 posal  of  uny  voluntary  agency  for
 financial  assistance  for  running  adult
 education  centres  during  1977-78  and
 ‘1978-79.  However,  during  i977-78
 State  Branch  of  Social  Work  and  Re-
 search  Centre,  Tilonia,  (District
 Ajmer)  functioning  in  Himacha]  Pra-
 desh  submitted  an

 pny
 direct

 to  the  Ministry  for  eaala-
 tance,  A  grant  of  Ra.  TTI  was
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 approved  to  this  organisation  for  run-
 ning  60  centres.  Being  an  all-India
 organisation  the  application  wag  act
 required  to  be  routed  through  the
 State  Government  in  accordance  with
 the  rules  then  prevailing.
 Assistance  sought  by  Punjab  for  rup-

 ning  Adult  Literacy  School,
 6568.  SHRI  P.  K.  KODIYAN:  Will

 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleas-
 ed  to  state:

 (a)  what  is  the  extent  of  assistance
 sought  by  the  Government  of  Punjab
 by  way  of  financial  grant  to  voluntary
 agencies  in  the  State  engaged  in  run.
 ning  adult  literacy  centres  as  part  of
 the  national  adult  education  pro-
 gramme;

 (b)  which  are  the  voluntary  agen-
 cies  or  organisations  recommended  by
 Gtate  Government  for  the  purpose  of
 providing  financial  grants  for  running
 literacy  schools;

 (९)  how  many  adult  literacy  schools
 are  being  rum  by  each  of  these  orga-
 nisations  at  present  and  what  is  the
 total  number  of  studentg  covered  by
 all  these  schools;  and

 (a)  what  is  the  total  financial  assis-
 tance  so  far  given  to  each  of  these
 organisations  for  running  the  literacy
 achools?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE

 DER):  (a)  to  (d).  The  Scheme  of
 Assistance  to  Voluntary  Agencies
 working  In  the  field  of  Adult  Educa-
 lion  ig  directly  administered  by  the
 Ministry  of  Education  and  Social  Wel-
 fare  and  funds  under  it  are  provided
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 During  (1978-79  the  Government  of
 Punjeb  forwarded  an  application  rub-
 mitted  by  Shaheed  Kanshi  Ram  Edu-
 eational  Trust,  Kharar  for  financial  as
 aistance  for  running  adult  education
 centres.  A  grant  of  Rs.  98,200, -  was
 &pproved  to  this  organisation  for  run-
 ming  a  project  of  80  centres,

 During  I977-78  State  Branch  of
 Somal  Work  and  Research  Centre,
 Tiloma,  Ajmer  functioning  in  Punjab
 submitted  an  application  direct  to  the

 for  financia]  assistance  and
 a  project  of  60  ceatres  was  approved,
 grant  being  Rs.  77,20/-.  Being  un  all-
 India  organisation  the  application  was
 not  required  to  be  routed  through  the
 State  Government  in  accordance  with
 the  rules  then  prevailing.

 Survey  ef  unemployment  and  ender-
 employment  in  rural  sector

 6569.  DR.  VASANT  KUMAR  PAN-
 DIT:

 SHRI  A.  K.  ROY,
 Will  the  Minister  of  AGRICULTURE

 AND  IRRIGATION  be  pleased  +o
 state:

 (a)  whether  the  National  Sample
 Survey  Organisation  (N.S.S.0.)  has
 made  several  surveys  to  assess  un-
 employment  and  under-employment
 in  rural  sector;

 (b)  if  so,  when  such  surveys  were
 done  and  the  findings  thereof;

 (९)  whether  such  surveys  have  also
 been  made  by  other  independent  or-
 ganisations;  and

 (व)  whether  these  surveys  have
 given  conflicting  assessments,  if  50,
 what  efforts  have  been  made  to  evolve
 new  and  eimple  system  of  data  collec-
 tion  with  a  view  te  formulate  pro-
 grammes  of  the  Government  for

 AND  IRRIGATION  (SHEI
 PRATAP  SINGH):  (a)  The  Mations)
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 Sample  Survey  Organisation  have  cur-
 Tied  out  several  surveys  in  the  past
 to  astess  employment  and  unemploy-
 ment  both  in  the  rural  and  urban
 areag  of  the  country.

 (b)  Such  surveys  were  conducted
 by  the  N.S.S.0,.  from  their  9th  Round
 onwards,  covering  the  period  May  55—.
 September,  55  upto  the  32nd  Icuna
 covering  the  period  July  77—June  78.
 The  findings  of  these  surveys  are
 available  in  their  corresponding  Sur-
 vey  Reports  published  from  time  to
 time.  1

 (c)  No  other  comprehensive  Natian-
 a]  Sample  Survey  on  employment  ad
 under-employment  appears  tu  have
 been  conducted  by  any  other  organi-
 sation.

 (a)  No.  However,  7  may  be  added
 that  the  N.S.SO.  has  been  requested
 to  undertake  anna)  gurveys  on  em-
 Ployment  and  unemployment  in  order
 to  provide  current  information  on  a
 comparable  basis.  The  C.S.O.  has  8
 proposal  for  the  collection  of  block
 level  data  in  a  sample  of  blocks
 selected  for  area  planning.  The  fea-
 sibility  of  organising  annual  surveys
 through  P.E.O.  in  a  sample  of  blocks
 not  gelected  for  area  planning  is  also
 under  consideration.  Efforts  are  bring
 made  to  obtain  data  on  employment
 directly  generated  under  Plan  schemes
 of  various  Ministries  and  the  State
 Governments.  The  data  so  far  avail-
 able  from  these  sources  are,  however,
 unsatisfactory.  Effortg  are  being  made
 to  improve  the  data.

 Operation  of  Foreign  Fishing  Trawler
 im  Indian  Waters

 (0570,  DR.  VASANT  KUMAR  PAN-
 DIT:

 SHRI  c.  K.  JAFFER  SHA-
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 territorial  waters,  if  80,  names  of  the
 foreign  countries  ang  how  many  inci-
 dents  were  noticed  in  978  and  action
 taken  thereon

 (b)  whether  the  Government  have
 decided  to  acquire  mechanised  fishing
 vessels  from  abroad,  if  so,  how  many
 have  been  procured  during  1978  and:
 from  which  country;  and

 (c)  whether  trawlers  can  be  manu-
 factured  by  ship  building  industry  in
 India,  if  so,  the  efforts  made  in  this
 regard  and  the  policy  of  the  Govern-
 ment  in  general  to  tap  the  fish  wealtlr
 of  India?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 Yes,  Sir.  In  i978  five  incidents  of
 unauthorised  fishing  by  foreign  traw-
 lers  of  which  four  involved  Taiwanese
 trawlers  and  one  Burmese,  wore
 noticed  in  the  territorial  waters  of
 India.  [NM  two  cases  the  trawlers
 were  brought  to  Indian  bases  and  re-
 leased  after  warning,  in  two  cases  the
 vessels  escaped  before  they  could  be
 apprehended  and  in  one  case  the  for-
 eign  nationals  were  put  on  trial.

 (b)  Yes,  Sir.  One  fishery  survey
 vesse}  hag  been  procured  during  978
 from  the  Netherlands  by  the  Govern-
 ment  of  India.  Besides  private  fisning
 companies  have  imported  2  fishimg
 vessels,  0  from  Mexico  and  2  from
 Japan  during  1978.

 (९)  Yes,  Sir.  There  are  two  large.

 assistance  from  Norway,
 The  policy  of  the  Government  is  to

 quickly  saturate  the  Exclusive  Eecono-
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 ‘eudtruction  of  honses  for  ayricultura)
 labeuwr  and  landless  workers

 637l  SHRI  K.  PRADHANI:  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  AND  SUPPLY  AND  REHABILI-
 TATION  be  pleased  to  state:

 (a)  the  detailg  regarding  the  num-
 ber  of  houses  constructed  for  the  agri-
 eultural  labour  ang  landless  workers
 in  the  villages  during  last  two  years,
 State-wise;  and

 (b)  what  are  the  details  regarding
 the  financial  assistance  given  to  them,
 by  various  states  as  well  as  by  the
 Central  Government?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (ay  Housing  is  in  tne  State
 Sector.  The  following  are  the  two
 rural  housing  schemes  which  were
 introduced  m  1957  and  397l  respec-
 tively  by  the  Centra]  Government:—

 (i)  Village  Housing  Projects
 Scheme;  and

 (i)  Provision  of
 Landless  Workers
 areas,

 The  number  of  houses  constructcd
 under  the  Village  Housing  Projuts
 Scheme  durmyg  the  tast  two  yeorr  is
 not  available  However,  since  the
 introduction  of  this  scheme,  67,083
 houses  have  been  constructed  as  per
 the  progress  reports  received  for  the
 State  Governments  upto  Slst  March,
 i978  «=A  clatement  showing  the  State-
 wise  position  is  attached.  Since  the
 introduction  of  the  scheme  for  provi-
 mon  of  howse-site,  to  landleay  wor-
 kers/labourers  in  rural  areas,  76,64,409
 lantllesag  femilies  had  been  ullotted
 house-sites  free  of  cost  as  per  the
 Progress  reports  received  from  the
 State  Governments  upto  3lst  Decem-~-
 ber,  1978.  A  statement  showing  the
 State-wise  position  is  attached.  ‘The
 details  regarding  the  houses  cosstruct-
 ed  on  the  nouse-sites  are  not  avatl-
 able,

 )  Central  financial  assistanee  for
 State  Sector  programmes  including
 housing  38  provided  to  States  in  the

 House-sites  70
 in  rural

 APRIL  ss  1978  Written  Anawers  276

 shape  of  ‘block  Joans'  and  ‘block
 grants’  and  the  State  Governments
 are  free  to  utilise  the  same  according
 to  their  needs  and  priorities  The
 details  regarding  the  financial  assis-
 tance  given  by  the  States  to  the  bene-
 ficiaries  are  not  available.  Houung
 and  Urban  Development  Corporation
 has  also  started  financing  rural  hous-
 ing  schemeg  since  ‘1977-78,  HUDCO
 provides  ‘oan  assistance  to  the  cxtent
 of  50  per  cent  of  the  cost  of  a  housing
 project  in  rural  areas  undertaken  by
 any  agency  nominated  by  the  State
 Government  provided  the  cost  of  each
 house  does  not  exceed  Rs.  4,000,
 HUDCO  under  their  rural  housing
 scheme  has  so  far  sanctioned  46  rural
 housing  schemes  with  a  loan  commit-
 ment  of  Rs  7703  crores  for  construc.
 tion  of  117,787  dwellings  for  econcmi-
 cally  weaker  sections  in  the  rural
 areas  During  I978,  the  State  Gov-
 ernments  have  also  recelved  for  the
 first  time  a  joan  allocation  of  Rs.  44
 crores  from  the  General  Insurance
 Corporation  for  village  housing  sche-
 még  and  construction  of  houses  for
 economically  weaker  sections

 Statement

 Sl.  “Name  of  State/  No.  of
 No  Union  Territory  houses

 completed

 I  2  3

 i.  Andhra  Pradesn  4764
 2  Assam  नि
 3,  Bibar  a  :  3
 4,  Haryana  Py  208
 5.  Himachal  Pradesh  498
 6  Jammu  &  Kashmir  _
 7  Gujarat  *  i786
 8.  Karnat  नि  7827
 9,  Kerala  7296

 10.  Madhya  Pradesh  2530
 il.  Maharashtra  .  10841
 12.  Manipur  7  न  ५१4
 13.  Orissa  6736
 i4  Punjab  2556
 LB.  ५  3425
 16,  Tamil  Nedu  .  ig)
 1%  Tripura  i  579
 18  Uttar  Pradesh  '  इडाह
 Ww  West  Berigal  .  3
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 t  a  3

 Union  Territorios
 i.  Delhi  न  288]5
 3.  Goa,  Daman  &  Dut.  484
 3,  Lakshadweep  39
 4  Pondicherry  :  478

 Total:  67,083

 Statement

 Sl  Name  of  State/  No  of  fami-
 No  Union  Territory  hes  allotted

 house-sites

 l  Andhra  Pradesh  852,471
 2  Assam  49,056
 3  Bihar  7,15,000
 4  Gujarat  3,90,647
 5  Haryana  .  2,17,701
 6  Himachal  Pradesh  4,549
 7  Jammu  &  Kashmir  §,275
 8  Karnataka  7,898,973
 9  Kerala  90,000

 I0.  Madhya  Pradesh  7,56,975,
 ll  Maharashtra  3,63,000
 12.  Orissa  :  162,271
 I3  Punjab  2,95,503
 l4  Rajasthan  654,023
 36,  Tam]  Nadu  5,23,076
 16,  Tripurg  =  38,307
 it  Uttar  Pradesh  ,  12,36,139
 76  West  Benga)  282,961

 Union  Territories
 l,  Andaman  &  Nicobar

 Islands  8,086
 3.  Chandigath”  .  3i
 3,  Dadra  &  Nagar  Haveli  =  11,115,
 4,  Delhi  oo.  11,800
 8.  Goa,  Daman  a  Din  L,895
 6.  Pontlicherry  नि  babe

 fora,  16,54,009
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 Tribal  land  mnder  improved
 Agricultural  Technique

 6572.  SHR]  K.  PRADHANT:  Will  the
 Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  there  are  some  tribal
 land  which  have  been  brought  under
 various  improved  agricultural  techni-
 ques;  and

 (b)  uf  so,  the  details  thereof,  State-
 wise?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  Yes,  Sir.  In
 the  eight  pilot  Centra)  Sector  Tribal
 Area  Devclopment  Projects  located  at
 (1)  Smkakulam  District  of  Andhra
 Pradesh,  (2)  Singhbhum  District  of
 Bihar,  (3)  Danewada  and  (4)  Kouta
 Tehsils  of  Bastar  District  of  Madhya
 Pradesh,  and  (5)  Ganjam,  (6)  Kora.
 pur,  (7)  Keonjhar  and  (8)  Phulbant
 Districts  of  Orissa,  administered  by  the
 Department  of  Rural  Development,  an
 area  of  949  lakh  acres  of  land  has
 been  brought  under  improved  agricul.
 tura]  techniques  since  the  incepton
 of  these  Triba]  Development  Agencies
 in  the  years  297]  to  1978  upto  the  3lat
 Becember,  ‘1978

 (b)  State-wise  dataNs  are  given
 below  -—

 Area  brought  under  agriculture
 thronh  improved  techniques

 ‘BL  State  -  siince  i
 ag  sear

 or  the  TDAS No,  ber,  7998 9  upto  re  pha

 l,  Andhra  Pradesn  45,261
 2.  Bihar  319,856
 3.  Madhya  Pradesn  .  66,116
 4  Orisga  .  .  57,9T2

 Total:  949,205
 ry
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 Changes  in  higher  Technical  Education
 System

 6574.  SHRI  SARAT  KAR:  Wil)  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  preas-
 ed  to  state:

 da)  whether  it  is  a  fact  that  there
 hheve  been  made  some  changes  during
 last  three  years  in  the  system  of
 higher  technical  education  so  as  to
 conform  to  the  urgent  national  needs;

 b)  if  so,  the  details  thereof  and
 whether  Government  propose  to  start
 more  institutions  for  meeting  the  needs
 ofa  large  number  of  students  for
 technica}  education;  and

 (९)  if  ao,  the  details  regarding  the
 scheme  of  Government  in  this  regard?

 THE  MINISTER  OP  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  Yes,  Sir.

 (b)  and  (c).  Wih  effect  from  the
 beginning  of  the  4th  Five  Year  Plan,
 the  major  emphasis  in  the  field  of
 Technical  Education  has  been  on  im-
 provement  of  quality  and  standards.
 The  same  approach  has  been  continued
 during  the  last  three  years  also.  As
 a  result  of  this  policy,  a  number  of
 changes  have  been  introduced  in
 regard  to  the  qualitative  aspect  to
 meet  the  urgent  national  needs,  as
 enumerated  below:

 (i)  Improvement  of  training  faci-
 Tities  in  the  Technical  Institu-
 tions,

 (ii)  Development  of  teaching  staff
 through  different  quality  im-
 provement  schemes.

 (iii)  Diversification  of  courses  in.
 engineering  and  technology  at
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 ment  Centres  under  Quality
 Improvement  Programme,

 (v)  Promotion  of  closer  collate-
 ration  between  Technical  In-
 stitutions  and  Industry.

 (vi)  Extension  of  facilite;  for
 practica)  raining  for  diploma
 holders  and  graduates  in  En-
 @ineermg  and  Technoiogy

 =
 the  Apprenticcship

 (vii)  Promotion  of  mdustrial  re-
 search  through  effective  awe
 volvement  of  selected  techno-
 logical  institutions.

 (vui}  Promotion  of  effective  mana-
 gement  of  Technical  Institu-
 tiong  through  various  mea-
 sures.

 As  regards  the  need  for  more  tech-
 nical  institutions,  the  Working  Group
 on  Technical  Education  set  up  re-
 cently  to  review  the  present  status  of
 nation’s  needg  and  to  suggest  re-orien-
 tation  and  improvement  to  the  cxst-
 ing  programmes  has  observed  jhat  the
 Present  annual]  admission  capacity  at
 all  levelg  i.e.  for  Diploma,  Degree  and
 Post-Graduate  Courses  in  Engineering
 and  Technology  is  adequate.  The
 Working  Group  has  further  recom-
 mended  that  the  additional  manpower
 needs  can  be  met  bv  increasing  effi-
 clency  and  effectiveness  of  the  system.
 The  All  India  Council  for  Technical
 Education  at  its  last  meeting  held  in
 February  70078  have  accepted  these
 recommendations.  Accordingly,  no
 new  Technical  Institutions  gre  sor-
 mally  proposed  to  be  started  during
 the  6th  Plan  period.

 Yanda  Allotted  to  Tribals
 6573.  SHRI  SARAT  KAR:  Will  the

 Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 the  lend  allotted  to  tribals  for  cultl-
 vation,  State-wise,  during  the  Tast  two
 years;  and
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 THE  MINISTER  OF  AGRICUL-  land.  The  Central  Government  doses TURE  AND  IRRIGATION  (SHRI  not  monitor  the  distribution  of  waste

 oT  tat  titted  to  otek  &
 land.  The  available  data  on  distribu-

 Per  Land consists  of  waste  land  tion  of  ceiling  surplus  land  to  tribals
 available  at  the  disposal  of  State  during  1977  and  798  ig  given  in  the
 Governments,  and  ceiling  surpius  Statement  attached.

 Statement

 Cailtne  Surplus  Land  Allotted  to  Tribals me
 (Area  in  Acres)

 Area  distributed  during  79797  and  7678 Name  of  State/Union  Territory

 Area  No.  of
 distributed  Reneficiarics

 t  Andhra  Pradesh®  NLA.  75965 a
 Assan

 +»%  5058  2.498 3  thac®  a  .  a
 १ Gujarat  7  |  th

 3  Haryana  2  Nil  Nil 6
 Pimachal  er  i  a  ]  12

 7  mmu  an  ashnvir  :  + 8  ‘Karnataka*®  हि  NLA  N.A.
 9  «6Kerala  .  r,462  t,  a]

 10  Madhya  Pradesh  Hl  18,166,  6,774
 at.  Maharashtra  *  .  N.A wa  Manipur  हि  Nil  ह
 1g.  Ovissa  18,766  13,041
 t4  =Punjab  हि  है  Nil  Nil
 t§.  Rejasthan  नि  1,889  5BQ
 1,  Tarul  Nadu  A  A  .  $  9
 t  Tripuia  82  84
 1  Uttar  Pradesh,  7 to  West  Bengal  .  .  NLA  9,877

 20  Dadra  and  Nagar  Havel:  g  hg  16990, at.  Delhi  Nil  i
 22  Pondicheny  Nal  Nil

 Toran.  we  es  48,593  4949

 ™*The  State  Governments  have  not  reported  the  ares  distributed  to  tribals  during  का  and
 1978.  However,  the  total  area  of  surplus  land  allotted  to  them  under  the  revised  ceiling  laws  i:
 follows  :—

 Andhra  Pradesh  .  .  49,058  acres

 Bhar  wwe  74387  acres

 Karnataka  2  ‘  A  है  20,722  acres

 Maharashtra  .  +  ‘  ”  हर  50,1536  acres

 Toran,  नि  +  2,2§,775  Seren &
 ta  '  Ly

 ज  total
 l  garabes  tf

 a}  allottess  of  surplus  land  under  the  revised  cotling  flaws  is  9874 in  Kewrbe  and  tht  %  Nharakeee  number  of  bencficiaries  during  3197  ane  r978  has not  tet  wparacely  feported  by  the  State  Governmenits.



 283  Written  Answers
 News  item  captioned  “Kashmir  Mail,

 Walks,  in  Winking”
 6576.  SHRI  SHYAM  SUNDER

 GUPTA:
 '  SHRI  MUKHTIAR  SINGH

 MALIK:
 SHRI  G.  M.  BANATWALLA:
 SHRI  SHANKER  SINHJI

 VAGHELA:

 Will  the  Maimuster  of  EDUCATION.
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  Government  have  seen
 the  press  reports  in  the  Hindustan
 Times  dated  llth  March,  979  under
 the  heading  “Kashmir  Mail,  Walks  in,
 Winking”;

 (b)  if  80,  whether  Government  have
 conducted  an  enquiry  into  the  matter,
 and

 (७)  whether  steps  have  been  taken
 to  eradicate  this  evil  from  the  coun-
 try?

 THE  MINISTHR  OF  STATE  IN
 JHE  MINISTRY  GF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI):  (a)  Yes,  Sir.

 (b)  No  enquiry  hag  been  conducted,
 after  the  uppearance  of  the  news
 item,  but  Delhi  Police  has  made  sume
 enquiries  regarding  call-girl  rackets  in
 posh  hotels.

 (९)  The  Central  Government  has
 been  exhorting  the  State  Governments
 te  ensure  enforcement  of  the  Suppres-
 sion  of  Immoral  Traffic  in  Women  and
 Girls  Act  ‘1956.  The  Act  hag  recently
 been  amended.  However,  call-giris
 have  to  be  dealt  with,  within  the
 genera]  provisiong  of  the  Act.

 Post  offices,  Telegraph  offices  and
 pablic  call  offices  opened  in  rural  and

 ttrban  areas  during  1978-79
 (6577,  SHRI  s.  R.  DAMANI:  Will  the

 Minister  of  COMMUNICATIONS  be
 pleased  to  state:

 (a)  how  many  new  post-offices  have
 been  opened  during  the  current  yes.
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 ‘1978-79,  both  in  rural  and  urban  areas,
 Seate-wine'

 (b)  how  many  new  Telegraph
 Offices  were  opened  in  both  rural  and
 urban  areas  during  the  current  year
 1978-79,  State-wize;

 (c)  how  many  new  public  call
 offices  have  been  opened  in  both  rural
 and  urban  areas  during  the  current
 year  1978-79,  State-wise;  and

 (d)  how  many  new  telephone  con-
 nections  were  given  under  OYT
 scheme  during  the  current  year
 1978-79  and  how  many  applications
 are  still  pending  under  OYT  scheme?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  to  (d)  The  in-
 formatidn  ig  being  collected  and  will
 be  laid  on  the  Table  of  the  House

 Inclusion  of  drought  affected  areas  of
 Maharashtra  under  Nationa]  Remote

 Sensing  Agency

 6578.  SHRI  S.  R.  DAMANT:  Will
 the  Minister  of  AGRICULTURE  AND
 TRRIGATION  be  pleased  to  state;

 (a)  whether  the  programme  under
 the  heag  ‘National  Remote  Sensing
 Agency’  is  based  on  the  past  study  of
 drought-affected  areas  in  Karnataka
 and  the  coastal  belt  from  (Cupe
 Comorin  to  Ratnagiri;

 (9)  whether  Government  are  consi-
 dering  a  proposal  to  include  the  other
 drought-affected  areas,  particularly  in
 Western  Maharashtra  under  this  pro-
 gramme;  and

 (ey  if  so,  the  details  thereof?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
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 Belt  from  Cape  Comorin  to  Ratna-
 gti,  to  study  the  extent  to  which
 remote  sensing  techniques  could  be
 utilised  for  providing  reliez  to  the
 Grought  affected  areas  by  way  of
 irrigation.  The  study  of  Karnataka
 areas  ha,  been  completed  and  is
 under  examination  of  the  Central
 Water  Commission.

 (b)  and  (c).  The  possibilities  of
 taking  up  similar  studies  for  other
 areas  including  Western  Maharashtra
 would  be  considered  by  the  Central
 Water  Commission  after  analysing  the
 results  of  the  studies  already  en-
 trusted  to  the  National  Remote  Sens-
 ing  Agency.

 Construction  of  houses  for  the  Central
 Government  Employees  in  Bombay-

 Pune  Region

 6579.  SHRI  8,  R.  DAMANI;  Wil
 the  Minister  of  WORKS  AND  HOUS-
 ING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  the  number  of  houses  being  pro.
 posed  to  be  constructed  for  Central
 Government  employees,  particularly
 for  low-paid  Central  Government  em-
 ployees  in  Bombay-Pune  region  during
 the  year  1979-80;  and

 (b)  the  proposed  expenditure  on  the
 construction  of  the  same?

 THE  MINISTER  OF  WORKS  AND

 ters  are  under  construction  for

 National  Seeds  Corporation
 8580.  SHRI  VASANT  SATHE:  Will

 the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  Government  are  seri-
 ously  considering  a  proposal  to  review
 and  reorient/restructure  the  National
 Seeds  Corporation  particularly  its  role
 in  production  and  marketing  of  quality
 seeds  and  other  related  aspects;

 (b)  if  so,  details  regarding  nature
 of  steps  taken/proposed  in  this  re-
 gard  to  have  the  review  done  by  an
 expert  independent  agency;

 (९)  details  of  provision  made  for
 various  projects  under  NSC  for
 1979-80,  (State-wise)  allocation  and
 actual  performance  of  NSC  during
 the  last  three  years;  and

 (d)  will  the  NSC  undertake  pro-
 gramme  of  Training  on  various  aspecta
 of  seed-production  and  marketing  for
 different  levels  of  functionaries  of  the
 organisation  and  other  State  Seeds
 Corporation  during  1979-80  and  de-
 tails  of  achievements  in  this  regard
 during  the  last  3  years,  year-wise,
 vis-a-vis  the  need  for  such  training
 in  the  years  to  come?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  No,
 Sir

 (9)  Does  not  arise.

 (ce)  Since  the  Nationa,  Seeds  Cor-
 poration  does  not  implement  projects
 ona  State-wise  basis,  the  question
 does  not  arise.

 (a)  Yes,  Sir.  During  the  last  three
 years  it  organised  40  such  courses
 which  were  attended  by  28  indi-
 viduals  ag  per  details  given  below:

 Year  No.  of  Cours-s  No.  of  Individuals
 organis-d  attended

 1976-77,  4  ह
 7977-98  a  St
 1978-79  +  qo
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 It  is  felt  that  training  facilities
 need  expansion  for  which  the  plans
 are  being  prepared,

 Compensation  for  Karaku  sheep  died
 im  transit

 €58i,  SHRI  VASANT  SATHE:  W'™
 the  Minister  of  AGRICULTURE  AN
 IRRIGATION  be  pleased  to  state:

 (a)  whether  the  Agriculture  Minis-
 try  has  demanded  compensation  from
 £7.c.  for  dead  Karakul  sheep  gift
 from  USSR  while  in  transport  during
 974  and  the  latest  position  regarding
 settlement  of  the  claims:

 (b)  whether  the  Government  are
 aware  of  the  story  appearing  in  ‘This
 Fortnight’  issue  March  8  and  March  21
 1979  under  the  caption  ‘Furore  over
 sheep’,

 (९)  if  go,  the  reaction  of  the  Gov-
 ernment  to  the  various  observations
 of  serious  nature  made  therein  and
 facts  of  the  matter  observation-wise;
 and

 (4)  the  number  of  sheep  imported
 for  research  introduction  purposes  in
 the  country  during  the  last  three  years,
 year-wise  and  estimated  cost  thereof
 and  result  of  such  experiments  as
 regards  adaption  of  imported  sheep  to
 indicators  and  the  policy  of  the  Gov-
 ernment  formulated  during  the  last
 two  years?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  to  (d).  Infor-
 mation  is  being  collected  and  will
 ‘be  placed  or  the  Table  of  the  Sabha.

 सारो  भूमि  का  केत्र  जौर  उसका  चेती
 के  लिये  सपबीग

 6582.  थो छोतू  भाई  गासित  :  क्‍या

 कृषि  बौर  सिंचाई  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :  .

 (क)  देश  में  (राज्यवार),  बारी
 न्भूचि  का,  हैवटैयरों  में,  केत  कितना  है;
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 (दस)  गया  केलीय  सरकार  ने  इस  भूमि
 को  कृषि  योग्य  बताने  के  लिये  कोई  योजना
 बनाई  है  ;  झौर

 हि (ग)  यबि  हां,  तो  इस  सम्बन्ध  में  राज्यवार

 .कितनी  श्रगति  हुई  है  ?

 कृषि  झोर  सिचाई  मंत्री  शबी  सुरक्षोत
 feg  बरसाला)  :  (क)  उतके  द्वारा  दी
 गई  रिपोर्ट  के  अनुसार  राज्यवार  आंकड़े  नीचे
 दिए  गए  हैं  :--

 राज्य  (क्षेत्र  लाख  हैक्टर  में)

 हरियाणा  1.00
 पश्चिम  बंगाल  i.00
 उड़ीसा  *  i.06

 पाण्डिचेरी  0.0i

 गूजरात  12.  14
 श्रांध  प्रदेश  2.00

 तमिलनाडु  ,  06

 बिहार  |
 पंजाब
 उत्तर  प्रदेश

 केरल  आकड़े  एकल  फिए  जा

 दिल्ली  |  रहे  हैं
 भध्य  प्रदेश
 फर्नाटक

 महाराष्ट्र
 राजस्थान  ।

 (@)  लवणीय  मृदा  भ्कृष्य  होना
 झावश्यक  नहीं  है  ।  इस  मृदा  की  उत्पादकतो

 सुधारने  के  लिए  केन्द्रीय  सरकार  की  कोई
 योजना  नहीं  है  t

 (ग)  प्रश्न  नहीं  होता  f

 आदिवासियों  के  समुवाध  औरे  संस्कृति
 ५  का  विकास

 ees.  की  छील  भाई  गाभित,  :  सा
 जिला,  समान  कल्पान  झौर  सेस्काति  सी बहे,
 बताने  की  कृपा  करेंगे  कि  संरविवाली,  बहुल
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 प्रत्येक  राज्य  में  आदिवासियों  के  समुदाय
 और  सस्कृति  का  विकास  और  सुधार  करने
 वाले  सगठनो  के  नाम  क्या  हैं  श्रौर  तत्सम्बन्धी
 ब्यौरा  क्‍या  है  ?

 शिका,  सन्नाज  कल्याण  शोर  संस्कृति
 न्मंधों  (डा०  प्रताप  चला  का) :.  यद्यपि
 आदिवासी  बहुल  राज्यों  में  कार्यरत  संगठतों
 के  लिए  ही  कोई  योजना  नहीं  है,  तथापि
 ससस्कृति  विभाग  लिष्यादवन  रूपकर  तथा
 साहित्यिक  कलाओ्री  के  क्षेत्र  के  पुस्तकालयों,
 सग्रहालमों  और  सास्क्ृतिक  समठनो  को  विकास
 के  लिए  वित्तीय  सहायता  प्रदान  करता  है  ।
 सस्कृति  विभाग  निप्पादत  और  रूप  कर  कलाओं
 के  क्षेत्र  मे  छात्रवुन्तिया/शिक्षावृत्तिया  भी
 दान  करता  है  1

 Opening  of  Universities  in  Rural
 Arenas

 6584  SHRI]  SURENDRA,  BIKRAM:
 Will  the  Minster  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  what  steps  Government  have
 been  taking  to  establish  new  Uni-
 Versities  im  rural  areas  insteag  of
 Opening  mm  urban  areag  in  an  effort  to
 educate  more  rural  people,

 (b)  if  no  steps  are  being  taken  on
 (a)  above,  reasons  therefor;  and

 and  medical  universities
 in  rural  areas  to  fulfil  the  dream  of
 Mahatma  Gandhi?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  and  (b).  The  primary
 Tesponsibility  for  the  establishment  of
 Universities  and  selection  gg  their
 location  is  that  of  the  State  Govern-

 is  clearly  established  on  academic
 considerations  and  also  in  terms  of
 resources  available  for  their  proper
 development.  The  Central  Govern-
 ment  have  at  present  no  proposal
 under  their  consideration  to  establish
 any  new  Central  University.

 (c)  The  development  of  higher
 education,  particularly  in  professional
 fields  like  medicine,  depends  an  the
 availability  of  adequate  infrastruc-
 tural  facilities  for  its  sustenance.
 Efforts  are  now  being  made  to  widen
 the  base  of  education  through
 greater  attention  to  strengthening  and
 expanding  elementary  education  40
 that  the  needs  of  rural  population  can
 be  met  adequately.

 Kosi  Project  behind  Schedule

 6585.  SHRI  CHITTA  BASU:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  the  execusion  of  the
 Rs  200  crores  Kosi  Multi  purpose
 project  is  lagging  much  behind  the
 schedule;

 (b)  if  so,  the  reagons  thereof;  and

 (०)  the  steps  taken  to  overcome
 the  situation?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  to
 (ce)  There  has  been  delay  in  the

 tem.  The  land  is  quite  sandy  (being
 in  the  past  the  river  beds  or  Khadir
 of  the  Kom)  and,  unhke  the  rest  of

 to  the  use  of  avd  for  puryioses  of
 drainage.  The  Central  ‘CMvernment
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 and  the  State  Government  are  seized
 of  the  speciay  problemg  of  this  project
 The  Government  of  Bihar  have  been
 asked  prepare  a  scheme  of  moder-
 nisation  of  the  Kosi  Canal  System
 after  in  depth  studies  of  the  defi-
 ciencies  of  the  present  system,  and  a
 comprehensive  review  of  the  irriga-
 tion  commands  under  different_out-
 lets.  This  modernisation  scheme
 should  provide  for  re-modelling  of
 canals  to  have  adequate  capacity  and
 construction  of  additional  minor
 water  courses,  re-modelling/provision
 of  masonry  structures  like  falls,
 agueducts,  syphones,  -escapes,  etc.,
 provision  of  permanent  outlets  con-
 trolled  by  gates,  lining  of  the  canal
 system,  adequate  drainage  in  the
 command  and  conjunctive  use  of
 ground  and  surface  water,  With  2
 view  to  step  up  the  utilisation  of  the
 irrigataion  potential,  the  State  Gov-
 ernment  would  have  to  strengthen  its
 command  area  organisation  S  as  to
 provide  necessary  infrastructure,  in-
 eluding  Jand  reforms,  land  consolida-
 tion,  jand  shaping,  field  channels,  field
 drains  etc.  and  also  agricultural  ex-
 tension  services.

 Permission  for  Direct  Recruitment  of
 Jr,  PE.Ts.

 6586.  SHRI  SHYAMLAL  .DHURVE:
 SHRI  S.  8.  DAS:

 ‘Will  the  Minister  of  EDUCATION.
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Ministry  of  Education  and  Social
 Welfare  had  granted  permission  to

 Directorate  of  Education,  Delhi  Ad-
 ‘Mninistration,  Delhi  for  direct  recruit-
 ment  against  the  vacancies  of  Jr.
 P.E.Ts,  when  already  out  of  339,  327

 -  NDS  Instructors  taken  over  on  ist
 November,  972  are  still  to  be  regu-
 larised;  and

 (b)  if  so,  the  facts  thereof?

 THE  MINISTER  OF  STATE  IN
 -  THE.  MINISTRY:  OF  ‘EDUCATION
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 (SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI):  (a)  and  {b).  Delhi  Ad-
 ministration  has  not  asked  for
 permission  for  making  direct  recruit-
 ment  against  the  vacancies  of  Junior
 Physica]  Education  Teachers.  However
 the  Executive  Council,  Delhi  Ad-
 ministration  in  it,  sitting  on  “23-8-1978
 has  taken  a  decision  that  50  per  cent
 of  the  available  vacancies  of  Junior
 Physical  Education  Teachers  would  be
 earmarked  ‘for  absorption  of  the
 NFC/NDS  Instructors  and  the  re-
 Maining  50  per  cent  of  the  vacancies
 will  be  filled  up  through  direct
 recruitment  in  order  to  provide  em-
 ployment  opportunity  to  the  qualified
 Junior  Physical  Education  Teachers
 seeking  employment.

 Publicity  Structure  of  Institutes  under
 Education  Ministry

 6587,  SHRI  SCHINDRA  LAL  SIN-
 GHA:  Will  the  Minister  of  EDUCA
 TION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  the  names  of  the  institutes
 under  the  Ministry;

 (b)  the  details  of  the  publicity
 structure  and  the  polcy  of.  the
 publicity  of  these  institutes,  institute-
 wise  and  the  amount  spent  for
 publicity  during  the  last  three  years.
 year-wise;

 (९)  the  names  of  the  news  dailie?
 and  the  periodicals  utiliseq  for  adver-
 tisements  by  these  institutes.  during
 the  last  three  years,  year-wise;

 (d)  the  details  of  the  attitude  of
 publicity,  in  small  and  medium
 language  dailies  of  these.  institutes:

 {e)  the  reflection  thereof?

 THE  MINISTER:  OF  EDUCATION:
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 Public  Sector  Undertaking  under
 the  Ministry  of  Works  ang  Housing

 6588  SHRI  SACHINDRA  LAL
 SINGHA,  Will  the  Mhnuister  of
 WORKS  AND  HOUSING  AND  SUP-
 PLY  AND  REHABILITATION  be
 pleased  to  state

 (a)  what  are  the  names  of  the
 public  sector  undertakings  and  the
 various  authorities  under  the
 Minastry;

 (b)  the  details  of  the  publicity
 structures  of  these  units  ang  the
 authorities  and  the  amount  spent  by
 the  units  and  authorities,  unit-wise
 authority-wise  during  the  last  three
 years,  year-wise

 e)  the  names  of  the  news  dailies
 and  the  penodicals  utilised  by  these
 authorihmes  and  the  units  authority-
 wise,  unlt-wise  during  the  last  three
 years,  and

 (d)  the  details  of  the  implementa-
 tion  of  Govermment  policy  and  =  the
 help  given  by  the  small  and  medium
 new,  papers  to  these  authorities  and
 the  units  authority-wise,  unit-wise?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT),  (a)  The  following  are  the
 public  sector  undertakings  and  other
 authorities  under  this  Ministry,

 (7)  The  National  Buildings  Cons-
 truction  Corporation  Limited

 (u)  The  Hindustan  Prefab  Limited

 (70)  The  Housing  and  Urban  Deve
 lopment  Corporation

 (av)  The  Dein
 Authority.

 (v)  The  Delhi  Urban  Art  Commrs-
 sion

 (vi)  The  Central  Board  for  the
 Prevention  and  Control  of  Water
 Pollution.

 Development

 (9)  to  (a)  The  imformation  os
 being  collected  and  will  be  laid  on
 the  Table  of  the  Sabha

 Change  in  Publicity  Structure  of  the
 Puble  Undertakings  under  the

 Munistry

 6589  SHRI  SACHINDRA  LAL
 SINGHA  Will  the  Mimster  of  COM-
 MUNICATIONS  be  pleased  to  state

 (a)  the  names  of  the  public  sectoi
 undeitakings  under  the  Minastry,

 (9)  the  details  of  the  publecity
 structure  and  policy  of  these  units,
 unit-wise,  and  the  amount  spent  for
 publicity  during  the  last  three  years,
 ycar  wise,

 (५)  the  names  of  the  news  dailies
 and  per0dicals  given  advertisement
 by  these  umt,  unitwise  during  the
 last  three  years  .vear-wise

 (d)  whether  an,  study  has  been
 made  by  these  units  about  the  Metro-
 pohtan  approach  of  publicaty  of  these
 units,  if  so,  the  details  thereof,  and

 (c)  the  action  being  taken  to  give  a
 rwal  bent  in  publicity  by  them  unit-
 ‘wise?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEO  SAI)  (a)  The  names  of
 the  publhe  sector  undertakings  under
 the  administrative  contol  of  the
 Ministry  of  Communications  are
 given  below

 (l)  Indian  Telephone  Industries
 Ltd  Bangalore

 (2)  Hindustan  Teleprinters  Ltd
 Madras

 (3)  Telecommunications  Consul-
 tants  India  Ltd,  New  Delhi.

 (9)  to  (e)  Information  is  beng
 collected  and  will  be  placed  on  the
 Table  of  the  House.
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 राज्यों  में  शिंका  को  r0-+ 2  प्रस्ाती

 6590.  शी  लक्ष्मी  नाराधण  वाधक:
 कया  शिका,  समाज  कल्याण  भ्ौरसंस्कृति  भली

 यह  बताने  की  छुपा  करेंगे  कि

 (क)  क्या  यह  सच  हे  कि  देश  भर  से
 शिक्षा  प्रधालीं  मे  एकरूपता  भ  होने  के  कारण

 विदृयोधियी  को  बहुत  अधिक  वठिनाई  का
 सामना  करना  पड़ता  है  ,

 (ख)  देश  मे  किन-किन  राज्यों  में

 10+  प्रणाली  लागू  कर  दी  गई  है  ,

 (भ)  जिन  चाज्यों  में  यह  प्रणाली  लासू
 कर  दी  गई  है  उनके  शिक्षाविदी  के  विचार
 क्या  हैं  घौर  शेष  राज्यो  मे  इसे  लागू  ते  करने
 के  क्या  कारण  हैं  ,  शौर

 (=)  शिक्षा  के  पश्चात्‌  बुबको  को
 झात्मनिर्भर  बनाने  के  विचार  से  शिक्षा
 प्रणाली  में  क्या  परिवर्तन  किए  गए  है  ?

 खिला,  ह्ल्लाज  ह... अ  कौर  संस्कृति
 आंधी  1६.  प्रताप  द... ल  कण)  :  (क)  जी,
 ह्ा।

 (@)  विभिन्न  राज्यो  शौर  संध  शासित
 क्त्रो  मे  स्कूली  शिक्षा  का  नया  ढाचा  लागू
 करने  से  सम्बन्धित  स्थिति  निम्नलिखित

 ह उ

 @)  राज्य/सभ  शासित  क्षेत्र  जहा  स्कूली
 लिक्षा  का  104.2  ढांचा  है।

 @)  भानत  प्रदेश

 (2)  भ्रसम

 (3)  बिहार

 (4)  गुजरात  |

 (5)  जम्मू एवं  काश्मीर

 (6)  कर्नाटक

 (7)  कैरले
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 (8)  भहाराष्ट्र

 (9)  मणिपुर

 (10)  मेंधघालय**

 (2i)  नागालैण्ड**

 (12)  उड्डीसा

 (13)  सिक्कक्‍्मि

 (i4)  तमिलनाडु

 (1s)  ल्िपुरा

 (i6)  उत्तर  प्रदेश

 (17)  पश्चिम  बंगाल

 (i8)  अदणाचल  प्रदेश

 (19)  अण्डभान  एवं  निकौबार  बीप
 समूह

 (20)  चंडीगढ़

 (21)  वादरा  धौर  लगर  हवेली

 (22)  दिल्‍ली

 (23)  गोवा,  दमल और  दीव

 (24)  लक्षादूबीप

 (25)  सिज़ोरभ**

 (26)  पाडिचेरी

 ्न्ड्स  'राज्यो/सघ  शोसित  क्षेत्रों  मे
 0  धर्षीय  स्कूल  के  बाद दो  वर्षीय

 पुबं-विश्वविदृयधालय  है  ॥

 (1)  1979~80  से  i0-+  297  लागू
 करते  वाले  सभाचित'  राज्य  —

 («1)  हरियाणा

 (2)  मध्य  प्रदेश

 (3)  पंजाब

 (पर)  जिन  राज्यो  ने  शिदूश्नात  रूप  भे  नई
 प्रणाली  अपनाना  स्वीकार  कर  लिया
 है,  लेकिन  भ्रभी  अन्तिम  तिथि  लिक्लॉरित  की
 जानी  है  a

 qy  हिमाचल  ह... अ

 (2)  राजस्थान
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 (ग)  नई  शिक्षा  प्रणाली  पर  शिक्षा-
 शास्त्रियों  भर  राज्यों/तंघ  शासित  क्षोत्रों
 के  प्रशासकों  के  विधिन्न  मंचों  पर  पूर्ण  रूप से
 विचार  विमर्श  किया  जा  चुका  है  ।  भारत
 के  माध्यमिक  शिक्षा  बोर्डों  के  सम्मेलन  ने  पूरे
 देश  में  एक  जैसी  शिक्षा  प्रणाली  लागू  करने  से
 सम्बन्धित  सिफारिशों  का  समर्थन  किया  है  ।
 राज्यों  और  संघ  णासित  क्षोत्रों  के  शिक्षा
 मज्रियों  के  सम्मेलन  ने  छठी  योजना  के  प्रन्त  तक
 सभी  राज्यो/संघ  शासित  क्षेत्रों  मे  नई
 प्रणाली  अपनाने  का  सकल्‍प  किया  है  ।

 (घ)  उच्चतर  माध्यमिक  अर्थात्‌  जमा
 दो  ह्तर  पर  व्यावसायिक  शिक्षा  शुरू  करना
 नई  शिक्षा  प्रणाली  की  एक  प्रमुख  विशेषता  है  ।
 यह  प्रणाली  छात्रों  को  अधिक  रोजगार  योग्य
 बनाने  भ्रथवा  स्व-रोजगार  में  लगाने  के  लिए
 तैयार  की  गई  है  1  इसके  झलावा  समाज  के
 लिए  उपयोगी  उत्पादक  काय  माध्यमिक
 स्‍तर  के  छात्रो  भौर  उच्चतर  माध्यांमक  स्तर
 के  शैक्षिक  क्षेत्र  के  छात्रों  के लिए  एक  अनिवायं
 विषय  &

 कृषि  उत्पादों  का  सुल्य  सृचकांफक

 659l.  शो  झमन्त  राम  जाधसवाल  :
 क्या  कृषि  और  सिलाई  मंत्री  यह  बताने  की

 कृषा  करेंगे  कि  i967-68  को  झाधार  वर्ष
 मानकर  कृषि  उत्पादों  के  मूल्य  सूचकांक  शौर
 क्रषि  आदातों  के  थोक  सूचकाक  मे  कृषि  वर्ष
 1976-77,  1977-78  शौर  1978-79

 में  हुई  बृद्धि  के  क्या  ाकड़े  है  ?

 कृषि  श्रोर  सिंचाई  मंत्र  (अंसुरमोत

 सिह  बरनाला)  :  वर्ष  1970-71  (प्रंप्रैल---

 मार्च)  को  भ्राधार  वर्ष  मानकर  इस  समय

 सरकार  विभिन्न  जिन्सों  के  थोक  मूल्यों  के

 अखिल  भारतीय  सूचकाकों  को  सकलित

 कर  रही  है  |  कृपि  वर्ष  1976-77,
 1977-78  तथा  i978-79  (जुलाई,
 978  फरवरी,  979)  के  लिए  कृषि

 जिन्सी  तथा  विभिन्न  कृषि  आदानों  के  थोक

 मल्यो  के  सूजलकाकों  के  साथ-साथ  झावार  वा

 की  तुलना  में  उनमे  जो  वद्धि  हुई,  कह  संलग्न

 विवरण  में  दे  दी  गई  है  t

 1967-68  को  प्राबार  वर्ष  आनते

 हुए  विवरण  में  दी  गई  विभिन्न  मदों  के  लिए

 तुलनात्मक  श्रांघार  पर  घूचक्रांक  उपलब्ध

 नही  है  ।
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 Errigation  Facilities  to  State,  during
 1978-79

 6592.  SHRI  Y.  P.  SHASTRI:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state
 State-wise  names  of  the  big  and
 nedium  irrigation  schemes  completed
 or  providing  irrigation  facilities;  of

 28  lakh  hectares  of  land  as  algo  the
 area  of  Jand  in  hectares,  State-wisc.
 m  which  irrigation  facilities  have  been
 provided  by  small  irrigation  schemes?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  A
 statement  showing  the  niajor  and
 medium  irrigation  projects  which

 have  been  substantially  completed
 during  the  year  1978-79  is  at  State-
 ment-l.  State-wise  details  of  the
 likely  achievements  of  irrigation  po-
 tentia]  during  1978-79  are  given  at
 Statement-II,

 Statement  I

 State  Name  of  unigation  projects  substantially  complete
 duriug  1978-70,

 Mayor  Medium
 Andhra  Pradesh  :  कर  ता  नि

 Asam  *  कर

 Gujarat

 La

 Jammu  and  Kashmir  .
 Madhva  Pradesh  3  नि  Rarna

 Maharashtra  हे

 Ubai
 Kakraqar

 Tawi  Lift  *

 Gandhipalem
 Ukachettivagu

 davagu  Reservoir
 Gundala.agu
 Maddigedda
 Mukkamamicdi
 Sukla
 Saraswati
 Phophai
 Rawal
 Wankleshwar  Bhey
 Remodelling  Ranbir  Canal
 Barunsdi  (Phase  I)
 Umrar  Nalla
 Mchroj
 Suhi

 Bori  a Basappawadi
 Watephal Paida;
 Sakhalinalla

 Punjab  .  Beas  Unit  I
 aint  prdject  with  Harvana  and तें
 Rajasthan).
 Rajasthan  न  +

 Uttar  Pradesh,  .  न

 Daia  Irrigation
 Jhalnt
 Ramganga  Valley Dalmau  pumped  canal  stage  IT
 Deckali  Pumped  Canal  Stage  I.

 Kishanpur  Pumped  Canel

 Augaud  Pumped  Canal  end
 Yarouna  Pumped.  Canal.
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 Statement  IT

 (‘  900"  Ha.)

 a
 Naine  of  States  Additonal  potential  during  1978-79

 Major  &  Medium  Minot

 x.  Andhra  Pradesh  .  .  +  782  50

 a.  Asam  डे  go  55

 a  Bihar  .  हे  40§  225

 4.  Gujarat  .  .  7  .  नि  85  32

 5  Harvana  .  49  34

 6.  Himachal  Pradesh  a  aa

 bt  Jammuand  Kashmir  ५.५»  .  +  ्  65

 ca  Karnataka  °  नि  .  हे  हे  57  40

 a.  Kerala  se  8  8  8  8  +  26  7

 to.  Madhya  Pradesh  .  ;  ~  ‘i  e  @  145,  85
 to  Maharashtra  ,  i  न  द  हि  हर  हे  110  40

 i  Mamypur  i  .  a  A  .  .  .  to  2

 tg.  Meghalava  .  ,  .  .  .  .  ~

 i4.  Nagaland  .  .  7  .  .  .  .  -  +

 Ihe  Orissa  .  *  =  .  .  .  60  95

 16.  Punjab  .  .  .  .  .  _  *  a5  42°5

 ry.  Rajasthan  .  .  .  Py  .  .  50  25

 8  Sikkim  .  .  o  t

 Age  Tamil  Nadu  7  7  .  नि  नि  ह  ag

 ao  =  Tripura  +  नि  .  नि  .  न  o5

 ai.  Uttar  Pradesh  7  नि  .  .  330  570

 ao  West  Bengal  ,  :  >  Fi  .  .  9  ३70

 Total  Ftates  .  न  .  7948  144o°  ५

 Union  Territories  =,  नि  .  .  .  a  Sm,

 Total  States/Union  ‘Territories  न  7948  449"°

 Say  .  #  «  1990,  t4g0
 on eel
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 Expert  Committe,  for  Improvement
 ;  of  Suger  Industry

 6593.  SHRI  क्र.  V.  SWAMI-
 NATHAN:

 SHRI  ए  M.  SAYEED:
 SHRI  M  WV.  CHANDRA

 SHEKHARA  MURTHY

 Will  the  Minster  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state-

 (a)  whether  it  ig  a  fact  that  Maha-
 rashtra  Government  has  appointed  an
 Expert  Committee  to  go  into  the
 working  of  the  Industry  and  suggest
 suitable  cost  production  normg  and
 measures  to  streamline  procedure

 (b)  if  80,  whether  Union  Govern-
 ment  have  also  directeq  the  State
 Government  to  appoint  such  Commit-
 tees  for  the  improvement  of  the  sugar
 industry;

 (ce)  if  so,  how  many  State  Govern-
 ments  have  responded;  and

 (d)  whether  Union  Government
 are  also  appointing  such  type  of
 Committee?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  to  (4),  It  is

 World  Bank  Loan  for  Certifiey  High
 Quality  Disease-Free

 6594  SHRI  R.  दल  SWAMI-
 NATHAN:

 SHRI  M.  V.  CHANDRA
 SHEKHARA  MURTHY:

 Wil  the  Mimuster  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  World  Bank  has  de-
 cided  to  sanction  a  loan  to  the  Union
 Government  for  production  of  certj-
 fied  high  quality  disease-free  seed.

 (b)  if  so,  whether  in  this  regard,
 Rs  20  crores  have  been  given  to
 Haryana  State:

 (c)  if  gO,  the  details  of  the  pro-
 posed  programmes:  ang

 (d)  whether  World  Bank  hag  also
 given  a  loan  to  U.P.  Government  for
 construction  of  godowns  in  the
 State?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 Yes,  Sir.  The  credit  agreement  has
 already  been  signed.

 (b)  and  (c).  Haryana’s  share  of  the
 ‘World  Bank  aided  project  is  Riv  6.57
 crores  only.  Under  this  programme,
 a  planned  attempt  is  being  made  to
 develop  a  broad-baseg  net-work  of
 seed  production  covering  all  facety  of
 seed  production  covering  al  facts  of
 trol,  seed  certification,  processing,
 training,  and  production  of  breeder,
 foundation  and  certified  seeds  etc.
 The  programme  also  includes  canal
 remodelling
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 Reduction  in  Ketall  Price  of  Pesti-
 cldes

 6595  SHRI  5."  छू,  MHALGI:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  the  Union  Agriculture
 Minister,  while  maugurating  a  semi-
 mer  recently  organised  by  the
 Pesticides  Association  of  india
 at  Delhi  said  that  the  Government
 might  consider  reducing  tax  burden
 on  the  pesticides  Industry  provided
 there  was  specific  Assurance,  that  this
 would  lead  to  corresponding  reduc-
 tion  in  retail  prices  of  the  pesticides;
 and

 (b)  the  response  to  this  offer  re-
 ceived  from  the  pesticides  Industry?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 Yes,  Sir

 (b)  The  Pesticide  Association  of
 India  has  made  a  proposal  which  is
 under  examination.

 Enquiry  into  Losg  due  to  Sale  of
 Fire  Wood  in  Kerala

 6596,  SHRI  MUKHTIAR  SINGH
 MALIK;

 SHRI  G,  M.  BANATWALA-
 SHRI  SHANKER  SINHJI

 VAGHELA:

 Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION Te  pleased
 to  state:

 (a)  whether  Kerala  State  has  lost
 about  Rs.  5  crores  after  the  Gov-
 ernment  entered  into  a  five-year
 contract  to  sell  fire  wood  at  Rs.  35  a
 tonne  (Pevailing  market  rate  Rs.  200/-)
 with  g  well  established  industrialist.
 and

 (b)  if  so,  whether  Government
 propose  to  inquire  into  this  matter
 through  CBI,  and  if  not,  the  reasons
 thereof?

 THE  MINISTER  OF  AGRICDL-
 TURE  AND  IRRIGATION  (SHRI
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 SURJIT  SINGH  BARNALA):  fa)  No,
 Sir.  In  January,  1979,  the  State
 Government  of  Kerala,  had  entered
 into  an  agreement  with  M/s.  Western
 India  Plywood  Ltd,  Bahapatam,
 Cannanore  for  supply  of  55,000  tonnes
 of  miscellaneous  firewood  annually  to
 the  said  company  for  a  period  of  five
 years  subject  to  assessment  based  on
 installed  capacity  determined  by
 technica]  experts  and  also  subject  to
 availability  of  the  material  for  expan-
 sion  of  production  from  7500  tonnes
 to  25,000  tonnes  per  annum,  The
 value  of  firewood  has  been  fixed  at
 Rs  25  per  tonne  and  the  State  Gov-
 ernment  does  not  incur  any  los>
 thereby  as  the  price  fixed  is  neariy
 double  the  seigniorage  rate  and  direct
 eollection  of  firewood  from  distant

 coupe  Sites  in  difficult  forest  areas  |
 the  responsbility  of  the  company

 (b)  Question  does  not  arise,  since
 a  decision  to  supply  firewood  at  the
 rate  fixed  was  taken  by  the  State
 Government  after  mature  considera-
 tion  for  industrial  development

 Integrated  Rural  Development  Prog-
 ramme  in  Maharashtra

 6597.  SHRI  R,  K.  MHALGI:  Will
 the  Minster  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  how  many  schemes  under  the
 new  integrateq  Rural  Development
 Programme  have  been  taken  up  so
 far  in  Maharashtra:

 (b)  how  many  schemes  are  await-
 ing  sanction  in  that  State;  and

 (९)  the  total  outlay  of  thi,  scheme
 for  the  State  of  Maharashtra  during
 a  financial  year  of  1978-807

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  and  (b).  727
 blocks  were  selected  for  implement-
 ing  the  Integrated  Rural  Develop-
 ment  Programme  in  Maharashtra
 during  °78-79.  Blpck  plans  containing
 schemes  in  the  field  of  agricylture
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 ang  its  albed  activities  were  sanc-
 tioned  in  respect  of  all  these  blocks
 selected  under  the  programme

 te
 The

 total  outlay  for  the  State
 of  harashtra  under  the  IRD  prog-
 iamme  during  979.80  is  likely  to  be
 about  Rs  9  crores.

 Bread  Plants  by  Modern  Bakeries

 6598.  SHRI  JANARDHANA  POO-
 JARY:  Wil  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state"

 (a)  whether  the  Government  have
 asked  the  Modern  Bakeries  (India)
 Ltd.  not  to  put  any  more  bread  plants
 m  the  country.  and

 (b)  rf  80,  the  reasons  therefor?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  and  (b).  As
 per  the  present  Industrial  policy  of
 the  Government  announced  =  in
 December,  ‘1977,  bakery  industry  has
 been  reserved  for  development  in  the
 Small  Scale  Sector.  Modern  Bakeries
 (India)  Ltd  cannot,  therefore,  nor-
 mally  set  up  any  large  scale  bread
 plant.

 Payment  of  Grants  to  Indian  Council
 of  World  Affairs

 6509,  SHRI  BHARAT  SINGH
 CHOWHAN:  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  state
 the  reasons  for  which  the  Indian
 Council  of  World  Affair,  (Sapru
 House  Library)  has  not  been  paid  the
 amount  of  sanctioned  grants  so  far?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE

 ard  of  Re,  3.00  lakhs  was  also  released
 to  the  Indian  Council  of  World  Affairs
 Library,

 झावियवाप  क्षेत्रों  में  शिक्षा  क,  आश्रम-
 प्रण/च,

 6600.  शा  भारत  खिह  चौहान :
 क्या  शिमा,  सस्ताज  कल्याण  शौर  संस्कृति
 मत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्‍या  सरकार  ने  यह  बात  सिदुधात
 रूप  में  स्वीफार  कर  ली  है  कि  ग्रादिवासी  क्षेत्रों
 में  शिक्षा  की  शआ्राश्नम-प्रणगाली  श्रपनाई  जानी
 चाहिए  ;

 (ख)  यदि  हा,  तो  उन  राज्यों  के  क्या
 नाम  @  जिन्होंने  उक्त  सिदुदात  स्वीकार
 कर  लिया  है  भौर  इस  संबध  में  उन  राज्यों
 की  नीतिया  क्‍या  है  ,  शौर

 (ग)  इस  सचध  में  राज्यों  मे  क्‍या
 प्रगति  हई  है  ?

 शिक्षा,  घत्राज  कल्पाण  झार  संस्कृति
 मंत्रं।  (डा०  प्रताप  ष्ब्ना  जन्द )  :  (क)  जी,
 हा।

 (@)  शर  (4),  उप-पाजना  क्षेत्रों  वाले
 अधिकाश  राज्यों  ने  श्रादिवासियो  के  लिए
 आश्रम  जे से  श्रावाभीय  स्कूल  खोलना,  सिंद्धात
 रूप  से  सान  लिया  है।  राज्य  सच्कारों  दुवार।
 ये  स्कूल,  धन  उपलब्ध  होने  पर  ही,  स्थनीय
 झ्रावश्यकताओ  तथा  प्रपेक्षाओं  के  अनुसार
 खोले  जाते  हैं  1

 STATEMENT  CORRECTING  ANS-
 WER  TO  UNSTARRED  QUESTION

 NO.  4687  DT.  28.8.78  RE  ACCOM-
 MODATION  TO  ACCREDITED

 PRESS  CORRESPONDENTS
 THE  MINISTER  OF  WORKS  AND

 HOUSING  AND  SUPPLY  AND  RE.
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  In  the  reply,  it  wag  astate-
 ed  that  94  accredited  Press  Corres-
 pondents  were  in  occupation  of  Press
 Pool  accommodation  and  7  in  occupa-
 tion  of  General  Pool  =  residences.
 Actually  out  of  this  94,  3  Press  Cor-
 respondents  viz,  Shri  A  G  George
 (SL  No.  32  of  App.  A),  Shri  A  N.
 Satwik  i,  No.  37)  and  Shri  8.  K.
 Bose  (Sl,  No,  68)  had  vacated  the
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 accommodation  earlier.  Shri  J.  M.
 Deb  (Sl  No  87)  did  not  accept  the
 Press  Pool  accommodation  allotted  to
 him.  One  additional  Press  Cor-
 respondent,,  Shri  s.  Venketesh  was
 in  occupation  of  the  Press  Pool  ac-
 commodation  but  was  not  accounted
 for  while  framing  the  answer.  Thus
 in  all,  9  Press  Correspondents  were
 in  occupation  of  the  Press  Pool  ac-
 commodation

 2.  In  General  Pool,  there  are  three
 more  accredited  Press  Correspondents
 ow  Smt  Lata  Bhatia,  Shn  N
 Srinivasan,  and  Shri  A  K  Kidwai
 who  were  also  in  occupation  of  Ge-
 neral  Pool  accommodation  In  all,
 30  accredited  Press  Correspondents
 were  in  occupation  of  General  Pool
 accommodation

 3.  The  inconvenience  caused  is
 deeply  regretted.

 The  errors  in  the  reply  came  to  no-
 tree  after  a  considerable  time  and  the
 position  had  to  be  verified  with  refer-
 ence  to  various  record  and  from  in-
 dividuals  concerned  and  hence,  the
 statement  could  not  be  Tad  within
 the  prescribed  time  limit.

 4  brs.
 RE.  SHORT  NOTICE  QUESTION

 MR.  DEPUTY-SPEAKER:  Papers
 toe  be  laid.

 SHRI  JYOTIRMOY  BOSU  (Dia-

 taken  up  either  on  Wesdnesday  or
 Thursday.

 MR.  DEPUTY-SPEAKER:  That  will
 be  cons:dered  by  the  Speaker

 SHRI  JYOTIRMOY  ‘BOSU:  You  are
 the  Speaker  for  us.

 MR  060  OMDDEEBUTY-SPEAKER:  These
 things  are  not  considered  on  the  floor
 of  the  House.
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 erder  The  House  should  have  been
 informed  that  the  short  notice  ques~
 tion  is  not  going  to  be  taken  up.
 Generally,  it  happens  that  when  such
 situations  arise,  the  short  notice  ques-
 tion  is  allowed  even  though  the  ques-
 tion  hour  is  suspended  t  can
 recall  some  such  occasions  when  short
 notice  questions  were  allowed  The
 House  has  a  right  to  know  why  the
 right  of  taking  up  short  note  ques-
 tion  is  dented  Tt  is  a  very  mmpor-
 tant  matter

 This  will  also  have  to  borne  in
 mind  that  the  short  notice  question—
 the  nomenclature  of  xt—has  to  be
 adhered  to  It  is  not  that  a  short
 notice  question  can  be  shoved  off  to
 any  date  at  the  end  of  the  session  or
 five  or  six  days  afterwards  It  the
 short  notice  question  is  not  taken  up
 today,  it  should  be  taken  up  day  after
 tomorrow  because  some  time  will  be
 required  for  circulation.  These  ure
 the  two  questions,  ie.  firstly  that  the
 short  notice  question  should  be  taken
 up  as  it  has  been  taken  up  in  the
 past  although  the  Question  Hour
 has  been  suspended  and  secondly  if
 the  short  notice  question  is  being
 postponed  today;  it  should  be  taken
 up  at  the  earliest,  allowing  a  day
 for  circulation.

 MR  DEPUTY-SPEAKER  This
 question  has  been  considered  by
 the  Speaker  and  I  am  told  the  hon
 Speaker  has  decided  that  provimenal-
 ly  it  wil]  be  listed  for  Monday.

 SHRI  SHYAMNANDAN  MISHRA
 No,  Sir.

 MR.  DEPUTY-SPEAKER:  That  is
 why  I  shid  ‘provisionally’.  It  has  not
 been  decided  finally  and  I  suppose  the
 observations  that  you  have  made  here
 new  would  be  borne  का.  mnd  while
 deciding  it,

 SHRI  SHYAMNANDA  MISHRA
 Otherwise,  the  Speeker  should  लीड
 pense  with  the  nomenclature  ‘short
 notiee  question’,

 im
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 146  hrs,
 PAPERS  LAID  THE  TABLE

 NOTIFICATION  UNDER  ESSENTIAL  cOM-
 MODITIEs  ACT.

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJITT  SINGH  BARNALA):  I
 beg  to  lay  on  the  Table  8  copy  otf
 Notification  No  G.S  R.  236(E)
 (Hindi  and  Enghsh  versions)  publi-
 shed  in  Gazette  of  India  dated  the
 Sth  March,  979  regarding  the  maxi-
 ™mum  price  per  tonne  of  certain  types
 of  fertilisers  to  be  sold  to  Tea,  Cattee
 or  Rubber  Plantations  or  to  the
 cultivators,  under  sub-section  (6)
 of  section  3  of  the  Eessential  Com-
 modities  Act,  1955,  [Placed  in  Lib-
 rary.  See  No,  LT-4255/79].

 ANNUAL  Report  Etc.  or  SOCIETY  FOR
 ths  NaTIONAL  INSTITUTES  OF  PHwsICAL
 EvucaTIon  AND  Sports  PATIALA  FOR
 i977-78  ann  Avupir  Reporr  erc.  ON

 LLT.,  KANPUR,  FoR  1976-77.

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  I  beg  to  lay  on  the  Table:—

 qa)  Gi)  A  copy  of  the  Annual
 Report  (Hindi  and  English  ver-
 sions)  of  the  Society  for  the
 National  Institutes  of  Physical  Edu-
 cation  and  Sports,  Patiala,  for  the
 year  ‘1977-78  along  with  the  Audit-
 ed  Accounts.

 (ii)  A  statement  (Hindi  and
 English  verisions)  regarding  Review
 on  the  working  for  the  above  Saciety.
 (Placed  in  Library.  See  No.  LT-
 4256/79).

 ६2)  (i)  A  copy  of  the  Certified
 (Hindi  and

 English  versions  on  the  Indian  Institute
 of  Technology,  Kanpur,  for  the  year
 ‘1978-77,  along  with  fhe  Audit  Report
 therten  under  sub-section  (4)  of  sec-
 tion  23  of  the  Inutitules  of  Technology
 Act,  éL,

 ii)  A  steigeent  Gfiedi  =  and
 Regilah  vernions)  showing  seeenns
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 for  delay  in  laying  the  above  Ac-
 counts,

 {Placed  in  Library.  See  No.  LT--
 4257/79).
 NOTIFICATION  UNDER  CENTRAL  Excisrs
 AND  Sat  Act,  Cenrrat  Excrss  Roies

 AND  CuUsromMs  ACcT.
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  FINANCE  (SIIRI
 ZULFIQURULLAH):  I  veg  to  lay
 on  the  Table:—

 (l)  A  copy  each  of  the  following
 Notifications  (Hind:  and  English
 versions)  under  section  38  of  the
 Central  Excises  and  Salt  Act,
 944:—

 (i)  The  Central  Excise  (Sixth
 Amendment)  Rules,  1970,  published
 in  Notification  No.  G.5.R.  499  in
 Gazette  of  India  dated  the  3ist
 March,  1970.

 (ii)  The  Central  Excise  (Seven-
 the  Amendment)  Rules,  1979,  pu-
 published  in  Notification  No,  W.S.R.
 500  in  Gazette  of  India  dated  the
 3lst  March,  ‘1979.

 [Placed  in  Library.  See  No.  LT--
 4258|79),

 (2)  A  copy  each  of  the  follwing
 Notifications  (Hindi  and  English
 versions)  issued  under  the  Central
 Excise  Rules,  1944:  =

 (3)  G.S.R.  497  published  in  Garvette
 of  India  dated  the  3lst  March,  979
 regarding  extension  of  exemption  to
 Polypropylene  staple  fibre  from
 Excise  duty  upto  30th  September,
 197,  together  with  an  explanatory
 memorandum,

 (ii)  G&.R.  488  published  in
 Gazette  of  India  dated  the  3lst
 March,  1079  regarding  extensign  of
 exemption  of  Polypropylene  spun
 yarn  from  Excise  duty  upto  8098  Sep-
 tember,  1979  together  with  an  ex-
 plantory  memorandum.

 (ili)  (७.  8.  R.  29809)  published
 in  Gazette  of  India  dated  the  2lst
 March,  १७9  vegetding  extension  of
 éxemption  tw  certain  prepared  or
 presarved  द... है  meant  for  free

 dightotien  Diem  Qarcise.



 3I5  PU  Comm

 duty  upto  30th  April,  1979,  together
 with  an  explanatory  memorandum

 [Placed  in  Library  See  No  LT--
 4259/79]

 (3)  A  copy  each  of  the  following
 Notifications  (Hind:  and  Englisn  ver-
 sions)  unde:  section  59  of  the  Cus-
 toms  Act,  962

 (0)  GRS  3i5(E)  and  36(F)
 published  in  Gazette  of  tndiag  dated
 the  3ist  March,  979  regaiding  ex-
 tension  of  exemption  to  heavy
 rrelting  sca'p  of  rron  and  steel]  from
 basic  and  additional  custom,  duty
 leviable  thereon  upto  3ist  March,
 980  together  with  an  explanatory
 memorandum

 (a)  GRS  317(B)  published  in
 Gazette  of  Indias  dated  the
 3lst  March,  979  regrading
 evtengion  of  exemption  to  Jigs
 fixtures  and  ganges  etc  for  the
 manufacture  of  Krup  Man
 Laght  Metal  Float  Bridge  from
 basic  and  additiona]  customs  duty
 upto  3lst  March,  980  togetre:  with
 an  explanatoty  memorandum

 Gu)  GSR  3i8(E)  publiched
 in  Gavette  of  India  dated  the  3lst
 March,  979  regaiding  extension  of
 exemption  to  armour  plates  fo:  the
 manufacture  of  armoured  vehicles
 from  basic  customs  duty  upto  3lst
 March,  I96l  together  with  un  ex-
 planator;  memorandum

 Qv)  GSR  3I9(E)  publi§hed  in
 Gezette  of  India  dated  the  3lst
 March,  979  tegarding  grant  of
 exemption  to  certam  articles  umpor-
 ted  an  connection  with  the  manu-
 facture  of  armoured  vehicles
 from  the  whole  of  customs  duty
 and  the  additional  duty  upto  ist
 March,  98i,  together  with  an  ex-
 planatory  memorandum

 (v)  GSR  320(E)  and  32  (e)  pu-
 hlished  in  Gazette  of
 India  dated  the  Bist
 March,  i979  regarding  extension
 of  exemption  to  component  parts
 and  rubber  tyres  and  tubes  requred
 for  the  manufacture  of  heavy,
 medium  and  light  commercial  mo-
 tor  vehicles  and  tractors  from  the
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 basic  customs  duty  in  excess  of  25
 per  cent  ad  valorem  and  from  the
 whole  of  additional  and  auxihary
 duties  of  custorns  upto  30th  Sep-
 tember,  1979,  together  with  an  e.-
 planatory  memorandum

 (vi)  GSR  322(E)  and  323(E)
 pubhshed  m  Gazette  of  India  dated
 the  3ist  March,  1979,  regarding
 grant  of  exemption  to  DDT  tor
 mulation  from  basic  duty  in  excess
 of  5  pe:  cent  ad  valorem  and  from
 whole  of  additional  and  auxilary
 duties  of  customs  upto  3lst  March,
 98l  togethe:  with  an  explanatory
 memorandum

 (vn)  GSR  324(E)  published
 in  Gazette  of  India  dated  the  3lst
 March,  7979  regarding  extension  of
 exemption  to  Soyabean  eatiections,
 meal  from  the  whole  of  expnit  duty
 upto  3lst  March  980  together
 with  an  explanatory  memorandum

 (vui)  GRS  325(E)  published
 in  Gazette  of  India  dated  the  ‘st
 April,  979  :egarding  revived  rates
 of  exchange  foi  conversion  of  cer
 tain  foreign  currencies  into  Indian
 currency  o!:  tice-versa,  together
 with  an  explanatory  memorandum

 [Placed  in  Library  See  No  LT--
 4260(79]

 NOTIFICALIONS  UNDER  CANTRAL  Excist
 RuULitg  AND  AN  EXPLANATORY  MEMO-

 RANDUM
 SHRI  ZULFIQUARULLAH  I  beg

 to  lay  on  the  Table—
 a)  A  coo  each  of  the  following

 Noti  ications  (Hind:  and  Enghsh  ver-
 sions)  issued  under  the  Central  Excise
 Rules  944

 4)  Notvfication  No  56/79-CE
 pubbshrd  aim  Gazette  of  India  date
 the  9th  April  979  regarding  smpo-
 sition  ef  basic  duty  on  steel  ingots
 produced  by  muni  steel  plants

 (1)  Notification  No  57/79.CE
 pubhshed  yn  Gazette  of  India  dated
 the  9th  April,  979  regarding  atn-
 endment  to  Notification  No  148/T7-
 CE  dated  the  I8th  June,  I877  as  8
 sequel  to  imposition  of  duty  on  steel
 ingets  produced  by  mini  steel  plants
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 (छा)  Notification  Mo  53/79-CE
 published  in  Gazette  of  Indw  dated
 the  9th  Apiil,  4979  regarding  am-
 tndmen:  to  Notification  No  148/77.
 CE  dated  the  i8th  June,  977  as  a
 sequel  to  rmposition  of  duty  on  steel
 Ingo,  produced  by  mim  eteel  plants

 (ww)  ‘Notification  No,  59/79-CE
 publishe  i  in  Gazette  of  India  dated
 the  4th  April  979  regaiding  bavc
 duty  for  semi-finished  stee]  and
 certain  steel  prolucts  produced  hy
 mint  ५७६]  plants

 (v)  Notification  No  60/79.CE
 published  in  Gazette  of  India  dated
 the  9th  April  979  regarding  am-
 endment  to  Notification  No  153/77.
 CF  datei  th,  89  June,  977  re-
 1977,  regaiding  incieave  in  the  €कापॉ.
 In¢  tate,  of  basic  excise  duty  on
 specificd  ion  or  steel  products
 manufactured  by  mini  steel  plants

 fyi)  Nottfication  No  6I/79-CE
 publishea  in  Gazette  of  India  dated
 the  9th  4piil,  979  regarding  am.
 endment  to  Notification  No  152/77-
 CE  dated  the  8th  June,  977  as  a
 sequel  to  the  imposition  of  excise
 duty  on  iron  and  steel  products  pro-
 duced  b,  mini  steel  plants

 (2)  An  explanatory  memorandum
 (Hind:  and  English  versions)  nm  re-
 gard  to  the  above  Motafications
 [Placed  wm  Library  See  No  LiT-
 4260A/79  }

 74  0  hes,

 PUBLIC  ACCOUNTS  COMMITTEE

 Hunpesp  १७७  TWFNTY  First  Report
 SHRI  ASOKE  KRISHNA  DUTT

 Dum  Dum)  I  beg  to  present  the
 Hundred  and  Twenty-first  Report  of
 the  Public  Accounts  Committee  on
 Action  taken  by  Government  on  the
 recommendations  containeg  in  their
 Twenty-ninth  Report  on  Incorrect
 Valuation  of  Assets  relating  to  the
 Ministry  of  Finance  (Department  of
 Revenue)

 द
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 ESTIMATES  COMMITTEE

 Turrriztm  Rerorr
 SHRI  SATYENDRA  NARAYAN

 SINHA  (Aurangabad)  I  beg  40
 present  the  Thirtieth  Report  of  the
 Estimates  Committee  on  the  Ministry
 of  Supply  and  Rehabihtaton  (De-
 paitment  of  Rehabilitation)—Danda-
 Karanjya  Projyect—Exodus  of  Settlers
 (1978)

 COMMITTEE  ON  PUBLIC  UNDER-
 TAKINGS

 TWENI:-EiGHTH  REPORT  AND  MINUTES

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour)  I  beg  to  present  the
 ITwenty-eighth  Report  of  the  Com-
 mittee  on  Pubhe  Undertakings;  on
 ‘(Public  Undertakings—Delays  mn
 Commencement  of  Productjon/Busi-
 ness  Underutilisation  of  capacity  and
 telated  matters’  and  Minutes  of  the
 sitting  of  the  Committee  relating
 thereto

 a  2  brs

 COMMITTEE  ON  ABSENCE  OF
 MEMBERS  FROM  THE  SIITINGS

 OF  THE  HOUSE
 TYNTH  REPORT

 SHRI  CHHITUBHAI  GAMIT
 (Mandv:)  I  beg  to  present  the  Tenth
 Report  (Hindi  and  English  versions)
 of  the  Committee  on  Absence  of
 Members  from  the  Sittings  of  the
 House

 COMMITTEE  ON  SUBORDINATE
 LEGISLATION

 EIGHTEENTH  Rrrort

 SHRI  SOMNATH  CHATTERJEE
 (Jadavpur)  I  beg  to  present  the
 Eighteenth  Report  (Hindi  and  English
 versions)  of  the  Committee  on  Sub-
 ordinate  Legislation.

 i
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 COMMITTEE  ON  PAPERS  LAID  ON
 THE  TABLE

 ELEVENTH  REPORT
 SHRI  KANWAR  LAL  GUPTA

 (Delhi  Sadar).  |  beg  to  present  the
 Eleventh  Report  (Hindi  and  English
 versions)  of  the  Committee  on  Papers
 Laid  on  the  Table,

 44.34  brs.
 ELECTIONS  TO  COMMITTEES

 (i)  Estimates  COMMITTEE

 SHRI  SATYENDRA  WARAYAN
 SINHA  (Aurangabad):  I  beg  to  move:

 “That  the  Members  of  this  House
 do  proceed  to  elect  in  the  manner

 ‘required  by  sub-rule  (l)  of  Rule  3]
 of  the  Rules  of  Procedure  and  Con.
 duct-of  Business  in  Lok  Sabha,
 ‘thirty  members  from  among  them.
 selves  to  serve  as  members  of  the
 Committee  on  Estimates  for  the
 term  beginning  on  the  lst  May,
 72979  and  ending  on  the  30th  Apjyil,
 1980,"

 MR,  DEPUTY-SPEAKER:  The
 question  is:

 “That  the  Members  of  this  House
 do  proceed  ‘to  elect  in  the  manner
 required  by  sub-rule  (l)  of  Rule  3l]
 of  the  Rules  of  Procedure  and  Con-
 duct  of  Business  in  Lok  Sabha,
 thirty  members  from  among  them.
 felves  to  serve  as  members  of  the
 Committee  on  Estimates  for  the
 term  beginning  on  the  Ist  May,  979
 and  ending  on  the  30th  April,  1980,"

 The  motion  was  adopted.

 o  (ii)  Pusnie  Accounrrs  Conrmrrrer
 “SHRI  KANWAR  LAL  GUPTA

 (Delhi  Sadar):  I  beg  to  move:

 “That  the  members  of  this  House
 do  agree  ‘to  nominate  ten  members
 required  by  sib-rule  feu)  of  Rule’

 S300  Of  the  ‘Rules  of  ‘Procedure  and.—
 Conduet  of  Business  in  है“. अ  -Sabha,
 5  fifteen  members  from  siiong  ‘theth *  selves  to  serve  as  memberg  of  the

 Public  Accounts  ‘for i
 :  Committee  on
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 the  term  beginning  on  the  lst  May,
 979  and  ending  on  the  30th  .April,
 1980."
 MR.  DEPUTY-SPEAKER:  The

 question  is:
 “That  the  members  of  this  House

 do  proceed  to  elect  in  the  manner
 required  by  subrule  a)  of  Rule
 309  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  Lok  Sabha,
 fifteen  members  from  among  them-
 selves  to  serve  88  members  of.  the
 Committee  on  Public  Accounts  for
 the  term  beginning  on  the  Ist  May,
 2979  and  ending  on  the  30th  April,
 i980.”

 The  motion  was  adopted,

 SHRI  KANWAR  LAL  GUPTA:  I
 beg  to  move:

 “That  this  House  do  recommend
 to  Rajya  Sabha  that  Rajya  Sabha
 do  agree  to  nominate  sev2n  mem.
 bers  from  Rajya  Sabha  to  associate
 with  the  Committee  on  Public  Ac-
 counts  of  the  House  for  the  term
 beginning  on  the  lst  May,  979  and
 ending  on  the  30th  April,  1980,  and
 do  communicate  to  this  House  the
 names  of  the  members  so  nominated
 by  Rajya  Sabha,”
 MR,  DEPUTY-SPEAEKER:  The

 question  is:
 “That  this  House  do  recommend

 to  Rajya  Sabha  that  Rajya  Sabha
 do  agree  to  nominate  seven  mem-
 bers  from  Rajya  Sabha  to  asseciate
 with  the  Committee  on  Public  Ac-
 counts  of.  the  House  for  the  term
 beginning  on  the  lst  May,  7979  and
 ending  on  the  30th  April,  1980,  and
 do  communicate  to  this  House  the
 names  of  the  members  so  nominated

 Rajya  Sébha.”
 The  motion  was  adopted;

 ee
 Gil)  Comaerrrem  on:  Powigc  re] anes.
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 réguired  by  sub-rule  re)  of  rule
 3745  of  the  Rules  of  Procedure  and
 Conduct  of  Businesg  in  the  Lok
 Sabha,  fifteen  members  from  among
 themselves  to  serve  as  members  of
 the  Commuttee  on  Public  Undertak-
 ings  for  the  term  beginning  on  the
 Ist  May,  .979  and  ending  on  the
 30th  April,  1980."

 MR  DEPUTY-SPEAKER:  ‘The
 question  is:

 “That  the  members  of  this  House
 do  proceed  to  elect  in  the  manner
 required  by  sub-rule  (l)  of  rule
 3i2B  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  the  Lok
 Sabha,  fifteen  memberss  from
 among  themselves  to  serve  as  mem-
 bers  of  the  Committee  on  Public
 Undertakings  for  the  term  beginn-
 ing  on  the  Ist  May,  979  and  end.
 ing  on  the  30th  April,  1980.”

 The  motion  was  adopted,
 SHRI  JYOTIRMOY  BOSU:  I  beg  to

 move:

 “That  this  House  do  recommend
 to  Rajya  Sabha  that  Rajya  Sabha  do
 agreg  to  nominate  seven  members
 fram  Rayya  Sabha  to  associate  with
 the  Committee  on  Public  Under-
 takings  of  the  House  for  the  term
 beginning  on  the  Ist  May,  979  and
 ending  on  the  30th  April  1980,  and
 dy  cémmunicate  to  this  Hotwse  the

 do  agree  to  nominate  sevens  mem-

 with  the  Committee  on  Public
 Undertakings
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 (iv)  CoMMIUILILE  IN  THE  WELFARE  oF

 ScHEDULED  CasTES  AND  SCHEDULED
 TRIBES

 SHRI  RAM  DHAN  (Lalganj):  I  beg
 to  move:

 “That  the  members  of  this  House
 do  proreed  to  elect  in  the  manner
 required  by  sub-rule  (l)  of  rule
 33iB  of  the  Rules  of  Procedure  and
 Conduct  of  Busimess  in  Lok  Sabha,
 twenty  members  from  among  them-
 stives  to  serve  as  members  of  the
 Conimittee:  on  the  Welfare  of  Sche-
 duled  Castes  and  Scheduled  Tribes
 for  the  term  beginning  on  the  Ist
 May,  979  and  ending  on  the  30th
 April,  1980"

 MR.  DEPUTY-SPEAKER:  The
 question  1s.

 “That  the  members  of  this  House
 do  proceed  to  elect  in  the  manner
 required  by  sub-rule  dy  of  rule
 3378  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  Lok  Sakha
 twenty  members  from  among  them.
 selves  to  serve  ag  members  of  the
 Committee  on  the  Welfare  of  Sche-
 duled  Castes  ang  Scheduled  Tribes
 for  the  term  ‘beginning  on  the  lst
 May,  979  and  ending  on  the  30th
 April,  1990.”

 The  motion  was  adopted.

 SHRI  RAM  DHAN:  I  beg  to  move:
 “That  this  House  do  recommend

 to  Rajya  Sabha  that  Rajya  Sebhe
 do  agree  to  nominate  ten  members
 from  Rajya  Sebha  to  associate  with
 the  Cammittee  90  the  Welfare  of
 Scheduled  Castes  and  Scheduled
 Tribes  of  the  Howse  for  the  term
 beginning  on  the  ist  May,  and

 on  the  30th  April,  and
 do  communicate  to  this  House  the
 natries  of  the  members  so  nominat.
 ed  by  Rajya  Sabha,”

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 ‘That  this  House  do
 to  Rajya  Sabha  that  aajya  Satha
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 do  agree  to  nominate  ten  members
 from  Rajya  Sabha  to  associate  with
 the  Committee  on  the  Welfare  of
 Schedwed  Castes  and  Scheduled
 Tribes  of  the  House  for  the  term
 begumning  of  the  ist  May,  i979  and
 ending  on  the  30th  Apri,  ‘1980,  and
 da  communicate  to  thus  House  the
 names  of  the  members  50  nomunat-
 ed  by  Rajya  Sabha,”

 The  motion  was  adopted.
 —

 m2  bre
 MATTERS  UNDER  RULE  377

 @)  Reporrep  FABULOUS  SALARIES  DRAWN
 BY  TOP  EXECUTIVES  OF  COMPANI!'S

 SHRI  K.  LAKKAPPA  (Tumkur)
 During  last  November  certain  guide
 lines  were  issued  by  the  Minvtiiy  of
 Company  Affairs  to  lamit  the  salaries
 dawn  by  the  tap  executives  of  big
 companies  to  Hs,  2.32  lakhs  per  an-

 being
 the  share-holders  of  that  company

 (a)  Consalidateg  salary  ef  Rs
 5.000  per  month;

 (B)  Commission  at  one  per  cent  of

 APRIL  cy  1979

 (D)  Free  use  of  a  car  fully  main.
 tamed  by  the  eampany,  including
 running  expenses  and  driver  for  the
 exclusive  use  in  the  business  of  the

 within  the  country  once  a  yeay  for
 self  and  family  (wife  and  depen-
 dent  children)  at  the  cost  of  the
 company  subject  to  the  condition

 a
 only  actual  fares  will  be  allow-

 (F)  Telephone  at  Ins  remdence,
 all  selephone  bills  including  hire

 eri
 to  be  paid  by  the  company

 in  7

 (SH  Fully  paid  privilege  jeave  for
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 (J)  Gratuity  as  per  the  company's
 rules  provided  it  shali  not  excecd
 ‘one  month's  salary  for  each  com-
 pleted  year  of  service,  supject  to  a
 maximum  of  Rs,  30,000  or  5  manths’
 salary,  whichever  ig  less;

 \GE)  Personal  accident  insurance
 policy  for  his  henefit  at  the  cost  of
 the  company,  the  insurance  pre-
 mium  not  to  exceed  Rs.  00  per
 annum;

 (L)  The  remuneration  aforesa:d
 including  perquisites,  benefits  and

 amenities  shal  nevertheless,  be  paid
 and  allowed  ag  the  minimum  re.
 muneration  for  any  year  in  case  of
 absence  of  inadequacy  of  profits  for
 such  year;

 (M)  If  his  tenure  of  office  is  ter-
 ‘minated  by  any  reason  whatsoever
 before  the  expiration  of  the  agree-
 ment,  he  shall  ‘be  entitled  to  com-
 pensation  for  loss  of  office  for  the
 unexpired  residue  of  his  term  or
 three  years  whichever  is  shorter,
 calculated  on  the  basis  of  average
 rerouneration  actually  earned  by
 him  during  the  immediate  preceding
 three  years  or  lesser  period  from
 ‘the  date  on  which  he  cease:  to  hold

 Jn  a  country  which  aims  at  estab-
 lishing  the  socialist  pattern  of  society
 and  where  a  huge  percentage  of  the
 people  live  below  the  poverty  Hne,
 auch  fentastiegly  huge  amounts  are
 still  being  drawn  by  the  top  execu.

 |
 T  urge  upon  the  Government  to

 apply  thamselves  seriously  to  this  pro-
 blem
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 middle  and  cottage  industries,  is
 located  in  Tamil  Nadu,  Fittyfive  per
 cent  of  its  labour  force  is  children
 below  the  age  of  2  years.  All  these
 companies  are  either  proprietory  or
 partnership  concerns.

 Sixtyeight  per  cent  of  the  total  de.
 mand  of  matches  in  the  country  is
 met  by  the  non-mechanised  sector  in
 Tamil  Nadu,  and  the  2,700  cottage
 unite  sre  also  at  the  mercy  of  these
 middle  sector  units,  which  cater  to  i0
 per  cent  of  the  demand.

 This  sector  pays  a  daily  wage  of
 Rs.  3  to  Ra.  $  to  the  individual  child
 labour  and  this  is  proved  to  the  hilt
 by  the  fact  that  the  wage  bill  of  this
 sector  mecting  68  per  cent  of  the  de-
 mand  is  just  Rs,  6  crores,  while  the
 wage  bill  of  the  mechanised  sector
 meeting  28  per  cent  of  the  demand  is
 Rs.  8  crores.

 In  ‘1979-80,  the  non-mechanised  sec.
 tor  has  not  been  affected  by  any  en-
 hancement  of  excise  levy.  Yet  this

 The  non-mechanised,  sector  is
 the  iron  grip  of  77  afftuent  families
 kith  and  kin.  Their  wealth  Baz

 poly  stranglehold  of  thes®  people  on
 the  match  industry  in  the  country.
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 Cottage  units  for  producing  matches
 should  be  set  up  in  Rajasthan,  where
 raw  materials  are  available.
 Gu)  Svmps  TAKEN  TO  MINIMIS£  चपिक
 RISKS  AT  NUCLEAR  PLANTS  AND  TO  AVOID
 THE  HAZARDS  IN  THE  USE  OF  NUCLEAR

 ZECHNOLOGS

 SHRI  EDUARDO  FALEIRO  (Mor-
 mugao):  On  28-3.79,  a  radiation  leak
 at  the  nuclear  power  reactor  at  Hai.
 uisburg  (USA)  was  first  detected  and
 ijn  a  matter  of  days  radiation  levels
 were  abnormally  high  at  distances  as
 much  as  300  kms,  away  from  the  eite.
 The  accident  is  one  of  the  worst  ever
 not  merely  in  the  continuing  threat
 of  a  core  meltdown  but  in  the  wide
 area  of  oxposure  The  big  l:ver  near-
 ‘by  may  get  contammated  and  already
 radio-active  iodine  hag  turned  up  in
 mills  There  hag  been  partial  evacua-
 tion  of  the  most  vulnerable  of  the
 population  in  the  neighbourhood  and
 a  general  alert  has  gone  out  to  several
 States  close  to  Pennsyhvania.  While
 emergency  measures  are  being  taken,
 scientists  have  not  yet  been  able  to
 solve  the  basic  problem  in  the  aun.
 away  reactor.  Various  Governments
 have  already  rusheqd  observers  to
 Pennsylivania  to  gee  how  the  U.S.
 authorities  meet  the  threat.

 The  incident  at  Harrisburg  ls  not  an
 isolated  ome  in  recent  days.  On
 3-4.79,  the  Swedish  State  Power
 Board  closed  down  the  nuclear  power
 plant,  Ringhals  2,  near  Gothenburg
 because  of  a  leak  in  a  steam  genera-
 tor.  South  Korea's  only  nuclear
 power  plant  hag  stopped  operation
 gmce  March  27  after  a  leakage  of
 radiocative  contaminated  water,

 A  nuclear  reactor  at  Karlsrube
 (West  Germany)  at  once  research

 centre  was  closed  down  on  April  4,
 following  a  mechenical  failure.  Two
 workers  were  exposed  to  radicactive
 contamination  on  April  4,  while  con.
 ducting  maintenance  work  at  the  used
 nucléar  fuel  reprocessing  plant  at
 Tokai  about  700  kms  north-east  of
 Tokyo  A  nuclear  accident  means  the
 unleashing  of  deadly  radiation  which
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 jatge  area  ang  for  generations  and
 cannot,  therefore,  be  treated  at  par with  other  industrial  mishans,  °

 i,  therefore,  request  the  Govarn-
 ment  to  make  a  statement  m  the
 House  iegarding  steps  taken  to  mini-
 mize  such  risks  at  our  nuclear  plants
 and  to  avoid  the  hazards  in  the  use  of
 nuclea;:  technology

 (iv)  Sirtkr  py  DELHI  scHOOL  TCACHERS

 श्री  लक्ष्मी  वारायषण  पांडेय  :  (मंदसौर)
 उपाध्यक्ष  महोदय,  दिल्‍ली  के  शिक्षकों  द्वारा
 चलाई  जा  रही  हडताल  के  कारण  स्थिति  इस
 प्रकार  की  बन  गई  है  ि  परीक्षाओं  को  स्थगित
 को  स्थगित  क्रनापडे  शौर  इसकी  असर  कई
 लाख  विद्यायियों  पर  पड़ेगा,  यद्यपि  प्रशासन
 द्वारा  इस  हेतु  प्रथस्त  भी  किये  गये  कि  हडताल
 समाप्त  हो,  पर  उसका  कोई  परिणाम  अभी
 तक  नहीं  निकला  है  1  विल्‍लीके  स्कूली  शिक्षको
 की  2  मार्च  से  चल  रही  हडताल  के  साथ  ही
 10वीं  तथा  12वीं  कक्षाओं  के  बध्किर  के
 कारण  पढाई  एक  दम  ठप्प  है।  दिल्‍ली  प्रशास-
 सन  ने  न्य  सरकारी  कर्मचारियो  तथा
 स्थानीय  कार्यकर्ताओं  की  संहायता  से.  परी-
 क्षाओं  को  व्यवस्था  की  है,  किम्तु  इनके  बारे
 में  भी  भारी  शिकायतें  है।  हड़ताल  का
 बॉतावरण  बना  रहने  से  भी  पढ़ाई  भ्रस्तव्यस्त
 है  तथा  जो  शिक्षक  हुश्ताल  पर  नहीं  है,  नें  भी,
 भी  कार्य  कश्ने  में  प्राय.  समर्थ  हैं  ।  स्थानीय
 परीक्षा्ों  के  लिए  समस्त  कार्य  क्रम,  प्रश्न  पत्र,
 उनकी  जाच  सथा  झन्य  व्यवस्था,  श्ादि  के  भरे
 में  जो  कार्यवाही  हौदों  चांहिये,  उसका  भी
 नितान्‍्त  प्रभाव है  7  यधि  शिक्षकों  की  हड़त।ल
 शीघ्र  नहीं  टूटी,  ती  परीक्षायें  स्थगित  कराई
 जाने  को  स्थिति  झा  सकती  है  1 बोद  की  परी-
 ज्ञाभो  ककी  भाँति  स्थानीय  परीक्षान्रों  का
 कार्यक्रम  सरफारों  कर्मचारियों  अर  स्रभिं-
 भावकों  ट्वाराचषो  1 .....| अ  प्रतीस  नहींहीता  है  |

 एक  लाख  से  ऊपर  प्ररीक्षाथियों  की  परीक्षा
 लेना,  उत्तरपुस्तिकाप्रों  की  जांच  व  परिणाम
 समय  पर  'लिकालना,  श्रादि,  महत्वपूर्ण  कार्म

 ने  जो  किसी  सुब्यवस्पा  के  ६ ध ६ |  मे!  सम्भव
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 नहीं  हैं।  सभी  जाहुते  हैं  कि  हुइताली  शिक्षवः
 हड़ताल  वापस  नें,  इस  देतु  विभिन्न  व्यक्तियों,
 सं'सरों  हारा  भी  हुड़ताली  शिक्षकों  का  काम
 पर  झाने  को  भ्रपोल  को  गई  है  भौर  उस  का
 परिणाम  भो  झन  तक  प्राय.  नगण्य  है  ।  ऐसी
 दशा  में  समय  से  पूर्व  योग्य  कदम  उठाना
 झ्रावश्यक  है  जिस  से  कि  लाखों  विद्याधिया

 केभविष्य  परबुरा  प्रसर  न  पड़े  ।  मुझे  विश्वास
 है  कि  माततनोय  शिक्षा  मेंबो  जा  श।  क्र  ठी  उचित
 कदम  उठायेंगे  |

 (v)  REPORTED  NON-PAYMENT  OF  SALARY
 (0  THE  STAPF  BY  MESSRS.  AHMSTRONG

 Sara  Lrp.,  CaLcurTa

 SHRI  KRISHNA  CHANDHA  HAL.
 DER  (Durgapur):  Sir,  the  Chairman
 the  Board  of  Directers  and  Branch
 incharge  of  Calcutta  Office  of  Arm-
 stiong  Smith  Ltd.,  a  subsidiary  hold-
 ing  company  of  Belapur  Sugar  and
 Alhed  Industries  with  its  head  office
 at  ‘12/14,  Veer  Nariman  Ro2d,  Bom-
 bay,  has  stopped  payment  of  salaries
 to  the  staff  at  their  Calcutta  office  for
 several  months.  if  has  therefore,
 become  very  difficult  for  ‘he  emplo.
 yees  to  maintain  their  very  existence
 in  these  hard  days.  The  families  of
 these  employees  ang  workers  are
 practically  on  the  verge  of  starvation,
 Mismanagement  and  malpractices  pre-
 valent  in  the  administration  are  res-
 Ponsible  for  this  critical  situation.
 The  conspiracy  started  from  last  De-
 cember  against  ‘the  employees  al-
 though  the  employees  are  ready  to
 cooperate  with  the  management  and

 are  ready  to  work  hard  for  the  smooth
 functioning  ef  the  Company.  The
 Managing  Director  of  this  Company
 assured  in  last  January  that  the  Com.
 Bany  would  také  appropriate  steps
 for  the  smecth  running  of  tha  Com-
 pany  and  algo  to  release  the  salaries

 the  empléyees,  but  eo  far  nothing
 hes  teen  done.  On  the  contrary,  it
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 the  matter  and  make  a  statement  on
 the  floor  of  the  House  td  allay  the
 fears  lurking  in  the  minds  of  the
 workers  and  save  them  from  further
 starvation.

 (vi)  REPORTED  ATTACK  BY  CERTAIN
 ARMED  PEOPLE  ON  N&O-BUDDHISTS  IN  A

 VILLAGE  IN  AURANGABAD  DISTRICT  OF
 MAHARASHTRA

 श्यी  केदाबराव  थोंढगे  (नॉंदिड )  सदर
 साहब,  मै  रूल  377  के  ढ्वारा  लोक-महत्व
 का  प्रत्यन्त  महत्वपूर्ण  प्रश्त  श्राप  की  प्रनुमति'
 से  बहा  पर  इन्साफ  के  लिए  उठा  रहा  हूं  |

 महा  राष्ट्र  क ेम'राठवाडा  विभाग  में  औरंगा-
 वाद  जिले  के  अंबल  ताहलुके  में  ढाकेफल  गांव
 में  तारीख  6-4-79  को  नववौद्ध  समाज  पर
 हेथियारबद  लोगो  ने  लाठो-काठो  शस्त्रों  से

 खलेश्राम  हमला  करके  दो  नव  “बौद्ध  लोगों
 को  मार  डाला  है  और  कई  लोग  घावल  हुए
 है  ।  यह  भीषण  हमला  होने  से  दलित  और बौद्ध
 समाज  में  घबडाहट  फैल  गई  है  |  नव  -बौद्ध
 समाज  को  सरंक्षण  देने  में  शासन  असमय

 रहा  है  t  परिस्थिति  विस्फौटक  है!  नव-
 बौद्ध  समाज  में  श्रसंतोष  फैला  हुभा हैं  मैं
 बगागनीय  गुह  मंत्रों  जा  से  गुजारिश  करूंगा
 कि  वे  नव-बौद्ध  दलित  समा  को  संरक्षण
 देने  मे  फौरन  कार्यवाही  करनके  इन्साफ  दे  ।

 जय  क्रान्ति  1

 (vii)  REPORTED  REFUSAL  BY  MADHYA
 Prapesx  GOVERNMENT  TO  ACCEPY  A
 C.BJ.  ENQUIRY  INTO  ALLEGED  COLLEC-
 TION  OF  FUNDS  FROM  INDUSTRIALISTS
 In  Mavuva  PRADESH  ag  QUGGEBTED  BY

 MINisTer  of  Tountsm  amp  CIVIL
 AVIATION

 aft  ब्रजमूवरत  तिवारी  (खलीलाबाद):
 माननीय  उपाध्यक्ष  महोबथ,  मैं  लियम  377
 के  अन्तरगत  निम्नलिखित  लोफभहृत्थ'  के
 विषय  पर  अपना  बयान  पढ़ता  हूं

 7  ऋधस  1979  दिल  शनिवार
 को  स्टेद्सभेन,नई  दिल्‍ली  में  प्रकाशित  का
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 [tt  es  भूषण  गियार।]
 समाचार  से  कह  ज्ञात  हीता  है  कि  मानसोय
 णी  पुशंषोतभ  कोशिक  मंत्री,  नागर  विमानन
 एवं  पर्यटन,  भारत  सरकार  ने  झपने  तथा  पंद
 के  सम्मान  एवं  मर्वादा  को  रक्षा  के  लिये  तथा
 जन  मानस  से  किसी  प्रके।र  को  भ्रान्ति  न  हो
 इसके  लिये  जो  केन्द्रीय  झाच  ब्यौरा  को  माग

 को  थी,  उसको  मध्यप्रदेश को  सरकार  ने  भ्स्वो-
 क्त  कर  दिया  है  ।  इस  प्रकाशित  खमाचार  वे

 अनुसार  श्री  संतोष  कुमार  नाम  के  एक  व्यक्ति
 ने  मंतो  महीदय  के  नाम  का  उपयोग  कर  बहुत
 सो  धनराशि  इकट्ठा  कर्रने  का  प्रयत्न  किया
 था  या  इकट्ठा  किया  भी  था,  ऐसा  प्रमियोग
 उस  पर  लगागा  गया  है  1  मामले  की  पुष्टि
 के  लिए  मंत्रो  महोदय  के  लेट रहेड  भा  दि  की  चर्चा

 की  गई  है  भो रयहभी कहा  गया  हैसि  भभियुक्‍त
 ने  ऐसा  बफ्तथ्य  पुलिस  को  दिया  था,  जिस  का

 उसने  बाद  मे  खण्डन  किया,  जिससे  मतो  महोदय
 के  ऊपर  कलक  या  लाछन की  छाया  पड़ती  है  7
 भारत  सरकार  के  किसो  मंत्रो  क ेऊपर  लाछन
 सारे  सदन  एव  देश  के  लिए  विचारणीय  विषय
 बन  जाता  है  धोर  झगर  मत्रो  महोदय  ने  स्वय
 केन्द्रीय  जांच  ब्यूरो  द्वारा  जाल  कराने  का  सुशाव
 दिया  था  तो  यह  सरकार,  सदन  एच  हमारी
 परस्पराशो  की  परिसा  के  भ्नुरूप  था,जिसको
 प्रदेश  को  सरकार  को  क्‍प्रतिवार्मत  मान  लेना

 अआहिए  था।  मैं  समझता  हूं  कि  सारा  सदन
 संत्रो  महोदय  के  सुझाव  को  सराहुना  करेगा
 और  साथ  हो  साथ  सरकार  से  आग्रह  करेमा  कि

 ह  दुढ्ता  पूर्वक  मंत्रों  महोदय  के  सुझाव  को

 मासते  के  लिए  राज्य  सरकार  को  सलाह  दे  d
 यह  हूँ?  प्रकार  से  सार्वअतिक  महत्व  का  चिघय

 है  अत.  सरकार  शीह्ाइस  पर  कोई  वसतव्य
 देकर  स्थिति  को  साफ  करे  ।

 Acie
 4.3]  bre.

 DEMANDS  FOR  GRANTS,  070-80—

 है... अ  of  AUQKICULAURA  AWD
 InexcaTion—contd.

 att  ््ण्य  प्रसाव  बर्मी  भारा)  उपाध्यकत

 मेहीयग,  मैं  &:....  दिने  कसेरे  बॉइलकर  लेटबंत्र
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 परियोजना  की  चना कर  रहा  था  ।  यह  परि-
 सोजता  .07  किलोमीटर  सम्तरी,  बंगा  सदी
 के  दाए  छोर  पर  चल  रही  है  |  इस  से  80
 हजार  हेक्टेमर  क्षेत्र  को  लाभ  पहुचेगा  ।  पाच
 वर्षो  *  अन्दर,  बानी  is7eaqe  इस
 स्कीम  को  पूरा  हो  जाना  भाहिए  था,  कम्तु
 दुर्भाग्य  है  कि  प्रभी  तक  इस  में  एक  चौथाई
 भी  काम  नहीं  हो  पाया  है  |  इस  इलाके  को
 हर  वर्ष  बाढ़  से  40-45  करोड़  रुपये  की  क्षति
 होती  है  ।  इसलिए  मेरा  सरकार  से  owe
 है  कि  एक-दो  वर्षो  के  भ्न्दर  इस  को  पूरा  कर
 दे  ताकि  लोगों  को  शीघ्र  फामदा  पहुच  सके
 शीर  वहा  काफी  मात्रा  में  उपज  हो  सके  ।

 इस  नाके  में  जहा  बाध  बत  रहा  है,  वहा
 सिचाई  का  अभाव  हो  जाएगा।  इसलिए
 सरकार  से  मे  रा  यह  भो  झाग्रहू  है  कि  इस  गंगा
 नदी  में  जो  भ्रवाह  जल  प्रवाहित ही  रहा  है  उसका
 सदुपयोग  किया  जाए  ।  अक्सर  से  कोहलबर,
 फिर  मनेर  से  पटना  तक  तटबध  बनाया  जा
 रहा  है।  गंगा  और  रेलवे  लाइन  के  बीच  को
 भूमि  से  गगा  नदों  से  हाई  पराथर  पर्पिग  सेट
 लगा  कर  पानी  लिया  जा  सकता  है  भौर  वहा
 अच्छी  सिंचाई  की  व्यवस्था  की  जा  सकती  है  a
 इसलिए  सरकार  से  आग्रह  है  कि  इस  क्षेत्र
 में  सिंचाई  के  लिए  कोई  समुचित  भौर  wter
 व्यवस्था  करे  1

 उपाध्यक्ष  महोदय,  मैं  फसल  कोमा  के
 बारे  में  कहना  चाहता  हूँ  ?  जब  तक  चीसेल
 बोला  की  योजना  लागू  नहीं  होती  है  तब  तेक
 किसानो  को  अवार  क्षति  होती  हूँगी  |  इस
 ष  भी  उत्तर  भारत  में

 भा,  प््ह्द मसूर  को  वर्षा  झोले  एवं  साहो  है  क्षति

 हुई  है।  इस  ह... उ  को  रूस  करने  के  लिए
 किसानी  की  ला  पहुँचाने का  भौर  कथा  उपाय

 बच
 ल्न््ज  द्  उपाय

 fs
 een  at शामत बीर  ly

 aa है  कि  केलीय  [1  ote,
 सै

 इसके  संयंध  में  बातचीत  we  te  ‘a  गए

 भी सुगीकी  वात हैकि  बुजदाल भौनगतदाराष्ट्र



 933  D.G.,'70'-80-—Min.  CHAITRA  19,  390  (SAKA)  of  Agri.  &  Trrgn.  334

 मेक  चुने  हुए  क्षेत्रों
 में  सम  एवं  सीमांत कुषकी

 जार  उनोायी  जाते  वी  कपास  की  फसल  बीमा
 धोजता  चालू की  गयी  है ंभौरइसकों  यहां  लागू
 करने  के  बाद  ष्  एक्सपेरिमेंट किये  गये  हैं  ।  इस
 मोजना  से  632  एकड़  कषेत्त  में  _जनभग  57
 गाँधी  को  लाभ  पहुंच  रहा  है  a  इसी  तरह  सरकार
 से  मैं  यह  भी  भाग्रह  करूंगा  कि  फसल  बीमा
 को  सारे  देश  में  अतिशीघ्र  लागू  करे  यह
 भी  खुशी  की  मात  है  कि  r978  के  प्रथम
 9  भहीनों  मे  लगभग  साढ़े  भ्राठ  लाख  पशुन्नों
 को  बीमा  किया  गया  हैं।  यह  उत्साहबर्धफ
 बाते  है।  लेकिन  यह  सिर्च  एक  इलाके  में,
 एक  हेत  में  ही  हुआ  है  ।  इस  को  सारे  भारत
 में  लागू  करना  चाहिए  ।

 उपाध्यक्ष  महोदय,  मैं भालू  के  सम्बन्ध  मे
 भी  कुछ  कहना  चाहता  हूं  ।  वर्षा,  लाही  शौर

 और  झोले के  |.  इस  देश  में  झाल
 की  उल्लेखनीय  उपज  हुई  है  |  झाल

 इतना  सस्ता  ही  गया  है  कि  किसानों का  | । उ
 | अ  पूरा  महीं  हो  रहा  है।  उत्तरअदेश  भे

 आसू की की मत की  कौमत  25  |.  प्रति  गिभ्ंटल,  विहार
 में  35 से  40  शप  अंति  क्विंटल, हंजाय |... 4
 हर्याणा  धौर  सिल्ली  के  eres
 art  353  40  दपये  श्रति  क्विंटल  है।
 किसानों  की  जालू  की  |... |  जो  |  पढ़ता
 है  कह  50  रुपय ेसे  55  ह्व्ये  है।  उपाध्यक्ष
 अहीचय  बलॉइये ह  '

 झाशू को को  सेती  से  किसाम

 कौ  क्या  साथ  होगा ?  इस  ते  उसे  इतनी

 धि हो रही है हो  रही  है  कि  बह  आगे  भालू  को  लेती

 करता  महों  चाहता है।  आंसू को  यने  से
 1...  के  लिये  wree-aite  आहियें  जो  कि
 आरत  सरकार  के  कृषि  विधाभ  क॑  जिध्मे  है  ?

 में  मिक्वार  का  कलइनय देखा. ह देखा  हूं  ।  वहां
 ae «  रेज  हैं  जिलकी  आामता'  किं

 'अल  टन  रक्त  की  है।  कती  भंग  4

 आंख  कभ  ये  हो  रही  है  -  a  we  eee

 i8  से  20  लाख  उन  हुई  है  1  जहां 3  लाख
 टन  भालू  रखने  की  क्षमता  है  वहा  पदा  हुआ
 है  20  लाख  टन  तो  बताइये  कहां  रखा
 जायेगा  ?  सालू  सड़ेगा,  शौर  निश्चित  रूप

 से  सड़  रहा  है।  मेरा  यह  अनुरोध  है  कि
 सरकार  इसक  सम्बन्ध  में  कुछ  उपाय  करे  '
 उपान  क्या हो  सकते  हैं?  कोल्ड  स्टोरेज
 बनवाने  के  लाॉइसेन्स  धड़त्ले  से  दिय
 जाये  इससे  सरकार  को  इसमे  कोई  क्षति
 नही  होगी।

 दुसरे,  इस  पर  समर्थन  मूल्य  निर्धारित
 कीजिए  nl  मुझे  उस  दिन  सुनकर  बहुत  दुःख  '

 हुआ  जिस  दिन  योजना  की  बहस  पर  प्रधान
 मन्नी  कह  रहेथे  कि  झब  समर्थन  मूल्य  अधिक
 नहीं  बढ़या  जायेगा,  उसकी  कीमत  अधिक
 नही  बढ़ेगी।  कारखानों  द्वारा  उत्पादित

 चीजों  के  भूल्य  बढ़  गए  है  भौर  तेजी  से
 बढ  रहे  है  लेकिन  भ्रभागे  किसान  द्वारा  उत्पा-
 दिति  फसल  की  कीमतें  चट  रही  है  1

 तीसरा  उपाय  है  एम्रूपर्ट  का।
 सेरा  कहता  है  कि  आलू  का  निर्यात  कीजिए,
 इसकी  बहुत  देशों  को  जरूरत  है।  शनी
 आप  बहुंत  थोडा  सा  निर्यात  कर  रहे  हैं।
 एक्सफोर्ट  के  लिये  प्राइवेट  व्यापाध्पिी  को  भी

 ठीक  कीजिए  ,  जैसे  भी  हो  भौर जो  कोई  की
 एक्सपोर्ट  करना  थ्याहे,  उनकों  [पाप
 लाइसेंस की  छूट  वीजिए।  अ्रथवा एक  तगस-
 पोर्ट का  चिंग  गनाइमे,  जो  ऐसी  चीजों
 के  नियति  का  धंधा  अधितयार  करे  i

 fe  को  कौमत  जो  मिल  “ॉलिक
 किसानो को  समय  पर  नही  देते  हैं, उसंके  सम्बंध
 मे  जी मैं  कुछ  कहनी  भाहता  हूं।
 शुगर  धंडरटेकिंग  बिल  झभी  स्वीकृत हुआ  &  ?
 उसके  गुसार  सरकार  चाहती  है  कि  फिसानों
 को  लाभ  पहुंचाया जाये,  लेकिन  कया इस  उबट
 से  किसानों  को  पूरा  साभ  हुभ  खकेगा  ?

 नहीं  इस  core  arte  समलमासिकों
 को  ६७  प्रत्धिक्षत की  छूट  ने  रहे  हैं।  संगर,  20
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 प्रतिशत  तक  किसानों  का  बाकी  रहेगा  तो
 सरकार  उस  पर  कार्यवाही  नहीं  करेगी।
 मात  लीजिए  ि  एक  शुगर  फैक्टरी  बारोड
 रुपये  की  ख  खरीदता  है  ,  यदि  वह  0
 लाख  रुपया  किसानों  का  रख  ले  या
 समय  पर  नही  द  तो  ाप  कोई  कार्यवाही  उस
 पर  नहीं  रेगे।  क्या  ह  श्रन्याय  नही  है  ?

 अभी  2  अरब  रुतथाक्सिानों  का  ल-
 मालिक  के  यहा  बाकी  है,  यह  क्या  कम  भ्राश्चर्य
 की  बात  है  ?  दु  खकी  बात  है  कि  बिहार  और

 उत्तर  प्रदेश  मे  जो  चीती  मिल  है,  उसमे  किसानो
 को  खर्चा  प्रधिक  पडता  है  जिस  कारण

 व्बहू  ख  की  खेती  अन्द  कर  देना  चाहते  है

 यह  दूसरे  तरह  को  उपज  बरनाचाहने  है।
 मरा  झ्ाप्रह  है  कि  एक  ढपा  बिल  दलायिव,
 जिससे  किसानों  कौ  ज्यादा  से  ज्यादा
 लाभ  हो  सके  और  समय  पर  ईल  फायदा
 की  कीमत  मिल  सक  |

 हम  लोग  गुजरात  में  गये  थ  दुग्ध
 नहकारी  समितियों  को  दखने  क॑  लिये।  वहा
 मियम  यह  है  कि  शाम  को  दूध  बेचिए
 झौर  सुबह  पैसे  ले  लोजिए  भौर  सुबह  दूध
 अधिए,  शाम  को  पैसे  ले  लीजिए  |  क्या  ईख
 जपनाने  वाते  किसान  7”  साथ  यद  निधम

 लागू  नहीं  हा  सकता  है  ?  क्या  मिल  मालिक
 इस  तरह  पैसा  नही  दे  सकत  है  ”  क्या  सरकार

 इन्हें  निश्चित  समय  पर  कीमत  चुकाने
 के  लिए  कायगेवाही  नहीं  करेगए।  ?

 सरकार  को  इस  बारे  मे  निश्चित  रूप  से

 कार्यवाही  करती  चाहिए,  ताकि  किसानों
 का  समय  पर  पेसा  मिल  सक  |

 राज।  भे  इंडियन  लक  रिसर्च  इस्टीटूयूट
 लाह  के  प्रसुसप्तात  के  विषय  ले  अच्छा  काम
 कर  रहा  है,  इसमे  कोई  दा  राय  नही  है  |
 लेकिन  बहा  जो  अ्रवुसध्ान  होता  है,  उससे  वहा
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 पर  लाह  की  खती  करने  वाले  छोटे  लोगों,
 गिरिजनों  शौर  भादिवासियों  को  कोई  ल्म
 नहीं  1.18  रहा  है,  क्योकि  इस  प्रनुसधान  कार्य
 से  उन्हें  झफ्मी  खती  का  उल्यान  करन  से  कोई
 सहायता  नही  मिल  रही  है।  हम  सरकार  से
 यह  अझाप्रहू  करेगे  कि  ऐसी  व्यकर  T  की  जाये,
 जिससे  बे  लोग  इस  झनुसधान  -कार्य  से  लाभ
 उठा  सके ।

 लाह  के  बाज़ार  को  कुछ  कठिताइयों
 का  समात्रा  करना  पड़  रहा  है।  दूसरे  देशा
 का  लाह  हमारे  देश  की  लाह  की  निस्बत  सस्ता
 है  1  इस  लिए  झाई०  सी०  ए०  ग्रार०  को  ऐसी
 व्यवस्था  करनी  वाहिए  पि  कम  खर्च  में  लाह
 का  ज्यादा  उत्पादन  हा  सन  |  उदाहरश
 वा  लिए  थाईलैड  का  लाह  बहुत  हा  सस्ता  है  ।
 हम  अपने  लाह  का  विदेशा  म॑  भेजते  है,  जबकि
 अपने  यहा  उसकी  जहूरत  है  लेकन  यहा  पर
 उसका  उपयोग  नही  हो  पाता  है।  लाहू  क्र
 उपयोग  रेलबे  कोचिज,  जहाज़,  पेट,  वारतिर
 विद्युत  के  सामान  और  खाद  के  कारखाने  द

 हो  सकता  है।  जेबिन  सरकारी  विभाग
 इसका  उपग्रोग  नहीं  कर  रहे  है।  इसकी  जगह
 दूसरी  च्लीजी  का  ब्यवहार  करते  है  जो  ज्ययद
 महंगे  हैं  इस  लिए  सरकार  से  आग्रह  है  कि  बह
 इस  ओर  शीघ्  ध्यान  दे  ।  *

 दलाल  मौर  मिडलमन  लाह की  खती  गव्य
 बालो  से  लाह  ले  लेते  है  भोर  बाजार  मे  भधिक
 दाम  पर  बेचते  है  इस  लिए  सरकार
 का  लाह  की  खेत"  करने  वाले  छोड़
 छोड  लोगा  ,  भ्रादिवासिया,  को  इन  1...
 से  छूडकारा  दिलाता  चाहिए  |  यदि  पुरक्षोर
 द्ग  से  काम हो  तो  'छोड़ानागपुर  के  ग्रादिवश््ियों
 का  कल्याण  हो  जऊायेगा।

 *SHRI  A.  K.  SAHA  (Vishnupur):
 Mr,  Deputy-Spesker,  Sir,  the  Gov-
 ernment  in  ite  official  repart  an  fhe
 Ministry  af  Agriculture  has

 msittcllyapiepsatgients
 *The  original  speech  was  delivered  in  Bengali,  uw
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 claimed  that  the  prdduction  of
 foodgraing  and  appreciable  crops
 have  recorded  an  appreciable  in-
 crease  which  will  strengthen
 the  economy  of  our  country.  It  ig  not
 doubt  true  that  a  new  record  in  food
 production  hag  been  established.  Dur-
 ing  i977-78,  the  country  had  produced
 i25  6  million  tons  of  foodgraing  and
 the  Government  is  expecting  to  reach
 a  higher  figure  during  i978-79.  It
 must  also  be  said  that  the  Govern-
 ment  have  stopped  the  import  of
 foodgrains  and  they  are  today  having
 2  big  reserve  of  9  million  tons  of
 foodgiaing  m_  stock.  The  Janata
 Government  have  professed  that  they
 would  labour  for  the  economic  uplift-
 ment  of  the  rural  people  and  the  rural
 economy,  If  it  comes  about  it  would
 be  a  very  welcome  thing  but  I  do
 not  find  that  they  are  really  progres-
 sing  in  this  direction  with  a  pace  as
 they  ought  to,  I  say  this  because
 despite  the  recoit  fooq  production
 mm  our  country,  the  lot  of  the  rural
 poor  has  ro,  taken  any  turn  for  the
 better,  Nearly  80  per  cent  of  the
 population  of  our  country  Hive  in
 villages  and  they  depend  on  agricul-
 ture,  if  we  analyse  the  reality  of
 the  situation  then  we  will  find  that
 none  of  the  rural  poor  has  been
 benefited  as  result  of  this  bumper
 crop  because  the  life  of  the  rural
 people  and  the  rural  economy  is  in-
 extricably  linked  with  system  of  land
 distribution.  The  6th  Plan  docu-
 ment  issued  by  the  Government  of
 India  Isst  year  for  the  period  978—
 88  frankly  admits  of,  many  mistakes
 and  fundamental  failure  of  ‘the  past.
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 erty  stagnation  and  inequalities  are
 countinuing  unabated,

 Mr.  Deputy  Speaker  Sir,  under  the
 present  budget  the  Government  have
 imposed  a  levy  of  Rs  665  crores  out
 of  this  90  per  cent  comprise  of  indic-
 ect  taxation  measures  and  Rs,  13900
 crores  is  the  deficit.  Under  these  cir-
 cumstances  itneed  not  be  emphasised
 that  the  total  tax  burden  of  the  year’s
 budget  will  fall  on  the  common  man
 and  this  will  have  an  adverse  im-
 pact  on  the  rural  economy.  The  im-
 mediate  result  of  this  measure,  in
 my  opmion  would  be  the  increase  in
 employment  and  the  more  and  more
 rural  people  who  were  having  a  agri-
 cultural  Jand  and  were  dependent  on
 agriculture  for  their  living  would  be
 forced  to  sell  their  land  and  join  the
 Jank  and  file  of  the  ever  increasing
 number  of  landless  agricultural  la-
 bour.  Indebtedness  of  the  rural  peo-
 ple  wiil  also  increase,  In  fact,  the
 whole  peasantry  in  our  country  is
 groaning  under  the  burden  of  in-
 debtedness,  During  1951-52  the  Re-
 serve  Bank  of  India  had  made  a  sur-
 vey  of  rural  credit.  At  that  time
 they  hag  estimated  the  total
 debt  burden  of  the  rural
 people  as  Ra  750  crores.
 Ten  year,  later,  in  1961-62  the  Bank
 conducted  another  survey  and  found
 the  extent  of  indebtedness  to  be
 Rs,  2400  crores,  Although  I  do  not
 have  the  latest  figures  I  have  no
 doubt  that  the  magnitude  of  the  pro-
 blem  continues  to  be  the  same,  And
 according  to  some  experts  the  figu-

 now  must  have  reached  the
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 radical  land  reform  system.  The
 Gixth  Plan  ह"... है  have  also  duggest-

 pat
 and  I.L.0,  team  that  visited
 have  the  same  opinion.  The

 ingers  not  to  concerntrate  on  land
 fut  to  find  out  cther  means  and  thus
 ignored  the  question  of  land  reforms.
 Unfortunately,  the  Janata  Govern-
 ment  in  the  Centre  and  also  the  Jana-
 ta  Goernment  in  the  States  are  in-
 dvferent  to  the  issue.  The  Orissa
 Government  has  in  fact  tried  to  set
 at  naught  the  progress  howsoever
 Httle  made  in  thig  direction  by  try-

 eént  of  the  total  cultivated  land  of
 the  country.  This  clearly  shows  the
 commitment  of  this  Government  to
 land  reform,  As  I  have

 my!
 sta-

 tad,  in  Orissa  ahd  Gujarat,  the  Janata
 Governments  have  even  moved  batk-

 of
 West  Bengal.  This  year  as  you  all
 Ritew,  Sir,  there  was  a  devastating
 feed  which  we  feel  waa  bectuse  of

 i
 |
 !

 the  Upper  Kansebati  river  opréject
 should  be  taken,  in  al  egrnestness  and
 cttnpleted  early,  Uifortunetely  only
 ‘ies  sluice  pies  ih  Lower  Katinhat.
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 gal  and  make  available  to  them  the
 necessary  funds  to  complete  this
 project  which  will  not  only  make
 Bankura  a  fertile  land  but  also  help  to
 control  floods  in  the  State.

 श्री  जोग  प्रकाश  ल्वाया  (बहसइल)  :
 उपाध्यक्ष  महोदय,  मैं  झाज  कुषि  मंज्नालय
 आर  उस  मंत्रालय  के  माननीय  अंलियां  को
 धन्यवाद  देता  हुं---प्राज  32  वर्षों  के  पश्चातु
 किसानो  की  उन्नति  भौर  ग्रामीण  क्षेत्र  की
 उन्नति  की  चिन्ता  उन्तके  दिलो-दिसाग  मे  है
 तथा  उनके  श्रयास  भी  सराहनीय  हैं  कि  किस  .
 तरीके  से  सिचाई  को  बढ़ाया  दें,  किस  प्रकोर  से
 वे  बीज  की  उन्नति  के  लिये  प्रक्नशील  र
 शौर  किस  तरीके  से  काम  के  बदले  झनाज
 की  मोज॑ना  चला  करे  उन्होंने

 हा बेकारी  पीर  गरीबी  बाहर  करे  की  चष्टी  की  ,
 इसके  सोध  ही  पैदावार  को  बढ़ाने  के  लिंपे
 जी  नानॉअकार  की  योजनायें  चालू  की+-
 उन  सब  के  लिये  ने  धन्यवाद  के  कल  है।  मै
 झ्रॉंकंडों  मे नहीं  जाता,  कार्थिक  रिपोर्ट मेरे
 सामने  है--जो,बहुत  प्रशंशनीय  है 1

 मैं  मंत्री  महोदय  से  यह  पूछना  बहुतो  हूँ-
 क्या  आपको  लक््म  पूति  हो  गई  है  ?  किसोनो
 के  कल्याण  के  लिपे  झापने  ये  तमाम  प्रमत्न
 किये--नक्या  कितान  आपके  उन  &......] ल
 के  पश्चांतें  सुखी  हैं  ?  सौभाग्म  से  हमारे
 होतीं  मंत्री  काश्तकांर  हैं,  कॉस्त  की  व्यवस्था
 को  वे  भ्रच्छो  तरह  से  जानते  होगे।  मैं  उतंकी

 जीवेगा  ।  इसमे  सेह  नहीं  कि  ज  व
 भैदावार  हो  रही  है  लेकिंग  पैदाॉधार  का  उचित
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 [ett  era  vaya  त्यागी]
 मिल-मालिको  ने  जानबूझ  कर  उसका  गन्ना

 नहीं  खरीदा,  क्योंकि  उस  टाइम  पर  कुछ
 जगहो  में  जोनी  2  रुपये  is  पैसे  क्विटल
 पर  बिक  रही  थी  ।  किसान  को  ऐसी  स्थिति
 में  लकडी  के  भाव  फ्री  गन्ना  देता  पड़ा
 लेकिन  आज  अचानक  उसे  का  दाम  इतना
 बंढ  गया  है  3

 एक  सानतन  ये  सदस्य  श्राज  लकडी डी  भी

 बहुत  महगी  है  i  20  रपये  क्वीटल  के  ऊपर
 उसका  दाम  है  ।

 द... (उ  झोन  प्रकाहा  त्थग।  उधर  झाप
 यह  दंख्िये  कि  चीनी  के  दाम  झचानक  3  रुपये
 आंत  किलो  ह्दी  गये  झौर  इस  तरहे  से  मिल-
 मालिकों  4  लूट  शुरू  कर  दी  है  झौर  अज  वे
 माल।-माल  हो  रहे  है  |  लाखो  रुपयो  या
 ऊनहोने  मुनाफ़ा  कमा  लिया  है  ।  मैं  जानना
 चाहता  हू  कि  झचानक  हू  परिवर्तन  क्यो
 झाया  है  ?  इसमें  मिल-मार्लिको  भौर  खाण्ड-
 सारी  बालो  का  कौन  सा  षडयत्न  है  जो  आज
 ीनी  तीन  रुपये  झति'  कलो  बिक  रही  है  t

 5  ग्रव  मैं  गुड़  पर  पाता  हू  2  इस  दश  मे
 'क्रिसानों  ते  गुड़  बनाया  झौर  पहले  उनको
 उसमे  लाप्  हुआ  था  लेकिन  जब  मुड  बनाया

 सो  तमाम  फसल  के  दिनो  में  गुड़  6  रुपये
 सत  बाजार  में  मिलता  रहा  और  हम  जब  कि

 गुड  की  पैदावार  बन्द  हो  गई,  तो  82  रुपये
 सन  के  द्विसाब  से  यह  बिकने  लगा  और  व्यापारी
 एक  हदी  रात  मे  लखपति  हो  फ्ये  ।  यह  नीति
 क्या  है,  यह  मैं  आलता  चाहूगा  श्राप  झालू
 को  ही  ले  ले  ।  इस  बार  लाखो  टन  द
 बदा  हमा  है,  पौर  मेरे  घर  मे  ही  6  हजार मल
 झालू  पैदा  ड्ुभा  है  भर  मेरी  खब्क्ष  मे  नहीं
 भा  रहा  है  कि  हम  उसका  नया  करें  |  बाजार
 में  जाते  हैं  तो  उसकी  लागत  नहीं  मिलती

 भौर  कोल्ड  स्टोरेज  में  रखने  के  लिए  जाते हैं
 ताकि  बाद  में  बह  मिल  जाए,  तो  कोल्ड  स्टोरेज
 में  जब  कि  एक  बोरी  पर,  एक  बचीटिल'  पर
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 सरकारी  %  i3  रुपये  है,  तों  उस  पर  8  रुपये
 शौर  ब्लैक  में  के  रहे  हैं  शौर  उनके  यहा  भी

 आलू  रखने  के  लिए  जगह  नहीं  है  v  इस
 प्रकार  से  20,  22  रुपये  फी  घोरी  और  उसकी
 लागत  झा  गई  है  ।  इतना  खर्च  करने  के  बाद
 क्या  हमें  ल्ञाद  मे  इतना  दास  मिनेगा,  यह
 पता  नही  है.

 यही  गेहू  की  स्थिति  &  इस  देश  में  और

 बह  इधर  उधर  मारा-मारा  फिर  रहा  है  1
 उस  सम्बन्ध  में  म॑  ज्यादा  कुछ  नहीं  महना
 चाहूगा,  लेकिन  मैं  यह  जानना  चाहता  हू  कि
 यह  सब्र  क्यो  हो  रहा  है,  ऐसा  क्यो  हो  रहा  है
 कौर  झगर  सरकार  किसानों  की  कोई  सहायता
 करना  चाहती  है,  तो  बह  समय  पर  उनकी.

 महायता  क्या  नहीं  करती  t  पिछली  बार  भी
 श्राप  में  कुछ  छूट  खाण्डसारी  वालों  वो  एक्साइज
 ड्यूटी  वगैरह  में  दी  थी  जिसमे  कुछ  फ  यदा
 किसानों  को  हो  सके  लेकिन  मैं  श्रापकों  बताना
 चादलसा  हूं  कि  समय  पर  नीति  में  परिवर्तन
 ले  होने  के  कारण  किसानों  को  फायदा  तहीं
 हो  रहा  है  |  भ्गर  शभ्रायको  किसानो  की
 कोई  सहायता  करनी  है,  तो  समय  पर  सहायता
 कीजिये  ।  मेरा  जो  प्रनुभव  है,  उस  के  क्लाधार
 पर  मैं  सरकार  को  बह  बताना  चाहवा  हू
 कि  किसानों  को  उतके  उत्पादन
 का  उचित  मूल्य  क्यो  नहीं  मिलता
 और  उनको  अपनी  लागत  भी  नहीं  भिलं
 रही  है,  ऐसा  क्यों  है  ?  मैं  समझता  हु  कि
 इसका  एकमाल्न  दोषी  अगर  कोई  है,  तो  बहु
 आपका  प्लानिंग  कमीशन  है,  ग्रोजना  आयोग

 है  भो  यह  तमाम  चडयल्र  कर  रहा  है  भौर,
 यह  इस  लक्ष्य  को  लेकर  चल  रहा  है  कि  जो
 लेती  से  पैदा  होने  बाली  वस्तुएं  है,  उनमें

 महगाई  4  बढ़े  भौर  वह  सोचता  है  कि
 किसानों  द्वारा  उत्पादित  चस्तुधों  के  मूल्यों
 को  कैसे  गिराया  जाए  t  उसका  क  ह... 2
 लक्ष्य  अंही  हैं.  ।  भौद्योगिक  [.-.. अ  में  पैदा  होगे
 बाली  क्स्कुधो  के  दाभ  कितने  ही  1.  जाएँ
 चौर  उनकी  लागत  के  ऊपर

 आंहे  किंतता  ही
 लाभ  हों  जाए, ह म रं  .
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 ध्यान  नही  देता  है  बह  चाहता  &  कि  उनको
 ज्यादा  लाभ  मिल  जाए  लेकित  किसानों  फके
 हारा  पैदा  की  जाने  वाली  वस्तुओं  को  और
 उसका  कोई  ध्यान  नहीं  है  झौर  इसी  कारण
 यह  परिणाम  हमारे  सामने  आया  है  1
 मैं  यह  कहता  चाहता  हू  कि  प्लानिंग  कमीशन
 हमारी  गवर्नमन्ट  की  पालसी  मारी  पार्टी
 के  प्रस्ताव,  हमारे  मैनीफेस्टो  बे  खिलाफ
 झाचरण  कट  रहा  हैं।  इसको  रोका  जानता
 चाहिए  |  उसको  झगर  सरकार  ने  नहीं
 रोका  और  श्रपनी  नीति  में  सुधार  नही  किया,
 तो  आपका  जो  लक्ष्य  क्साना  को  फामदा
 पहुचान॑  था  है,  बह  भी  पूरा  नहीं  होगा  ।
 इस  सरकार  का,  हमारी  पार्टी  का  प्रस्ताव
 था--

 “Government  should  take  all
 necessary  measureg  to  fix  agricul-
 tural  prices  according  to  the  prin-
 ciple  of  parity,  that  is  maintenance
 of  balance  between  the  prices  re-
 cerved  and  the  prices  paid  by  far-
 mers”

 इलना  ही  नहीं,  हमारे  मैनीफेस्टो  मे
 यह  भी  है  1  हमारी  पार्टी  ने  यह  भी  घोषणा
 की  भी  कि  —

 “The  farmers  must  get  remune~-
 rative  price  based  on  a  principle  of
 perity  thet  balances  the  prices  at

 awhich  he  sells  his  produce  and  the
 ‘price  he  pays  for  the  goods  he
 buys  If  the  rural  sector  to
 grow  and  flourish  x  must  ac-
 corded  favourable  terms  of  trade
 कक  &  matter  of  overell  national
 pobhcy.  The  farmer  must  be  as-

 sured
 of  wmputs  at  resonable  pri-

 oes

 पहम्तु  उपाध्यक्ष  महोदय,  भकत्था  इसके
 सर्वधा  विपरीत  है  +  ,मैं  श्रापके  शामसे  क्राजकल
 जो  स्थिति  है,  जो  प्ाइसिज  भें  इस्बेलेंस  है,
 उसके  बारे  में  दो-आर  बातें  कहता  चाहूगा।
 हमारे  यहां  शु  की  कीमत  है  34  9,  वहां
 िलाइअर  किसानों  को  मिलता  है  .75  9

 पर  ।  तम्बाकू  था  दाम  हैं  37  4  और
 ग्रा.ण्डलट  का  दाम  है  i42.8  जब  कि
 इलेक्ट्रिसिटी  207  4  पर  भिलती  है  ।
 इसी  तरीके  से  पेडी  is7  4  और  पावर
 252  0  ।  इस  प्रकार  से  भौद्योगिक  क्षेत्र

 की  सभी  वस्तुझो  के  दाम  शभाकाश  को  छू  रहे
 है  और  जो  चीजे  काश्तकार  पैदा  करता  है
 उसका  उसकी  लागत  का  भी  मय  नहीं
 मिलता  है  |  इस  बारे  में  ग्वनेमेट  पालिसी
 चेज  करे  |

 उपाध्यक्ष  महोदय,  किस  तरह  से
 सरबार  के  शप्राफिसर्स  इनके  साथ  नान-
 काझाप्रेट  कर  रहे  है,  इनका  सहयाग  सही
 द  रहे  है,  पड़यत्र  रच  रह  ह#  t  मुझे
 झान  डेयरी  के  बारे  में  सुचना  प्राष्त

 हुई  है  और  उसके  लिये  मैने  नोटिस  दी
 t——

 Ty  it  a  fact  thet  the  Endian  Ambas-
 sador  in  Copenhegan  has  brought  to
 the  notice  of  the  Government  that

 the  enquiries,  conducted  ane  UN  offi
 Bombay
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 मं  दुहता  हू  कि  मंत्री  महौकव  इस
 बात  का  जवाब  बेग  ।

 उपाध्यक  महोंदप,  मैं  एक  बात  भौर

 कहता  चाहूँगा ।  हमारे  यहां  शौद्योगिक
 ग्लेत्र  में  पैदा  होने  वालों  बस्तुओों  के  मूल्य
 जे  और  कृषि  धोत्र  में  पैदा  होने  वाती
 वस्तुओं  के  मूल्यों  में  बहुत  बडा  भ्रन्तर
 ग्ब्ल  रहा  है  t  उपाध्यक्ष  महोदय  जहा
 1971  से  प्रौद्योगिक  क्षेत्र  की  वस्तुझो

 के  मूल्य  so  अतितत  बढ़  च्े  हैं  वहा
 2%  के  भूस्प से  i970~7i  के  76  पये
 अति  वियंटल  के  मुकाबले  में  मामूली  वृद्धि
 हुईं  है  ।  उच्चका  मूल्य  भाजकल  330
 या  iis  era  प्रति  क्विंटल  है  |  च्ौचो-
 मिक्  बस्तुझों  के  झनुपात  मे  द अ  का  मूल्य
 आजकल  ¥i40.60  रुपये  होना
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 इंशलौर  में  22,80  है  |  इस  प्रकार  से
 24  रुपये  तक  प्रतिदिन  प्रतिथ्यवित  झाय

 है  और  गाव  में  काम  करने  वाले  शाइसी
 की  झाय  5  रुपये  प्रसिदिन  है  1  इतनी
 डिसपैरिटी  इस  देशा  में  चल  रही  है,
 इसे  कौन  रोबेगा  गवतेमेट  के  भलावार
 मैं  सरकार  से  प्रार्थना  करता  हू  कि  इस
 सिश्परिटी  को  रोकने  की  कोशिश  की
 जाये।

 मैं  ae  कहना  चाहता  ह्  फि  हमारे
 कमीशन  के  फैसले  देरी  से  होते  है।
 अाज  क्रिसान  की  फसल,  गेहू  कट  रहा
 है  ।  भ्राज  तक  क्सान  को  पता  नहीं  हैस
 सरकार  कसि  प्राइस  पर  उनका  गेहू
 खरीको  के  सिये  तैयार  है,  सपोर्ट  प्राइस
 क्या  है  ।  क्‍या  मुझे  श्री  भान्‌  श्ताप  सिंह
 शौर थी  बरनाला  जी  ग्रह  बतायेगे  कि
 ह 1 अ  तक  oe  wie  को  नहीं  प्नाउन्स
 की  गई  ?  झक्की  तमाम  चीजों  की
 स्थिति  यह  है  कि  झाप  देरो  से  करते

 चेरा  सूझाव है  #  जब  बिसा
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 कहा  है  कि  हँस  समीर  शाइस  तय  करेंगे,
 लेकिन  हैआारे  यहां  चनेष्ठ  भंडार  है,
 दन  जरीदने  को  श्विति  में  नहीं  है  1

 मुझे  चाता  है  कि  हू  प़्लेट  लिसतेस-

 मैं  सुझाव  देखा  चाहता  हूं  कि  लुरस्त
 अ्ानिग  फ्मीश्षम  का  गरक्‍ेण्या  चेंज  कीजिये
 और  फसल  खोते  के  समग्र  पर  ही  शाप
 जपनी  क्षपोर्ट  आइस  चचित  कौजिये  ताकि

 'फिसास  rea  रहें  ।

 में  यह  भी  कहता  चाहता हूं  कि  इस्होने
 बरीद  के  केसर  कहीं  व्ही  एसी  गृह

 बेचने  प्र  मकटुए  हैं,  वेंग  1...  पास
 रखने  को  नक  ह  है  3  जे  किराया
 द  देते,  चोर  जब  हजार  wor  'होगा  वी

 ने  काने  अस्पावन  को  केश  [1  ।

 सरकार  में  घोषणा को  है  कि  िमुक

 अमुक  स्थानों  कर  dure  बनाने  जा  रहे
 हैं  1  हुमारे  यहां  -  घोर  सीड  #े
 भकपर  बन  रहे  है,  भणर  गया  बहुरसइ
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 [ett  झोम  प्रकाश  स्पागी)
 खाद्य  पदार्थों  के  निर्यात  में  भी  संबसिडी द॑।
 जानी  चाहिए  t  सरकार  यहां  पर  सिल्येटिफ
 फाइबर  लाई  शौर  उससे  कपास  को
 चौपट  कर  दिया  i  बहू  यहां  पद  इतर्न
 अधिक  माता  में  तेल  लाई  है  कि  तिलहर,
 बौने  वाले  और  तेल  के  व्यापारी  तथा
 मिल-मालिक  शब  ष्बौपट  हो  गये  हैं  ।

 मालूंम  होता  है  कि  कृषि  मंत्री  और
 व्यापार  मत्नी  मे  कोई  कोझ्माडिसेशत  सही
 हैँ  t

 मैं  मंत्री  महोदय  से  प्रार्थना  करूंगा
 कि  काश्तकार  प्रपती  छेती  के  लिए  जिम

 इनपुदू्स  का  इस्तैमाल  करता  है,  बहू  उन
 सब्र  पर  से  तमाम  एक्साइज  यूटी  माफ
 कराये,  ताकि  किसान  जो  वस्तु  खरीदता
 है  उन  को  ग्रौर  उसकी  फसल  की  कौमत
 में  पैरिटी  हो  सके  ।

 मंत्री  महोदय  जानते  हूँ  कि  किसानों
 के  पास  होल्डिंग  बहुत  थोड़ी  रहे  गई
 हूँ  भौर  इस  लिए  भ्रव  बड़े  ट्रैगटर  से

 कास  नहीं  बल  सकता  है  | दुर्भाग्य से
 ढक्टर  की  कीमत  अमरीका  में  कम  है
 झौर  हिन्दुस्तान  में  ज्यादा  है  4  [|  स्थिति
 गबर्तेमेंट  की  एक्साइज  डूयूटी  के  कारण

 की  कीसत  बढी  हुई  हैं  ।  मैं  निवेदन
 कखंगा  कि  काश्तकार  के  दत  उसके
 इस्वेमाल  में  झाने  बाली  चीजों  पर  से
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 about  the  record  of  achievement  in
 foodgraing  production.  Our  hari-

 country  is  indebateg  to  them  for  their
 relentless  service  and  remarkable
 successes,  This  is  the  first  time  in
 our  history  that  we  have  not  import-
 ed  even  a  modicum  of  foodgrain  from
 other  countries,  Our  production  in
 the  agricultural  sector  reached  the
 stage  of  take-off  astounding  the  de-
 veloping  countries  and  even  the  so-
 cialist  nations,

 Because  of  this  unparallelled  re-
 cord  in  production,  the  consumers
 ae  widely  benefited.  Because  of  this
 achievement  the  rural  economy  has
 changed.  Because  of  this  achieve-
 ment,  we  gee  peace  and  calmness  in
 urban  hfe.  Because  of  this  success,
 the  party  in  power  is  reaping  the

 lands  with  sweat  and  tears  and  hoed
 the  crops  bearing  sun-strokes.
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 If  we  take  the  farmers  norm,  the
 number  of  people  below  the  poverty
 line  hag  gone  up  from  38  per  cent  to
 42.8  per  cent.  Despite  the  increased
 preduction,  improved  methods  and
 institutional  methods  and  facilities,
 the  growth  hag  not  been  accompani-
 ed  by  socia)  justice,

 With  care  and  caution  if  we  ana-
 lyse  the  pathology  of  poverty  among
 the  farmers,  we  will  find  that  one  of
 the  empirical  causeg  for  this  position
 is  unremunerative  price  for  their  pro-
 ducts.  The  support  price  fixed  by
 the  Government  does  not  even  equa-
 lise  the  cost  of  production  and  other
 expenses,

 In  fixing  the  supprot  price  for  the
 agricultural  products  the  methodology
 adopted  by  this  Government  is  cor-
 rosive  and  obsolete.  The  capability
 of  the  consumer  is  mostly  preferred
 rather  than  the  cost  of  production,
 transport  charges  and  interest  met  by
 the  farmers,

 In  spite  of  repeated  demands  from
 the  entise  south  to  fix  equal  price  for
 paddy  and  wheat,  the  Centre  ig  still
 refusing  to  accept  equal  price  for
 paddy  ang  wheat.  Stil  it  is  giving
 false  reason  to  the  entire  nation.
 Still  it  jis  adamant  not  to  enforce  the
 principle  of  parity.  This  House  may
 be  kept  informed  that  the  price  of
 rice  is  far  lower  in  India  than  in  any
 other  rice  producing  countries  in  the
 world.  If  we  take  the  year  1970-71
 as  the  base  year  the  price  of  rice  in
 ‘1976-77  in  Indonesia  was  173,  South
 Korean  188,  Philippines  387,  Thailand
 2l8.  Sri  Lanka  237  and  in  India  it
 ‘was  wW7  We  welcome  the  sale  of  food
 grains  gt  reduced  rate  but  not  at  the
 expense  of  poor  farmers.

 Owing  to  the  non-availability  of
 airconditioned  storage  facilities  and

 sot  ee
 agency  facilities,  there  is

 ,  Steep  fall  in  the  prices  of  vegetables
 like  utatoes,  oriions  and  cerrots,  Sir,
 the  @riall  farmers  with  the  limited

 seniroEs.  of  water,  are  accustomed  to
 368  LS—~ii
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 cultivating  their  vegetables,  Now,
 the  price  of  the  vegetables  has  hit
 the  liveg  of  the  small  farmers.

 The  position  of  sugarcane  growers
 |  is  far  from  satisfactory.  The  sugar

 mills  are  becoming  sick  units  which
 -are  not  able  to  give  fair  price  to  the
 farmers.  While  the  Government  jn-
 troduced  decontrol  in  sugar  supply,
 it  failed  to  protect  the  interest  of  the
 sugarcane  growers.  Now,  most  of
 the  gugar  mills  ate  running  in  loss.
 Unles,  the  Government  take  ade-
 quate  measures  against  the  Ioas,  there
 will  be  serious  consequences  of  dec-
 Mine  in  production.  So,  the  responsi-
 bility  of  the  Government  now  is  to
 help  the  sugar  mills,  But  what  is
 the  pitiable  state  ig  that  even  in
 helping  sick  units,  this  Government
 8  following  the  policy  of  discrimina-
 tion  It  is  reported  that  this  Gov-
 ernment  hag  granted  a  loan  of  Rs.  20
 crores  ६0  sick  mills  in  Uttar  Pradesh.
 But,  at  the  same  time,  in  gpite  of  the
 repeated  demand  from  the  Tamil
 Nadu  Government,  the  Central  Gov-
 ernment  refuses  to  give  a  loan  to  the
 tune  of  Rs.  720  crores  to  the  sugar
 mills  in  Tamil  Nadu.  We  are  not
 able  to  understand  this  policy  of  the
 Government.

 The  rationale  of  remunerative  price
 for  agrmcultural  products  has  been
 realised  by  all  people  but  we  notice
 that  there  is  some  reluctance  in  im-
 plementing  it.

 The  hon,  Minister  may  defend  the
 policy  of  the  Government  by  explain-
 ing  how  thig  Government  has  in-
 creased  the  support  price  fir  the
 agricultural  products  ag  compared  to
 what  was  being  paid  by  the  previous
 Government  Here  I  would  Hke  to
 remind  the  hon.  Minister  that  even
 though  the  support  price  fixed  by
 the  previous  Governmunt  wag  low,
 the  open  market  price!  in  those  days
 Wa,  attractive  and  remunezativé.  Now,
 due  to  the  increased  production  fol-
 lowing  two  successful  montoons,  the
 open  market  price  is  yet'y  often  lem
 than  the  gupport  Therefore,
 the  farmers  are  forced  to  fight  against
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 [Shri  प  Arunachalam}
 the  erroneoug  policy  of  this  Govern-
 ment,  Fortunately  for  this  Govern-
 ment,  the  farmerg  are  mostly  scatter-
 ed  and  least  organised.  The  levia-
 than  ig  still  sleeping.  When  it  wakes
 up,  I  remind  you,  Sir,  the  entire
 country  will  be  disturbed,

 The  House  may  agree  with  me  that
 the  exports  of  agricultural  products
 are  deemed  essential  for  preventing
 price  crash  and  for  sustaining  the
 tempo  of  production.  The  produc-
 tion  of  rice,  oil  seeds,  groundnuts
 and  cotton  increased  by  26  per  cent,
 4.2  per  cent,  5.4  per  cent  and  2.6
 per  cent  respectively,  The  rasping
 factor  ig  that  there  is  no  correspond-
 ing  increase  in  export  of  these  pro-
 ducts.  The  most  alarming  factor  is,
 contrary  to  our  expectations,  the
 Government  have  reduced  the  quan-
 tum  of  export,  In  the  year  1976-77,
 the  export  earning  from  important
 agricultural  products  was  MTs.  1144
 crores,  But,  in  the  year  ‘1977-78,
 despite  the  increased  output,  the
 earnings  declined  to  Rs.  826  crores.
 The  restrictive  export  policy  of  this
 Government  has  not  only  reduced  the
 export  earning,  but  has  also  caused
 a  heavy  depression  in  the  open  mar-
 ket  prices,  thug  adversely  affecting
 the  farmers.

 Affected  by  the  imprudent  and  un-
 wise  policy  of  this  Government,  the
 farmers  in  some  of  the  States  have
 come  to  the  streets  to  fight  against
 the  Government,  of  the  States,  which
 can  in  no  way  be  held  responsible
 for  this  state  of  affairs,  In  Tamil
 Nadu  ,ome  of  the  farmers  have  re-
 fused  to  repay  the  co-operative  leans.
 They  have  also  refused  to  remit  the
 electricity  charges.  In  Tamil  Nadu
 the  kisan  leaders  have  called  for  a
 no-tax  campaign.  The  volcano  of
 economic  discontent  will  seon  begin
 to  burst  forth  with  turbulence,  The
 State  Governments  are  forced  to  face
 the  trouble  for  the  faults  and  obno-
 xious  policieg  pursued  by  the  Centre,

 Before  I  conclude  my  speech,  it
 will  be  appropriate  if  I  reming  the
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 maxim  of  Mahatm,  Gandhi  to  this
 Government  “where  agriculture  is
 not  profitable,  life  itself  cannot  be
 profitable’.  I  appeal  to  the  hon.
 Minister  not  to  be  a  party  to  disres-
 pecting  this  maxim.  If  thig  Govern-
 fails  to  realise  this  maxim,  and  ore-
 rates  against  the  interests  of  the  far-
 mers,  I  remind  you,  Sir,  the  conse~
 quences  will  be  serious  and  catas-
 trophic  in  future.

 ब्रो०  दिष्यमलाल  सक्‍तेंता  (महाराज-
 गज)  :  माननीय  उपाध्यक्ष  जी,  मैं  सन्‌
 i930  से चीनी  के  उद्योग  से,  उनके

 मजदूरों  की  समस्थाओोंसे  और  किसानों
 से  भम्भन्धित  हूँ  ।  उत्तर  प्रदेश  में  नू
 937  में  73  चीनी  मिलें  थी  और

 ग्राज  80  हैं  |  सारे  देश  की  चीनी
 मिलों  की  तीन  चौथाई  पहले  उत्तर  प्रदेश
 भें  थी  और  अब  एक  चोथाई  गह  गई  है।
 यही  हाल  बिहार  का  भी  है  ।  बिहार  में
 37  चोनी  मिलें  थी  और  अब  करीब
 उतनी  ही  है  जबकि  सारे  देश  भें  चीनी
 मिलों  की  संख्या  बढ़कर  300  के  करीब
 ही  गई  है  |  इस  से  स्पष्ट  है  कि  उत्तर
 प्रदेश  और  बिहार  में,  करीब-कर्रीब  पूरे
 उत्तर  भारत  में  चीनी  मिलों  के  साथ
 झ्रस्याथ  किया  गया  है  ।

 ‘15.30  hrs,

 [SHRI  DHIRENDRANATH  BADH
 in  the  Chair]

 एक  शुगर-कून-रिस्च  सैन्टर  कोधम्मतूर
 %  i950  %  बनाधों  गया  था,  बही  एक
 हैन्टर  है  जो  गे  भे  'रिशर्च  करता  है
 शौर  स्पेशलाइंज्ड  तरीके  से  गना  पैदा

 करता  है  ।  उत्तर  भारत  में  ऐसा  कोई
 सेन्टर  नहीं  अनाया  गया  ।  करीम  तीन"
 जार  ह. 1... अ  हुए  देवरिया  में  एक  रिसाव
 स्टेशन  कमाने  की  कौशिस की |  गई  ,  उस
 के  लिगे  वायदा  किया  जया  लेकिन  ह...
 दुख  के  साथ  कहुना  पज़तों  है  कि  भार
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 साल  गुजर  गये  उत्त  रिसर्च  स्टेशन  को
 बनाने  में  कोई  प्रगति  नहीं  हुई  है,  वहा

 पर  कोई  काम  नहीं  ही  पा  रहा  हैं  |  में
 जानता  चाहता  हुं---कि  उत्तर  भांरत  में

 जहां  ऋज  भी  धारेहिंन्दुस्तात  की  शाधघी'
 जीती  पैदा  होती  है,  जब  कि  पहले
 तीय-बौबाई  होती  थी,  अहा  पर  शुभर
 केन  रिसर्च  स्टेशन  शसी  तक  क्यो  नहीं
 बनाया  गया  |  वेबरिया  के  रिसर्च  स्टेशन

 को  शीघ्र  पूरा  पुरा  किया  जाय  ।

 पिछले  50  सालो  में  उत्तर  भारत
 में  गन्ने  से  चीनी  को  रिकवरी  बजाय
 थडढने  के  घटी  है  ।  सन  7937  %  यह
 रिकवरी  i090  परसेन्ट  थी,  लेकिन  शब  9
 परमेन्ट  ग्र्ह  गई  है  ।  जब  कि  दक्षिण
 में यहं  .l  ae  से  बढ  कर.  33
 परसेन्ट  हो  गईं  है  ।  बहु  ठीक  है  कि  झभी
 भी  बहुत  से  खेतों  में,  बहुत  से  फार्मों  में
 रिकवरी  i3  परसेन्ट  आती  है,  लेकिन
 उधर  पॉप्त  ध्यान  नहीं  दिया  जाता  है--
 रिकवरी  को  बढ़ाने  की  तरफ  कोई  प्रयास
 नहीं  होता  है  |  ये  रब  ऐसे  काम  हैं  जिन
 से  पैदावार  बढ  सकती  है  भौर  किसानो
 को  भी  फाददा  हो  सकता  है,  साथ  ही
 कन्क्यूमर  को  भी  लाभ  पहुच  सकता  है.
 मैं  शापते  कहना  चाहता  हु--यदि  इस
 तरफ़  शीघ्र  इयान  नहीं  दिया  ग्रया  तो
 उत्तर  भारत  के  किसानो  श्रोर  बहा  की
 कीतो  मित्रो  की  हालत  प्लोर  ज्यादा
 खराब  हो  जाबगी  |

 कुछ  दनि  जुए  शबरनमेस्ट  की  तरफ़
 एक  लारा  विग्रा  गया  था,  शायद

 से  सरकार  की  तरफ  से  राष्ट्रीयकरण  की
 पालिसी  का  ऐलान  किया  गया  है,  प्राइवेट
 चीनी  मिलवालों  ने  अपनी  भिलों  में
 इल्वेस्टमेम्ट  करना  बन्द  कर  दिया,  नतीजा

 यह  हुआ  कि  थे  बिलकुल  जक  बन  गई  है।
 वहा  चीनी  पैदा  करने  में  रिकवरी  भी
 कम  प्राती  है  प्रौरः  पैदावार  भी  कम  होती
 है  ।  मैं  चाहता  हु  कि  सरकार  साफ-
 साफ  कहे--कि  हम  नेशनलाइज़  करेगे  शौर
 साथ  ही  उन  को  नेशनलाइजेशन  कर
 दिया  जाय,  प्रन्यथा  साफ-साफ  ऐलान
 कर  दिया  जाय  कि  हम  नेशनलाइजेशन
 नहीं  करेगे  ।  अगर  मामले  को  फाइनलाइज
 कर  दिया  जाय  भ्रौर  ऐलान  कर  दिया
 जाय  कि  नेशनलाइजेशन  नहीं  होगा  तो

 बहुत  से  सिलवाले  उन  में  इन्वेस्टमेन्ट
 कर  के  उन  मिलो  को  सुधार  सकेंगे,
 इस  से  कसानो  को  भी  फायदा  होगा
 शर  मजदूरों  को  भी  फायवा  होगा  |

 बौनी  के  साथ-साथ  खण्डसारी  का
 का  सवाल  भी  बहुत  महत्वपूर्ण  है  1  जण्ड-.
 सारी  विशेष  रूप  से  पश्चिमी  उत्तर  ब्रदेश
 की  इण्डस्ट्री  है,  लेकिन  उस  की  हालत
 बहुत  बुरी  है  q  यह  जीषिगर-कार्टेज-इण्डस्ट्री
 के  बाद  देश  की  सब  से  बढ़ी  कांदेज
 इण्डस्ट्री  है,  लेकिम  हालत  बहुत  सराय
 है  ।  महात्मा  जी  ने  कहा  था  कि  जो
 खाडसारी  है,  बह  खानी  चाहिए  शौर
 शूथर  जो  है  बहु  चाथजन  है  लेकिन
 खाडइसारी  के  साथ  जो  व्यगहार  हो
 रहा  है,  वह  बहुत  खराब  है  t  मैं  चाहूंगा
 कि  ह्म  की  तरफ  छ्यात  दिया  जाए  शौर
 खाउसारी  पर  से  टैक्सों  को  हटा
 लेना  चाहिए  और  इस  को  सलरकम  देना
 बाहिए  |

 गेहू  शौर  चावल  हमारे  देश  की
 मुख्य  पैदावार  है  ।  झब  तो  हुमारें  देश
 में  ऐसे  कीज  पैदा  कर  लिग्रे  श्ग्रे  हैं  जिन
 से  80,  60  भौर  70  मल  तक  खेतों
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 [att  शिवन  लाल  एकसेना]
 के  अन्दर  पैदावार  कर  सकते  हैं।  इन
 बीजों  को  निकले  हुए  कई  साल  हो  गये
 हैं  लेकित  प्रफतोत  इस  मात  का  है  कि
 भी  सारे  हिन्दुस्तान  के  अन्दर  इन  का
 इस्तेमाल  नहीं  किया  गया  है  t  भाज
 शुवरेज  लड  धान  की  जो  है,  बह  बहुत
 कम  है।  यह  बेजा.  बात  है  ।  यह  बहुत
 झावश्यक  है  कि  जो  इम्प्रन्ह  वेराइटीज
 सीड्स की हैं उन को की  हैं  उन  को  तेजी के  साथ
 हम  फैलाएं,  जिस  से  सारे  हिन्दुस्तान  के
 झन्दर  पैदावार  बढ़े  और  गांगों  के  किसानों
 को  फायदा  हो  ।

 हम  सब  लोग  परेशान  हैं  कि  विनोबा
 जी  झनशन  करने  जा  रहे  हैं  गौरक्षा
 के  लिए  ।  हमारे  देश  में  यद्यपि  सब  से
 बड़ी  संद्या  गायों  की  और  केटल  की हैं
 लेकिन  उन  की  हालत  बहुत  दर्दंताक  है  I
 डेयरी  इम्पूबमेट,  केद्ल  इम्पूबमेट  कोई
 नहीं  हुभा  हैं  |  हमारे  देश  में  जहां
 गायों  की  पूजा  होती  है,  बहां  पर  बह
 हालत  हो,  मैं  समझता  हूं  कि  यह  बड़ी
 दर्दनाक  बात  है  ।  इस  के  ऊपर  सब  से
 ज्यादा  | । उ  होना  चाहिए  बौदूल  रिसर्च
 होना  चाहिए  और  गायों  के  लिए  वास्थर
 सैंड  होने  'भाहिए  भौर  चनके  सुधारने  का
 काम  होता  चाहिए  ौर  उनके  लिए  1...
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 bi wre
 नहीं  मिलेगा  -  मैं  ष्बाय  नहीं  पीता
 शौर  दूध  मिलता  सही  है  t  इस  केश
 जहां  शय  की  पूजा  हो,  वहां  दूध
 मिले,  यह  बहुत  ही  शर्म  की  बात  है
 एक  तो  गाय  है  नहीं  और  जो  हैं  भी.
 तो  उनसे  ज्यादा  ढ्घ  नहीं  मिलेता  है
 ऐसी  व्यवस्था  होती  चाहिए  जिस  से
 बच्चों  कों  दूध  मिल  सके  जौर  इस  झोर
 विशेष  ध्यात  दिया  जाए  कि  हमारेजो
 l,  12,  3  शौर  i4  साल  के  बच्चे

 हैं,  उन  को  कुछ  दूध  तो  कम  से  कम
 पीने  को  मिल  सके  |  इस  के  लिए  सर-
 कोर  की  ओर  से  प्रबन्ध  किया  जाए  ।
 तभी  यह  संभव  है  कि  गायों  की  देख  भाल
 की  जा  सके।  उन  के  चरने  के  लिए  पास्थर
 लैंड  छोडी  जानी  चाहिए  ।

 हमारे  यहां  सकडी  ज्यादा  नहीं  हैं।
 गला  तो  फिर  भी  i2  रुपये  बगीटल
 मिल  जाता  है  लेकिन  लकही  ig  et
 झौर  20  पये  क्‍्वीटल  मिलती  हैं  ।

 यह  बड़े  भ्रफततोत्त  की  बात  है  ।  हमारे
 यहां  फौरेश्ट  की  इतती  कमी  है  लेकिन
 फिर  भी  उन  को  बुरी  तरहू  से  काठा
 जा  रहा  है  जिस  की  वहज  से
 का  मिलता  बहुत  मुश्किल  हो  भया
 मैं  चाहता  हूं  कि  फोरेस्ट्स
 एक  लीति  निर्धारित  की
 लकड़ी  को  संवाल  हल  हो  सके  q  फोरेस्ट्स
 के  काटने  से  और  भी
 जाती  हैं  ।  बाढ़  इसी  का  एक
 परिणाम  है,  जिस  से  देश  को
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 [Shri  P.  x  Kodtyan}

 Now,  one  of  the  shortages  relates
 to  commercial  crops,  more  specially
 cotton  and  oilseeds  which  together
 constitute  the  bulk  of  the  commercial
 crops  in  our  country.  The  recent
 increase  in  fovudgrains  production  has
 been  largely  achieved  at  the  cost  af
 the  commercial  crops,  that  is,  more
 and  more  lang  under  commercial
 crops  hag  been  diverted  to  food
 crops,  Ag  a  result  of  this  though
 the  growth  rate  of  production  of
 commercial  crops  hag  just  maintain-
 ed,  the  growth  rate  of  total  agricul-
 tural  production  hag  fallen.  While
 the  growth  rate  of  production  from
 1949-50  to  ‘1064-65.  wag  of  the  order
 of  3.6  per  cent  per  annum,  with  the
 advent  of  high-yielding  varieties  and
 the  consequent  diversion  of  land
 from  commercial  crops  to  food  crops,
 the  growth  rate  of  production,  from
 1964-65.  to  1970-71  has  fallen  to  3
 per  cent  per  anfnum  and  during  1976-
 77,  it  hag  further  fallen  to  2l  per
 cent.

 Apart  from  the  imbalance  between
 the  foodgrains  crops  and  the  commer-
 cial  crops,  another  significant  shorlage
 appearing  within  the  foodgrams  bas-
 ket  is  in  respect  of  pulses.  Ag  in
 the  case  of  commercial  crops,  the
 profitabl,  cereal  crops  like  wheat
 have  been  taking  away  land  under
 pulses.  Within  the  cereal  basket  it-
 self,  the  imbalance  have  emerged
 between  the  growth  rate  of  produc-
 tion  of  guperior  cereals,  like,  wheat
 and  the  growth  rate  of  production  of
 inferior  cereals,  like,  jower,  bajra
 and  ragi.  For  example,  from  1960-61,
 to  ‘1972-73,  whereas  the  wheat  pro-
 duction  increased  by  13.4  per  cent
 per  annum,  that  of  bajra  increased
 by  348  per  cent  only  and  that  of
 jowar  just  mereased  by  0.88  per  cent.
 The  cultivation  of  inferior  cereals,
 like,  jowar,  bajra  and  ragi,  ag  you

 done  by  small  and
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 Within  the  superior  cereal  alm,
 the  imbalayce  hes  appeared  bet-
 ween  the  growth  rate  of  production
 of  wheat  and  the  growth  rate  of  pro-
 duction  of  rice.  From  1980-61,  the
 rice  production  increased  by  2.9  per
 cent  whereas  the  wheat  production
 increased  by  3.54  per  cent.  If  you
 take  ghother  aspect  of  our  cultivation,
 We  can  find  that  only  about  one-third
 of  the  area  under  rice  has  got  irriga-
 tion  facilities  whereas  nearly  three-
 fourths  or  60  per  cent  of  the  area
 under  wheat  hag  irrigation  facilities.
 Since  the  rice  crop  requires  a  vast
 amount  of  water  or  a  particular
 water  level,  there  is  a  margin  of  risk
 involved  in  rice  cultivation  due  to
 droughts  and  floods.  Therefore,  a
 vast  area  of  about  28  miillign  hec-
 tare,  of  rice  cultivation  where  irrige-
 tion  facilities  are  very  little  continues
 to  be  one  of  the  most  vulnerable
 areas  in  agricultural  production,

 Now,  if  you  take  another  aspect,
 ie  the  geographical  distribution  of
 growth,  you  can  see  that  the  growth
 is  concentrated  in  a  few  areas  or  a
 few  regions.  Broadly  speaking,  the
 disturbing  aspect  of  cur  agvicultural
 production  js  that  while  wheat  domi-
 nated  areas  are  marching  ahead,
 areag  dominated  by  cereal,  like  rice
 and  lower  cereal  crops  are  lagging
 behind,

 of  Agri.  &  lrrgn.
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 iy  you  take  irrigation  also,  you
 gee  this  kind  of  tmbalances,  In  cer-

 canal
 hand,  vast  areas  in  the  central  part
 of  the  country  aggregating  44  per

 the  total  area  under  cultiva-

 holdings  in  Punjab  are  wholly  irri-

 +yashtra  only  3  per  cent  of  the  holdings
 are  wholly  irrigated.

 These  are  the  disturbing  imbalances "  that  have  emerged  in  our  agricultural

 out  at  the  very  outset,  unless  effec-
 tive  steps  are  taken  these  imbalan-
 cea  are  likely  to  create  more  pro-
 bleme.

 Now,  increased  production  has  been
 claimed  by  Govérnment,  and  nobody
 disputes  it.  But,  increased  produc-
 tion  for  whose  benefit?  Who  have
 benefited  from  this  increased  pro-
 duction?  A  handful  of  rich  persons,
 a  hand-ful  of  landlords,  big  traders
 and  speculators  have  profitted.  The
 vast  majority  of  the  agricultural
 population,  particularly  the  working
 peasantly,  the  small  and  marginal
 farmers  have  been  denied  the  benefit
 of  increased  agricultural  production.

 The  other  day  the  Hon.  Prime
 Minister  was  saying  that  remunera-
 tive  price  is  always  a  controversial
 issue  and  there  could  be  not  agree- *  ment  as  to  that  what  should  be  the
 quantum  of  remunrative  price.  Now,
 what  I  want  to  ask  is  whether  even

 ,  the  floor  price  or  support  price  or
 procurement  price  which  the  Govern-
 ment  has  fixed  is  available  to  the
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 crease,  They  have  to  sell  their  pro-
 duce  immediately,  get  the  cash  and
 meet  their  other  requirements.  There-
 fore,  what  is  today  is  that
 the  agricultural  population,  the  far-
 mers,  in  our  country  are  subjected
 to  a  double  exploitation.  That  is,
 they  have  to  sell  their  produce  at
 throw-away  prices.  Also,  while  the
 prices  of  agricultural  produce  ere
 falling  down,  the  prices  of  industrial
 products  are  either  stabilised  or  go-
 ing  up.  That  is  why,  I  say  that
 they  are  doubly  exploited--  as  pro
 ducers  and  as  buyers.  Unless  this
 situation  38  drastically  changed,  I  de
 not  think  that  the  farmers  of  our
 country  can  get  any  benefit.

 price. One  example  is  the  sugar
 The  price  sugar  has  gone  up,  recently,
 from  Rs.  2.60  to  more  than  Rs.  3
 per  kg.  The  reason  was  this.  There
 was  an  inadequate  release  of  quota
 of  sugar  from  the  sugar  mills.  ‘The
 sugar  mills  have  formed  a  Steering
 Committee.  It  is  the  Steering
 Committee  which  decides  the  quota
 to  be  released,  and  for  the  month  of
 April  they  have  deliberately  reduced
 the  quantum  of  sugar  with  a  view

 to  create  shortage  and  thus  increase
 the  price.  That  is  what  the  Steer-
 ing  Committee  has  done.  And  what
 is  this  Government  doing?  I  should
 say  that  this  Government  has  been
 responsible  for  this.  This  cannot
 shirk  their  responsibility  here  heca-
 use  this  Steering  Committee  consists
 of  representatives  of  not  only  consists
 sugar  mills  but  also  co-operative  su-
 gar  mills  as  well  as  State  sector
 sugar  mills.

 ,  I  want  to  mention  only  one  more
 point,  and  that  is  about  rural  deve-
 Jopment.  One  of  the  basic  defects
 of  rural  development  is  that  this
 Government  is  trying  to  effect  rural
 development  without  bringing  about
 any  structural  changes  in  the  agrari-
 an  relations.  Without  breaking  the
 concentration  of  land,  without  effec-
 tively  implementing  land  reforms  and
 without  wiping  out  the  exploitative
 relations  that  exist  in  agriculture  in
 the  rural  areas,  I  do  not  think  that
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 [Shri  P,  K.  Kodiyan]
 Another  defect  is  that  nowhere  is

 the  rural  development  programme  50-
 ught  to  be  implemented  with  the
 active  participation  of  the  real  bene-
 ficlaries,  that  is,  the  weaker  sections:
 the  agricultural  workers;  small  far-
 mers,  etc,  Therefore,  I  request  the
 Gavernment  to  give  a  high  priority
 to  the  problem  of  implementation  of
 land  reforme  and  also  to  participation
 of  the  real  beneficiaries  in  the  for-
 mulation  and  implementation  of  the
 rural  programmes.

 With  these  words,  I  conclude.

 r6  hours,
 MR.  CHAIRMAN:  Shri  Gananath

 Pradhan—not  here.  Shri  Iqbal
 Singh  Dhillon.

 SHRI  IQBAL  SINGH  DHILLON
 (Jullundur):  I  rise  to  support  the
 Demands  for  Grants  of  the  Ministry
 of  Agriculture  and  Irrigation.

 "  Although  we  have  executed  the
 target  of  490  million  tonnes  of  food-
 grains  and  we  have  also  produced
 enough  of  commercial  crops  like
 onions,  potatoes;  jute,  cotton,  ete.  I
 want  to  inquire  from  the  Government
 whether  the  farmers  are  the  beneti-
 tiaries  in  increasing  the  production?
 Sugar  cane  is  lylng  in  the  fields  and
 there  was  a  news  two  days  ago  that
 in  Punjab  the  Navehahar  Co-opera-
 tive  Sugar  Mills  ang  the  Jagjit
 Sugar  Mills,  Phagwara  have  refused
 to  buy  sugar  cane  because  they  say
 that  it  is  at  a  fermented  stage.  What
 will  be  the  plight  of  the  farmers—
 you  please  imagine.  ‘They  have  been
 waiting  to  sell  their  cane  and  they
 were  standing  in  line  for  two  days.

 refuse  to  buy  the  cane.
 year  most  of  the  area  could  not  be
 harvested  and  some  dejected  farmers
 burnt  their  crop  and  the  same  con-
 dition  is  prevailing  this  year  also.
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 mers  should  get  a  remunerative  price
 for  their  crop.  We  boast  we  have
 increased  the  production  of  potatoes
 from  7  million  to  8  million  tommes.
 If  you  go  to  the  rural  areas  of  Pun-
 jab  and  Haryana,  you  will  find  peo-
 ple  there  are  not  going  to  dig  out  the
 potatoes  because  the  cast  of  digging
 is  much  more  than  the  price  it  will
 fetch.  In  UP  and  West  Bengal  we
 are  heering  that  all  the  ९00  storages
 ‘are  full  and  in  the  market  there  is
 no  buyer  because  there  is  more  pro-
 duction.  Even  gumny  bags  are  not
 available.  The  cost  of  the  gunny
 bag  is  Rs.  5  and  potato  is  being  sold
 at  Rs.  8-10  a  bag  but  the  producer
 has  to  supply  the  bag  This  is  the
 poor  plight.

 So,  I  would  say  that  the  Govern-
 ment  has  totally  failed  in  its  duty  to
 give  any  support  price  not  only  for
 potatoes  but  I  would  say  even  for
 tobacco,  sugar  cane,  foodgraing,  and
 other  vegetables.

 I  want  to  make  one  abservation.  In
 order  to  give  support  price  te  the
 farmer  and  to  make  it  more  effective,
 कांड  must  modernise  the  marketa  in
 the  country.  By  modernisation  of
 markets,  I  mean  there  should  be
 mechanical  graders,  there  should  be
 mechanical  dehydratora,  there  should
 be  hydro-meters  to  check  the  moais-
 ture  percentage  of  the  grains  and  the
 grains  should  be  properly  graded  end
 the  grains  should  be  properly  brought
 in  a  desired  dried  condition.  There

 in  transit  and  losses  reduced  to  the
 minimum.  Modernised  markets
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 the  processing  system.  Marketing
 is  most  esential  for  perishable  and
 adini-perishable  commodities  Hike  po-
 tutoes,  onion,  fruit;  etc,  Uniess
 marketing  of  potato,  etc.  is  not  made
 the  integration  part  by  strenghtening
 the  processing  facilities,  it  would  be
 difficult  to  develop  production  on
 economic  side.  I  shall  enquire  from
 the  hon.  Minister  for  Agriculture  as
 to  whether  he  has  ever  considered
 setting  up  of  the  one  Potato  Board,
 when  the  country  is  producing  eleven
 milhon  tonnes  of  potato.  This
 Board  should  be  empowered  to  con-
 duct  the  research  work  to  carry  on
 the  development  work.  It  will  con-
 sider  the  domestic  consumption  as
 also  how  much  potato  surpluses
 ceuld  be  exported  and  in  which  form
 it  could  be  exported.  Whether  in
 original  form  or  some  desired  praces-
 sed  form,  There  are  many  different
 processing  plant  for  potatoes.  At
 present  the  following  steps  could  be
 taken:

 (i)  Buy  surplus  produce  and
 convert  it  into  dry  product  (dehy-
 drated  from).  It  can  be  stored
 in  ordinary  stores.  Chats  (small
 tubes)  cut  and  green  tubes  should
 be  converted  into  cattle  feed  and
 microbial  proteins;

 (ii)  after  potato  season  say  May
 onward,  the  dehydrated  product

 can  be  converted  into  commercial
 forms  like  granules,  flour,  etc.

 (iii)  consumption  stage.  FPilour
 tan  be  converteg  into  commercial
 used  on  breakfast  table,  just  like
 corn-fiakes,  white  oats,  Saboodana-
 just  like  ‘kheer’,  potato  starch  in
 the  shape  of  farina

 In  Daurala  Regional  Potato  Farm

 country  store  could  be  properly  ‘utiit-
 sed  and  we  can  meet  the  demand  of
 potato  for  two  months  To  meet  the
 demands  from  July  onwards  till
 October-Noveenber,  we  should  have
 refrigerated  cold-storage  system,  Our
 refrigerated  system  is  very  costly
 these  days.  Although  State  Gov-
 ernments  have  tried  to  have  some
 control  over  these  cold  storage  rates,
 in  Punjab  they  have  fixed  at  Ras.
 23.80  per  bag;  similarly,  in  Haryana,
 from  the  last  year;  they  have,  by  an

 »  imposed  a  ceiling
 of  Rs,  30.50  per  bag  whereas,  if
 you  come  to  Delhi,  you  can  ace  the
 cold  storage  people  in  the  market
 charging  Rs.  20  per  bag.  f  have  also
 come  to  know  that  in  West  Bengal,
 the  rates  are  more  than  Rs.  8  to
 20/-;  in  Maharashtra  the  rate  is  Rs.
 20.  I  appreciate  the  steps  taken  by
 some  State  Governments,  But,  have
 We  ever  thought  about  the  running
 of  cold  storage?  What  is  the  cost  of
 it?  Sir,  I  have  practical  experience
 as  I  am  running  2old-storage  for  the
 last  twenty  years.  I  know  the  cost
 for  electricity  that  we  have  to  pay;
 I  know  what  the  labour  costs  are;  I
 know  what  the  cost  of  ammonia
 Freeon  gas  is;  also  I  know  what  the
 cost  of

 machinery
 is,  I  know  what  the

 cost  of  materia  is—such  as  steel,
 timber  etc.  All  their  costs  have  gone
 up  by  two  times  within  the  last  wo
 years.  Ag  a  practical  man  I  would
 say  that  by  charging  at  the  rate  of
 Rs  0  and  Il  a  bag  the  ownerg  of
 cold  storage  will  not  be  in  a  position
 to  have  any  good  earning.  It  would
 only  be  nominal  and  it  won't  fetch
 a  good  profit.  I  wish  we  increase
 the  production  of  fordgrains,  agricul-~
 tural  crops  and  other  vegetables.  I
 also  wish  the  Second  Flood  Scheme
 of  milk  which  is  for  five  years  fulfils
 itg  purpose

 I  wish  it  should  increase  from  427

 considered
 how  can  this  scheme  be  affected?  I
 will  take  first  of  all  milk.  At  pre-

 cow  milk  is  selling  at  a  very
 cheap  rate  and  we  are  also  jmporting
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 dry  skimmed  milk  from  outside.  If
 we  go  on  importing  dry  skimmed
 milk  will  it  be  posmble  to  en-
 courage  farmers  to  have  cow  stocks?
 Will  we  be  able  to  improve  the
 indigenous  cow  breed  Sabarwal
 and  Red  Sondhi?  We  will  be
 able  to  gradually  replace  the  buf-
 falo  which  is  not  so  economical.  I
 doubt  if  we  go  on  importing  the  dry
 skimmed  milk  and  if  we  go  on  pay-
 ing  more  for  the  buffalo  milk  we
 will  be  able  to  encourage  the  farmer
 to  have  improved  cow  herds.  This
 policy  would  not  work.  We  have  to
 give  encouragement  to  the  people  to
 have  cow  herds.  We  should  give
 encouragement  so  that  they  should
 have  hybrid  cows—crossed  breed
 We  should  encourage  the  farmers  to
 grow  more  vegetables.  But  thig  can
 be  done  only  if  we  have  a  Nationa}
 Horticulture  and  Vegetable  Processing
 Corporation  which  should  know  the
 total  production  of  fruits  in  Northern
 India,  North-Eastern  Region,  in  the
 Southern  Region,  position  of  garden
 crops,  that  is,  fruit  vegetables,  etx.
 The  excess  quantity  of  this  produce
 should  be  processed  in  time,  de-hy-
 drated  and  exported  and  for  export
 purpose  we  should  know  the  taste
 of  the  importing  countries.  0,  we
 should  proceed  on  a  long-term  basis
 rather  on  ad-hoc  basis.  This  vesr
 the  production  of  potatoes  is  more
 and,  as  such,  we  have  allowed  ex-
 port,  Next  year  the  farmers  will  get
 discouraged  and  production  will  be

 less  ang  then  we  will  han  the  export.
 Last  year,  at  the  end  of  the  year  one
 million  tonnes  of  potatoes  were  lying
 in  the  cold  storage  which  could  not
 be  used  and  those  were  moved  from
 northern  India  to  Bengal,  fron  Ben-
 gal  to  Maharashtra  and  from  Maha-
 rashtra  to  sea  for  dumping  but  we
 kept  ban  on  export  of  potatoes  and
 ontons.  So,  are  we  making  proper
 use  of  our  production?  Although
 ovr  Gross  national  income  has  in-
 eyeased  more  than  48,000  crores  out
 of  it  47  per  cent,  was  earned  from  ag-
 ricultural  sector~yet  I  fear  the  net
 ineome  of  the  farmers  hag  not  it:-

 xample creased  I  will  give  one  ©
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 from  Punjab.  Sir,  about  eighteen
 years  beck  we  used  to  pro:luce  i2
 lakh  bales  of  cotton.  Now  we  are
 producing  22  lakh  bales  of  cotton,

 The  income  of  the  farmers  then
 was  more  than  what  they  get  now,
 although  we  are  producing  22  lakh
 bales.  In  order  to  enforce  remune-
 rative  price,  I  feel  that  the  adminis-
 trative  and  the  official  machinery
 policy  maker  should  not  be  consulted
 in  fixing  the  support  price  and  for
 its  implementation.  Rather,  Parlia-
 ment  and  Legislature  alone  should  do
 it  by  legislative  enactment.  This
 support  price  hag  to  be  fixed  in  con-
 sultation  with  the  actual  growers.
 You  can  have  people  from  the  uni-
 versities  who  have  conducted  exten-
 sion  work,  who  are  working  frum
 laboratories  to  the  fleld  projects.
 Then  only,  Sir,  it  would  be  possible
 to  give  effective  and  remunerative
 price  to  the  farmers  and  in  this  way
 we  will  be  able  to  help  the  farmers.

 I  will  now  say  a  word  abcut  the
 tax  structure  on  the  inputs  It  is
 a  healthy  measure  and  it  fs  a  good
 announcement  that  has  been  made,
 saying  that  the  excise  duty  on
 fertilisers  sre  reduced.  But  Sir,
 the  excise  duty  on  agricultural
 machinery,  fuel  and  pesticides  is  the
 same,  There  is  great  need  to  reduce
 them  also.  Are  we  really  interested
 in  reducing  the  price  of  agrivutural
 commodities?  That  is  the  question.
 Or,  are  we  really  interestel  in  in-
 creasing  the  prices  of  factory  and  in-
 dustrial  commodities?  Sir  every-
 thing  js  being  done  to  help  the  factory
 production.  The  cost  of  a  tractor  is
 nearly  60,060  to  70,000  rupesa,

 Since  my  time  is  over  I  will  sey
 only  one  point  now.  This  is  regard-
 ing  the  Capital  Gains  Tax  on  agri-
 cultural  land.  ‘The  posit.on  here  is
 this.  ‘When  ends  are  taken  over  oF
 acquired  by  the  Government  without
 the  consent  of  the  farmers.  These
 people  are  deprived  of  ibeir  lad.
 They  do  not  want  to  part  with  their
 lands,  but

 ~  Lagos  थ  mony  oo
 .

 both  ways,  the  ge.
 on  acquisition  of  land  and  deprivar
 tion  of  land,  By  these  foreihie
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 actions  taken  by  the  Government  the
 farmers  are  being  ruined  and  deptiv-
 ed  of  their  land.  I  wish  that  the
 whol,  tax  structure  is  reviewed.  When
 ceiling  on  Jand  has  been  imposed,  is
 there  any  idea  of  imposing  Wealth
 Tax  on  the  land?  That  is  what  I
 would  like  to  know,  With  these  words
 I  conclude  my  speech

 ग्भो  छोतूभाई  गासित  (माण्डथी)  :
 मानतीय  प्रध्यक्ष  महोदय,  झापने  मुझे  कृषि
 व  सिंचाई  मंत्रालय  की  979-80  की  मांग
 पर  झपने  विचार  व्यक्त  करने  का  मौका  विया
 है,  इसलिए  मैं  भ्रापका  आभारी  हू  ।  मैं  अपने
 भाषण  में  विशेष  रूप  से  ग्राम  विकास,  कृषि
 विकास  तथा  खेत-मजदूरों  भौर  भादिवासी
 व  हरिजनों  तथा  किसानों  के  विकास,  उनकी
 समस्याओं  श्रादि  पर  अपते  विचार  भौर
 सुझाव  प्रापके  माध्यम  से  व्यक्त  करना  चाहता
 ह्

 भारत  छः  लाख  गांवों  से  बना  हुआ
 एक  खेती-प्रधान  देश  है  ।  इसकी  कुलजनसख्या
 का  70  प्रतिशत  भाग  गाबो  में  रहता
 है  ।  इनमे  से  80  प्रतिशत  लोग  खेतीबाड़ी
 करते  है  1  इसलिए  यदि  हम  भारत  के  ग्रामीण
 क्षेत्र  शौर  कृषि  अग्रंतज्ञ  का  बहुमुद्ली  विकास
 करेंग तो तो  हमारे  देश  की  70  प्रतिशत  जनसंख्या

 की  हालत  में  सुधार  होगा  भौर  देश  समृद्ध
 होगा  इसमे  कोई  शका  नही  है  !

 झष्यक्ष  जी,  हमारे  देश  की  स्वतज्नता
 के  बाद,  उसके  विकास  के  लिए  पंचवर्षीय
 योजनाओं  द्वारा  प्रभास  किये  गये  ।  लेकिन,
 माननीय  अध्यक्ष  जी,  स्वतंक्षता  प्राप्ति  के
 30  ्य  तथा  नियोजित  विकास  के  28  वर्ष
 के  बाद,  भाज  भमीर  और  गरीब  तथा  शहर
 झौरगांवो  क॑  बीच  धरप्ंतुलन बढ़  ता  ही  गया  है  1
 इसके  फलस्वरूप  भारत  के  ग्रामीण  क्षेत्रों  मे
 सौग  गरीबी  और  बेरोजयारी  से  हुचले  जा
 रहे  हैं,  जिस  के  कारण  हमारे  देश  का  विकास

 नहीं हो  पाया  है।  इस  प्रकार  भतंतुलन,  गरीबी
 झौर  बेरो  गगारी  देश  के  विकास  में  रकावट  बन
 बई  है  1

 इसके  साथ  ही  शहरों  भे  समृद्ध  भौर
 साधनविद्टीन  दो  वर्ग  मौजूद  है  ।  उसी  प्रकार
 गांवों  मे  भी  धनिकों  और  साधसविहिन  लोगों
 के  दो  वर्ग  है  झ  तक  क्षि  दौर  ग्राम  विकास
 का  लाभ  गांवों  के  धनिक  किसानों  को  ही
 मिला  है,  जबकि  इन  योजनाझों  का  शधिकाधिक
 लाभ  इस  क्षेत्र  के  छोटे  व  सीमान्त  किसानो,
 भूमिहीन  खेत  मजदूर,  हरिजन,  झादिवाशी
 झादि  पिछड़े  वर्ग  को  ही  देना  धत्यन्त  भावश्यक
 था  ।  किन्तु  वे  लोग  ग्रामीण  कार्यक्रमों  से
 बचित  रह  गये  ।

 इस  बजट  को  प्रस्तुत  करने  से  पहले
 भौर  प्रस्तुत  करते  समय,  बजट  को  किसातों
 झौर  गावों  का  विखाने  का  ढोल  पीटा  यथा  था  t
 लेकिन  समूचे  वेश  में  सामान्य  जनता  क  द्वारा
 झौर  भलख्बारों  ने  बजट  पर  जो  झालोचता की
 है  उससे  साफ  हो  गया  है  कि  मह  बज  गांवों
 तथा  किसाना  का  हित  करने  बाल!  नहीं  है  ।

 हमारे  देश  मे  प्निक  किसान,  केवल
 4  प्रतिशत ही  हैं  लेकिन  उनके  पास  कुल  भूमि
 का  3  प्रतिशत  भाग  है।  उनक  हित  के  लिए
 बजट  मे  झनेक  सुविधाएं दी  गई  है,  किन्तु  देश
 क  छोट  व  सीमान्त  किसान,  जिनकी  पिसती

 कुल  सख्या  का  करीब  70  प्रतिशत  है,  उनके
 पास  कुल  भूमि  का  27  प्रतिशत  ही  है  ।

 4.75  करोड़  भ।महीन  बेतमजदूर
 है,  उनका  झाधिक  व  सामाजिक  विकास

 तेजी  से  करते  के  लिए  बजट  मे  कोई  विशेष,
 कारगर  कार्यक्रम  तथा  धतराशि  का  प्रबंध

 नहीं  किया  गया  है  ।  भाज  तक॑  भाषो  में  रहने
 वाले  छोटे  किसान,  लेतमजदूर  भ्रादिषा्सी

 हरिजन  झादि  को  जिस  प्रकार  का  लाभ

 मिलना  चाहिए,  नही  मिल  रहा  है  t

 मदि  प्रथ॑  भी  शामीण  विकास  भी  <  किसानों

 के  विकांस  क॑  लाभ  बर  इन  धंतिक  किसानों

 को  ही  लाभ  दिये  कबा  तो  बायों  के  गरीब  तबक
 के  लोगों  की  हालत  भौर  खराब  ह्  जायेगी  ad

 =  ~ ee ली  =

 The  original  speech  was  delivergd  py  Gujarati.
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 में  गरीबी  शौर  बेरोजगार।  से  कभी  भी  नहीं

 छूट  णएंगे।  देश  को  स्वर्तत्रता  के  तीस  वर्ष  के

 बाद  भी  गांवों  के  गरोब  लोगीं  को  स्वतंत्रता-

 पुवेंक  रोजपार  चुत कर,  ATA  से  गुजरा
 करने  की  कोई  सुविधा  नहीं  मिलेगी  तो  ये
 लोग  झाग  और  प्रधिक  समय  तक  शांति  शौर

 शैय  से  बैठे  नहीं  रहेंगे  ।  कृषि  मंत्रालय  के

 इस  बंजट  में  इस  गरीब  वर्ग  की  उच्तति  का

 कोई  शाभात  तक  दिखाई  नहीं  देता  ।  इससे

 समूचे  आामीण  क्षेत्र  में  किस  नो  श्रौर  लेल-

 अजदूरों  के  शोच  बार-बार  संघ  होते  रहे  है।
 बड़े  किसानों  ते  हेरिजन  भोर  प्राविवासी
 लोगों  की  झोपड़ियां  जलाई  हैं,  इस  प्रकार  की

 कई  बारदातें  हुई  हैं,  जो  वास्तव  में  दुखद  बात

 है।  यदि  हम  इस  संभव  को  समाप्त  करना

 चाहते  हैं,  तो  छोटे  व  सोमॉन्त  कितान,  हररिजन
 तथा  धराधिवा  सियो  के  विकाल्  के  लिए  कोई  होल
 व  कारगर  कदम  उठाने  होगे।  गांवोंका  चिकाल
 आवश्यक  है।  इसके  लिए  भूमि  का  भ्संतुलित
 बंटबारा  मिटाना  होगा  n  जब  तक  यह  नहीं
 होदा  तब  तक  गांवों की  गरोबो  प्रौर  व ेरोजवारों
 समाप्त  नहीं  हो  सकेगी  ह 1 8  लिए  माननोय

 अध्यक्ष  की,  मैं  आपने  द्वारा  कृषि  मंत्री  जी  को

 खुज्लाव  देता  चाहता हूं कि  हमारे  देश  में  भूमि  का
 जो  भलतित  अंदारा  है,  उसे  समाप्त  करने
 के  लिए  भूमि-पुआार  तथ।  भूमि  सीमा  संबधी

 कानूनों  को  तेजी  से  व  सचती  से  'लागू  करना

 होगा  ।  यदि  वे  लागू  नहीं  होगे,  तो  यांवों
 के  छोटे  व  सोमानन्‍्त  किसान  तया  बड़े  किसान,
 सबों  तथा  गरीब  हरिजनों  एज  भ्रादिवासियों
 के  बीच  जो  अतंतुलन  है,  बह  कभी  समाप्त

 संहीं  दमा  ।

 माननीय  अध्यक्ष  महदीदय,  जबसे  जनता
 पार्टी  ने  शासन  सम्भाला  है,  विशेष  रूप  से
 मैं  गुजरात  के  संदर्भ  में  कह  रह्ाहं--पुजरात
 में  जबसे  जनता  पार्टी  शासन  में  प्राई  है  तबसे
 तने,  चुमि  सोमा  संबंधी  कानूनों  को उठाकर
 ह्ञाक  गर  ही  रख  दिया  है  ।  हमारे  वुजरात
 में  कांग्रेस  स  रकारने  भूमि  सीमा  और  पदूठेवारी
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 के  संबंध  में  ऋौतिकारा  कानूत  बताने थे,  बाद
 में  अलता  सरकार  ने  सत्ता  में  ग्राकर  भूमि  सुधार
 के  ताम  पर  भूर्मि  भायोग  का  गठत  किया  भौर
 उन  कानूनों  को  ताक  पर  रख  दिया  जो  कुखव
 बात  हैं  ।

 माननीय  अग्पक  जी,  मैं  झापके  द्वारा
 माननीय  कृषि  मंत्री  से  निवेदन  करना  चाहत”
 है  'कि  बे  गूजरात  में  जो  भूमि  सीमा  के  संबंध
 में  ऋतिकारी  कानून  बनाये  गये  हैं,  उन  पर
 सचती  से  शीभ्र  झमल  कराने  भौर  वहां  की
 जनता  सरकार  को  रोक  जो  उन  कानूनों  को
 साकॉमयाब  करने  के  प्रयास  कर  रही  है  ।

 झांध  प्रदेश  के  एक  भूतपूर्व  नरेश  की
 हजार!  एकड़  भूमि,  भूमि  सीम।  कान न  से  ऋलग
 रखने  के  लिए  कंन्य्ोय  सरकार  ने  एक  उच्च
 बदासीन  व्यक्ति  के  द्वारा  प्रयास  किये  गये  थे  ।
 बह  मामला  कुछ  समय  पहले  साएं  देश  के  लोगों
 और  क्षन्षवारों  में  चर्चा  का  विवय  बता  था  ३

 इन  उदाहरचों  से  पता  चलता  है  कि  जन्सतां
 सरकार  भूमि  के  झसंतुलित बं  टअआरे  को  समाप्स
 करने  के  लिए  कानूनों  को  सख्ती  से  लागू
 करने  के  लिए  जो  कार्रवाई  गंभीरत।पू्वंक
 करनी  चाहिए,  नही  करती  8

 यदि  हम  झपने  देश  में  वास्तव  में  कृषि
 व  ब्राम  विकास  करना  चाहते  हैं,  तो  निम्न
 कार्यक्रम,  की  झोर  सरकार  को  ध्यान  देना
 होगा  —

 de  ft  विक/स  कार्यक्रमों  को  शबारा
 ह |. &  विकास

 कृषि  विकास,  ग्राम  विकास  का्मक्रमों  में
 प्रत्यस्त  ग्रावश्यक  है।  इस  लिए  कृषि  विकास
 के  कार्यक्रमों पर  तैजी  से  अमल  करना  होगा  4a
 कृषि  विकास  से  ही  ग्रामीण  क्षेत्रों  को  भाई
 झाम  बढ़ाई  जा  सकती  हैं,  क्‍योंकि  सचों  में

 रहने  वाले  80  प्रतिशत  लोग  कृषि  का  आयशा
 ही  करते  हैं  ।  -

 खिचाई  के  लिए  सभत  कार्यक्रस  साधू  करता
 चतेँहए

 ।  कर्षा  के  ते  हुए  पाती  का  ०
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 करने  के  लिए  समूचे  देश  का  मास्टर-प्लान
 तैयार  करहे  तालाबों  तथा  छोटे  5ंड़े  बांधों  का
 निमीणि  करना  चाहिए  |

 किसाने|  को  अपनी  पैदाबार  का  उचित

 मुल्य  मिलना  चाहिए।  कृषि  व  न्य  जरूरतों
 के  लिए  किसान।  को  उचित  समय  पर  2  से  4
 प्रतिशत  की  मालूसी  ब्याज  की  दर  से  पर्याप्त
 ऋण  मिलना  चाहिए  |  किसानों  को  जब  तक
 कम  व्याज  की  दर  से  ऋण  नहीं  मिलेगा,
 तब  तक  उनकी  हालत  मे  सुधार  नही ंहो सरेगा।
 किसानों  को भ्ाज  सहकारी  बैकों  से  जो ऋण
 मिलता  है,  उसके  लिए  i0  से  24  प्रतिशत
 तक  ब्याज  देना  पड़ता  है।  इसके  स्थान
 पर  कम  ब्याज  की  दर  से  ऋण  मिलना  चाहिए
 ताकि  निधन  किसानों  को  पूरा  पूरा  लाभ
 मिल  सके  q

 2  OY  प  लग  हू  रा  विकास
 गांवों  की  उद्नति  करने  बौर  रोजगार

 अढ़ाने  के  लिए  पशुपालन  का  काफी  महत्व  है,
 क्योंकि  गावों  मे  कृषि  के  साथ  ही  पशुपालन
 एक  पूरक  अ्यव्साय  है।  गायों  में  रहने  वाले
 कमजोर  झाथिक  स्थिति  के  छोटे  व  सीमॉन्त
 किसान,  खेत-मज़दूर,  ग्रामीण  कारीगर  तथा
 अन्य  बेरोजगार  लोगो  को  इससे  लाभकारी
 रोजगारजाप्त हो  सफेगा।  गुजरात  का  प्रनूभव
 है  कि  जहां  डेयरियों  का  विकास  हुआ  है,  जेसे
 मेहसाणा,  सूरत,  भराणंद  झ्ादि  स्थानों  पर,
 इसके  कारण  बहा  के  ग्रामीण  लोगो  को  झ्ठी
 झाव  प्राप्स  हुई  है  ।

 प  ब्पबलाम  के  लिए  सहकारी  दूध
 समितिरों  ह 16  गठन  करना  चाहिए.  |  सदस्यों
 को  दून्नारू  पशु  जरींदने  वे  लिए  मामूली  ब्याज
 की  दर  हे  ऋ  ए  श्रीर  सहता  देनी  चाहिए  ।

 गांवों  से  डेयरी  मुख्यालयों  तक  ढ््ध  ले
 जाते  के  लिए  बीच  के  मार्भों  को  तुरस्त  पक्‍का
 करता  जरूरी  है  ?  इसके  लिए  सरकार  को
 कोई  कॉयक्रम  बनाता  अआहिये  ।
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 Te  wer  विकास  wet  रोजपर  के

 लिए  कारी  प्रामोज्ञोग  &  कूंति  उत्पदों  पर
 झाभारित  उद्योगों  का  महत्व

 किसानों  को  अपनी  उत्पादित  थीजों  का
 उचित  मूल्य  नहीं  मिलता  है  क्योंकि  कृषि  से
 उत्पादित  चीजों  का  उपयोग  करने  वाले  उच्योच
 धनी  तक  गावो  से  बहुत  कम  हैँ  ।  ये  उद्योग
 गांवों  के  विकास  में  उपयोगी  हो  सकते  हैं,
 इसलिए  चावल  की  मिले,  आयल  मिले,
 विभिन्न  प्रकार  की  कृषि  से  उत्पादित  चीजों
 पर  जो  रूपान्तरित  करने  वाले  उद्योग  है,
 उसका  निर्माण  करके,  उसका  विकास  करना
 चाहिए  ।  इस  प्रकार  के  उद्योगों  का  विकास
 हमारे  देश  भे  नही  हुआ  हैं  फलस्वरूप  किसानों
 को  अपने  उत्पादों  का  वह  मूल्य  नहीं  मिलता  जो
 मिलना  चाहिए

 खेत-उत्पाद  तथा  सावी  ग्रामोशोग  झाधि
 का  हम  जितना  भ्रधिक  जिकास  करेंगे  उतना
 ही  किसानो  को  खेती  के  साथ-साथ  भ्रधिक
 रोजगार  तथा  उचित  मूल्य  मिलेगा  ।  भांवों
 मे  जो  चरोजगारी  है,  यह  दूर  होगी  1

 माननीय  झध्यक्ष  जी,  मैं  आपना  भाषण,
 माननीय  मध्  महोदय  से  यह  अझतिम  निवेदन
 करके  समाप्त  करूंगा  |

 झाज  सरकार  द्वारा  “काम  के  बदले
 झनाज"”  जो  योजना  चलाई  जा  रही  है,  उसमें
 सार्वजनिक  विकास  के  लिए  रास्ते,  तालाब
 झ्रादि  निर्माण  के  कार्य  किये  जाते  हैं  तथा  बदले
 में  झनाज  दिया  जाता  है  |  इसके  साथ  ही
 शांयों  से  रहने  वाले  झ्ाविवासियों  धौर  हरिजनों
 के  लिए  भ्रावास-निर्माण  के  प्रयत्त  किये  जाएं,
 तो  धिक  झच्छा'  होगा  i

 *“SHRI  RAJ  KRISHNA’  DAWN
 (Burdwan):  Mr,  Chairman  Sir,  our

 country  is  primarily  an  agricuitaral
 country  and  becaise  of  that  or
 Ministers  and  most  of  our  leaders
 address  the  Yarmery  at  fe  titne  of
 taking  votes.  But  today  wrer  we

 ra  फिक  oiginal  apeech  was  delivered  in  Bengali,
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 fre  discussing  the  demands  of  the
 Agriculture  Ministry  and  discussing about  the  conditions  of  the  farmers who  constitute  85  per  cent  of  our
 entire  population  and  this  country
 virtually  belongs  to  them,  at  this
 time  we  see  that  only  a  handful  of
 officers  and  the  Chairman  and  the
 Minister  and  a  tew  other  mambers  are
 Present  in  the  House  who  hope  fcc
 getting  a  chance  to  speak,  All
 otherg  have  left.  This  only  :hows
 the  extent  of  our  real  concern  fcr  the
 farmers  of  our  country.  If  t's  is
 Published  in  the  press,  then  we  will
 not  be  able  to  show  our  faces  outside.
 Sir,  we  have  seen  that  if  some  atro-
 cities  are  committed  on  factory  work-
 ers  then  the  answers  are  civen  either
 by  the  Minister  of  Labour  or  the
 Minister  for  Industries.  If  there  are
 disturbances  in  the  University  Cam-
 pus  and  if  some  students  die  then  the
 Education  Minister  answers  the  char-
 ges,  The  Defence  Minisver  answers
 for  disturbances  in  the  Defenc  Ser-
 vices.  But  if  atrocities  are  commit-
 ted  on  the  farmers  or  agricultural
 workers  who  constitute  85  per  cent  of
 our  population  or  if  there  is  firing  on
 them  then  who  answers  for  them?  It
 is  not  the  Minister  of  Agriculture  but
 the  Home  Minister  who  generally
 answers  for  an  assortment  of  sub-
 jects.  Our  Constitution  also  dues
 not  spell  out  the  responsibility  for
 their  protection.  This  calls  for  an
 amendment  in  our  Constitution.  Steps
 must  be  taken  at  the  earliest  to  look

 eommitted  on  the  farmers,  the  Minis-
 ter  of  Agriculture  should  come  for-
 ward  to  attend  to  it  and  he  should
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 He  will  have  to  take  up  the  struggle against  George  Fernandes  who  {x  pur-
 chasing  jute  at  a  cheap  price  from  the
 farmers  and  re-selling  it  to  nem  st  an
 exorbitant  price.  I  will  come  to
 that  later.  Although  this  country belongs  to  the  farmers,  a  few  intel~
 lectuals  in  the  cities  are  ruliag  this
 country  through  the  power  of  their
 intellect.  The  result  has  been  com-
 plete  misery  in  the  villages.

 Sir,  the  rationing  system  was  in-
 troduced  in  the  British  days,  but  for
 long  32  years  we  have  seen  who  have
 got  the  benefit  from  this  system.  It
 is  the  city  dwellers  the  urban  reo-
 ple  who  have  benefitted.  I  belong  to
 West  Bengal  and  I  have  experience
 of  that  State.  Ration  is  distributed
 there  at  three  urban  centres  only
 viz.  Calcutta,  Asansol  and  Durgapur.
 There  is  of  course  a  reason  for  this.
 The  reason  is  that  the  urban  people
 can  take  up  cudgels  against  the  Gov-
 ernment.  They  can  agitate  strongly
 and  can  warn  the  Governme:t,  that
 unless  their  demands  are  met  the  Gov-
 ernment  will  be  removed  from  power
 and  the  Government  5  afraid  of
 them.  Therefore  to  appease  and
 please  the  city  people,  the  farmers
 are  forced  to  part  with  their  produce
 (rice)  at  a  nominal  price  of  Rs.  77

 a  quintal  whereas  the  cost  of  rro-
 ducing  that  comes  to  Rs.  25  a  quintal,
 The  farmers  are  threatened  with  guns.
 they  are  put  behind  the  bars  and
 their  produce  is  snatched  away  from
 them  against  their  will,  This  is  what
 we  have  witnessed  in  80  years  of  Con-
 gress  rule.  But  this  year  we  have
 seen  a  good  development  for  the
 first  time,”  Sir,  the  Agvicuitural
 Prices  Commission  had  rcorhnmended  4
 price  of  Re.  92  per  quintal  for  paddy,
 but  the  Government  have  gone  beyond
 that  and  have  decided  upon  a  higher
 price  of  Rs.  86  per  quintal.  Even
 this  is  not  wholly  remunecative  but
 the  Central  and  Shri  Barasia  Cer-
 tainly  deserves  our  thanks  for  fix-
 in

 A  ee
 higher  than  that  recom-

 pe  by  the  A.P.C.  Sir  Inst
 year  our  grods  national  income  war
 Re,  7802  crores  of  rupees.  About
 85  percent  of  this  cones  from  agti+
 tulture.  But  {t  45  #  mietter  of  reg-
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 vet  thst  lest  year  this  income  from
 agriculture  had  fallen  by  Fs,  5000
 crores.  The  reason  is  that  farmers
 have  recieved  lower  price  for  their
 produce.  Only  a  few  days  ago  our
 Minister  for  Steel,  Shri  Blju  Patnaik
 announced  in  the  Lok  Sabha  an  in-
 crease  in  the  price  of  steel  by  Rs.
 400  a  tonne,  with  one  stroke  of  his
 pen.  This  was  done  because  he  has
 to  nurse  a  public  undertaking  which
 is  nothing  but  a  white  elephant.
 Every  year  a  huge  amount  has_  to  be
 spent  to  nurse  this  public  undertak-
 ing  and  the  rural  people  are  bring
 taxed  to  meet  that  expenditure  In
 this  city  the  bus  services  g:e  subsi-
 dised,  in  Calcutta  the  tram  services
 are  subsidised.  All  these  subsidies
 are  given  for  pleasing  the  city  dwel-
 lers,  the  organised  workers  who  can
 form  unions  and  take  up  cudgels  and
 challenge  the  existence  of  the  Gov-
 ernment  and  for  that  the  poor  Kanai
 Santhals  and  Hari  Bauris  in  the  wil-
 lages  are  taxed  who  will  perhaps
 never  come  to  the  cities  to  enjoy  a
 bus  ride  or  ह  tram  ride.  The  village
 people  are  paying  throuh  their  nose
 to  sustain  the  city  people.  Sir,  I
 come  from  West  Bengal.  Do  you
 know  what  the  farmerg  are  called  in
 Wes;  Bengal?  The  two  terros  are
 very  common  One  is  progressive
 and  the  other  is  reactionery—who  are
 called  the  progressive  minded?  Those
 who  get  fat  salaries  and  get  plenty  of
 bribes  in  service,  those  who  have  no
 eonnection  with  land,  those  who  can
 buy  Hilsaa  figh  at  25  rupees  a  kilo,
 those  can  afford  superior  rice  at  4
 rupees  a  kilo,  those  who  buy  milk  at
 4  rupees  a  kilo,  those  who  can  take
 their  wives  to  the  movies  every  even-
 dng,  they  are  calleq  the  progressives.
 Who  are  called  the  reactiohérie,  in
 West  Bengal?  Thos,  people  who  grow
 their  own  vegetables,  eat  coarse  rice
 grown  in  their  awn  fields,  drink  milk
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 to  creat  a  climate  of  hatred  against
 them,  theri  I  do  not  see  how  any  im~
 provement  in  the  field  of  agriculture
 can  be  effected  in  this  country  which
 is  primarily  agricultural,  This  situ-
 ation  cannot  be  allowed  to  exist.  <A
 few  rogues  in  the  cities  ara  exploit-
 ing  and  ruling  over  thig  country
 through  the  power  of  their  intellect
 and  craft.  This  is  going  on  for  cen-
 turies.  They  have  created  vested
 interests  which  have  to  be  crushed.

 Sir,  we  hear  talks  about  distribu-
 tion  of  land  on  the  one  hand  it  is  said
 that  all  the  graring  and  pasture  lands
 may  be  distributed  for  ploughing  on.
 the  other  hand  our  respected  Vinobaji
 is  agitating  for  complete  ban  on
 slaughter  of  cows  and  eating  of  beef.
 There  is  no  provision  for  growing
 fodder  for  the  cows,  the  pastures  are
 being  abolished  for  growing  food  for
 mon,  the  old  and  useless  cows  cannot
 be  fed  or  sheltered,  Even  the  young
 and  milk  yielding  cows  do  not  get
 enough  to  eat.  In  this  situation  agi-
 tation  for  banning  slaughier  of  old
 and  useless  cattle  is  absolutely  un-
 Tealistic  But  even  then  a  team  of
 Ministers  rushed  to  Vinobaj;  to  per-
 susie  him  not  to  resort  to  fast  This
 is  q  total  waste  of  time.  ‘his  sort
 of  unrealistic  attitude  should  not  be
 given  any  encouragement,  Our
 Ministerg  should  rather  rush  to  the
 farmers  of  West  Bengal,  Punjab
 ang  UP.  where  they  are  in  distress
 and  are  not  getting  proper  price  fcr
 their  potato.  Millions  of  farmers  are
 looking  up  to  you  for  some  relief.
 Wasting  time  on  Vinobaji  is  not  at  all
 desirable  in  this  situation.  Not  only
 that  Sir,  the  Government  of  Iadia  re-
 ceived  a  loan  for  the  I  D.  हों,  amcunt-
 ing  to  Rs.  569  crores  till  last  year  at
 a  nominal  rate  of  interest  of  3/4
 percent,  The  Goyernment  is  giving
 that  money  to  the  Agricultural  Re-
 finance  Development  Corpotation  at
 a  rate  of  interest  ranging  between
 6-I/2  per  cent  and  ToL/D  per  cent
 finance  Development  Corporation  at
 The  Agricultural  Refinance  Develop-
 ment  Corporation  is  again  tending
 that  money  to  the  Land  Development
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 Bank  at  T2  per  cent  to  8  per  cent  rate
 of  interest.  The  land  Development
 Bank  is  in  their  turn  giving  leans
 té  farmers  at  2  per  cent  fo  3
 per  cent  rate  of  interes.  So  you
 see  that  the  money  which  World
 Bank  ७  giving  ot  less  than  %
 interest  is  ultimately  given  to  the
 farmers  at  13%  interest.  I  do  not
 think  there  is  any  greater  example
 of  usury  than  the  Government  of
 India.  This  practice  of  usury  will
 have  to  be  stopped  in  the  interest  of
 the  farmers.  This  is  sheer  expivita-
 tion.  Moreover,  the  World  Bank
 gives  the  loan  on  term  of  50  years.  But
 when  a  loan  is  given  to  the  farmers
 from  that  money,  he  is  told  to  .epay
 the  loan  within  9  years,  A  further
 condition  ig  put  that  unless  he  repays
 65%  of  the  loan  in  any  year,  he  will
 not  get  any  further  instalment  of  joan
 during  thet  year.  No  consideration
 ig  shown  if  his  crops  are  ruined  by
 floods  or  drought,  if  there  is  hail-
 storm  or  cyclone.  Repayment  358
 mercilessly  insisted  upon.  Otherwise
 mo  fresh  luans  are  given  to  him.  Tais
 ayetem  has  to  be  changed.

 [Sama  N,  K.  Swerwarkar  in  the
 Chair}.
 16.40  brs.

 Mr,  Chairman  Sir,  our  couniry
 need  about  5  million  tong  of  fertilizers
 every  year  but  our  dumestic  produc-
 tion  cannot  meet  that  demand.  Why
 4s  it  ao?  This  is  because  our  fertigver
 units  are  not  worked  to  fll  capacity.
 Politiog  have  entered  our  fertilzcr
 factories  and  this  hag  resulted  in  short
 fall  in  production,  There  is  no  cropp-
 ing  plan.  Today  we  seg  abundant  pro-
 duction  of  potatoes,  sugar  cane,  jule
 ete,  but  there  are  mo  buyers,  the
 farmers  ere  ruined.

 Mr,  Chairman,  Sir,  with  your  per-
 mission  I  will  now,  present  béfore  you
 a  new  device  through  which  the  poor
 farmers  ate  being  exploited.

 Mr.  Minister  please  see.  Thig  is  the
 Potato  Container  and  it  weighs  only
 280  gram  and  this  is  selling  in  the
 potato  field  at  Rs,  300.  They  are
 purchasing  raw  jute  at  only  0.80  palse
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 per  Kg.  and  they  are  selling  at  Rs,  42
 per  Kg.  This  kind  of  exploitation  78
 going  on  in  India.  You  are  the  pro-
 tector  of  the  agricultural  people  and
 you  are  responsible  for  this.  You
 should  protect  the  agricultura]  people.
 I  am  submitting  in  front  of  you.  Thia
 kind  of  thing  is  going  on  in  India.

 Is  it  not  astounding  that  jute  pur-
 chased  at  .09  paise  per  Kg.  is  being
 sold  te  the  farmers  at  Rs.  2  per  Kg?
 This  sort  of  blackmarketing  is  resort-
 ed  to  by  the  Government.  Mr,  Chair-
 man,  I  want  more  time.  I  am  narrat-
 ing  thig  matter  of  85  per  cent  of  people

 in  India,  not  0  per  cent  urban  peapile.
 So  I  want  more  time

 MR.  CHAIRMAN:  You  take  two
 minutes  nore,  you  have  taken  fifteen
 minutes  aieady.

 SHRI  RAJ  KRISHNA  DAWN:  Now,
 Sir,  I  come  to  crop  insurance,  Ours
 ig  an  agricultural  country.  We  see  m
 the  field  of  business  that  the  godowns
 of  blackmarketeerg  are  insured.  In
 case  of  mishap  he  ge.s  full  comprnsa-
 tion  whether  there  are  any  87008
 really  stocked  or  not,  But  during
 last  year’s  floods  |  have  seen  in  West
 Bengal  that  all  the  crops  of  farmers
 were  washed  away.  Hus  dwelling  and
 cattle  were  completely  washed  #way.
 He  wag  totally  ruined  but  there  was
 nothing  to  compensate  him.  But  those
 brave  people  took  up  the  challenge
 they  staked  al]  their  energy  in  raising
 new  crops.  Last  year  48  lakh  tous  of
 potato  was  produced  in  West  Bengsl
 but  Mr,  Rarnala  do  you  know  that
 this  year  inspite  of  the  floods,  23  lakh
 tons  of  potatoes  have  been  produced
 in  West  Pengal,  What  was  ‘heir
 expectation?  They  could  not  raise
 ‘Aman’  paddy  go  they  wanted  to  make
 up  the  losg  by  raising  potatos.  But
 it  is  a  matter  of  great  sorrow  that  the
 prices  have  crashed  to  such  an  extent
 that  the  farmers  cannot  even  mest  the
 cost  of  transperting  the  potatoes  from
 the  fields  ta  thelr  home.  Mr,  Minister
 you  are  sitting  here  Ministérs  cun
 waste  ‘ime  for  saving  Vinovaji,  ‘but
 they  have  no  time  to  go  te  the  Yakhs
 of  distressdd  farmers,

 ip
 bring  sme

 relief  to  them.  They  do  not  seem  to
 be  concerned  about  the  crasinng
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 Prices  of  wotatos,  jwte  amd  gugercane
 which  have  ruined  millions  of  far

 Lay
 I  am  drawing  your  attention

 to
 One  word  abaut  chemical  pesticides,

 Sir,  pestindes  are  mo  doubt  very
 essential  for  crop  protection.  But  in
 this  House  I  raised  this  question  ond
 @ave  a  sample  of  paddy  corn  which
 had  been  withered  by  pests.  The
 farmers  are  applying  pesticides  for
 protecting  the  crops  that  they  have
 produced  with  the  blood  of  their
 hearts  but  it  is  ineffective  88  they  arc
 heavily  adulterated  This  is  nothing
 but  rape  of  the  paddy  crop  by  the
 adulterators.  No  action  has  been
 taken  on  this.  The  adulterators  must
 be  hanged  who  are  playing  havoc  m
 milliong  of  poor  families  and  some  day
 our  entire  crop  of  the  country  may  be
 destroyed  by  pests  due  to  adulterated
 Pesticides.  Prompt  attention  should
 be  paid  to  this,  otherwise  even  uf  God
 almighty  takes  the  place  of  Shri
 Barnala,  he  will  not  be  able  to  save
 thig  vountry.

 Sir,  when  a  bicycle  is  manufactured
 in  a  factory  who  decides  upon  its
 price?  The  price  is  fixed  by  the
 Managing  Director  of  the  factory,
 the  industries  Secretary  and  the  re-
 presentative  of  the  Minister  ete.  But
 who  fixes  the  price  of  agricultural
 crops?  It  ie  fixed  by  the  I.C.8,  Officer, the  Minister  who  never  visit  a  field
 who  de  not  know  what  a  potato  looks
 like,  who  do  not  know  the  intricacies
 and  cost  involved  in  the  inputs
 Sitting  in  an  air-conditioned  chamber
 with  a  bottle  of  Coca-cola  in  his
 hands,  he  declares  that  the  price  of
 paddy  is  fixed  at  Rs.  77  a  quintal,  and
 that  price  stays.  Thig  system  hag  got
 to  be  changed.  The  farmers  must  be

 Now,  Sir,  |  wilt  sey  a  few  things
 about  rural  banka,  If  a  bank  is  open-
 ed  in  any  village  there  ig  great  re-
 joicing.  But  what  are  these  banks
 really  doing?  They  are  simply  ex-
 Ploiting  and  gucking  the  villages  dry.
 It  is  done  in  this  way.  The  money
 deposited  by  village  folk  in  these
 banks  sre  transferred  to  the  Head
 Officeg  in  the  cities.  The  Head  offices
 loan  this  money  to  big  industrialists
 ike  Birlas,  Tatas,  Dalmias  ete.  In
 thig  way  the  money  from  the  villages
 are  going  out  to  the  cities  through
 these  banks.  Therefore,  some  legisla-
 tion  should  be  framed  whereby  the
 money  collected  from  the  villages
 must  be  investigated  in  that  very  area
 for  the  betterment  and  prosperity  of
 the  villages.  Under  the  pretext  of
 providing  employment  to  some  people
 these  banks  are  simply  exploiting  the
 rural  areas.

 I  am  telling  the  hon.  Minister  that
 I  have  seen  working  of  the  milk  diary
 at  Durgapur.  There  igs  total  chaos
 and  maladministration.  A  contractor
 has  been  engaged  to  supply  milk  to
 the  factory.  A  lorry  has  been  engag-
 ed  to  bring  only  2  cans  of  milk  from
 Burdwan  to  Katwa,  a  distance  of  sixty
 miles.  Now  2  cans  of  milk  contain
 only  30  Kg.  milk.  For  bringing  2  cans
 of  milk  gq  full  lorry  is  travelling  sixty
 miles  every  day.  This  is  a  gros?
 wastage  and  the  Durgapur  factory  is
 showing  a  logs  al]  the  time.  I  will
 draw  the  attention  of  the  Minister  to
 these  wasteful  ways.

 Now,  Sir,  I  come  to  the  storing  of
 foodgrains.  The  poor  farmer  grows
 hig  crop  with  hig  blond  and  sweat,  ha
 protects  his  crop  against  pests  with
 pesticides  and  chemicals,  and  perhaps
 ig  not  able  to  provide  medicines  to
 hig  own  siling  children  because  of
 this.  But  it  is  a  matter  of  shame  that
 the  Government  does  not  have  proper
 storage  facilities  for  his  crops,  Today
 lakhs  of  tong  of  potato,  wheat,  sugar
 ete,  are  rotting  away  for  want  of
 storage  facilities.  The  Government
 that  cannot  provide  storage  for  the
 crop  raised  by  poor  farmers  with  their
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 blood  and  sweat,  has  no  right  to  stay
 in  power.

 Now,  I  come  to  market  facilitics.
 Today  we  have  no  facilities  for  mar-
 keting  the  abundan;y  potato  crup.  The
 Government  have  no  competence  to
 export  our  potatoes  to  forelgn  coun-
 tries.  If  a  farmer  wants  to  sell  his
 potato  outside,  he  cannot  do  that.
 But  the  Government  should  find  ex-
 ‘port  markets  so  that  the  farmers  may
 get  adequate  price.  Mr,  Barnala,  you
 are  the  protector  of  the  farmers.  You
 should  endeavour  to  find  export  mar-
 kets  for  our  farmers.  Why  potatoes
 cannot  be  sold  m  foreign  countries?
 You  have  to  find  the  market.

 I  will  urge  upon  ihe  Minister  to
 have  a  stricter  contro]  on  the  agro-
 based  industries.  The  example  I
 showed  you  is  very  alarming.  The
 cash  crop  jute  is  purchased  frum  the
 farmers  at  controiled  rate  of  80  paise
 per  Kg.  But'the  jute  mills  are  selling
 it  back  in  the  form  of  socks  at  Ra.  42
 a  Kg.  The  Government  is  a_  silent
 spectator.  Thig  mtuation  cannot  last
 long.  You  have  to  take  up  this  issue.
 I  do  not  cay  that  you  pick  up  8
 quarre]  with  other  Ministers  but  what
 I  my  that  you  and  your  Ministry
 have  to  be  more  alert;  and  active  to
 see  that  the  farmers  are  not  exploited
 in  this  manner.  85  per  cent  of  the  peo-
 ple  are  under  your  charge,  they  are
 looking  upto  you  for  relief,  85  per  cent
 of  the  population  are  behind  you  in  any
 steps  you  take  to  prevent  their  टन
 ploitation.  You  represent  them,  So
 you  have  t0  come  forward.

 Sir,  one  word  about  agricultural
 loans,  ‘The  process  of  granting  loans
 have  to  be  simplified.  The  poor  and
 illiterate  farmers  are  lost  in  a  maze
 of  rules  and  regulationg  and  they
 have  to  cross  many  hurdles  before
 they  get  a  loan.  Therefore  the  pro-
 cessing  Ime  to  be  made  simple  so  that
 the  farmers  may  get  loans  speedily
 and  in  proper  time.

 Sir,  socialism  canuct  come  by  put-
 ting  a  celling  on  rural  land  holdings
 alone.  Ceiling  must  be  put  on  urben
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 land.  In  the  cities  people  pesvexs
 eeveral  grand  pburldings  worth  crores
 of  rupees.  They  construct  multi-
 stories  flats  and  earn  thousand,  of
 rupees,  Ceiling  must  be  put  on  urban
 property  if  socialism  is  desired,  There
 is  no  control  in  the  cities  but  in  the
 villages  if  one  perso.  possesses  25
 bighag  of  lang  for  cultivation.  You
 call  him  Jotedargs  and  what  not  and
 they  are  hated.  This  has  also  to  be
 reviewed.  ‘You  have  to  change  tlus
 system.  If  you  do  not  do  that  your-
 selves,  the  people  will  not  sit  quicily.
 One  day  they  will  force  you  to  change
 it.  That  day  is  not  far  away.

 About  income  tax,  what  is  this  sys-
 tem  you  have  introduced  If  a  man
 earns  8000  rupees  in  business,  he  i8
 exempted  from  income  tax.  But  in
 the  case  of  agricultural  income,  if  the
 income  exceeds  3000  rupees  it  is  tax-
 ed  This  type  of  disparity  hag  to  be
 ended.  This  is  absurd.

 I  have  a  word  of  praise  for  the  hon.
 Minister  of  Agriculture  because  3m
 this  budget  he  hag  really  tried  ‘or
 the  well  being  of  the  farmers.  Al-
 though  the  overall  expenditure  on
 Agriculture  is  less  by  21  crores  this
 year  a8  compared  to  last  years’  budget.
 The  hon.  Minister  comes  from  4n
 agricuiturist  family  of  Punjab,  the
 State  which  ig  practically  feeding  the
 whole  country  today.  Therefore,  you
 rightly  know  the  value  of  a  farmer.
 I  will  earnestly  request  you  to  save
 the  poor  farmers  from  the  exploiters,
 They  are  looking  up  to  you.

 I  had  shown  this  piece  of  gunny
 eloth  produced  by  the  jute  mills  to
 the  Prime  Minister.  Hon.  Prime  Min-
 ister  spoke  to  Shri  Mohan  Dharia  who
 said  that  the  jute  comes  under  my
 charge  but  the  gunny  cloth  produced
 from  it  ig  under  George  Fernandes.
 This  multiplicity  of  contro]  is  harm-
 ing  the  farmers  and  fs  responsible  for
 their  exploitation  at  the  hands  of  mill
 owners.  {  will  request  you  to  take
 that  cherge  to  see  that  the  exploitation of  farmers  ig  stopped.
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 In  the  end  I  will  परशेद्र  upon  the
 Mipister  to  attend  to  these  difficulties
 of  the  farmers.  He  should  introduce
 crop  insurance.  Some  pension  sche-
 me  should  also  be  introduced  for  the
 agricultural  labour.  Sir,  2  will  retire
 after  5  years  but  will  enjoy  a  pension
 sitting  at  home.  The  hon.  Munistcr
 will  retire  and  enjoy  a  pension,  The
 officerg  of  the  Government,  the  engi-
 neerg  etc.  will  all  enjoy  pension  after
 service.  But  the  agricultural  labour
 who  provided  you  with  food  for  suxty
 years  or  more  will  not  get  anything
 when  he  3s  no  more  able  to  work.
 Therefore,  I  will  urge  that  some
 scheme  for  pension  or  gratuity  for
 them  may  be  introduced.  With  t  hat
 Sir,  I  support  the  demands  of  the
 Ministry  of  Agriculture  and  conclude
 my  speech.

 को  चन्नन  चिढ  किराना)  सभापति
 जी,  श्राप  समय  देखकर  दीजिए,  सभी  मुन्तजिर
 है  बोलने  के  ।

 MR,  CHAIRMAN:  It  is  upto  the
 hon.  Members  to  follow.  I  can  ring
 the  bell  here  and  they  should  follow
 it,

 WwW  brs,
 at  arg  राम  सिर्धा  (नागोर)  सभापति

 जी,  कृषि  मंत्रालय  एक  महत्वपूर्ण  मंत्रालय  है।
 इस  मंल्लालय  के  मंत्री  और  राज्य  मंत्री  दोनों
 ही  कृषक  हैं  ।  (व्यक्धान)  इस  मंत्रालय  में
 बैठने  बाले  हमारे  मंत्री  जी  झौर  राज्य  मंत्री
 जी  दोनों  कृषक  हैं  गौर  कृषक  जगत  की  और
 कृषि  की  सारी  समस्याझों  से  भच्छी  तरह  से
 परिचित  हैं।  जब  से  अनता  पार्टी  की  सरकार
 बनी  है,  पिछले  दो  सानों  में  इन्होंने  जो  काम
 किया  है,  इन्होंतिं  किसान,  खेत  शौर  गांव
 के  विकास  पर  जोर  देने  की  बात  कही  है  ।
 इस  का  एक  वातावरण  भी  बनाया  और  इस
 साल  तथा  पिछले  साल  के  जो  बजट  इन्होंते
 पेश  किये,  उससे  अ्रनुद्दात  की  जो  सांगें  रखीं,

 ह  शट  स्ट
 कृषि  मंद्राल़य  से  डोल

 विभागों  के  अनुदान  बढ़ाये  समें  हैं  t
 लेकिन  खर्च को  ड्ाशि  गंढ़ाना  एक  बात  है  सौर
 उस  राशि  का  सही  शपयोग  करके  किसान
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 जगत  जौर  देश  की  -समस्याधों  का  निपटारा
 करना  दूसरी  बात  है  1  ध्ाज  भी  मुझे  एक  ऐसा
 वातावारण  नज़र  चाता  है--इस  सरकार
 मे--कि  इसकी  कोई  निश्चित  नीति  नहीं  है
 कि  जिन  के  द्वारा  किसानों  तथा  खेती  में  आने
 वाली  समस्याध्ों  का  हल  निकल  सके  ।

 इन्होंने  एक  किताब  छपाई  है---'भ्रमाज
 के सोचों  पर  विजय”  ।  बहुत  खुशी  की  बात  है
 इन्होने  लिखा  है  इतने  दिनों  तक  हम
 लगातार  बाहर  से  अनाज  मंगाते  रहे,  झ  हमने
 मगाना  बन्द  कर  दिया  और  यहां  तक  गर्वोश्नत
 होकर  कहा  है---भागे  भी  शायद  हम  को  कभी
 झनाज  मगाने  की  ज़रूरत  नहीं  रहेगी  ।  इसी
 पुस्तक  में  मैंने  पढ़ा-कृषि  आयोग  ने  देश  में
 झाने  वाले  वर्षों  मे  बढ़ने  वाली  जनसंख्या  का
 ख्याल  रख  कर सत  2000  तक  की  खाद्यान्न
 की  माग  का  प्रन्दाज़ा  लगाया  है  भौर  उनके

 झनुसार  साढे-बाइस  करोड़  टन  झनाज  की
 ज़रूरत  पड़ेगी  1  झाज  का  उत्पादन,  जो  उन्होंने
 मतलाया  है,  साढ़े-बारह  करोड़  टन  हुभा  है,
 इस  का  मतलब  हमें  दुगनी  मज़िल  तक  पहुंचना
 है,  तब  उस  वक्‍त  हमारी  ज़रूरत  पूरी  हो
 सकेगी  ।  मैंने  एक  दूसरे  मंत्रालय  की  प्रोग्रेस
 रिपोर्ट  को  देखा--जिसमें  कहा  गया  है  कि  इस
 देश  से  गरीबी  और  बेकारी  को  मिटाने
 तथा  लोगों  की  आश्थिक  स्थिति  को  ऊंचा  करने
 के  लिये  हमे  दो  तरफ  से  इस  मोर्चे  की  तरफ़
 चलना  है  7  एक  तरफ  जनसंख्या  पर  काबू
 पाने  की  बात  है  और  दूसरी  तरफ़  उत्पादन
 बढ़ा  कर,  उस  का  सही  वितरण  कर  ज्यादा
 से  ज्यादा  लोगों  को  काम  पर  लगाने  की
 बात  है  ।  ये  दोनों  मोर्चे  झाज  जिस  स्थिति
 में  से  गुजर  रहे  है--  मुझे  उसमें  थोड़ी  शका
 है  .  जहा  तक  प्राबादी  के  घटने  का  सवाल

 है--इस  मोर्चे  पर  यह  सरकार  बिलकुल  फेच

 हुई  है  1  श्राप  इनकी  परफार्मेस  को  देखिये  ।
 पिछले  दो  शालों  मे  इन्होंने  जो  लक्ष्य  निर्धारित
 किया,  उसका  5  या  20  परसेंट  भी  पूरा
 नही  किया।  फंमिली  प्लासिग  प्रोग्राम  का  नास
 बदल  कर  भी  ये  उस  मोर्चे  पर  नाकामयाब  रहे  t
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 एक  तरफ  झापकी  झाबादी  बढ़ती  जा  रही  है,
 दूसरी  लरफ  आप  टारबेट  की  बात  कर  रहे  है
 कि  साढ़-बाइस  करोड  टन  प्रनाज  पैदा  करेगे  ।
 उस  समय  झाबादी  के  लिए  कहा  ग्रया  है  कि
 94-95  करोड  के  लगभग  हो  जायगी,

 क्योकि  इस  समय  यहं  रफ्तार  हँजार  के  पीछे
 33  है  ।  जिसको  श्राप  छठे  प्लान  के  श्रन्त
 तक  28  करना  चाहते  है  1  हमने  भ्रन्दाजा
 लगाया  था  कि  24  या  25  एक  हुजार  के
 पीछे  पैदा  हांगे  ती  इस  2000  सन्‌  तक
 हमारी  झाबादी  94,  95  करोड  होगी  और
 उनके  लिए  हमको  इतना  अनाज  चाहिए  ।

 हमने  कृपि  झायोग  में  बैठ  कर  सब  चीजो  का
 अन्दाजा  लगाया  था  कि  इतनी  डिमाड

 होगी  भर  इतनो  सप्लाई  t  कितना
 सीरिय  सली  मत्नी  जी  ने  इस  पर  गौर  फरमाया

 है  ।  मुझे  अफसोस  है  कि  इस  कृषि  आयोग
 की  रिपोर्ट  के  बारें  में  इतनी  चर्चाए  इस
 सदन  में  हुई,  क्‍या  अभी  प्रापने  यह
 सोचा  कि  कृषि  झागोग  की  रिपोर्ट,  जिसकी
 अतिया  सभी  लोगो  को  बाटी  जा  चंकी  हैं,
 पर  इस  सदन  में  दो,  चार  दिन  बैठ  कर  चर्चा

 हो  शोर  सब  लोग  उस  पर  विचार  करे  शौर
 उसके  बारे  में  सरकार  का  क्या  रुख  है,  उसको
 समझ  सके  ।  मैंने  एकाध  बार  श्ापसे  इस
 रिपोर्ट  के  बारे  मे  कनसलटेटिव  कमेटी  में

 पूछा  था,  तो  शापने  जवाब  दिया  था  कि
 2233  सिफारिशों  में  से  करीब  1200
 सिफारिशों  पर  हमने  कार्यथाही  की  हैं  t

 मुझे  यहा  तक  मालूम  है  कि  झापने  जो  राज्य
 सरकारो  को  इसके  बारे  में  पत्  लिखे  है,  वे

 रद्दी  की  टोकरी  मे  पड़े  हुए  है।  कृषि  प्रायोग
 की  रिपोर्ट  ऐसा  डाकूमेट  है,  जिसमे  श्रागे  झाने
 बाले  50  सालों  में  जो  कुछ  करना  है,  वह
 उसमे  दिया  हुआ  है  कैसे  बेकार  पड़ी  हुई  भूमि
 को  सुधारा  जाए,  किस  प्रकार  उत्पादन  के
 लक्ष्यों  को  पूरा  किया  जाए,  सिंचाई  को  बढ़ाते
 का  काम  कते  हो,  पश्‌  धन  को  कैंसे  बढ़ाया
 जाए,  समुद्र  के धन  मत्त्य  को  बैसे  बढ़ावा  जाएँ,
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 wait  को  कसे  बढ़ाया  आए,  बदों  के  शारे  में
 क्या  नीति  हो,  इस  प्रकार  के  बहुत  से  विषयों
 के  बारे  से  38  वोल्यूम  में  लिखी  हुई  बहु
 रिपोर्ट  हैं  और  यह  झापकी  इल्मारी  में
 बेकार  पड़ी  हुई  है।  जिस  प्रकार  से  गम्भीरता
 के  साथ  उस  पर  कार्यवाही  होनी  चाहिए,
 बहू  कार्यवाही  मुझे  आज  नजर  नही  धाती  है  ।
 उस  रिपोर्ट  में  डम  जौर  गहन  सुझाव  दिये
 यये  है  7  धन  तो  शाप  प्लानों  में  बढ़ाते  चले
 जा  रहे  हैं  पर  योजनाञो  को  लागू  करने  के  लिए
 सिर्फ  धन  ही  काम  नही  झाता  है  ।  योजनाओं
 को  लागू  करते  के  लिए  मत्रालयो  का  झापस  से
 समन्वय,  राज्य  सरवारो  शौर  केन्द्रीय  सरकारों
 का  तालमेल  होना  जरूरी  है  |  इसके  लिए
 उपयुक्त  वातावरण,  झासन  के  अन्दर  काम
 करने  वाले  शासनकर्ता  की  प्रणाली,  उस  का

 एइडमिनिस्ट्रेटिब  स्ट्रक्चर  और  उसके  साथ
 साथ  जनता  का  माहौल  और  जनता  की

 इस्टीट्यूशन्स  के  साथ  सम्त्रन्ध  जोड  कर
 योजना  के  अन्दर  जो  गति  झाती  है,  जो  रिजल्द्स
 निकलते  है,  क्‍या  बहू  वातावरण  इन  पिछले
 दो  सालो  में  बना  है  -  क्‍या  उस  वातावरण
 की  हम  उम्मीद  कर  सकते  है  जिसके  जरिये
 उत्पादत  बढ़ा  कर  किसानों  के  साथ  न्याय

 होगा  और  देश  से  बेरोजगारी  मिटेगी  ?

 प्रधान  मवी  जी  ते  भाषण  दे  दिया  और  बडे
 गौरव  के  साथ  कहा  वि  हमने  इसकी  शुरूआत
 कर  दी  है  और  वे  ऐसा  मानते  है  कि  हम  0 साल
 के  प्रन्दर  बेरोजगारी  मिटा  देगे  ।  श्री  समर

 गुह  ने  एक  सवाल  परछा  था,  उनका  एक
 नान-प्राफीशियल  रेज्योजूशन  था  कि  उसमे
 क्या  प्रगति  हुई  है  इन  दो  सालों  में  I  तो
 प्रधान  भत्नी  जी  ते  बताय।  कि  हर  साल  या
 दी  सालो  के  बाद  प्रगति  नापी  नहीं  जा  सकती
 है।  प्रति  नावेंगे  एक  साथ  ।  मेरे  खेयाल  से
 कभी  चह  नपेगी  नहीं  शौर  कितनी  प्रगति

 हुई  है,  इसका  कुछ  पता  नही  हैं,  कोई  इसका'
 शुमिसमेद  नहीं  है  t  बेरोजगांरी  मिटाने  के

 लिए  कृषि  आयोग  ने  कुछ  सिफारिशें  की  हैं  कि
 गायों  में  किन  कामों  पर  जोर  चपा  जाए  |

 कित  कामों  को  चाज  बढ़ाया  कॉएं।
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 क्या  उनेके  बारे  में  झाजं  तेक,  दी  साल  ही  गये

 हैं  श्रापकी  सरकार  की  झाए  हुएं,  रेती  भर  भी
 विचार  किया  है  ।  लसैरीकेल्यर,  रेशम  के
 बारे  में  झापने  विचार  किया  है  ?  30  करोड़
 रपये  का  आप  एक्सपर्ट  करते  हैं  ।  300,
 400  करोड़  रुपये  का  उसका  पोर्टेशियल  है  ।
 कई  जगह  उसका  उत्पादन  हो  सकता  है  1
 सिहक  बोर्ड  बैठीं  हुआ  सो  रहा  है  औौर  कोई
 काम  उसका  नहीं  है  1  उसमें  एम्पलायमेंट  का
 कितना  पोर्टेशियल  है,  इंसके  बारे  में
 आपने  सोचा  है।  2  एकड़  के  अ्रन्दर  अगर
 केशम  का  उत्पादन  किया  जाए,  तो  कम  से  कम
 20  हजार  रुपये  की  नेट  इनकम  हो  सकती  है।

 क्या  इस  बात  पर  झातने  गहराई  से  विचार
 किया  है  ?  मधु  मक्खियां  पोलीनेशन  में
 इम्पोर्टल्ट  रोल  झदा  करती  हैं  1  वे  शहद
 देतो  है  1  क्या  उसके  बारे  मे  आपने  आज
 तक  गहराई  से  सोचा  है  |  इन  सारी  चीजों
 के  बारे  मे श्ापकी  क्‍या  नीति  है  ?  श्राज
 वन  धड़ाथड़  कटते  जा  रहे  है।  मैनमेड  फोरेस्ट्स
 की  जो  रिपोर्ट  है,  उसमे  यह  है  कि  झन-
 अप्रोचेबिल  फौरेस्ट्स  को  एग्रोबेबिल  बताया
 जाएगा  उसमें  भी  लोगों  को  एंम्पेलायमेट
 मिलैगो  सड़कों  बनेंगी  ।  उसके  बाद  में
 फारेहडे  काह  करे  के,  जी  पुराने  हो  गये  हैं,
 उसके  बजाये  नयी  प्लॉटिशसल  किया  जाए
 श्ाज  कितना  काम  हो  रहा है  ?

 अन्‍्त्री  जी,  सबसे  बड़ी  बात  वह  है  कि
 शष्टरनेशनल  छुजेन्लीज  की  जो.  फाइनेंसिग
 इन्स्टीट्यूजस  है,  उन्होंने  कहा  है  कि  इंप्टर-
 नेशनल  कम्ीशल  की  सिफारिशों  को  लात  कर

 आप  काम  करो  तो  आपको  पत्र की  कभी
 नहीं! हो  सकती  &  । झाचकों  धन  आहर  मे  मिल

 a  सकता है  |  कपक  लेत  कायर  फिमेद  करनी है,
 रिसर्च  बेस  सजबूत  करता  है।  मगर  इन  बीजों

 ।  की  कौस  सोचता  है  ?  आ्रापक्ती  सरकार  में  त ‘

 ie
 के  बारे  में  सोचते  की  सीरियशतेस  चह्ी

 v

 मैं  साथ  से  रहता  चहता  हूँ  कि  झप
 गम्भीरणत  के  सोचें  कि  चत्पदितं  के  और  ोत

 हैं  -  इन  चार  मे  से  तीन  स्रोत  झोपके  पास  हैं।
 खच नहीं  है।  जंगल,  जमीन  भौर  पश्‌  आपके
 पास  है।  आपने  जी  कुछ  भी  उत्पादन  बढ़ाया  है,
 उस  पर  झाप  झहम  करते  हैं  कि  हमने  बहुत
 अच्छा  काम  किया  है  1  पैं  सोचता  हूं  कि  दो-
 तौन  साल  मानसून  झच्छा  हो  गया,  बरसात
 झच्छी  हो  गयी  तो  यह  सब  हो  गया  ।  जब
 बरसात  होती  है  तो  ठीक  है  फ्लड  झाता  है
 लेकिन  उससे  जमीन  में  पानी  होता  है,  कुओं में
 पानी  होता  है,  नदियों  में  पानी  होता  है,  बांध
 भरे  होते  हैं  7  उनसे  सिंचाई  के  साधन  मिलते
 हे,  प्रंडफ्शन  बढ़ती  है  ।  इस  साल  का  बेस
 लेवल  प्रोडक्शन  i25  मीलियन  टन  है  ।  इसको
 हम  देश  का  बेस  लेवल  प्रोडक्शन  नहीं  माल
 सकते  है।  जब  ह॒मारा  प्रोडक्शन  .08  मीलियन
 टन  तक  पहुंचा  था  तो  हम  04  था  05  बेस
 लेवल  प्रोडक्शन  मानते  मे।  झाज  आपका  बेस
 लेवल  प्रोडक्शन  .0  यो  i22  मिलियन  टन
 से  ज्यादा  नही  हैं।  इस  तरफ  बैठने  वाले  लोनों  से
 आपके  पास  काफी  स्टाक  छोड़ा,  विदेशी  मुद्रा
 का  काफी  भंडार  छोड़ा  ।  आज  ाप  उसको
 किस  तरह  से  खर्च  कर  रहे  है  ?  झाज  ही  भख-
 बारों  में  निकला  कि  कितना  इस्बेलेंस
 हुआ  है  क्योंकि  फालतु  चीज्ञों  को  श्राप  मॉँगति
 जा  रहे  हैं  शौर  जिन  चीज़ों  का  एंक्सपोर्ट  होना
 चोहिए  वह  नहीं  किया  जाता  है  |  कुंषि  के  बारे
 में  यहां  झाकड़े  दिये  गये,  मैं  उनको  रिपीट  नहीं
 करता  चाहता  |  कृषि  की  जाहरे  जानते  बॉली
 वाली  षबीजों  को  ज्ञापने  बाहर  भेजना  बन्द  बर
 दिया  ा  कभ  कर  दिया  1  झापने  यहा  दृष्टिकोण
 लिया  है  कि  कृषि  की  शीरजी  को  केहर
 नहीं  जाना  चाहिए  |  प्याज,  भालू,  फंल,  हल्दी,
 जीरा,  धनिया  बाहर  नहीं  आना  चाहिए  t  इससे
 क्या  हुआ  ?  किसान  पिटा  !  जब  संसकी  इस
 चीज़ों  की  पैदावार  ज्यादा  हुई  तो  उसने  जब-
 देस्ती  करके  दुकानों  में  शहला  और  बनियिं  ने
 अपनी  मर्जी  के  दाम  उसे  दिये  ।  आपकी  इस
 झदूरदशिता  की  सीति  के  कारण  किसानों
 की  यह  हालत  हुई  है  ।  आपकी  कोई  निषियत'
 नींति  नहीं  है।  झोप  इृष्टरमेशनंजे  सेकिट'

 दूढ़  कर  एप्रीकल्करज  मॉयमूस  को  ई...  सहीं
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 बाहर.  भेज  रहे  हैं  ?  आपने  कोई  ष्डर,
 नेशनल  माकिट  का  सर्वे  कराया  है  ?  क्या  झ्रापने

 एग्रीकल्बरल  प्रोइयूस  के  लिए  कोई  लोंग  रेंज
 पालिसी  बतायी  है  ?

 .  हमारे  यहां  गाँवों  में

 कहावत  है.कि  जब  टट्टी  लगी  तो  लोटा  ढूंढ़ों  ।
 इस  प्रकार  से  श्राप  करते  हैं  कि  हल्दी  ज्यादा  हो
 गयी  है  झब  इसको  बाहर  भेजो  5  सौ  रुपये
 की.  झापने  एक्साइज  ड्युटी  बाहर  भेजने  पर

 लगा  दी  जो  कमाये  1.1  बतिया  कमाये।  श्राप
 की  सारी  नीति  फिसान  को  लुटवाने  की  है,
 मिडिलमेन  को  फ़ायदा  पहुंचाने  की  है  te  झापकी
 जो  नीतियां  हैं  उनकी  वजह  से  ध्ाज  किसान
 परेशान  हैं  -  उसकी  उपज  की  चीजों  के  दामों
 में  जो  उतार-चड़ाव  शा  रहे  हैं  उससे  वहू  परेः
 शात  हैं।  झगले  साल  वह  गन्ना  सोच-समझ  कर
 बोयेगा  1  .  श्राज  गन्ना  बोने  वाले  क्रिसान  की
 क्या  हालत  है  ?  देश  में  तेल  कि  कमी  रही  तो

 बाहुर  से  आ  जायेगा।  दस-बारड  टन  तेल

 बाहर  से  मंगा  लिया  ताकि  बनिये  की  खोपड़ी
 ठीक  हो  जाए,  किसानों  की  भी  खोपड़ी  ठीक

 हो  जाए  ।  ये  सारी  आपकी  एडह्टाक  नीतियां

 हैं  ।  इनसे  देश  के  किसानों  का  कोई  भला,  नहीं
 हो  सकता  है  t

 अन्त  में  मैं  आपसे  अगश्वासन  चाहता  हूं
 'कि  कृषि  झामोग  की  रिपोर्ट  पर  क्राप  इस  सदन

 को  कम  के-कर्म  तीन  चार  ब्रिन  तक  खुल  कर
 अहस  करने  का  अवसर  देंगे  -  जो  योजना

 -  बनती  है  उसके  अ्रल्दर  इचर  उछर  ...  बहुत
 ओडिफ़िकेशन  करते  से  काम  नहीं  चलेगा,
 बेसिक  सजिया  होते  चाहियें  |  साथ  ही  सेंट्रल.

 .  और  स्टेट  शिलिशनशिष में  तालमेल  रखा  आना
 आाहिये  ।  देश  में  अजीब,  जतीतिक  मांदल

 :  बस  रहा  है,  आषकी  पार्टी  का  भी. सही.
 :  है  4  राज्य  सरकारें  अपने  हिसाव-से  जल  रही

 हैं  औौर  भझांप  सपने  हिलोब  से  अलग  से  अल.

 cr  ्य  हैं  +दोनों  में  कोई  तालभेल  नहीं  है।  मैंसे
 :  कई  राज्यों  के  बजटों को  |... ड  है.  शाप  वेखें..
 ;  -कि  जंट  प्राववानों  बने  कब  भौर  किस  तरह .
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 प्रावष्ानों,  का  दिसम्बर  झौर  जतबरी| में
 | (2  किया  जाता  है  भौर  फरवरी  शोर्चे  में  जो.
 खर्चा  होता  है  पता  नहीं  और.  सेविंग  कितनी.
 बता  दी  जाती  है  उसको  शी  प्रांप  देखें  ।  दिमास
 की  सफाई  होती  चाहिये,  सन्त्रालयों  का  भ्रापस
 में  तालमेल  होना  चाहिये,  राज्यों  और  केन्द्र  के
 बीच  तालमेल  बिठाया  जाना  चाहिये,  पार्टी.
 भ्रौर  सरकार  का  वातावरण  शुद्ध  जब  तक  नहीं
 होगा  तब  तक  देश  की  गति  तीज  नहीं  हो  सकती.
 है,  विकास  देश  का  नहीं  हो  सकता  हैं  ।  उस
 झबस्था  में  आपके  नारे  मारे  मात्त  ही  रह  जाएंगे  ,
 झौर  इस  देश  के  प्रन्दर  बेकारी  फैलती  चली...
 जाएगी,  पढ़े  शौर  भ्रनपढ़  ज्यादा  बेकार  होते
 चले  जाएंगे,  देश  में  भ्रशान्ति  का  जो  वातावरण
 बना  हुआ  है  वह  और,  भी  विक्ट  होता  चला
 जाएगा,  और  उस  चीज़  को  समेटना  कोई  भी
 सरकार  जो  बाद  में  आएगी  उसके  लिए  मुश्किल
 हो  जाएगा  1

 ाप  इन  संत्र  चीजों  पर  गहराई  से  विचार
 करें  और  तीतियों  का  सही  निर्धारण  करे,
 यही  मेरी  शाप  से  आर्थना  है  t

 थी  हो  लाल  (बिजनौर)  :  सब  ि
 पहले  मैं  यह  कहता  चाहता  हूं  कि  चीनी
 पर  से  कंद्रोल  द््टा  करके  झापने  ध्यान
 चार  की  जो  -  समाप्ति  की  है
 लिए  ग्राप  बचाई  के  पात्  .हैं
 भाषको.  बधाई  देता  हूं  1  यह
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 सरकारें  "पौरे  मुझे  क्षमा  करे  मेंत्री  महीदय
 महंगे  के  लिए  कि  केखीय  सरकार  ची
 जो  उदावीगता  दखो  रही  है  उस  उदासी-
 नंता  को  जल्दी  से  जल्दी  दूर  किया  जाना
 चाहिये  |

 गन्ना  क्षेत्रों  में  घिकास  के  लिए  नई
 खोजों  के  लिए  चीनी  भिल।|  को  बड़े  बड़े
 फार्म  भाप  ने  दे  रखे  हैं।  पिछले  ती
 साल  में  कोई  नया  रिसचें  शूगर  फैक्ट्री
 के  फाम्ज  ते  करके  नहीं  दिखाथा  है,  कोई
 उपादेयता  ऐसी  नहीं  है  जिससे  यह  कहा
 जा  सके  कि  चह  भूमि  जो  शाज  मिल
 मालिक  सम्भाले  बैठे  हैं  उसका  कोई
 सदुपयोग  हुआ  है  ।  किसान  अपने
 तरीके  से  नई  नही  खोज  कर  रहा
 है  ।  यह  हमारे  लिए  सौभाग्य  की  बात
 है  कि  राष्ट्र  का  भविष्य  उसकी  वजह  से
 उज्जवल  है  ।  बिना  पढ़े  लिखे  किसान
 से  अपने  खेतको  एक  रिसचे  सौर,  बना
 रखा  है  1  बहु  'भिक्स्ड  क्रापिंग  भी  कर
 रहा है  और  मचे  के  साथ  साथ  चेहूं  शौर

 दूसरी  तोखरी  भीर्जे  भी  पैदा  कर  रहा  है।
 यह  किसान  की  देन  है  भौर  हमें  उसका
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 जालंधर  का  जो  गन्ता  अनुसन्धान  केश
 हैं  उसने  जी  एक  मई  गन्ने  को  चोज  की
 है,  उसको  भेरे  प्रदेश  की  सरकार  ने
 मान्यता  नहीं  वी  है।  मेरे  प्रदेश  में
 पंजाब  से  जो  किसान  जाकर  बसे  हैं,
 उन्होंने  मुन्  बताया  है  कि  ह  की
 रिकवरी  i3,  i2  परसेंट  तक  है,  अति
 एकड़  पैदावार  भी  बच्छी  है,  लेकिन
 हमारे  उत्तर  प्रदेश  की  सरकार  ससे
 भान्यता  देने  को  तैयार  नहीं  है।

 एक  मासनोथ  सबत्य  :  एग्रीकल्चरल
 यूनिवर्सिटी  भी  है।

 श्री  महीलाल  :  में  जालन्धर  के  रिसर्च
 अनुसंधान  केन्द्र  की  बात  कर  रहा  हूं
 मैं  क्या  बताऊं,  मुझे  तो  तकलीफ  है  शौर
 मैं  यहं  कहने  को  मजब्र  हूं  कि  केन्द्रीय
 सश्कार  की  नई-नई  योजनाओं  की  हमारी
 प्रान्तीय  सश्कार  से  यहं  बुदंशा  कर  दी
 ह:  भन्षे  पीसें,  कुत्ते  खायें  ध्रच्छी'
 से  अ्रन्छी  योजना  जांती  है,  लेकिन
 उसको  गुड़-्योजर  बनाकर  हमारी  सरकार
 खराब  कर  देती  है।

 बाढ़ु-पीड़ितों  की  सहायता  लिये  उत्तर
 प्रदेश  सरकार  को  50  करोड़  रुपये  डिये
 गये  थे,  जिसमें  &  हगारी  प्रान्तीय  शरकार
 ते  केवल  2  करोड़  रुपया  र्च'  किया  है।
 जो  2  करोड़  रुपया  बाढ़-पीड़ितों  को
 बाँटा  भी  गया  है,  शायद  ध... ल  से  75
 सलाखें  ही  बाह-पीड़ितों  को  पहुँचा  हों,
 बाकी  से  हमारे  सरकारी  अधिकारियों
 |. अ  कर्मचारियों  को  ज्यें  ही  गर्म  हुई
 होंगी  |
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 भेदे  लेन  में  जाते  का  1... ड  कसिल  कर
 किया  rT  प्राधा-क्राधा  ज  कपड़ा  any
 पीड़ितों  को  बंटा  गया  है  |

 इसलिये  मैं  प्रन्रीध  करूंगा  कि  जो

 कुछ  भी  घतराशि  दी  जायें,  ब्याहे  फौरेस्ट
 के  लिये  हो,  समे  के  लिये  या  बाहु-

 पीड़ितों  के  लिये  हो  उसका  मूल्यांकन
 करते  की  कोशिश  की  जावे,  अभ्रध्ययन  ढ्ल
 भेजा  जाये  और  अनुसान  लगाया  जाये
 कि  जो  घनराशि  भारत  सरकार  देती
 है  उसका  कितने  प्रतिशत  लाभ  किसान
 को  पहुंचता  है,  गरीब  को  पहुंचता  है
 ौर  कितना  प्रतिशत  हमारे  जो  अधिकारी
 शौर  कर्मचारी  हैं,  उनकी  जेबों  में  रह
 जाता  है  और  कितने  प्रतिशत  लेप्स  हो
 जाता  है  |  ऐसी  स्थिति  में  भारत  सरकार
 को  पुनः  प्रान्तीय  सरकार  के  साथ  अपने
 संबंधों  पर  विचार  करना  होगा  न्ौर

 |... ह  सरकार  को  जिवार  करना  होगा
 "एक  जित  गॉजनाप्ों  के  लिये  रुपया  दिया
 जाता  है  ag  उस  पर  खत  करे  ry  पभ्रभर
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 खुशी  होगी  कि  जनता  ने  सरकार  की
 शराज-बन्दी  का  स्थागत  किया  हैं।

 हमारे  पश्चिमी  जिलों  में  किसान  का
 गा  शूगर  मिलों  में  कम  जा  रहा  है  और
 खंडसारी  की  इकाइयों  में  ज्यादा  जा  रहा  है----
 ज्यादा  गया  है;  अब  तो  वह  करीब-फरीन
 खत्म  हो  गया  है।  खंदसारी  की  इकाइपों  का
 रेट  6  रुपये से  3  पये  तक  पहुंचा  है  ।  जिन
 लोगों  का--चौध री  चन्दन  सिंह  जैतो  का---
 भला  मिलों  में  जा  रहा  है,  खन्दे  तो  दो  पने
 प्रति-क्वटल  प्रनुदान  दिया  जायेगा,  लेकिन
 जिस  छोटे  किसान  का  गन्ना  कशर,  खंडस।री
 इकाई  में  जा  रहा  है,  उसको  कोई  पनुदान
 देने  की योजना सरका  र  की  नहीं  है  ।  श्राखिर

 '
 यह  विषमता  क्यों  है.  श्ंडसारी  की  इकाइयों
 को  पन्ना  सप्लाई  करने  वाले  के  लिए  भनुदान
 करों  नहीं  है  और  मिलों  को  भत्ता  सप्लाई  करने
 वाले  के  लिए  भ्रवुदान  क्यों  है  ?

 जहां  तक  भूभि-वितेरच  योजना  का  सम्बन्धि
 है,  जितने  अशन  किये  गये,  उनके  उत्तर  में  भंती
 महोदय  ने  प्राश्तीम  सरकारों  के  दिये  हुए
 झांकड़ों  को  बोहरा  दिया  ।  सेकिन  ह... । द
 केकीय  सरकार  के  स्तर  पर  कौई  मूल्यांकन
 समिति  बनी  है,  जो  भीके  पर  जाकर  जॉच
 करे  कि  सौलिंग  के  लागू  होने  के  कितसोी
 जमीत  निकली  श्र  उसमें  से  कितनी  समीन
 निर्धारित  निथर्मो  के  अनुसार  लिबंल  जोमों
 को  दी  गई  ?  जिन  के  पास  पहले  से  समीन

 मौजूद  है,  उन्होंने  अपने  तायालिंग  शभ्चों  के
 लाम  सीलिंग  की  भूसि  का  काटन  करों
 लिया।  सरकारी प्रधि  कारियों  सौर  कर्म  चारियों

 नि  सपने  परिवार  के  लोगों  कै  मम  मुसि  का
 झागंटन  करा  सिया।  मंखी मदोजद  इस  लिकाइ,
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 को  प्रतिम  सरकारों  पर  छोड़  कर  जतता
 पार्टी  को  चॉचुलर  नहीं  बना  सकते  ।  कगर
 ही  स्थिति  चलती  रही,  ती  जनता  पार्टी
 के  प्रति  चाज  सिगल  वर्ग  में  जो  भ्रसतोष  है,
 उसको  वह  नहीं  मिटा  सकेंगे  ।  इसलिए  माँ
 दुड़भापूर्वक  निवेदन  करना  चाहता  हूं  कि  भू  मि-
 ायंटत  के  कार्य  को  वरीयता  देकर,  सही
 भातों  में  जो  किसान  है,  उसके  हाथ में  भूमि
 दो  जाये  t

 यहां  पर  दोनों  तरफ  हरिजनों  के  नाम॑  पर
 रोया  जाता  है  और  हम  सब  हरिजतो के  प्रति
 बड़ी  सहानुभूति  दिखाते  है  ।  मैं  कहना  चाहता
 हूं  कि  हरिजनों  को  समस्या  एक  शाथिक
 समस्या  है,  और  बहु  भूमि  की  समस्या  है  ।
 अगर  हरिजनों  को  उनकी  तादाद  के  भनुपात
 में  भूमि  दे  दी  जाये,  तो  मेरा  निश्चित  मत  है
 कि  हरिजनों  पर  होने  वाले  झ्त्याचार  एक-
 चौयाई  रह  जायेंगे--जीन-चौयाई  प्रत्याचार
 भूमि  के  वितरण  के  बाद  सम्राप्त  हो  जायेंगे  ।

 भूमि  के  कत  में  जो  विषमता  है,  वह  निबं8
 गे  के  लिए  सब  से  ज्यादा  कष्टदायक  है  t
 जो  भूपति  है,  या  भूषतियों  के  नौकर  और
 सम्बन्धी  हैं,  उन्होंने  हो  गांवों  में  निर्बेल  ये
 के  लोगों  के  जीवन  को  नरकमसय  बता  रखा
 है।  निर्मेल  ग  के  लोग  कुछ  उठता  चाहते
 हैं,  मघर  वे  सहें  दया  कर  वहीँ  रखता  चाहते
 हैं,  भौर  यही  संघर्ष  का  कारण  है।  मैं  पुनः
 सियेदन  करना  चाहता  हूँ  कि  श्रगर  जनता
 सरकार  सही  भारी  में  हरिजनों  का  हित  करता
 चाहती  है--भौर  सुझे  कोई  संदेह  नहीं  है
 कि  बहु  उसका  हित  करना  चाहती  है,  उन्हें
 उठाना  चाहती  &—  तो  उतके  उत्थान  के
 लिए  एकमाल  योजना  उनकी  संख्या  के
 प्रनुषात  में  उनकी  भूमि  का  झावंदन  है  i

 ae  सरकार  कहे  सोगों  शी  "मीन  छीन
 फर  उन्हें  नहीं  दे  सकती  है,  तो  उसके  पास

 लाखों  |.  शमीन  ऐसी  पढ़ी है,  जो  लेती  के

 योग्य  बनाई  जा  सकती है  भौर  उसका  वितरण
 किना जा  सकता  है।  मैं  झपने  लिव चित-क्षेत्ष  की

 जात  कहता  1  गजर्भमेंट की  28  करोड़  रपये
 की  मशोनरी,  जिसमे  बड़े  बड़े  मुलडोशर  भी
 हैं,  झासमान के नीचे पडी हुई है के  नीचे  पडीहुई  है।  वेबुलडोजर
 पडे  सड  रहे  है,  बयाद  हो  रहे  हैं,  लेकिन  उनसे
 कमीन  को  समंतल  करने  का  काम  नहीं  लिया
 जा  रहा  है।  जिस  काम  के  लिए  हमने  वह
 मशीनरी  खरीदी  थी,  वह  काम  तो  हमसे  पूरा
 कर  लिया  |  झब  हम  उस  मशीनरी  से  दूसरा
 काम  क्यों  नहीं  ले  सकते  ?  वे  बुलडोजर
 रामगंगा  बांघ  परपडे  हुए  है  ।  क्या  हम  उनके
 द्वारा  बम्बल  घाटी  की  जमीन  को  चौरस  नहीं
 करा  सकते  है?  लेकिन  अधिकारियों  का  ध्यान
 उधर  नहीं  जाता  है।  और  क्यो  जाये?  वे  वो
 एयर-फन्डोशन्ड  कमरों  में  बैठते  हैं,  सरकारी
 गाड़ियां  उनके  पास  है,  और  गाड़ियां  भी  ए  यर-
 फन्‍्डीशन्ड  हैं  ।  उनको  कया  तक्लीफ़  है  ?

 क्या  उन्होंने  सकलीफ  देखी  है  ?  जिन  लोगीं
 को  तकलीफ  है,  क्या  उनके  प्रति  उन्हें  सहानुर्भा
 है  ?  सहानुभूति  झोर  जिम्मेदारी  हमारी
 है,  जो  जन-प्रतिनिधि  हैं,  भौर  मंश्ति-मंडल  के
 सदस्यों  की  है।  वे  अपनी  जिम्मेदारी  को  देख
 दौर  निभायें  ।  मैं  यह  बात  नहीं  मानता  हूं
 कि  सरकारी  भअ्रधिकारी  मा  सरकारी  कर्मचारी
 काम  नहीं  करेंगे-प्गर  हमरे  मंत्री  योग्य  होंगे  t
 सरकारी  मशीनरी  थोड़ा  है  भौर  हमारे  भंवरी
 सवार  हैं।  सवार  झगर  भनाडी  है  तो  घोड़ा
 सवारी  नहीं  देवा  शौर  सवार  योग्य  है  तो  घोडे
 की  सवारी  ले  लेगा  चाहे  कितना  ही  विशड़ा
 भोड़ा  क्‍यों  न  हो  t  तो  जो  कुछ  हमारों
 योजनाञों  में  भ्रात  विफलता  हैं  उस्तका  कारण
 क्‍या  है.....

 एक  सातगोय  स:  घोड़ा  फिस  नस्ल
 का है?

 थ्यी  मही  जाल
 '

 | |  किसी  क्स्ल  का  क्यों
 न  हो,  यह  सवार  के  ऊपर  निर्भर  कश्ता  है
 कि  सवार  में  कितनी  शक्ति  भौर  कोप्पता  है  Hi
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 [at  मी  लाल]  कृषि  के  छत  में  मुझे  यह  कहते  हुए
 झच्छा  सवार  होगा  तो  चाहे  वह  किसी  मसल  तकलीफ  होती  है  कि  भाजादी  के  नाद
 का  घोड़ा  हो  उस  से  बहु  सवारी  ले  सेगा  |  हम  कोई  इस  तरह  का  ठोस  काम  नहीं

 कर  सके  कि  जो  उपभोक्‍ता  और  पत्पावक
 प्रगली  बात मै  यह  निवेदन  करवा  चाहता  बीच  मे  जो  विचोलिये  हैं  जो  सब  से

 हूँ,  झनेक  बार  मेरे  मित्रों  ने  भाप से  कहा  हो  गा
 और  भाप  भी  जानते  होंगे,  रिजव  बैक  हमारे
 कोझ्ांपरेटिव  बैंकों  के  जरिए  किसातों  को
 कर्ण  देता  है  ।  किसान  की  जमीन  लिखी
 जाती  है  लेकित  उस  को  नकद  पैसा  नहीं
 मिलता  ।  कहा  जाता  है  कि  कैश  नहीं  देंगे,
 कारईड  में  देंगे  इसलिए  कि  मिडिल  मैन  का  पेट
 बीच  में  भरता  रहें।  किसान  की  जमीन
 लिखी  जाय,  किसान  मय  सूद  के  कर्जा  अदा
 करे  शौर  व्यापारी  उससे  लाभ  उठाए  |  क्‍या
 माननीय  मंत्री  जी  से  यह  बात  छिरी  है,  उत्तर
 प्रदेश  क ेतीन  एकड़  तक  के  लखो  किसान  भूमि
 विकास  बैंकों  के  द्वारा  बेदखल  किए  जा

 रहे  है।  बेदखल हो  च॒के  है  प्रौर  जमीन  नौलाम
 हो  रही है  ।  किसलिए  ?  इसलिए  कि  उस  को
 कैश  दुपया  नहीं  मिला  ।  पावन्दी  लगा  दी  कि
 फलां  झायल  इंजन  खरीदा  जायगा,  फलां
 पम्पिंग  सेट  खरीदा  जायगा  ।  पर्म्पिग  सेट
 खेत  तक  पहुंचा  लेकिन  पानी  की  एक  बूद
 किसान  को  नहीं  मिल्ली  ।  कहीं  कहीं  पर्म्पिग
 सेट  भी  नहीं  है।  चेक  कट  रहा  है  दुकानदार
 के  नाम  से  भौर  जमीन  लिखी  जा  रही  है
 किसाल  की  और  झाज  भी  किस्तान  की  जमीन
 नीलाम  हो  रही  है  7  हम  देख  रहे  है बढे  बैठे  ।

 हम  बेबस  पा  रहे  हैं  ग्पने  को  खस  की  रक्षा

 नहीं  कर  पा  रहे  है  भौर  कहते  हैं  कि  हम
 उनके  प्रतिनिधि  हैं  |: अ  ज्रैक  था  दूसरे

 बैंक  जिन  के  माध्यम  से  कोभाप  रेटिव  ब  को  को
 लोन  विया  जा  रहा  है  क्‍या  उन  की  ऐसी
 परम्पराएं  हैं  जिन  को  हम  तोड़  नहीं  सफते,
 लगे  नियम  महीं  कला  सकते  |  नि  कामून
 इंसान  के  लिए  हैं,  इंसान  कामसूनों  के  लिए  नहीं
 है  ।  आज  मुझे  तकलीफ  होती  है  |  किसी
 विन  का  ‘OaTT  उत्तर  प्रदेश  का  खाली  नहीं
 होता  जिस  में  भोलाम  होने  बाली  अमीनों  की

 »  सूची  प्रकाशित  न  हो  d

 के
 बड़े  हिस्से  के  सालिक  होते  हैं,  उन  के
 मनाफे
 झाज  उत्पादक  किसान  हैं  शौर  उपभोक्ता
 साधारण  लोग  है  |  लेकिन'  उत्पादक  को

 पूरा  मूल्य  नहीं  मिलता  है  और  च्प्भ  कता
 की  जेब  से  ज्यादा  जाता  है  ।  बीच  में
 व्यापारी  वर्ग  बराबर  मोटा  होता  चला
 जा  रहा  है  दोनों  का  खून  पी  पी  कर  it
 माननीय  मन्नी  जी  योग्य  वकील  भी  हैं
 और  शायद  छोटे  किसान  भी  अपने  को
 बताते  है  छ  सात  या  ्रांठ  एकड़  के
 और  हिन्दुस्तान  मे  ही  नहीं,  बल्कि

 दुनिया  मे  एक  अच्छे  किसानों  के  प्रान्त
 पंजाब  में  शाते  हैं  |  मैं  उन  से  यह
 उम्मीद  करूंग्रा  कि  सिडिल  मैत  का  जो
 फायदा  हैं  उस  का  रेट  कम  किया  जाय  ;
 ऐसे  रास्ते  निकाले  जाय॑  जिस  से  मिडिल
 मैन  जो  बेकार  बेठे  है,  जो  सिर्फ  झपनी

 बुद्धि  लगाते  हैं  शौर  हमें  इस्तेमाल  करते
 है,  हमारी  जेबों  को  काटते  हैं,  एयर
 कंडीशड  कमरों  में  रहते  है,  ऊंची  गरद्दियों
 पर  बैठते  हैं  भौर  ्क््ई  के  द  की  जगह
 ह. ह  डनलप  पिन्नों  बिछाते  हैं  उन  के

 मूनाफे  की  दर  में  कुछ  कमी  हो।  उस  के
 लिए  ऐसे  रास्ते  वह  निकालें  ।  तब  o3
 किसानों  का  हिंद  कर  प्॒केंगे।.  .  foe «
 (wewert)....  इनकम  1...  जो  भी

 देते  हैं  उन  में  शामद  एक  वो  प्रतिशत  हों
 जो  सही  रिटें  भरते हों  ।  यह  तो  हमारे
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 वह  फारेस्ट  का  प्रतिशत  बढ़ाना  चाहते
 हैं  लेकिन  स्टेट  गवर्नेमेंट  उनका  साथ  नहीं
 दे  रही  है।  ये  रुपया  देते  है,  स्टेट  गवर्नमेंट

 उसको  |  नही  करती  है  ।  मै ंतो  इस  नतीजे
 पर  पहुंचा  हूं  कि  वह  झगर  सही  माने  में
 वनों  का  विकास  चाहते  है  तो  नदियों  के
 किनारे  की  जमीन  पर  पेड़  लगवा  दें  ।
 मै  भी  उन  पीड़ितों  मे  मे  एक  हूं,  इसलिए
 उनकी  भावनाओं  को  यहां  पर  ब्यक्त  |  कर
 रहा  हू  ।  आपकी  थोड़ी  कोशिश  हो  जाए
 तो  वें  अपनी  जमीने  प्रापको  दे  देंगे  1  भाप
 उनको  70  फीसदी  अच्छी  ज़मीन  ही  कही
 बाहर  देकर  बसा  दें  ।  इस  प्रकार  से  हर  साल
 बाढ़  पीड़ितों  की  समस्या  को  लेकर  जो
 हाहाकार  मचता  है  उससे  भी  ,  आपको

 मुक्ति  मिल  जायेगी  t

 wear  में  मैं  बिनोबा  जी  के  विचारों
 से  शत  प्रतिशत  सहमति  व्यक्त  करते  हुए
 कहना  चाहता  हु  कि  भारतवर्ष  में  गोरक्षा

 मनुष्य  के  जीवन  की  रक्षा  है।  पशु  सम्पत्ति
 के  संरक्षण  की  ओर  जितना  ध्यान  सरकारों
 का  जाना  चाहिए  था  उतना

 श्यान
 न  भ्रभी  तक

 नहीं  गया  है  1  सरकार  ने  डेरी  डेब्रलपमेंट
 के  लिए  कुछ  रुपये  का  प्रावधान  किया  है
 लेकित  उससे  काम  चलने  वाला  नहीं
 है  7  अभी  तक  किसान  के  नाभ  पर
 रपये  का  दुरुपयोग  किया  गया  है  किसानों

 के  नाम  पर  व्यापारियों  ने  रुपया  निकाला
 है।  किसानों  के  नाम  पर  ढूँबढ़र  के  लिए

 शौर  बड़ी  बड़ी  मशीतों  के  लिए  कया
 निकाला  सवा  है  ।  झाप  कृपा  करके  ऐसी
 व्यवस्था  करे  कि  कृषि  के  क्षेत्र  में  चछीदे  कोड़े
 लोगों  को  प्रोत्साहित  किया  जाय,  छ्न्हीं
 के  भास  पर  ऋण  निकले  श्रौर  उन्हीं  को  गाय

 को  अपने  परिवार  का  एक  सदस्य  मानकर
 उसकी  सेवा  करता  हैं  लेकिन  बड़े  किसान
 के  पास  उस  प्रकारं  से  उसकी  सेवा

 नहीं  हो  सकती  है  t  मेरा  सुझाव
 है  कि  गोधन  के  संरक्षण  के  लिए
 झाप  पुनः  एक  कमेटी  का  निर्माण
 करें  जो  कि  इस  बात  पर  विचार  करे
 कि  किस  तरीके  से  गोघन  की  रक्षा  तथा
 विकास  किया  जा  सकता  है  ।  हमारे  देश
 से  गोघन  की  रक्षा  के  बिना  खेती  चल  नहीं
 सकती  है  1  बिना  बैलों  के  खेती  नहों  की
 सकती  है  |  श्राप  मशीनरी  को  जितना

 इल्ट्रोडयूस  करना  चाहते  है  करें  लेकित  बढ़ती
 हुई  जनसंख्या  का  बह  कोई  इलाज  नहीं  है  ।
 यदि  सशीनों  को  झापने  ज्यादा  बढ़ावा
 दिया  तो  इस  देश  के  बहुत  से'  हाथों  को
 श्राप  बेकार  कर  देंगे  ।  इस  देश  में  खेती
 का  सहारा  बैल  ही  रह  सकते  हैं  ।  इस-
 लिए  बैलों  के  विकास  के  लिए  जितना
 ज्यादा  से  ज्यादा  काम  हदो  सकता  है  वह
 होना  चाहिए  ।  श्राप भच्छे  से  श््छे  सांडों
 की  व्यवस्था  करें  और  सुरक्षित  चरागाह
 बनायें  ।  गोधन  के  बिकास  के  लिए  पूरा
 पूरा  प्रयास  किया  जाना  अआाहिए  |

 समापति  सहोबथ :  ह | ल  झाप  समाप्त
 कीजिए  |

 शबो  मभही  लाल  :  एक  ही  बात
 निवेदन  करना  चाहता  हूं  कि  किसासों  की
 जमीनें  नीलाम  की  जा  रही  हैं,  आप

 मेहरबानी  करके  काइन्ड  की  जो  पावन्दी
 है  उसको  हटाइये  बौर  कंश  में  दिलवाईये  qd
 ure  कोप्ापरेटिव  तथा  भूमि  विकास  बैंक
 किसातों  की  जमीनों  को  नीलाम  करा
 रही  हैं  ।  जमीने  छोदें  किसानों  के  हाथों
 से  निकल  कर  बड़े  किसानों  के  पास  जा
 रही  हैं  if

 tt  बाला  साहिश  जिले  पाठित

 (कोपरभांज  )  जेबरमैंन  साहब,  कृषि
 मंत्रालय  की  भांगों  परु  जो  |, | अ  हो
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 पचो  बाना  साहिब  थिखें  पाछिल]
 रही  है  उसको  मैं  ध्यान  से  सुन  रहा  था।
 मैं  तीश  चार  बातों  की  शोर  आपके
 माध्यम  से  मंत्री  महोदय  का
 ध्यान  दिलाना  चाहता  हूं  ।  पहली  बात
 तोंमह  कि  खेत  मजदूरों  के  लिए  कोई
 ढोस  प्रोग्राम  झापषकों  चलाना  पढ़ेंगा  t
 गांवों  से  जिस  प्रकार  से  छोटे  किसान  है
 उसी  प्रकार  से  खेत  मजदूर  भी  है  1
 उनकी  हालत  बहुत  खराब  है  |  भाप  जो

 रेम्यूुनरेटिव  प्राइस  की  बात  करते  है
 उसके.  प्रस्त्तत  खेत  मजदूर  को  भी
 शामिल  किया  जाता  चाहिए  ।  जिस
 प्रकार  से  श्राप  एक  इण्डस्ट्रियल  वर्कर  की

 मजदूरी  का  हिसाब  लगाते  है  उसी
 प्रकार  से  कंलकुलेट  करके  खेत  मजदूर  की

 मजदूरी  भी  निर्धारित  की  जानी  चाहिए।
 तब  इस  प्रकार  का  झगड़ा  नहीं  उठेया
 कि  खेत  मजदूर  को  कितना  पैसा  दिया
 जाये,  कितना  न  दिया  जाये  शोर  खेत

 मजदूर  को  दाम  ठीक  मिलेगा  1

 दूसरी  बरत  हू  है  कि  इस  देश  में

 हर  साल  बाड़ें  झझाती  है  |  जैसा  कि  यहां
 पर  कहा  या,  30  करोड़  में  केवल  2
 करोड़  ही  खच  किया  गया  ।  मेरा  नि्े-
 दन  है  कि  इस  देश  में  झनाज  काफी  पैदा
 हुआ  है  जिसको  रखनें  की  समस्या  बनी

 रहती  है  t  ge  झनाजें  हम  एक्सपोर्ट
 ची  कर  रहे  हैं  ।  झनाज  यदि  जल्द

 इस्तेमाल  नहीं  किया  जाता  तो  उसके
 नष्ठ  होने  का  डर  है।  इसलिये  जहाँ-
 जहां  बेरोजगारी  ज्यादा  है,  उस  के  हिंसाव  से
 जैसे  महाराष्ट्र  में  एम्प्लायमेन्ट  ग्रारल्टी
 स्कीम  चली,  पौ०  एल०  480  में  “फूड

 'फार-वर्क”  स्कीम  चली,  उसी  तरह  की
 स्कीम  झनाज  के  हारा  ब्लाम  ।  धाज'

 हमें  नदियों  पर  बांध  बनाने  हैं,  नहरें
 बनानी  है,  फगूढ  कंट्रोल  करता  हैं--हंमारे
 पास  नकद  पैसे  की  कमी  है,  हम  अनाज

 =  कर  उन  रकीसों  को  च्बलां  सकते  हैं
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 झौर  इस  तरह  से  पग्रनएम्पलॉयमेन्ट
 गारल्टी  का  कोम  कर  सकते  हैं  ।  हंमारे
 यहाँ  यू०पी०  जौर  बिहार  में  ऐसे  बहुत  से
 इलाके  हैं  जहां  इस  तरह  के  काम  मंज-
 दूर  लीग  कर  सकते  है  और  उन  को
 झनाज  दिया  जा  सकता  है  शौर  बेरोज-
 गारी  मिटा  सकते  हैं  ।

 शब  मैं  इरिगेशन  की  बात  कहना  चाहता
 हू ंहम  छोटे  किसानों  को  रिम्यूनरेटिव
 प्राइस  देना  चाहते  है--यह  बहुत  श्रच्छी
 बात  है,  लेकिन  जिन  के  पास  प्रत-इकानासिक
 होल्डिग्ज  है  उन  की  कीमत  को  कंसे  तय  करेगे।
 जो  छोटा  किसान  है  उस  को  कंपिटन-एक्स-
 पेण्डिचर  तो  पूरा  करना  पडता  है,  लेकिन  उतना
 केसा  खच  करने  के  बाद  जो  रिटर्न  ग्राती  है,
 वह  कम  है,  उस  की  कास्ट-आफ-प्रोडकशन
 बढ़  जाती  है,  यहा  तक  कि  रिस्पूनरेटिव
 प्राइस  से  भी  ज्यादा  हो  जाती  है।  इसलिए
 मैं  निवेदन  करना  चाहता  हूं  कि  छोटे  किसानों
 को  झाप  जो  लोन  देते  है,  बह  विदप्नाउट-
 इन्टरस्ट  दें  शरीर  उस  की  रिकवरी  5या  0
 साल  में  नहीं,  बल्कि  25  साल  में  होनी
 चाहिए,  ऐसा  कर  के  ही  हम  छोटे  किसान  को

 बचा  सकते  हैं।  मेरे  चुनाव  क्षेक्ष में  लोन
 देने  का  काम  चल  रहा  है,  लेकिन  सब्सिडी
 झौर  लोन  का  बैंक  ध्रौर  गवर्नमेंट  एजैन्सीज
 से  तालमेल नहीं  बैठता  है।  जब  डी०पी०००
 पी०  का  डेप्री  को  प्रोग्राम  लागू  करते  हैं
 झौर  उसे  में  3000  5०  की  जरूरत  है  तो

 उस  मे ंउस  को  i000  era  दिया  जाता
 है---ऑॉकी  रुपया  बहू  कहां  से  लागेगा,  नतीजा
 यही  होंता  हैं--जिस  तरह  से  पहले  यह  रुपयों
 खातै-पीनें  में  चलो  जाता  था,  जैसे  हो  भाज
 भी  चला  जाता  है!  मैं  चाहता  हूँ  कि  भाप
 इस  स्कीम  पर  पूर्ननिश्ञोर  करें  ।  जो  मी
 स्कीम  बनाई  जाती  हैं---उस  को  सारे  देश
 के  लिए  एक  ही  पर्टन  पर  बना  दियो  जाता  है,
 लेकिन  हूँर  जगह  को  शय  स्लॉइमटिक
 कप्डीशन  व  जरुरत  प्रलग-भलंग  होती  है।
 एक  ही  तरेह  की  स्कीम  विहा।र,  बवाल,  ह...
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 गफ्ब्ट,  कर्णोटक  के  लिए  कैसे  चल  सकती  है
 शौर  यहो  कारम  है  कि  हमारी  स्क्रीधे  ढीक्क
 तरह  से चन  बी  रहो  है  !  एक  तरफ
 झनदहकानामिक  होल्डिंग  है,  दूसरी  तरफ
 रेन-फेड  एरियाज  है  जहा  नहूरे  नहीं  है--+-
 ऐसे  इलाकों  के  लिए  विद-प्राउट-इन्टरेल्ट
 लोन  देने  से  उन  को  राहत  मिल  सकती  है  1
 मैं  सब्सिडी  का  दिया  जाना  बहुत  अच्छा

 नही  मानता  हूं,  क्योकि  इस  मे  500  रुपया
 दिया  जाना  है,  200  तुम  ले  लो,  300  मुझे
 दे  दो,  किसान  को  पूरा  वसा  घही  मिलता  1
 यदि  विदक्मा  उट-इन्टरेस्ट  लोन  देंगे  तो  उस  का
 परिणाम  अ्रच्छा  निकलेगा  ।

 एग्रीकल्चर'  क्रेडिट  की  जितनी  जरूरत
 है,  उतना  नहीं  मिलता  है।  पूरा  पंसान
 मिलने  के  कारण  किसान  जो  क्रेडिट  उत्पादन
 के  लिए  लेता  है  वह  उस  में  नहीं  लगता,
 कभो  उस  की  लड़की  की  शादी  में  खर्च  हो
 जाता  है,  क्भो  दूसरे  कामों  में  खर्च  हो  जाता
 है  ।  इस  लिए  कन्ज्म्पटिब-फाइनेन्स  क्रेडिट
 ca  पर्टन  को  बदलता  चाहिए  ।  इस  के  लिए
 इन्टिपग्रेटेड  डवलपमेन्ट  एप्रोच  होना  चाहिए  ।
 जब  तक  इस  दृष्टि  से  इस  को  नही  दे  खेसे---
 सब  तक  कुछ  सही  बनेगा  ।  जिस  तरह  से
 झाष  इण्डस्ट्रोज  को  लोन  देते  है  ,  उसी  वर्ह
 से  किसानो  को  भो  इत्टीव्रेटेड  एप्रोच्  को  ध्यान
 मे  रख  कर  कर्जा  देता  चाहिए  ।

 ज  मैं  नैचुरण  कलेमिटीज  की  तरफ
 भ्राता  हुवाढ़  आती  है,  सूजा  आता  है---
 किसान  क्‍या  करे  ?  मैंने  छुना  है  गुजरात  मे
 और  महाराष्ट्र  मे  क्राप-इशोरेस  के  बारे  मे
 कुछ  किया  जा  रहा  है  ।  हिन्दुस्तान  की

 स्वतन्तत  बाने  के  पहले  से  हम  लोग  काप-
 इशोरेस  की  झावाज  लगा  रहे  है।  इस
 समय  जनरल  हशोरेश  कम्पनी  ने  जो  सचर्त-
 मेर  की  कम्पती  है,  फंश-काप्स  का  इशोपेस

 शुरू  किया  है,  फामर  का  भी  इंशोरेंस  करते
 हैं।  कित  जब  कैचुरक  कलेमिटी  झाती  है

 तो  किधात्र की  इलत  बारा थो भाती दै हो  मत्तो  है  ।

 बहू  बेकार  हो  जाता  है।  इस  लिए  कम  से  कम
 उन  एन्याज  में  श्राप  को  क्राप-इशोरेस  की
 स्कीम  को  लागू  करना  चाहिए  ।  मै  यह
 उचित  समझता  हू  कि  स्टेट  भर  सेटर  दोनो
 क्राए  इन्श्योरेस  कानून  झाप  बना  दे  क्योकि
 ऐसा  ह्झा  तो  उस  में  दोनो  की  हिल्मेदारी
 होगी  1  अगर  खाली  सेटर  का  क्रोप  इन्श्यो-
 रेस  कानून  भाप  बनाते  हैं,  तो  स्टेट  उसमे  कुछ
 न  कुछ  गडबडी  करेंगी  भौर  झूठा  हिसाब  बना
 कर  ज्यादा  पंसा  लेंगी।  सूखे  भौर  बाढ़  का
 रिकार्ड  ठीक  नहीं  रखेगी  ।  इस  लिए  स्टेट
 और  सैन्टर  दोनों  मिल  कर  क्रोप  इन्ण्योरेल्स
 का  कानून  बनाएं,  तो  मेरे  ख्याल  से  यह  किसानो
 के  लिए  अच्छा  होगा  t

 एग्रीकल्चर  कोमोडीर्ट ज्ञ  की  प्राइसेज
 केबार॑ममेरा  सुझाव  यह  है  कि नेशनल  कमी-
 शान  झान  एग्रीकल्चर  प्राइमेज  पर्तातनेन्ट  और
 लीगल  बाडी  होनी  चाहिए  झौर  यह  नही
 होना  चाहिए  कि  हमारे  दिल  मे  भ्रामा  तो  कुछ
 'रिकमेन्डे ए बम  को  माने  लिया  और  दिल  में  नही
 आया  ता  न  माता  ।  झाप  ने  देखा  कि  गन्ने  के
 बारे  में  एग्रीकल्चर  प्राइसेज  कमीशन  ज्यादा
 कीमत  देना  चाहता  था  लेकिन  गव्ेमेन्ट  कहुतो
 है  कि  इस  से  इनफ्लेशन  बढ़ेगा  -  हिन्दुस्तान  में
 हमेशा  यह  रहा  है  कि  जब  भी  एग्रीकल्चरल
 इनपुट्स  के  दाम  बढ़ते  है  और  उसके  बाद
 जब  भी  एग्रीकल्चर  की  प्राइसेज  बढाने  की  बास
 पाती  है  ,  तो  यही  कह  दिया  जाता  है  कि  इससे
 जबर्दस्त  इन्फ्लेशन  बढ़ेगा  शौर  यह  समसस्‍्वा

 हमारे  सामन  ञ्ञा  कर  छड़ी  हो  ज़ाती  है  v
 इससे  क्सान  को  भारी  नुकसान  होता  है  ।

 दूसरी  तरफ  श्रभी  टैक्सटाइरुख़  की  बात
 आई  तो  कंश  सबसीडी,  शूट  इल्डस्ट्री  की  बात
 झाई  तो  एक्सपोर्ट  सब्सीडी  दे  दी  यई  जे किन  जो
 जूट  को  बदा  करने  बाला  किसान  है,  उस
 को  क्या  मिता  है  ?  जब  इन्डस्ट्री  की  बात
 झाती  है  कह  दिया  जाता  है  कि  फ्रगर  हमसे
 ऐसा  किया  वो  भ्रमएम्फलाप्रमेन्ट  ज्यादा  बढेया
 झौर  मिलिस्टलें  का  फिर  चेशाव  होया,  एम०
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 [जो  बालाभाहिब  विल्ञे  पाटिल]
 पी०  का  घेराव  हो  जाएगा  और  अ्रध्िकारी
 वर्ग  का  घेराव  हो  जाएगा  लेकिन  हमारा  जो
 किसान  है  वह  संगठित  नही  है।  इसलिए  मेरा
 यह  कहना  है  कि  किसान  के  लिए  नान-पोलीटी-
 कल  अ्रार्गेनाइजेशन  हिन्दुस्तान  में  नहीं  है  ।
 अगर  किसान  संगठित  हो  जाएं,  तो  फिर
 बह  गवर्नभेन्ट  नही  चलने  देगा  |  वह  श्रसगठित
 है,  तो  उसको  जब  रेस्यूनरेटिव  प्राइस  देने  की
 बात  झाती  है,  तो  कहू  दिया  जाता  है  इससे
 इन्फू्लेशन  बढ  जाएगा  |

 मैने  शुरू  में  ही  एग्रो-क्लाइमेटिक  कंडीशन्स
 की  बावे  कही  है।  हर  एक  स्टेट  मे  वे  श्रलग
 अलग  है।  इसलिए  हर  स्टेट  में  एक  स्टेट
 एब्रीकल्बरल  प्राइसेज  कमीशन  बताया  जाए
 भौर  सेन्ट्रल  एग्रीकल्चर  प्राइसेज  कमीशन  से
 कोआभार्डीनेिशन  कर  के  यह  देखा  जाए  कि  कास्ट
 आफ  प्रोडक्शन  अगर  ज्यादा  है,  तो  कैसे  उस
 को  सहूलियत  दी  जाए,  इन्ट्रेस्ट  के  फार्म  में  दी
 जाए  या  इन्सटालमेंट्स  के  फार्म  में  दी जाए  या

 "किसी  झौर  दूसरे  तरीके  से  यह  हो  सकता  है।
 उत्पादन  ज्यादा  हो,  तो  क्‍या  किया  जाए।
 प्रभी  पंजाब  में  हम  ने  देखा  कि  झालू  का  ज्यादा
 उत्पादन  हो  गया  तो  कोई  ग्राहक  लेने  वाला
 नहीं  है।  झगर  उत्पादन  कम  होता  है  तो  ईश्वर
 के  प्रार्थना  करते  हैं  कि  सूखा  न  पड़े।  भगर
 सूखा  पड़  जाता  है  तो  कौन  से  किसान  हैं,  जिन
 को  पैसा  मिलता  है।  जहां  नहरे  है,  जहां

 ट्यूबवेल्स  हैं,  वहीं  के  किसानों  को  यह  मिल
 जाती  है।  जहां  का  किसान  बरसात  प्र  डिपेन्ड
 करता  है,  उस  को  क्‍या  मिलता  है?  उस  को
 तो  मजदूरी  ही  करनी  पड़ती  है  लाचारी  में  f
 हिन्दुस्तान  में  जो  बेकारी  बढ़  रही  है,  उस
 जेकारी  के  साथ  लाभारी  भी  बढ़  गई  हैं।
 यह  गंभीर  समस्या  है  इस  से  कोई  रेवोल्यूशन
 होने  वाला  नहीं  है।  एकोलाभिक  प्रोग्राम  को'
 कोई  इम्पलीमेंड  करने  बाला  नहीं  है।  एको-
 नोमिक  प्रोग्राम  को  ले  कर  कुछ  ठोस  प्रोग्राम
 करेंगे  ती  कोई  रेबोस्यूशन  हो  सकता  है।
 समाजवाद  धौर  गरीबी,  भुशे  यह  सभता  है,
 सिर्फ  भाषण  के  विधय  रह  पे  हैं,  काम  के
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 विषय  नहीं  रह  गये  हैं।  काम  के  लिये  खाली
 बात  बताते  हैं।  दुनिया  झुकती  है,  झुकाने
 याला  चाहिए।  जब  सब  पोलीटीकल  पार्टी
 बही  काम  करती हैं,  तो  हम  को  क्या  सोचना
 है?  हम  क्या  चाहते  है,  हम  कहां  तक  जाता
 चाहते  हैं,  यह  हमें  सोचना  चाहिए  ये  जो
 रीजनल  इम्बैलेसेज  हैं,  ये  कैसे  मिटायेंगे  + इस
 बकते  पर  एकड़  कास्ट  डेस  की  कही  0  हजार
 रुपसे  भाती  है भोर  कही  2  हजार  रुपये  आाती

 है।  इस  तरह  के  इम्मलेंसेंज  को  दूर  करने  के
 लिए  ज्यादा  पैसा  देना  पड़ेगा  झौर  जहां  पर
 पैसा  नहीं  है,  वहां  पर  झ्राप  फूड  फार  कं  का
 प्रोग्राम  क्यो  नही  लगाते  ।  जब  तक  एग्रीकल्चर
 प्राइसेज  के  बारे  में  आप  कुछ  ख्याल  नहीं
 करेगे,  कुछ  देखेंगे  नही,  तो  मेरे  ख्याल  से  भाप

 कुछ  नही  कर  सकेगे।  जहां  तक  एग्रीकल्नरल
 इनपुट्स  का  सवाल  है,  भाप  में  50  परसेन्ट
 रिडक्‍शान  कर  दिया,  बडी  अ्र्छी  बात  हो
 गई  लेकिन  रेल  के  किराये  को  बढ़ाने  से  जो  छूट
 मिली,  वह  एक  रुपये  बोरी  की  ही  मिली।
 रेल  का  किराया  काफी  बढ़  गया  भौर  इस  का
 झसर  एग्रीकल्चर  इनपुद्स  पर  भी  पड़ा  I

 एग्रिकल्चर  इनपुट  को  कीसत  कस  होनी
 आहिए  |  सेन्टर  के  कानून  से  इलेक्ट्रिसिटी
 बोर्ड  बना  है।  उसको  नृकसाम  नहीं  होते
 दिया  जाता  है।  मैं  झाप  से  यह  पूछना  चाहता
 हूं  कि  जब  दाएं  इंडस्ट्री  बालों  को  सस्ती  बिजली
 देते  हैं  किसान  को  सस्ती  इलेक्ट्रसिटी  क्यों  नहीं
 मिल  सकती  है।  आप  इंडस्ट्री  को  शुरू  में  दो

 साल  तक  so  cede  कंसेशन  पर  बिजली
 देते  हैं  फिर  किसान  को  दो-तीन  साल  श्स्ती
 बिजली  क्यों  नहीं  देते  ?  किसांन  को  वो  मां

 तीन  साल  प्रेस  पीरियड घिणजली  में  देना  चाहिए  |

 झाप  उसे  सस्ती  बिजली  इसलिए  नहीं  देते  कि

 उसका  कोई  बोलने  वाला  नहीं  है।  हंस  मांगों  ते

 चुन  कर  ध्रार्ये  हैं।  यहां  बहुत  से  जोय
 के  बैठे  हैं।  किसान  हमारे  पास  शाँव  में  दर

 क्यास्त  ले  कर  झाता  है  जौर  हँस  से  पहु  तब

 जातीं  कहता  है।  जब  तक  हम  किसानी  को

 होने  वाले  नुकसाम  के  बाई  में  महीं  सीचेंसे एव
 तक  झांपकी  में  भ्रभश्वाद  साती  आएंगी!
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 wet  हमारे  दोस्त  ने  कहा  कि  किसाल
 की  जमीन  की  भीसाभी  हो  रही  है।  हमारा
 क्रेडिट  हाइन  पूरा  चोर  हो  गया  है।  इस  के
 बारे  में  हमें  गंभी  रता  से  विचार  करना  चाहिए  t
 उनके  खिलाफ  कोई  लीगल  कार्येवाही  करना
 मैं  पसद  नहीं  करता  1  जब  इन्डस्ट्रीज  से  पैसा
 वसल  नही  होता  तो  हम  कहते  हैं  कि  कारखाने
 वाले  को  रिहेजलिटेट  करों,  उसके  कारखाने
 का  माडरनाइजेशन  करो।  क्यों  ?  क्योकि
 वह  पैदा  करता  है।  क्‍या  किसान  पैदावार  नही
 करता  है?  जो  करोड़ो  रुपयो  का  इकम  टैक्स,
 सेल्स  टैक्स  छिपाते  हैं  उनको  आप  शाबाशी  दें,
 उनके  लिए  इम्पोर्ट  प्राइस,  एक्सपोर्ट  प्राइस
 फिक्स  करें।  बेचारा  किसान  जो  भूखा  मरता

 है  उसे  जिन्दा  रहने  के  लिए  रेम्युनरेटिव  प्राइस
 नही  देगे  /  यह  कोई  झापके  लिए  गौरव  की
 बात  नहीं  है।  इसलिए  में  चाहता  हू  कि  जो
 छोटे  किसान  है,  जिसकी  अ्रनइकोनोमिक
 होल्डिग्स  हैं  उन  पर  से  सब  कर्जा,  लगान  माफ
 होना  चाहिए।  किसी  भी  हालत  में  उनसे

 कानून  के  मुताबिक  कोई  रिकबरी  नही  द्वोनी
 चाहिए।  किसान  को  झह्पराध्ती  सत  समझिये  |
 हम  किसान  से  चुनकर  दाते  हैं,  हम  किसान
 के  साथ  काम  करतें  हैं।  हमें  किसानो  के  लिए
 सोचना  चाहिए।

 इस  साल  श्रीनी  का  डिकंट्रोल  हुमा ।
 छिसान  को  गन्ने  की  कीमत  शुरू  से  खण्डसारी
 के  लिए  पाच-छः  सपये  स्विंटल  मिली।  अब
 चीनी  का  वालंटरी  रिलीज का  मिक्षेगाइजेशन
 हो  गया  है।  ब  2  रपये  क्विंटल  दास  है।
 अगले  साल  चीनी  चार  था  पांच  शपये  किलो

 से  कम  नही  बिकेगी  क्योंकि  पालिसी परे  नही  ।
 ये  इम्डस्ट्री  डाले  भापस  में  भिन्न  कर  शार्टेज
 रिबेट  फरते  है।  जब  थे  शार्टेंज  क्रियेट  करते

 हैं  तो  उन  को  ज्यादा  दाम  निचला  है  1  थे  देखते
 है  कि  प्रोडक्शन

 ज्यादा  होनेके  उनको  माल  का दाम  ठीक  से  नहीं  भिलेगा  ।  जब  ज्वादा  शारे
 होगी  तो  ज्यादा  कतेसन  मिलेगा  और  महाका  भी
 ज्यादा  मिलेग  |  किसान  |.  नहीं  कर  सकता  1
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 जब  बरसात  हो  गयी  तो  किसान  ते  बोना
 शुरू  कर  विया  ।  जब  मे  की  ज्यादा  पैंदावार

 हुई  तो  गन्ने  का  दाम  घट  गया  |  सरकार  ध्यान
 नही  देती  किसान  उसका  स्टाक  भी  नहीं  कर
 सकता  है  |  जय  कभी  बरसात  नही  होती,  तो  सूखा
 पड़  जाता  है  और  सुखे  के  कारण  उत्पादन  कम
 हो  जाता  है  झौर  जीती  का  दाम  बढ़  जाता  है।
 सरकार  को  इस  बारे  मे  क।ई  लाग  टर्म  पालीसी
 बनानी  चाहिए,  यह  जो  एडहाकिज्म  की  पालिसी
 चली  झा  रही  है  इससे  किसान  को  घाटा  होता
 है  ।  सम्पत  कमेटी  का  इन्सैन्टिव  कहा  बे-पता
 हो  गया  ,  क्या  फैसला  होगा

 ?
 ज्यादा  चीनी  का

 उत्पादन  होगा  तो  सरकार  ने  फैसला  कर
 दिया  अभी  नए  कारखाने  नहीं  खोलेगे  झब
 अगले  साल  मे  चीनी  कम  पैदा  होगी।  ह ह  सरन
 कार  को  चीनी  मिल  के  लिए  नए  लाइसेंस  देने
 पडेंगे  व  सरफार  देगी  ।  ऐसी  हॉफ-हार्टेश  वे

 एंडहाक  पालीसी  से  देश  का  और  किसात  का
 हित  कंसे  होगा  ?  लाग-टर्म  पालिसी  होनी
 चाहिए  q

 प्लानिंग  कमीशन  मे  जो  रूरल  डजलप-
 ऑैन्ट,  इस्टेग्रेटिट  खरल  डबलपसैन्ट,  ब्लाक
 डबवलपमैन्ट  की  स्कीम  बनायी  है  उससे  गांवों
 का  पूरा  विकास  नहीं  हो  सकता  है।  इससे  साल
 से  बहुत  कम  किसानो  का  भी  विकास  नही  हो
 सकता  है  t  यह  हाफ-हाटिड  पालिसी  है  t  मैं
 झापकी  बताना  चाहता  हु  कि  प्लालिंग  कमीशन
 ने  बालिन्ट्री  एजेनस्सीज  को  एम्प्लाए  करने  की
 रिकमण्डेशन  की  है  ज।  कि  ब्लाक  का  डवलपमैन्ट
 करेगी 1  हस  स्कीम  को  दम्पलीमैन्ट  करते  के  लिए
 झाप  बहुत  सारी  वासिस्ट्री  एजेन्सीज  को  पैसा

 देते  जा  रहे  है  ।

 ब  तो  झापने  बालौन्ट्री  एजेन्सीज  को

 भी  कहा  है  कि  ने  भागे  भागे  झौर  इस  तरह  के

 कामों  को  करें।  सरकार  स्वं  इन  कामों

 के  फरने  में  क्यों  झसमर्थ  है  झौर  वासैन्‍्ट्री

 एजेन्सीज  को  पाने  लाने  की  क्या  जरूरत  है  उसको

 ६.  समझ  नही  पाया  ह्  ।  वालैटरी  एजेन्सीज  झाप

 से  भर  भी  केस गज  की  मांग  करेंगी  सौर  उनको

 झाप  को  देना  पड़ेगा  ।  पैसा  सरकार  का  होगा
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 और  काम  उन  का  बलेया  4  ग्रापको  स्व  वर्ण
 बलता  चाहिए  1  झापके  पास  एशमिनिस्ट्रेटिय
 मलीगरी  है  भौर  एडमिनिस्ट्रेटिव  मशीनरी  होते
 ह्  भी  क्या  कारण  है  कि  झाप  स्वय में  पूर्ण
 नही  है  भौर  वालेंट्री  एजेन्सीज  इंद्रोडयूस
 करने  की  क्या  जरूरत  थी  |  अगर  झाष  स्वयं
 में  पूर्ण  नही  है  ता  भ्राप  को  पूर्ण  बनना  चाहिए  ।
 कायर  सरकार  पने  कार्यक्रमों  को  इम्पलिमेंट
 करने  के  मामले  में  दुसरी  ऐंजेंसज  पर
 निर्मर  करेग।  तो  देश  का  भविष्य  सब्धघल
 नहों  हो  सकेगा  झोर  प्रगति  भ्रधिक  नही  हो
 सके गो  शोर  इसका  नतीजा  यह  होभा  कि
 गरोब  मरोब  रहेगा  ौर  उत्का  उद्धार  नह
 हो  सकगा।

 इस  शब्दों  के  साथ  में  भाशा  करता  हूं
 कि  मैने  जो  सुझाव  दिए  हैं  शौर  जो  कुछ  कहा
 है  उस  पर  मंत्री  महोदय  गम्भीरता  से  विचार
 करेंगे  झौर  जहां  तक  हो  सकेगा,  उन  को  स्वीकार
 करेगे  ।

 थी  बधू सिह सिह  (दस):  मुझे लग  रहा
 है  जैसे  विरोधी  दलों  से  जब  कृषि  की  मांगो पर
 चर्चा  हो  रही  थी  तो  सदन  का  बहिष्कार  ही
 कर २  खा  है  |  एक  भी  विरोधी दल  का  सदस्य
 सामने  मौजूद  नही है  t  कृषि  के  प्रति  ये  कितले
 उदासीन  शरे  इसका  इससे  पता  लग  जाता  है
 'और  यही  कारण  है  कि  झ्राज  तक  कृषि  का
 वैकास'  देश  में  नहीं  हो  सका  है।

 दि  स्पेशल  कोर्ट  बिल  पर  बहस  होती  और  इन
 को  अनुमति  होती  तो  ये  जौर  लोगों को  भौर
 उनके  बेटों  को  भी  ले  झाते  |

 कृषि  के  विकास,  किसान  की  उचति  के
 लिए  कुछ  महत्वपूर्ण  मुद्दे  ह ैजिन  पर  झापको
 ध्यान  दैना  होगा  |  श्रह्मानुभूति  के  दो  शब्द  कह
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 देने  से  किसान  की  किस्मत  बवल  नहीं  भ्रकती  है,
 कोई  लुभावना  नतय  दे  कर  &....  मस्तिष्क
 के  पसीने  को  पौछा  नहीं  जा  संकता  है।
 जब  तक  प्रूस-बूझ  के  साथ  काम  नहीं  लिया
 जाएगा  देश  का  भला  नहीं  हो  सकेगर,  किसास
 का  भला  नहीं  हो  सकेगा।  हमारा  कृषि
 प्रधान  देश  है।  पहली  झावश्यकता  कृषि  को

 सुधारने  के  लिए  सिचाई  की  होती  है,  दूसरी
 लेती  के  काम  में  आने  वाले  साधनों  की  कीमतें
 कम  हो,  यह  होती  है  भौर  तीसरी  मह  होती  है
 कि  किसान  को  उसकी  पैदावार  का  उचित

 मूल्य  मिले।  इन  तीनों  पर  ध्यान  दिया  जाए
 तो  किसान  की  दशा  भ्रासानी  से  सुधर  सकती

 है,  कृषि  का  विकास  हो  सकता  है।  देश मे
 40  करोड़  हैक्टर  भूमि  ऐसी  है  जिस  मे  सिचाई

 हो  सकती  है  1  लेकिन  श्राज  तक  तीस  साल
 की  आजादी  के  बाद  भी  केवल  34  करोड
 हैक्टर  में  ही  हम  सिंचाई  कर  पा  रहे  हैं।  यह
 सद्दी  है  कि  देश  में  झाऊ  अन्न  की  कमी  नही  है।
 लेकिन  जो  हम  यह  चाहते  है  कि  हमारी  घरती
 सोना  उगले  वह  यह  कैसे  उगल  सकती  है
 जब  तक  यह  प्यासी  रहती  हैं।  हमारी  धरती
 प्यासी  है  और  भ्रधिक  से  क्रश्चिक  सिंचाई  की

 सुविधा  उपलब्ध  करके  हम  यह  आशा  कर  सकते

 है  कि  यह  सोना  उगले।  इसके  लिए  सब  से

 पहली'  झ्राम्यकर्ता  इस  बात  की  है  कि  गांवों
 में  बिजली  का  विस्तार  हो,  पम्प  सैट  लगें  शौर
 छोटे  छोटे  बांध  बना  कर  उन  में  से  नहरे
 निकाली  जाएं।  तभी  कृषि  का  बिकास  हो  .
 सकता  है।  |

 समाधि  भहोवय:  शाप  क्ररली  बार  |
 जारी  रखें  +

 The  Lok  Sabha  ther,  adjourned  tl
 Eleven  of  the  Clock  on  Wednesdau,
 April  i,  990/Chaitra  2i,  Lh  (Sake


